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To,

The Registrar General,

Principal Bench,

Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi-110001

Sub: Response on behalf of Respondent no -2, Uttar Pradesh Pollution Control Board,
in 0.A. no. 691/2022 in the matter of Rama Shankar Awasthi V/S State of UP and

others.
Sir,

In compliance to the order dated 21-12-2023 passed by this Hon'ble National Green
Tribunal in Review Application 28/2023 in 0.A. no. 691/2022 and order dated 13.02.2023 in
0.A. No. 691/2023 in the matter of Rama Shankar Awasthi V/S State of UP and others, the
response on behalf of Respondent no-2, Uttar Pradesh Pollution Control Board is hereby
attached with a request that the same may be put up before Hon'ble National Green Tribunal
for kind perusal and consideration.

Enclosure: As above. Your's Sincerely,

(Dr. Ram Karan)
Chief Environmental Officer,

Circle-5
Copy to:
1. Shri Pradeep Mishra, Advocate for UPPCB.
2. Law Officer-I, UPPCB, Lucknow.
3. Regional Officer, UPPCB, Lucknow. /
Chief Environmental Officer,
Circle-5
a—12 A1, fagfa @vs, TC-12-V, VibhutiKhand
MR, TET$—226010 Gomti Nagar, Lucknow-226010
§-f@-info@uppcb.com e-mail: info@uppcb.com

dgurse -www.uppcb.com Web site www.uppcb.com
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Response on behalf of the Respondent no-2, Uttar Pradesh Pollution Control Board, in Original Application No.
691/2022 in the matter of Rama Shankar Awasthi Versus State of UP and others.

That the Hon'ble National Green Tribunal, New Delhi, hereinafter referred as Hon’ble Tribunal, vides its order
dated 21.12.2023 in the matter of Review Application 28/2023 in Original Application No. 691/2022 in the matter of

Rama Shankar Awasthi versus State of UP and others, passed following directions:

“...7. The cgaplication is allowed. Order dated 13.02.2023 is hereby recalled. OA shall be restored to its original
gwgfg*and e placed before the Bench for consideration on merits.
9. Learned Counsels appearing for respondents 6 and 7 stated that though it has dealt with issue on merits also in its
reply already filed but since applicant is now being given opportunity to file objection to the report, therefore,
respondents 6 and 7 may also be allowed opportunity to file their detailed repgz dealing with the merit of the matter.
Similgr request is made by Learned Counsels respectively appearing for respondents 1 to 5. They may do so within one
month ..."

That vide its order, quoted above, this Hon’ble Tribunal has allowed the Review Application and restored the
Original Application No. 691/2022, Rama Shankar Awasthi versus State of UP and others, on its original number.
Further, vide its order dated 13.02.2023 this Hon’ble Tribunal, by way of disposing the original application, has passed

the following directions:

“....5. We have considered the matter. It is seen while violations alleged with regard to EC/consents have not been
found, other non-compliances have been found noted above against which action has been initiated. The same may now
be finalized within one month and surveillance maintained against violations. The State PCB may issue revised CTOs
in the light of its report and thereafter secure compliance within the stipulated time frame. In case of default, necessary
actions gbe taken under the Water and Air Acts. We note that no injgrmation has been famw‘de as to how thermal
power stations are laying closed as per common understanding, such plants are never closed completely. State PCB
may check up this aspect.

6. Learned counsel for the applicant submitted that he did not have access to the report and accordin%’ to his
instructions there are continuing violations. If it is so, it is open to the applicant to point out such violations to the State
PCB in the first instance. If any grievance survives, the applicant will be at liberty to take further remedies in

accordance with law. i&,
The application is disposed of...."
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That in pursuance to the order dated 21.12.2023 passed in Review Application 28/2023 and order dated
13.02.2023 passed in Original Application No. 691/2022 in the matter of Rama Shankar Awasthi Versus State of UP

and others the Response of the Respondent no-2, Uttar Pradesh Pollution Control Board, is as under;

That in compliance of earlier direction dated 4.10.2023 of this Hon’ble Tribunal, UPPCB vide its letter dated
HO02758/C5/104/0OA No 691/22/23 dated 8.11.2023 has submitted the compliance report to Hon’ble NGT, copy of

report dated 08.11.2023 is enclosed as Annexure-1.

That in compliance of the directions issued by Hon’ble Tribunal dated 21.12.2023, UPPCB has conducted

inspections of the concerning units to verify the compliance status of recommendations mentioned in Joint Committee

Report. The status report is as below:

S.N Name of Unit Recommendations Date of Status of Compliance
of Joint Committee | Inspection
(UPPCB)
l. | M/s Bajaj Energy The unit was non-| 12.04.2024 @ The unit has installed circular ladder on the stack.

Ltd., Village-
Barkhera, Tehsil-
Bisalpur, Distt.-
Pilibhit, U.P.

operational due to
non-requirement  of
power from UPPCL.
As informed by the
unit  representative,
the unit will start its
production when the
UPPCL will issue
production schedule.
The wunit has to
installed easy ladder

X

During inspection dated 12.04.2024 the sample of
treated effluent from the outlet of ETP were
collected and the parameters were found to be
complying with the norms as stipulated in E(P)
Rules 1986. Details are tabulated as below:

Parameter | pH BOD [COD |TSS

Value 7.3 22 164 68

Standard 6.5-9 |30 250 100

*All values are in mg/] except pH

Page 2 of 16
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S.N Name of Unit Recommendations Date of Status of Compliance
of Joint Committee | Inspection
(UPPCB)
for the monitoring of During inspection dated 12.04.2024 the sample of
flue gas emission as emissions from the stack of boiler were collected
per CPCB guideline. and the parameters was found to be complying
with the norms as stipulated in E(P) Rules 1986
for Boilers. Details are tabulated as below:
Parameter Value Standard
(mg/ NM?) (mg/ NM”
PM;, 40.38 50
@ During inspection dated 12.04.2024 verification of
the compliance of recommendation of joint
committee was carried out. Copy of inspection
report dated 12.04.2024 is enclosed as Annexure-
2
2. | M/s Bajaj Hindustan | The wunit has to| 12.04.2024 e The unit has installed circular ladder on the stack.
Sugar Ltd. (Sugar | installed easy ladder During inspection dated 12.04.2024 the unit was
unit), Village- for the monitoring of not operational due to off season. In earlier
Barkhera, Tehsil- | flue gas emission as inspection dated 20.01.2024 the sample of treated
Bisalpur, Distt. per CPCB guideline effluent from the outlet of ETP were collected and
Pilibhit, U.P. and timeline given in the parameters were found to be complying with
the under taking. the norms as stipulated in E(P) Rules 1986. Details
The  unit  shall are given below:
maintain the Parameter pH BO |COD |TSS |Oil
preventive measures D &greas
to control of the e
fugitive emission in Value 7D 22 176 19 3.2
bagasse handling Standard 6.5-9 30 250 30 10
Page 3 0of 16 @/
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S.N Name of Unit Recommendations Date of Status of Compliance
of Joint Committee | Inspection
(UPPCB)

area.

The unit has to carry
out studies for impact
assessment of treated
water utilization on
agriculture land and
rate of ground water

recharge through the

pond adopted by
them and log book
for water

consumptions  and
different utility water
and waste water
discharge required to
be maintained for
proper accounting of
water and waste
water.

* All values are in mg/1 except pH

@ During earlier inspection dated 08.12.2023 the
sample of emissions from the stack of boiler were
collected and the parameters were found to be
complying with the norms as stipulated in E(P)
Rules 1986 for Boilers. Details are tabulated as
below:

Parameter Value Standard
(mg/ NM” (mg/ NM*
PM,, 127.08 150

@To control the fugitive emission at bagasse
handling area, following preventive measured has
been put in place:

» The bagasse handling is being done through
mechanized system to control the dust
generation.

» The bagasse conveyor/ elevator used for
handling has been covered / Closed to block the
fugitive emission.

» Dense plantation has been provided and being
maintained around the captive power plant to
contain and control the fugitive emission.

» Arrangement of water sprinkling & ETP treated
water is also used for intermittent water
spraying to dust suppression.

Page 4 of 16
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S.N Name of Unit Recommendations Date of Status of Compliance
of Joint Committee | Inspection
(UPPCB)
The unit has engaged “Chandra Shekhar Azad
University of agriculture &Technology, Kanpur”
for study on impact assessment for treated water
utilization. The university vide its letter dated
15.04.2024 has submitted that the report shall be
submitted within a month. Copy of letter dated
15.4.2024 is enclosed as Annexure-3
@ During inspection dated 12.04.2024, the
verification of the compliance of recommendation
of joint committee was carried out. Copy of
inspection report dated 12.04.2024 is enclosed as
Annexure-4.

3. | M/s Bajaj Energy The unit was non-| 12.04.2024 e The unit has installed circular ladder on the stack.
Ltd., Village- operational due to I:During inspection dated 12.04.2024 the sample of
Magsoodpur, non-requirement  of treated effluent from the outlet of ETP were
Tehsil-Piwayan, power from UPPCL. collected and the parameters were found to be
Distt. Shahjahanpur, | As informed by the complying with the norms as stipulated in E(P)
U.P. unit  representative, Rules 1986. Details are given below:

the unit will start its Parameter |[pH |BOD |COD |TSS

production when the Value 746 |23 170 |74

UPPCL  will issue Standard __ [6.5-9 |30 250 100

production schedule. *All values are in mg/l except pH

The wunit has to

installed easy ladder @ During inspection dated 12.04.2024 the sample of

for the monitoring of emissions from the stack of boiler were collected

flue gas emission as and the parameters were found to be complying
Page 5 of 16 @’
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S.N

Name of Unit

Recommendations
of Joint Committee

Date of
Inspection
(UPPCB)

Status of Compliance

per CPCB guideline.

with the norms as stipulated in E(P) Rules 1986
for Boilers . Details are tabulated as below:

Parameter Value Standard
(mg/ NM?) (mg/ NM?”
PM;, 36.04 50
LDuring inspection dated 12.04.2024 the
verification of the compliance of recommendation
of joint committee was carried out. Copy of
inspection report dated 12.04.2024 is enclosed as
Annexure-5

M/s Bajaj Hindustan
Sugar Ltd (Sugar
unit).

Village-
Magsoodpur,
Tehsil-Piwayan,
Distt- Shahjahanpur,
LLP.

The unit has to
installed easy ladder
for the monitoring of
flue gas emission as
per CPCB guideline
and timeline given in
the undertaking.

The unit shall
maintain the
preventive measures
to control of the
fugitive emission in
bagasse handling
area.

The unit has to carry
out studies for impact
assessment of treated

12.04.2024

E The unit has installed circular ladder on the stack.
During inspection dated 12.042024 the unit was
not operational due to off season. In earlier
inspection dated 22.02.2024 the sample of treated
effluent from the outlet of ETP were collected and
the parameters were found to be complying with
the norms as stipulated in E(P) Rules 1986. Details
are given below:

Parameter | pH |(BOD | COD | TSS | Oil &
greas
e
Value 7.8 120 168 |20 24
Standard | 6.5- |30 250 |30 10
9

*All values are in mg/l except pH
 During earlier inspection dated 07.12.2023 the
sample of emissions from the stack of boiler were

Page 6 of 16
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S.N Name of Unit Recommendations Date of Status of Compliance
of Joint Committee | Inspection
(UPPCB)

water utilization on
agriculture land and
rate of ground water
recharge through the
pond adopted by
them and log book
for water
consumptions  and
different Utility water
and waste water
discharge required to
be maintained for
proper accounting of
water and  waste
water.

collected and the parameters were found to be
complying with the norms as stipulated in E(P)
Rules 1986 for BoilersDetails are tabulated as

below:
Parameter Value Standard
(mg/ NM? (mg/ NM?”
PM;y 132.14 150

>

@ To control the fugitive emission at bagasse
handling area, following preventive measured has
been put in place:

» The bagasse handling is being done through

mechanized control the dust
generation.

The bagasse conveyor/ elevator used for
handling has been covered / Closed to block the
fugitive emission.

Dense plantation has been provided and being
maintained around the captive power plant to
contain and control the fugitive emission.
Arrangement of water sprinkling & ETP treated
water is also used for intermittent water

spraying to dust suppression.

system to

@ The unit has engaged “Chandra Shekhar Azad
University of agriculture & Technology, Kanpur”
for study on impact assessment for treated water
utilization. The university vide its letter dated
15.04.2024 has submitted that the report shall be

Page 7 of 16
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S.N Name of Unit Recommendations Date of Status of Compliance
of Joint Committee | Inspection
(UPPCB)
submitted within a month. Copy of letter dated
15.4.2024 is enclosed as Annexure-6
@ During inspection dated 12.04.2024, the
verification of the compliance of recommendation
of joint committee was carried out. Copy of
inspection report dated 12.04.2024 is enclosed as
Annexure-7
5- | M/s Bajaj Energy The unit requires to| 01.03.2024 e The unit has installed circular ladder on the stack.
Ltd., Village- install ~ easy/circular i:During inspection dated 01.03.2024 the sample of
Kundarki, ladder for  the emissions from the stack of boiler were collected
Tehsil-Sadar gonda, | monitoring of flue and the parameters were found to be complying
Distt.— Gonda, U.P. |gas emission as per with the norms as stipulated in E(P) Rules 1986
CPCB guideline and for Boilers. Details are tabulated as below:
with timeline given in Parameter Value Standard
their undertaking. (mg/ NMY (mg/ NM?)
PM;, 42.65 50
e During inspection dated 01.03.2024 the
verification of the compliance of recommendation
of joint committee was carried out. Copy of
inspection report dated 01.03.2024 is enclosed as
Annexure-8
6- | M/s Bajaj Hindustan | 1. The unit has to| 01.03.2024 |e The unit has installed circular ladder on the stack.

Sugar Ltd. (Sugar
unit),

Village- Kundarki,
Tehsil-Sadar gonda,
Distt.— Gonda, U.P.

installed easy ladder
for the monitoring of
flue gas emission as
per CPCB guideline
and timeline given in

During inspection dated 01.03.2024 the sample
of emissions from the stack of boiler were
collected and the parameters were found to be
complying with the norms as stipulated in E(P)
Rules 1986 for Boilers in Sugar units. Details are

Page 8 of 16
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S.N Name of Unit Recommendations Date of Status of Compliance

of Joint Committee | Inspection

(UPPCB)
the under taking. tabulated as below:
2. The unit has to Parameter Value Standard
maintain the (mg/ NM’) (mg/ NM”
preventive measure PM; 97.65 150
deployed for control
of the fugitive @ In earlier inspection dated 06.12.2023 the sample
emission in captive of treated effluent from the outlet of ETP were
power plant area to collected and the parameters were found to be
control  the  dust complying with the norms as stipulated in E(P)
generated during the Rules 1986. Details are given below:
handling of bagasse. Parameter |pH |BOD [COD | TSS | Oil&
3. The unit has to grea
carry out studies for se
impact assessment of Value 6.91 |22 118 |28 4.7
treated water Standard | 6.5-9[30 [250 [30 |10
utilization s *All values are in mg/l except pH
agriculture land and
rate of ground water e To control the fugitive emission at bagasse
recharge through the handling area, following preventive measured has
pond adopted by been put in place:
them. ’ , » The bagasse handling is being done through
4.T}}e unit has valid mechanized system to control the dust
Environment generation.
Clearance (EC) for > The bagasse conveyor/ elevator used for
MO,EF& CC, has handling has been covered / Closed to block the
va}hd consent under fugitive emission.
Air Act, Water Act, » Dense plantation has been provided and being

Page 9 of 16 Q/
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S.N Name of Unit Recommendations Date of Status of Compliance
of Joint Committee | Inspection
(UPPCB)
Authorization for maintained around the captive power plant to
handling of HW contain and control the fugitive emission.
&consent to establish » Arrangement of water sprinkling &ETP treated
for handling of Ash. water is also used for intermittent water
spraying to dust suppression.
@ The unit has engaged “Chandra Shekhar Azad
University of agriculture &Technology, Kanpur”
for study on impact assessment for treated water
utilization. The university vide its letter dated
15.04.2024 has submitted that the report shall be
submitted within a month. Copy of letter dated
15.4.2024 is enclosed as Annexure-9.
eDuring inspection dated 01.03.2024, the
verification of the compliance of recommendation
of joint committee was carried out. Copy of
inspection report dated 01.03.2024 is enclosed as
Annexure-10
7. | M/s Bajaj Energy The unit was non-| 15.02.2024 e The unit has installed circular ladder on the stack.
Ltd., Village- operational due to I:During inspection dated 15.02.2024 the sample of
Etaimaida, non-requirement  of emissions from the stack of boiler were collected

Tehsil-Utraula,
Distt.—Balrampur,
U.P.

power from UPPCL.
As informed by the
unit  representative,
the unit will start its
production when the
UPPCL will issue
production schedule.

and the parameters were found to be complying
with the norms as stipulated in E(P) Rules 1986
for Boilers. Details are tabulated as below:

Parameter Value Standard
(mg/ NM”) (mg/ NM?)
PM;, 44.79 50

Page 10 of 16
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S.N Name of Unit Recommendations Date of Status of Compliance

of Joint Committee | Inspection

(UPPCB)
The wunit has to @ During inspection dated 15.02.2024 the
installed easy ladder verification of the compliance of recommendation
for the monitoring of of joint committee was carried out. Copy of
flue has emission as inspection report dated 15.02.2024 is enclosed as
per CPCB guideline. Annexure-11.

3. | M/s Bajaj Hindustan | The unit has installed | 15.02.2024 |e The unit has installed circular ladder on the stack.
Sugar Ltd. (Sugar |easy ladder for the l: During inspection dated 15.02.2024 the sample
unit). Village- | monitoring of flue of emissions from the stack of boiler were
Etaimaida, Tehsil- | gas emission as per collected and the parameters were found to be
UtraulaBalrampur, | CPCB guideline and complying with the norms as stipulated in E(P)
U.P. Distt. | timeline given in the Rules 1986 for Boilers in Sugar units. Details are
Balrampur under taking. tabulated as below:

The  unit  shall Parameter Value Standard

maintain the (mg/ NM” (mg/ NM?

preventive measure PM,, 108.35 150

to control of the @ In earlier inspection dated 07.12.2023 the sample

fugitive emission in of treated effluent from the outlet of ETP were

the bagasse handling collected and the parameters were found to be

aed. complying with the norms as stipulated in E(P)

The unit has to Rules 1986. Details are given below:

carryout studies for

impact assessment of Parameter |pH |BOD |COD |TSS

esdid walet Value 796 | 26 | 124 | 28

Wiliseenn o Standard | 659 | 30 | 250 | 30

agriculture land and *All values are in mg/l except pH

rate of ground water ® To control the fugitive emission at bagasse

recharge through the handling area, following preventive measured has
Page 11 of 16 %/
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S.N

Name of Unit

Recommendations
of Joint Committee

Date of
Inspection

(UPPCB)

Status of Compliance

pond
them.

adopted by

been put in place:

» The bagasse handling is being done through
mechanized system to control the dust
generation.

» The bagasse conveyor/ elevator used for
handling has been covered / Closed to block the
fugitive emission.

» Dense plantation has been provided and being
maintained around the captive power plant to
contain and control the fugitive emission.

» Arrangement of water sprinkling & ETP treated
water is also wused for intermittent water
spraying to dust suppression.

@ The unit has engaged “Chandra Shekhar Azad

University of agriculture & Technology, Kanpur”

for study on impact assessment for treated water

utilization. The university vide its letter dated

15.04.2024 has submitted that the report shall be

submitted within a month. Copy of letter dated

15.4.2024 is enclosed as Annexure-12

@ During inspection dated 15.02.2024, the

verification of the compliance of recommendation

of joint committee was carried out. Copy of
inspection report dated 15.02.2024is enclosed as

Annexure-13.

M/s Bajaj Energy
Pvt. Ltd, Village

The unit was non-
operational due to

13.04.2024

e The unit has installed spiral ladder on the

Page 12 of 16
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S.N Name of Unit Recommendations Date of Status of Compliance
of Joint Committee | Inspection
(UPPCB)
Khambharkher, non-requirement  of ¢ During inspection dated 13.04.2024 the sample
Tehsil-Kheri, Distt.- | power form UPPCL of treated effluent from the outlet of ETP were
Lakhimpur Kheri, | as informed by the collected and the parameters were found to be
LLP. unit  representative, complying with the norms as stipulated in E(P)

the unit will start its
production when the
UPPCL, will issue
production schedule.

The unit has to install
spiral ladder for the
monitoring of flue
gas emission as per
CPCB guideline.

The wunit has to
developed dedicated
storage shed for the
storage of
contaminated drums

and wax as per
Hazardous Waste
(Management  and
Transboundary
Movement)  Rules,
2016

Rules 1986. Details are given below:

Parameter | pH BOD |COD |TSS |0Oil &
grease

Value 7.31 20 146 58 6.4

Standard 6.5-9 30 250 100 10

*All values are in mg/l except pH.
e During inspection dated 13.04.2024 the sample

of emissions from the stack of boiler were
collected and the parameters were found to be
complying with the norms as stipulated in E(P)
Rules 1986 for Boilers . Details are tabulated
as below:

Parameter Value Standard
(mg/ NM” (mg/ NM?
PM;, 32.3 50

e The unit has provided dedicated covered shed

for storage of hazardous waste as per Hazardous

Waste (Management and Transboundary
Movement) Rules, 2016
During inspection dated 13.04.2024 the

verification @ of the  compliance  of
recommendation of joint committee was carried
out. Copy of inspection report dated
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S.N Name of Unit Recommendations Date of Status of Compliance
of Joint Committee | Inspection
(UPPCB)
13.04.2024 is enclosed as Annexure-14
10. | M/s Bajaj Hindustan | The unit has to install | 13.04.2024

Sugar  Ltd.(Sugar
unit), Village-
Khambharkhera.
Tehsil-Kheri, Distt.-
Lakhimpur  Kheri
U.E.

spiral ladder for the
monitoring of flue
gas emission as per
CPCB guideline.

The wunit has to
maintain the drainage
system and
equalization tank to
ensure the
compliance of norms
and better efficiency
of ETP.

The wunit has to
modify the launder of
clarifier tank of ETP

and sludge drying
beds.
The wunit has to

deploy the preventive
measures to control
the fugitive emission
of captive power
plant area.

The unit has to get
repaired pH sensor

l: The unit has installed spiral ladder on the stack.
During inspection dated 13.04.2024 the unit was
not operational due to off season only washing of
plant & machinery was carried out by the unit.
Sample of treated effluent from the outlet of ETP
were collected and the parameters were found to
be complying with the norms as stipulated in E(P)
Rules 1986. Details are given below:

Parameter [ pH |BOD |COD |TSS | Oil
&
greas
e

Value 758 | 24 | 176 | 27 T2

Standard | 6.5-9| 30 | 250 | 30 10

*All values are in mg/l except pH.

@ In earlier inspection dated 03.03.2024 the sample
of emissions from the stack of boiler were
collected and the parameters were found to be
complying with the norms as stipulated in E(P)
Rules 1986 for Boilers . Details are tabulated as
below:

Parameter Value Standard
(mg/ NM? (mg/ NM?)
PM,o 129.2 150

@ To control the fugitive emission at bagasse
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S.N Name of Unit Recommendations Date of Status of Compliance
of Joint Committee | Inspection
(UPPCB)

which is installed on
ETP on priority basis

and proper
operational for
OCEMS.

The unit has to carry
out studies for impact
assessment of treated
water utilization on
agriculture land and
rate of ground water
recharge through the

pond adopted by
them.

The wunit has to
develop dedicated
storage set for the
storage of

contaminated drum
and bags as per
Hazardous Waste
(Management  and
Transboundary
Movement)
2016

Rules,

handling area, following preventive measured has

been put in place:

» The bagasse handling is being done through
mechanized system to control the dust
generation.

» The bagasse conveyor/ elevator used for
handling has been covered / Closed to block the
fugitive emission.

» Dense plantation has been provided and being
maintained around the captive power plant to
contain and control the fugitive emission.

» Arrangement of water sprinkling & ETP treated
water is also used for intermittent water
spraying to dust suppression.

@ The unit has engaged “Chandra Shekhar Azad

University of agriculture &Technology Kanpur”

for study on impact assessment for treated water

utilization. The university vide its letter dated

15.04.2024 has submitted that the report shall be

submitted within a month. Copy of letter dated

15.4.2024 is enclosed as Annexure-15.

@ The unit has provided dedicated covered shed for
storage of hazardous waste as per Hazardous
Waste  (Management and  Transboundary
Movement) Rules, 2016

e During inspection dated 13.04.2024 the
verification of the compliance of recommendation
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S.N Name of Unit Recommendations Date of Status of Compliance
of Joint Committee | Inspection
(UPPCB)

of joint committee was carried out. Copy of
inspection report dated 13.04.2024 is enclosed as
Annexure-16.

Dated: 25|u\verY

Therefore, the response on behalf of Respondent no -2, Uttar Pradesh Pollution Control Board, is being filed with
request that the same may kindly be put up before the Hon’ble Tribunal for the perusal and necessary action.

Page 16 of 16

(Dr. Ram Karan)
Chief Environmental Officer (Circle-5)
UPPCB, Lucknow
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b UTTAR PRADESH POLLUTION CONTROL BOARD

Ta,
Thie Registrar General,
Principal Bench,
Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi-110001

Sub: Submission of Response on behalf of Respondent No.-Z, UP Pollution Control
Board (UPPCB), in compliance to the order dated 04.10.2023 passed by Hon'ble
NGT Principal Bench, New Delhi in Review Application No- 28/2023 in Original
Application No. 691 of 2022 {LA. No. 664 of 20Z3) In Rama Shanker Awasthi
Verses State of Uttar Pradesh & Others.
SiT,
In compliance of the direction dated 04.10.2023 passed by this Hon'ble National Green
Tribunal in the subject matter, the Response on behall of Respondent No.-2, UP Pollution
Control Board (UPPCB] is hereby attached with & request that the same may be put up before

the Hon'ble National Green Tribunal for kind perusal and consideration.

Enclosure: As above, Your's Sincerely,

(Dr. Ram Karan)
Chief Environmental Officer,

Circle-5
Copy to:
1. Member Secretary, UPPCE, Lucknow.
¢ 2. ShriPradeep Mishra, Advocate for UPPCB. ,f"”
-

Chief Environmental Dfficer,

Circle-5

T -0 B i ame Tr-12-V, VibhutiHhand

TR, SETEs-226040 Gomti Magar, Lucknow-226010
FE—info@uppch.com e-mail: info@uppch.com

AT ~www,uppch.com Web site www.uppch.com
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Response on behalf of Respondent No.-2, UP Pollution Control Board (UPPCRB), in compliance to the order dated 04.10.2023
passed by Hon'ble NGT Principal Bench, New Delhi in Review Application No- 28/2023 in Original Application No. 691 of 2022
(LA. No. 664 of 2023) In Rama Shanker Awasthi Verses State af Uttar Pradesh & Others

That the Hon'ble National Green Tribunal, Principal Banch, Mew Delhi vide it order dated 04.10.2023 in Review Application Mo- 28/2023 in
Original Application No. 691 of 2022 (LA. No. 664 of 2023) In Rama Shanker Awasthl Verses State of Uttar Pradesh & Others has passed the
directions. Tha excerpt of the arder is as below:-

L]

eoenens A, Issue notice to the respondents to file thelr responses within three weeks. Registry is direcled to take necessary SO v

Response

1. That In comphance of directions issued by Hon'ble NGT, New Delhi vide order dated 27.09.2022 and 20.01.2023 In the matter of DA no.
6912022 Rama Shankar Awasthl V/S State of UP and others, loint Committee comprising of members of Central Pollution Control Board,
Lucknow and UP Poliution Control Board conducted the inspection and monitoring of following Units of Bajaj Group of Industries on 27.01.2023,
228.01.2023 and 31.01.2023:-

M /= Bajaj Encrey Ltd., ¥illage-Barkkiera, Tehsil-Bisalpur, Distt.- Filibhit, LLP,

M /s Bajaj Hindustan Sugar Led, (Sugar unit), Village-Barkhera, Tehsil-Bisalpor, Distr.- PIibhit U1,

M /s Bajaj Energy Ltd., Village-Kundarki, Tehsil-Sadar gonda, Distt- Gonda, U.F.

M /s Bajaj Hindustan Sugar Led{Sugar unit), Village-Kundarki, Tehsil-Sadar gonda, Distt- Gonda, 1P,

M /s Bajaj Energy Ltd., Village-Etaimaida, Tehsil-Utraula, Distt.- Balrampur, 1LP,

M /s Bajaj Hindustan Sugar Led,(Sugar unit), Village-Etaimaida, Tehsil-Utraula, Distt.- Balrampur, U.P.

M /s Bajaj Energy Ltd,, Yillage-Magsoodpur, Tehsil-Piwayan, Distt- Shahjabanpur, LLP,

M /s Bajaj Hindustan Sugar Lrd.{Sugar unit), Village-Magsood pur, Tehsil-Piwayan, Distt-Shahjahanpur, UP.

M /s Dajaj Energy Pvi Ltd, Village-Khambharkhera, Tehsil-Kherd, Distt.- Lakhimpur Kheri, U.P.

10 M /s Bajaj Hindustan Sugar Lid.(Sugar unit), Village-Khambharkhera, Tehsil-Kherl, Distt- Lakhimpur Kher, ULP.

i U L S S

2. That in compliance to the order dated 27.09.2022 and Z0,01.2023 passed by the National Green Tribunal, Principal Bench, New Delhi in Original
Application No, 691/2022 Rama Shankar Awasthi V/S State of UP and others, Joint Committee Reports and accardingly action taken on behalf of

X
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UPPCE have been submitted by the UP Pallution Control Board on 10.02.2023 vide letter no. H 82914/C-5/104/0.4. No. 691,/2022/2023 before
Hom'hie Tribumal, Mew Delhl.

3. That on the basis of recommendation of Joint Committee Reports, additional compliance repart with respect to action taken en behalf of UPPCB
are as tabulated below:-
51 M. Wz of Linkt Date of Recommendation of lolak Commdttes Action Taken by UPPCR Compliamea Status
Insperction
1. M5 Bajag Energy Lid,, FLOL2023 b The unil was non-operslional dus bo o UPPCE wide letier distied  Thes Unit has  instalbed ossy
Village-Barkhera, Tahsil- non-requirement of power from UPPCL. | 10.02.2023 issued direction under | fadder on stack. The copy of the
Bisalpur, Distt. - Pilibhit, Az informed by the wnit representative, | Al [Prevention and Contred of | physical  verfication report of
LLP the unit will starl its production when | Pollution)  Act, 1981 for | the coneerming Regional Officer
the UPPCL will issue  produttion | compliance of recommendation of | of UPPCE s attached herewith
schedule. The unlt has to nstalled easy | lolnt Committes Report dated | and marked as Apnesure-1
ladder far the moniodng of Moe gas | 31.04.2023
emisslan as per CPCE guideling, =
- s Baja) Hinclustan 31.01,2023 » The unit has to installed easy ladder for = UPPCE  wvide  letter dated ® The Unit has installed easy
Sugar Lta {Sugar unit), the monlioring of flue gas embsion a5 | 100022023 lssued direction under | ladder onostady. The copy of the
Village-Barkhera, Tehsil- pof CPCE guideline and timeline glven | Alr [Prevention and Conatedl of | physical verification report of
Biszlpur, Distt. Pilibhit, in the under taking. Polution]  Act; 19381 for | the conceming Regional Officer
LR o e The Linit shall maintain the preventive | compliance of recommendation of | of UPPCBE |5 attached herewith
meatures to contesl of the fugitive | joint Committes report dated | and marked as Annexure-2
emission in bagasse handling area. 31.01.2023, & The Show cadse potice undar
+ The unit has to carry oul studies for = UPPCE  wide  lether  dated | section-334 ol Waker
impact assessment of treated water | 10022023 issued Show cause | (Prevention and Control of
utilzation on apriculture land and rate | notice upder’section-234 of Water | Pollution) Act, 1974 has been
of ground water recharge through the | (Prevention  and  Contral  of | revoked vide UPPCE letter dated
pand adopted by them and log book for | Pollution) Act, 1974 as to why the | 07112023 The copy of the
water consumptions and different | -sung shouwld not be dosed and for | fetter  dated OF11L2033 ks
utility water and waste water discharge | further imposition of EC at the | attached herewith and marked
requlred to be mamtained for proper | rate of 30,000/~ per-day from the | as Annexure-3
accounting of water and waste water datf_ld of Imspection fill the
corrective  measure duly werified
are takan
3- b4/ Bajaj Ereargy Led,, IR.O1.2023 | The wt requires 10 install easyfelreular (& UBPCE vide lettar  dated fe The Uait has  inctalled aasy

Willage-Kundarki,
Tehsil-%adar gonda,

laddes for the monitadng af MNue gas
emission as par CRCE guideline and

10.02.2023 isued direction wrider
Air [Preventisn and Contral of

ladder s stack. The sapy af the
physicl verlficatien repart of

Distl— Ganda, U.P. with  timeline given in  their | Polution] Act, 1981 for | the concerning Regional Officer
undariaking: compliance of recommendation of | of UFPCE |5 attached herewlth
loint  Committes report dated | and marked as Annaxure-4,
2E.01.2023.
2 grf‘
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s Baga) Hindisstan 2B.01.2003
Sugar Lid, (Sugar unit),

Villzge- Kundaski,

Teksil-sadar gonda, -

Distt—Gonda, LLP.

e 1. The unit: has to installed easy ladder s UPPCE

far the manitaring of flue gas amission
as per CPCBR pubdedine and timekne
groern in the under taking

2. The wnit has to maintsn  the
preventive  measure  deployed  for
contral of the (ugitive emiscion 0
caplive power plant area o eontrol the
st genersted dofing the handling of
bagacse.

3. The unit has to carry out studies Tor
impact assessment of Trealed waker
LtHization on agriculiuce land and rale
of ground water recharge through the
pond sdogted by them

4. The wnlt has walid Environment
Clearance (EC) for MoEF & CC, has vahkd
comsent undér Air Acl, Water Act,
futhorization for handling of HW &
coisent to establish for hanaling of
Ath

vide  leiter  dated
10.02 2073 kcied direction under
alr {Prevention and Control of
Follution) Act, 1941 for
compliance of recommendation of
loint  Cemmittee report  dated
J8.01 23023,

UPPCE  wide  letter  dated
00232023 acsued Show Causa
Notien under  sodtion-234  of
Water [ Prevention and Central of
Pollubion) Act, 1074, ps boowivy the

# The Unit has installed easy
ladder on stack. The copy of the
physical  werilication  regort  of
the conderming Regional Officer
of UFFCE |5 sttached herewith
and marked it Annexures5,

& The Show cause notice under
saction-33a 'of Water
{Prevantion  amd  Confral  of
Pollution) Act, 1974 has bean
revaked vide UPPCH lettor dated
050492023 The copy of the
letter daoted 05002023 =
attached herewith and marked
s Annesure-b.

27012024
Village-Etaimaida,
Tehsil-Litrawla,

Distt.— Balrampur, LLP.

The unit was non-operational due to
non-reguirement of power from UPPCL
A nformed by the unit regresentative,
the unit will start its production when
the UPPCL  will  issue  production
schedule. The unit has 1o nstalled easy
ladder for the moniterng of Tue has
emission as per CPCE guideling.

unit should pot be mposed
Envirgmmental Componsation
from dated 07122002 to
16.12.2022 AFDUnting Risi
3,000,000/

UPPCH  widle letter  dated

10.02.2023 iseed deection wnder
fie (Preswention and Contiol af
Paliution) Act, 14981 for
compliance of recommendation of
Joint Commiites repord  dated
27012023

M/i Bxjal Hindustan | 27.01.2003
Sugar  LidSugar  unit),
Yillage-Efaimaida, Tehsil-
Urraufa Balrampur, LR
Distt, -BEalmmpier

» The wnit has installed easy ladder for

the monitaring of flue gis emission as
per CPCE guidaline and timeling given
in the under taklng

» Tha unit shall rmaintain the predentive

measure ta condrol of the fugitive
emisslon In the bagasse handling arga.

e The unit has to careyout dtedies: for

impact assessment of treated water
utifization on agriculure land pnd rate
of ground water recharge throsgh the
pond adopted by them,

UPHCE  wide latter dated
10002, 2073 imsued direction under
Air (Frevention  and  Control af
Pollotionf  Act, 1981  for
compliance of fecommendation of

lpint Committes report  dated
20012003
UPPFCE  wide letter datid

10022023 issued difection under
section-334 of water (Prevention
and Control of Pollition) A&ct,
1974

@ The Unit has installed oasy
ladder on-stack. The copy of tho
physical werification report of
the concerning Regional Officer
of UPMCE is attached herewith
and marked as Annexure-7.

* The Unid has installod easy
ladder on stack. The copy of the
physical werification Teport  of
the concetning Regional Officer
aof WPPCH s atfached harewith
and marked & Annesore-E,

w The wnit vide ifs letter dated
25.08.2023 haz  reguested 1o
carryaut.  study  for  mpact

assessment of trested water
utilization on agriceltere land in
coming  cane. crushing . seasen

2023-24 by approved Stlt_gyﬂn,
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/s Bajaj Energy Ltd., 31.01.2023 | The unit was nen-operational dee to
Willape-Magsoodpur, non-requirement of power from LPPOL
Tehsil-Piwayan, Distt, As infarmed by the unit representative,
Shahjahanpur, LLP, - | Uhe urst will start its production when
the UPPCL will ismue  production
sehipdule, The unlt has to installed easy
ladder for the monitoring of Mue gas
| emission as per CPCH guideling,
rdfs  Bajaj  Hindostan | 31002023 |« The unit has to Installed easy ladder for

Sugar d {Sugar unith;
Yillage-Magsoodpur,
Tehoil-Phwayan,  Ddstt-
Shahghanpur, WP,

thie mondtaring of Aue gas embsclon as
pier CPCB - puidefine and thmadine given
i e undertaking

= The unit shall maintain the preventve

measdres (o contral of the fupgite
eemisgion in bagasse handling area.

@ The unli has to carry owt studles for

impact assessment -of trealed water
utflization on-agricuiture land and rate
of ground water recharge through the
pond adopted by them and log book
for water consuemptions and different
Litility water and waste water discharge
reguired to be maintained lor propers
accounting of water and waste water,

e LUPPCB  vide

letter
10.02.2023 issued direction under
Air (Prevention and Control of
Pollution) At 1981 for
vompllance of recommendation of

dated |s The Unit has installed easy

ledder an stack. The copy of the
physical werification report of
the concerning Regienal Officer
of UPPCE is attached herewith

jant  Commities report dated | and marked as Anngxure-9;
31082023
UF‘E viche  tetter  dated |@ The LUnit has

10002202 3 issued direction wnder
Al [Prevention and Control of
Paollution) Asl, 1981  for
compliance of recommpndation of
kolat  Committee report  dated
31.01.2023.

LepCh vicdle le ey dated
10022023 bsped Show cause
notice’ under section-33A  of
Water [Prevention and Contral of
Follution} Act, 1374, a3 to why the
unit should not be closed @nd for
further impositicn of EC at the
rate of 30,000/ per day frem the
date of |ospectlon i the
corrective measures duly verified
ars takem,

installed  oasy
ladder on stack. The copy of the
physical werification report of
the concerning Reglonal Officer
af UPPCE s attached herawith
and marked - Anneuure-10.

The Show casse notios wndor
sartinn-11A af Water
{Prevention ard - Contral  of
Pollution) Act, 1974 has been
revohed vide UPPCE ketter dated
07.11.70z3. The copy of the
letter  dated 07.11.2023 s
attached herewith and marked

a5 Annexure-11,

M5 Bajaj Emergy PVELEd,
Village Khambharkhera,
Tehsil-kheri, Dist.-
Lakhimpur Eheri, WP,

¥1az.2022
E.
22122022
[Report
aleeaghy
submitted)

» The unit was non-operstional due o

non-fisquirerment of power form UPPCL
as informed by the unit representative,
the unit will start its production when
the UPPEL, will issue production
schedule.

w The unit has to install spiral ladder for

the monitoring of flue gas emission as
per CPCE guidadime.

a The uni has to developed dedicated

starage  shed for the stodage of
contaminatied drums and war a5 PEr
Hazardous Waste |{Management  and
Transhoundry Mu-uumnnl] Rules, H¥1G

LPPCE  wvide letter dated
10,02 2023 has irmposed
Erarormental - Compensation  As.
3,50,000/- (Rs. Thres Lac Fifty
Thousand onby) agzinst the unit in

cormpligacs of tha
recommendation ol Jaind
Commities Rt dated

21122021 and 22.12.20E2

The Uit has installed easy
ladldes cnstack and developed a
dedicaled storage shed for the
storage of hazardous waste
including  slugge, waste oil,
contaminated drums and bags
at  per Harardous (Waste
(Management and  Trang
boundary  Movements) Rule
2016,

A5 per Board letter on dated
10020023 the unit  hag
deposited Envtranmental
Compensation Rs. 3,50.000/- to
UPPCE account,

The copy of the physical
werlfication  report, of  the

4

5
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cuncﬂ;nlng Regional Officer of
LFPLE i attached herewith and
marked as Anmexure-12,

0.

ha's Bai'ali,l Hindistan
Sugar  LidiSugar  unit),
Willzge-Khambhar khera
Tehsil-dhers,
Lakhimpur Bhai LLP,

21,3223
&
2212300

Distd« | (Report

alreadhy
st ted)

.....

the monitoring of flue gas emission as.

per CPCE puideline

= The unit has to maintsin the drainsge

system-and equalization tank (oensune
the complionce of norms and better
afficiency of ETP.

The unlt has to-modify the launder of
clarifier tank of ETP and sludge drying
beds.

The wnit has to deplay the preventive
measures: 1o control the  fugitive
ernisdian of captive power plank area,

The unit has to get repaired pH sensar
which Is installed on ETP on priodity
basis and proper operational for
CCEMS,

The unit has to carry out studies fos
impact assessment of treatad water
utilization on agricwiiure tand and rate
af ground water rechargs throwgh the
pond adepted by them.

& UFPCE  wvide

latter dated
10022023 hias imposed
Envircnmental Compensation Rs.
930,000/ (B5 Mine Lac  Thirty
Thousznd only] against thie unit
camplignece of T
recodnmandation of Ioint
CosmmiTies Repaort dated
21122022 and 22133003

» Thiz Unit has installed easy
laditer on stack.

# The drainape system and
equalization tank are  found
maintained and all the drains
near ETR and boiter area found

empty.

L The clarifier tank laundes has

been modifiod with coment
work far even floiv of treated
effluent & the sludge deying
beds have boon clean by
replacing the media, The unit
has also bestalled centrifuge
decanter system Tor handing of
slidge generated in the process,

+ The unit has Installed the water
sprinkling at the bagasee sLoFage
area of captive power plant and
deployed & water tanker (o
suppress the fugitive emission,

te The pH-sensor has already been

replaced. and the system is
connected with server of CPCE,

s The unit has submitted the
study report. “Hydrogeological
and Impact Assessment”  for
impact assessment of ground
water abstraction & recharge
done by Accredibted Consullang,
CaWAY Certificate no. & issue
date: |Certificate Mo CGOWAS
RG0S Dated A7.0F. 2021

L
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® The unit has to develop dedicated # The wunit has cdeweloped a
storage et for the -storage  of dedicated storage shed for the
ennfaminated drum and begs as per storape of contaminated drums

. Hazardous Waste [Management and and bags as per Hazardows
Transbtoundry Movement] Rules, 2016 Waste' (Management and Trans
boundary  Movements),  Rule

201G,

s A5 per Board letter on dated
10022023 the wnit  has

deposited Environmental
Compensation Rs, 0,30,000/- to
LIPRER aconunt.

= Thee copy al  the physkeal
verification  report  of  the
concerping Rogional Officer of
UPPCE is attached herewith and
marked as Annexure-13.

The above response of UP Pollution Control Beard is being filed for your kind perusal and consideration before
Hanble Tribunal.

(Dr. Ram Karan)
CEO-Circle-5, UPPCR, Lucknow




Annexure-1

Honourable NGT has Passed order in OA No. 691/2022 Rama Shankar Awasthi V/S
State of Uttar Pradesh and others, On dated 13th February. 2003, U.P.P.C.B. issued
direction to M/s Bajaj Energy Limited, Unit-Barkhera, Distt-Pilibhit.

In compliance of above direction industry submitted compliance report vide letter no
BEL/DIR/ENS/2023-24 Dated 21.08.2023 (Annexure-1) for verification of compliance,
inspection of M/s Bajaj Energy Limited, Unit-Barkhera, Disti-Pilibhit Carried out by
undersigned on dated 26-10-2023 and found complying.
int wise Stal i

inspection dated 26-10-20123.as under

-Pilibhit_as

[. | Name & Address of Industry M/s Bajaj Energy Limited, Unit-
- Barkhera, Disut-Pilibhit, PIN-262203,
2 | Namer of Contact Person Mr. Prasant Singh, A.M, EHS
i Muobile: 09720012951 i
3 | Date of Inspection 26.10.2023
4 | Nature of Industry Power Plant
5 | Category of Industry L/M/S Large, Year of commissioning- 201 |
6 | Operational Status Operational
8 | Installed Capacity 2x45 MW=90 MW.
9 | Process Details with Material Balance:

* Boiler-2x190 TPH CFBC boilers with fuel as Indian Coal Coalfield/National coal
field Ltd. Make of boiler are Thysan Krupp (Single drum, Cold Cyelone with
natural Circulation & Balance Draft) with operation steam pressure & temperature
al 110 Kglem2 & 540 degree centigrade.

* Turbine -2x43 MW iz Siemens make with rated Input pressure & Temperature of
105 Kg/em’, 535°C, . ]

* DM Plant -Make Ton Exchange -Capacity of 24 M Hours.

» CHP-Make Techpro having capacity 160 TPH,

* Cooling -Tower- Make Paharpur, Holding Capacity-16,200 KL

10| By Product Nil
status of Water Consent Upto 31.12.2023
| Compliance Status Complied
status of Air Consent Upto31.12.2023
12 | Compliance Status Complied
Status of Hazardous Authorization | Up 1o 30.04.2025
13 | Compliance Status Complied
14 | Source of Water ‘Tube well
|5 | Utilization of Water Process/ Floor Washing/ | Process- 87.43 KLD.
Colling/ Boiler etc. Cooling- 4031.76 KLD.
- Domestic- 5.78 KLD, :
16 | Details of ETP Installed (Mention of ETP | ETP Capacity -1000 KLD,
Units) Bar Screen, Mechanical, Oil & Grease
- Trap, Equalization tank, Coagulation

& ke Regis ¥



and Chemical Mixing Tank, Tube

seltler, Pressure Sand Filter, Activated

Carbon  Filter, Sludge drying beds, |
Treated water storage lagoon {Cap.

| 3000 KL)

17 | Effluent Cruantity (KL/Day) 980 KLD

18 | Quality of Treated Effluent As per the prescribed norms, analysis

report dated 04.02.2023 pH-8.5, BOD-
12mg/L, COD-40 mg/L. TSS-391 mg/L,

- (Enclosed as Annexure-2)

19 | Paint of Discharge and Final D:mharge Green Belt.

20| STP Status for domestic Effluent STP -100 KLD.

21 | Whether unit has taken permission from | Yes, (Copy Enclosed) As Anexxure-3) |
CGWA for ground water extraction (Yes/No}

22 | Whether water meter installed on tube well Installed

23 | Source of Air Pollution Boiler & DG Sets

24 Details of Fuel Used Coal 1600

_ Furnace Oil | 80-100 KL/ Year

23 | Details of APCS & Stack Height ESP. Stack height-110 meter from

In compliance of Board direction industry ground  level. Online Continuous
) Emission Monitoring System installed,

26 | Details of DG Set (Whether installed acoustic | 3 No's, 1000, 500, 320 KVA acoustic
enclosure) _ ) enclosures installed.

27 |Pollution Control Measures Adopted for | ® At CHP DS DE System installed.
fugitive emission control and Status (Near | * At Coal Crusher D$ & DE system
Coal Handling Area, Coal Crusher Area, Ash available.

Disposal Area and Other plant Arca) # At Ash Yard Water Sprinkler
Arrangement Available,
# Water Monitors-07 No's,
# Hydrant Valve- 30 No’s.
28 | Ash Management ‘¢ Fly Ash generation- 63843 MT
* Bottom ash generation/disposal -6229
MT
® Measures taken for ash handling/
collection’ disposal- 03 Wo's Silo
Instalied.
s Details of Bilo -Fly Ash silo-
2x250MT, Bottom ash silo-100 MT.
| 29 | Quantity of Hazardous Wasie Used Oil- {cat. -5, 14K L/annum.
Waste oil-(cat.- 5.2)-0.5 KL/Annum,
Waste 0il Residve (Cat3.0)- 0.3
KL/Annum
Used Ion Exchange Residue-(Cat -4.0)-
LO MTA, Agreement made for disposal
with M/s Bharat Oil and waste
management ltd. Kumbi Akabarpur
= rgdd, Kanpur Dehat. (Enclosed as

ofz

e (




Amnexure-4)

Whether any Bypass arrangement

No bye pass Arrangement,

Any other specific remarks

-

Recommendation of joint committee

Compliance of Recommendation of joint committee in reference of order passed by
Hon'ble NGT in OA No. 691/2022 dated 23-02-2023,

==

The unit was non operational due to non
requirement of power from UPPCL as
informed by the unit representative, The
unit will be start its production when the
UPPCL will issue production schedule,
The unit has to install easy leader for the
monitoring of flue gas emission as per
CPCE guide line.

Action taken by UPPCB

UPPCE vide letter dated 10.02.2023
issued direction under. Air (Prevention
and Contral of Pollution) Act, 1981 for
compliance of recommendation of Joint
Committee report dated. 31st January
2023 to M/s Bajaj Energy Ltd. Barkhera,
Pilibhit.

Compliance status as per inspection

During inspection it is found that unit
has installed circular leader on stack.
Photograph  of circular  ladder s
enclosed.

{Bipin %ﬂ%ﬁl}

Scientific Assti.
UPPCE, Bly

LA

B

(Sumil Singh Chauhan)
A. 8. 0,
UPFCE, Bly

{Rﬂﬁt Singh)

Regional Officer,
LUPPCB, Bly
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Ref: - BEL/DIr/EHS/2023-24 Dated: Z1.08.2023
Ta,

The Mamber Secretory

Uttar Pradesh Pollution Contral Board
TC-12V, Vibhuti Khand, Gomti Magar
Lucknaw-2 26010

sub: Recommendations made by the lolnt Committee of Hon'ble NGT in the matter of DA
no, 691,/2022 Rama Shankar Awasthi Vs, State of UP and Others

Ref: Order issued by Hon'ble Nationgl Green Tribunal (NGT) in OA 891/2022 vide dated
13.02.2023

Dear Sir,

In eompllance to the order |ssued by Hon'ble NGT against OA 89172024 vide dated
13.02.2023 and undertaking submitted by BEL power plants an completing Chimney Spiral
Ladder installation by 30.09.2023, we would like o inform you that Spiral Ladder
Installation work at Barkhera Power Plant located In District Pilibhit has been
completed on 15.08.2023, Work completion photograph is attached as Annexdre-1,

Further, the status of ladder Installation at Five Power Flant of Bajai Enargy at differant
locations arg as under:

A St e I Work Campletion Status

SN | BELPowerPlants | G Frundation [Ladder Fabrication| Tnstallation
1 |[Barkhera(Filbbat) | Completed | Completed | Compieted

.E_#ﬂﬂﬁﬂﬁﬁﬂmmmﬂl Compieted |  Complated | After Fabrication
3 [Kundarkhi{Gonda) | Completed |  Under Frogress _After fabrication

4 |khambarkhera {Lakhimpur) Completed | Under progress | After Fabrication |

| 5 |utraula (Balmmpur) | Underpregress | Under Progress After fatrication |

The inctallztion wark at aforementioned Power Plants will be compieted as per the
schedule. The photographs showing work complation status at refarrad 4 power plants are
attached vide Anmexure — I

Subsmitted for your kind information & record please.

Thanking you

Yours Faithfully,
For Bajaj Em{igv Ltd.,

Lo g
M
{Authorikad signatory)

Encl: As Above

Copy to:
1. Chief Environmental Officer (Circle - 5), UPPCE, Lucknow

Chief Environmental Officer (Circle-G) UPPCB, Lucknow

Chief Environmental Officer (Circle - 3, UPPCB, Lucknow

Reglanal Officer [Bareilly), UPPCE, Utar Pradesh

Regional Officer [Lucknow), UPPCE, Uttar Pradesh

Reglonal Officer [Ayodhya), UPPCE, Uttar Pradesh
Regional Officer (Basti), UPPCE, Uttar Pradesh

N B b

8]z



Annexure - 1

llatio

rin

61¢z



Annexure — 2

088z




A
ae—— REGIONAL LABORATORY BAREILLY
e UTTAR PRADESH POLLUTION CONTROL BOARD

Annexwie-2

; E-121%1, E-Block Rajendra Nugar, Awas Vikas Colony, Post-Tezat Nagar, Bareilly

Ref Na: 19727762 Barelliy 1023

1= Name of Industry: BATALEMERGY LIMITED
2- Address of Industry: Bajaj Energy Limited, Village- Barkhera, Tehsil - Eisalpur, Dist - Pilibhit, PILIBHIT, 262203

3= District; Pilibhit

4= Drescription abont sampling podit: Final cutlet of 579 [Sample Code- PAS-1)
5 Type of Sample {Grab/Composite/Integrated): Grah

b= Smmple Collected Byt Dr.DUK Soni Regional Director & Vsl Rajput AS0
7= Colvur-and Odour: Colourbess Oudourless

8- Quantity und Packing: 2 L Plastic joricanand ghass jar
9= Date of Sample CoBection: 3[4F1/2023

- Analyis Indented by: RO Barailly

E1- Daie of sample receipt in Lab: 215012023

Drate: 04022023

Parameter/Method Name Limit Results Standard Detection _|
Range
pH.A500 H B Electronic méthed - .5 G.5-8.5 F2-12
Suspended Solids , 2540 1 Total mg!| 36.0 50,0 1020000
Busperded Solids dried at 103-105 G0 Ed
Dissolved Solids, 2340 C Tolal Dissolved mg/l a0 2000,0 Ll 3000 mg/l
Solids died at 180 0C
BOD, 3 day 27 0C I8 3025 ( Part 44); mgl 120 100 1.0 -S0KH00 mige'l
1993 Bia
D0, 5220 B Open Reflux Method migl 410 0.0 3.0 - 10000 g |

Reference- [11Generl Standards for dscharpe of evvicronmient Falluloms are o port-A Effhei(Gehochle-V1)L The snbveienment [Prowection) Roles, | D88 soarce:

Wi nic G ererStmmdunds pdf Besides these atandants,refer ERA stumdands for spesific PAUpLsE

Resards WA
Analysed by-
[l Kumar{Sa}|

148z

ROHIT mesrgna:

ey ACEET SHIH

SINGH e

184 111 008

Regional Officer
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GROUND WATER DEPARTMENT
(Namami Gange & Rural Water Supply Deparlment)
Mimistry of Jal Shakti

Government of Uttar Pradesh

b b
o oy

Ly

Form 8 {C}
[Sea Rule 8{1)]
AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW | EXISTING

WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF
GROUND WATER

[Under Saction 14 of the Utiar Pradesh Ground Water Management and Regulation Act, 2013.]

AUTHORIZATION! NO-OBJECTION CERTIFICATE NO: NOCDZ2872
VALID FROM 23/06/2021 TO 22/06/2026
{UISA0(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202 106HM0ES

Mama of the Owrar BEMOK EUMAR MEHTA l
Dasignagion o | Unil Maad Company Name Baja) Enengy

Lot e & A Limitod

Campany Atklmss Village- Barkham., Tahsi- Bisalpur, Dist- Paibhi Auihorization Lebter Download

T T T wifirer s

Address of tha Applicant | Bajaj Energy Lid, Vilaga- Barkhora, Disirict - Pikchit A pplication Me. PLERIGZTHIMNOG0E
Drate of Submission 05062021 Spaciman Signalure

Location Particulars

District Pilk:tit Elotk BIZALFUR

Plat Ha.Ehasra Na, HiA RumisipaliyConparation | No

Ward Mo fHal@Eng Ne, his,

Particular of the Existing Well and Pumpling Devics

Data of 200

Construction/Sinking of

iha Wil

Type af Wall Tabe YWelBoring Diapih of the Wall [in 121,85
e

Purposce of well Indumirial LAassembly Size(Faor Tube
Well)

Straimer Pasition [Fer Tube Wall)

Type of Pimp Used Bubrmaersble | WP, af the Fump 3,00

Oparational Device Elsiliic Mol Rate of Withdravwal 1EC00
imih]

Dualé of Energigatian [Iin Casa of Electic Pumip) (ep He A Hpanki]

Ll ma -ty 4 14

28tz
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Maximuwm Allowable Rate 150.00 ezt Allcwalala 13.00
el Withdrawal (i) Hunning Hours Per Day:

Mz imum Allowable BT 2000 R lonic Fagudned Q.00
Annual Extraclion of
Grownd Watar:

atoubblark h 2

cdez
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= Thia Ne-Ciljactan cerlibicsts authorizes tha ovwnor appdcant [used) 1o dink & well in the focallon specilied a1 51 (2] for extracion &f ground
wither B4 & 1ol nol sxcescing thal as shown at SL(F), for Runnindg Heurs = day as shown at S8 (@), and e masimum alswabla annual
axiaatan of gralnd walar as shown &t 5L () and tzvalld subledt {o the chesnmrce of the Gondiliong alaked avafeal,

= Holder of this MOG is heraby dirsctad to assure annual recharge of (.04 guble meter, as specified under the application tmm sithin tha giver
ma period,

GEMERAL CONDITIONS:

+ Holdar of this NOC & hareby directed to 1l from 1(A) for registring histher well ithén 90 days 38 menlicned I applicalicn fom shall anly stansd
alled ragisdalion af hisiher MO,

= Incase of any eharga of carmship af e peopased well, fresh aulhosization has o be oblained.

+ M Users pisracting ground waler in Bicess of 100 md shall b requirad o subimil inpect asssssmant repan prapansd Ty 8n & otnsdbed
conmiliant em CEWA N Nafonal Accredtation Board for Educalion and Training {MABETY Tha rapor should highghl erdranmenlal rsks g
propossd manegement slralegies o overcoms any signiicant envineimsnlal Bsues such 55 ground walar keval decling, land subsidenss sle,
withint res manlbs of compiedion of the ssme do Ground Water Depammant Uittsr Pradess, The list of acoredited Incly kuala! [reblisons s
avalabie o the alfichall wab-porlal of CEWAL

¢ For lha purpose of messuring and recording the quanty of ground waler exlrselsd, svery said user shal s digial walsr Bow meles
fearfonng 50 BIS! IS standards) haing telematry system inthe sfisnachon stnaclurs, which record rmte and quanrkim of exiracion, & sullst of
pamping devices and [t shall be prasumed [hat lhe cuanlity recardad by the melsr has been axdraciod by the said user, unlil the contrary is proved
The rafa af edractian of ground wister from the weell shall rot exceed fo the recarded rate fram witlsr mgacs

¢ Tha concainsd Sullrity reserves the right b siop ey Taclon of grodnd waber from the will dua e quelily hasands ar anyy odhor reasang, il tha
Riluslion g0 damands

# Ingaze of any change of cwiership of the exasng well, fesh registration has o b obdained.

« Mo changs of localion, design, rata of withcrwel @nd pumping devica In respect of The sxisling well of this cerfificate shall te mada wilthaul priar
permiasian of e Competant Aulbority. Any dendalion In this regand shalllsed 1o cancellation of this ragistiation

* Incaze, any of the parlicutars | informadon hamishied by e appleant in his appiication for lesyanos of this registration is found b b o
during verdication af ary subisoquant $leda . his regisbelion is labio for canceliation,

= The Cardficale of Aforizatian’ MO shall be valid for a period of Tve vears Bom the data of isaue. Tha appiicant shall Rava ks apply lor renawal
hraugh & frash Sppdicalion, ol sask nineby doys prion b expiny of s vakdity,

= Constnicion of plezonelurs and instalatan of digilal waler kval reconien with tidematry shal ba mandalory for s2ar, Depth ord zone tapred of
Pigzomsdar shoakl be cornirsnsurale whh tat of the pumging well Tha data, bblained from digilal walar ksl reconders shad ba rriade gysilabhe S
hie office on monlkly basis

S e iEiigledeies Jor nslasbation |

Pazometer 15 a boravall fubswell used anly for mensuring tha walsr el by wdaing the Bpey' soundar or aamsdic water level MeRsLrrg
equipmeant, g oo used 1o ks waler samphe for water quatty leling when ever noeded, Genoral guidelines for instellalion of plezometers are
&b oliorwg!

a Tha pezomeler kB iz be instaladicorsinuciad af the msdmym al 50 m cislarca fram g pumiping well Shrough which ground waber i5 heing
wilhedresen. The diametar of the plezomeler should beabou 47 060, 2

= The depih of Ihe plesameder shauld bo sama &3 is case of The punping wel from shich ground waler is being abalraclad, I, mans @an
one plezametars e inalalled the second plezometer showld maonilor ha shallow ground water regime. It wil feciiate shatow g5 wall as
deegar grovnt water agquifar monRareg,

o Mo of plezomalers 1o be conslrucled & Type of water level monfloring mechanism shal be &% per below tabls;

y Moritinng Mechanism
E.Ho Quardumy ol Ground waler withd el (cumiday) Bo.of pieZoimelers reguined ] . —
Manunl DYWL R with Teksmetny
| <t 1] o o
2 11 -850 1 1 8]
3 - 500 i o 1
4 = &I 2 1 0 2

= The measuring frequency should be monihly 8nd accuracy of measureman: shoukd Be Up 1o o1, (e repansd measurament shoddbe
ghven in mater upie o decimnal,

= For measuwenant of waler kel sounder or auometic waler evel reconar (AWLRY Digital Aulcmalic watsr aval reCorer {DWLR] with
Baigmatry Sysiean should Do Lsad foF Sy,

= The magsurament of waler level in plezomeler should be takan, only sfer the puivging from the surounding ube wels hes bean slopped
fow el foeur ba six hours.

abautbiank 104
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a Al ihe dalalls regardng coondnales, mduced sl {with respsect @ maan leval), dapah, 2one BEped and assembly bevered should ba
provided for bringirg the plazemater Inbo the Hydrograph Mmlh’i'ﬂ Sysiem Tor Ground Walsr Deparimsal, Uisr Pradssh, ard fotils
validalion.

n The ground wales gualty has b be monbared bwioe 1 a year duning pre-morsoon (Maplune| and pasi=monsoon {Ociobanklpuamber)
panids. Gually may be got analyzed from MABL approved lab, Besides. oni samphe {1 B capaaty botthed to the concanrad Dirschor,
Graund Waler Daparimsnt. Uitar Pracdash for chemmical anplyss,

# A Permarant deplay board should be insinlled at plezomebanTubs wells sia for providing the facalion; plezemaled ube well numksar,
deplh ard zone pped of plecamsteniuba wall far skan taed rﬂwnum'_ng ard Mendicalon,

2 bey other sho spocilia requirament reganding safioty and accass for messdnamant msny Be Y ken cana of,

o Ay Gl condiion (3] el mey De imooasd by e corcamesd Authanly
« dncase, any ol the particobars Linformatan fumislead by the applicant in s applicaion for issuaron of this permik s found o ba incarmect during
wexrilicalion = any subsequerd stage, this pemi s Sable for canceflalion,

«  SPECIFIC CONDITROMNG:

o (&) For Industrial Wser: Mo Objection Cailicaba Tor ground water edrachian by indusiries shall be granted subjeot 1o tne folowing specifio
conditions: )

= ] Mg Qbgection Cerificala shall be granied pniy Inosuch cazes wherd local govanment waler supply agencaes ag nol slle lo supply he Oesred
quisntity of water.

« 0] Al indusries shall be reduied 10 dopt tailedl water allicen] echnologies so 85 o reduce dependence on ground waler resources.

= i) &ll indusiries absiracing ground walee in axsess of 700 mYd shall e requirad o underiake anrcial walsr il hecagh Confaderation al Irdian
Inchiskias CCINY Faderation Indan Ghambsr of Comineice and ndusley (FICGHY Mational Productivity Councl (NPCY PHD Chamber of Comrence
d Irduslees { Laghi Udhvedg Bharaii corfed podilors and submril audil reports within thees monihs of comaletion of the same 1o Sound Wialer
Derpartmen! Uttar Pradesh, Al such incuisines shall be roguired 1o reducs their ground watar use D at least 200% aver e nexd Tve years bwough
BppICnale meanE

+ Il Conaliuction of abservation welia) fpseaaisles) wilkin e prenises and inslallalion af sppropriale walar lavel maniioring mechanism as
irentianad in Ganeral Condilion no. 10 shal be mandaiony for ndusivias drawing! proposing 1o dres mors Ban 10 m® iday of ground watar end.
MnBening of walar lavel shall be dosa by e project roperant, Th piszameler [abeervalian wellyshall be canstricled ala minenum distance of
S0 (roim e bore wellproduciion wall Deplh and aquiler 2one pped in the peeamelor shall be She same as thal of the pumgerg walll wells,
Fanlhly waler gl dala shal b submitted ending fo 4w Grourd Wetar Departmant, UP,

w ) The pripordnl shall Be requined b adapl ool lop ran watar harveslingl’ recharge in he propcl premisos. Indusinss which ams fikely io polute
ground waler {chemical, pharmaceubical, dyes, plgments, paints, saxlies, anneny, pesbickdes! Insecticoes, fediizers, slaughler house, miplosivas
&40, | ahadl #inra tha hansaeiad min watar 0 S race stamgs ks or uss intha industy,

ool ingagton of Uaetoad wnlraabed washe valar e acuiler st i sliclly pahibited,

s yily Indusires wiich are Huely o caese ground waler pollution e.g, Tanning, Siaughler Houses, Ove, Chemical Pelrochemical, Coal wasnerias,
ofer hazardous units ale, (a5 per CPCE 1| necd o undertake nocessany wall hesd profoction messurss 5 ensure provention of ground watar
palliution.

= {B] MPrastruciural User: Th ko Objection Certificate for grond waler abstraction wil b granksd sut]aol ihe Tollovweng spclio conditins;

= i1 In casa af inlrasinaciung propce thal requirg deaadanng, propanen shall be reguired io cermy out regular meanilerng of dessalening dischaiga rale
|using a.digital wabter fow meler) and submiz the daia online to Grourd Waler Dapartmeant, UP as applcable. Manitoding records. and resulis should
Bg raleingd by the proporant for teo years, for inspeciion or mpoding ac mouied by District Ground Walsr Managament Councll

s il Instatiation of Sawags Treatment Flarls [STR} shal be mandatery for naw progocts. whane growend waber moubkement b mere than 20 m® fday,
The 'waskiar Irien ST shiall ha ollizad tor inllat Mishing, car washing. gardening aic

Chale 30 20202

FlacedPillhit

This certificate is electronically generated and does not require digital signature
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Ministry of Jal Shakt
Government of Uttar Pradesh

Form 8 (C}
[See Rule 8(1))

GROUND WATER DEPARTMENT

{Mamami Gange & Rural Water Supply Depariment)

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW [ EXISTING
WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF

GROUND WATER

[Uﬁdnr Saclion 14 of the Uitar Piadesh Ground Walker Management and Regulation Act, 2019.]

AUTHORIZATIONS NO-OBJECTION CERTIFICATE NO: NOCO1T141

VALID FROM 23/06/2021 TO 22/06/2026

Registration Me.: 202106000100

Hame of the Dwnar

Designation
LT

C Company Sddrdss
Tt R T

AEHOK HURAR MEHTA

Unil he=ad

Eaja) Energy L, vBlaga-Barkhara, Desingt - Fil

Address of the Applicant | Dajaj Energy Lid, Viage- Barkhars, Dinlic - Pk

Date of Submission a5zt
Location Particulars

Diwlrict Paibhi
Plat NoJKhasta Mo, | my

Ward Mo /Hokdsng Mo,

Particular of the Existing Well and Pumping Device

Date of A0
Censtructan/Sinking of

ths Wall

Type of Well Tube WalBaring
Purpose of well Iedusirial

Siraines Positian (For Tuba Wall)
Type of Pump Used | Subwigible
DCiperational Device Elesciric Modai
]

Oata of Encrgization {in Ca=a of Eleciric Pump)

abhonil:blank

08z

{UES10(1) of the Uttar Pradesh Ground Water Managemant and Regulation Act, 2015)

Company Mame
Earpfcakes

Authrorization Latier
wiiiRErR w1

Application Ne,

Spochmen Slgnature

Block

ffunlzipalityCorparaticn

Drepthv of Ehed Whell [in
mater)

Asmombly Siza|For Tube

Weli)

HLP. of the Pump

Rate of Withdrawal
i)

EETRR KPR LY

Buaja] Enegy
Limited

Dowmboad]

PLBR)GETMIRNIDGS

A,

121.%5

.o

TR

i
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Maxirnum Allowable Rats 15000
of Withdrawai {mlihe.):

Maximum Allownabls TSR
Annual Exiraction of
Ground Watar:

about-hierk

1882

aberiiHank

Maximen Allowakin 14.00
 Running Hours Per Day:

Rechargs Raquined 040

i
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» This Me-Qjeclian cerlificals sulhoizes Lha owner opplicent (user] 1o sink a well In the oeation spedciliad st S1. 5w extraclian of ground

venle B A ea nol wxieedirg that ae shownal S5 (E), for Running Hours per day as shown al 54, (3], and $r maximum sigwabls arrasl
1 wiraciion of ground watar ag shovn &1 5L (k) ard is valld susiest 1o ha obssnmres of the conditions statad avarkeal.

« Hikder of s MOC & heceby directad bo agsura annual recharge of 000 cubic ireter, a8 specilied under the applicalion Sarm within the given
e perkd,

GENERAL CONDITEONS:

| = Habderaof this NOC is hereby dirscled fo fill From 1A for egistanng hister well within B0 days es mentioned in appication Torm shall only stared

aftar regsiralion of testar MO,

= I &aza of gy chaege of cwvnarship of the proposed wel, fresh aulbodzation has tobe oblained,

= Al Ugeis abslrscing graund wstsr in-excess of 10 milid shall e recaired bo submid inpact ass=sament report prepared by an accrediad
canaidtal fram WA, end Nalknal Accredilation Board dor Education fnd Trairing (MABET). The repart should highlight envinmantal dshes and
prapossd maragemsnt strategl=s o overcome sy signilicant arironmsnlal lsaes such &8 ground waler level dedine, and subsidance she
within threa months af complation of tha sama o Gaodnd Wadsr Depariment Uttar Bradash. The st of accradited Inddduaial nelulions is
avallabla o the oficial webh-satal of CEWA

+ Far e pupose al meaganing ard reconding the guanily of ground walar oxractod, avery gaid usar shall S digtal water Mo mabeng
fcornforming bo BIS/ IS standards) having falamary systern In the abslractian slfucture, which record rate and quanium of eximclion, at cutlal of
purmping cewices and & shallbe presumad thed the quantity secorded by the meter as bean exiracted by the sald user, undl [ha confrany I8 proved,
Tha rate of aktraction of grewnd waler fron the well shall rod sxoeed to the reconded mile from waler malers

« The concerned futhanky rederves the ipht 1o stap extraction of grocnd walar fram $is well due ta Guakty hazards o any alber reasons, #the
siiahon 5o demands

+ In case of any change of ownarship of e exdsling well, fresh registration bas to be obtained.

= ko ghangs af lecalkon, daskgn, rate of withdrawal ord purmping davice in respect of the aosting well of this canFicata ahall bé made wilhoul prior
permisgion af the Competant Autharly, Any desdation in this rgand shal lead 1 carcePafon of fhis regisimaBan

» Incdm any of the particutars | infarmation furnighed by the applicant in his Soplication foe issugnes of this regisiatian is found b ba incomeet
during verdicalion o any subsequent slaga , this mgsliabion i liable ki camoslisiion,

= Thi Carficale of Auimerization’ MO shak be valid fos 3 period of fve vears from thedaba of Issue. Tha soplicant shal have Lo apphy o renswal
ihrough & frash appsicalion, st lseat ninely deys pricr b expine of s validiy,

= Conslacion al piezoimaters and instslaBion of digilal waler level recordecs with islematry shall ba mandatony or user. Dieplh and Zone tapped of
pleramreiar should be commansuraie with that of the purmping wal, The data, sbidined from Sgilal waler el recondens shal be mada ausflabla b !

this affies on manthly basis

4 UIRElpaiiRbees TUl T

Piezameter |5 A bosevenl] Mibess el used ool for messuning M waters level by lowering the tape) sounder or awviamatio watar [ssel maasoning

afpant 1 ig also used Lo take waler aamgple for waber gualiy besling when avar nesded, Genaral pudalinas Tor instellalion of plezomelers ara
Ak Tollows.

= The peacmals g tobe inglalleficansinucied al tha minkmuom of 53 m distance from the pumging will thesigh whish grsusd waler & being
willilienary, Tha diametar ol e plezometsr should e about 4™ 1o &7

o The daplh al iha piszomslsr snooid be game as is case of the pumping well fram which ground water 8 Bairng abstiscdad, I, moms e
ane plozomatars ara instalod the second pazcmater showld monlor he shallow graurd waler regime. It will iacliiats shallow 2= well as
digdtpar ground ‘wasar anuler monibosng.

o Mo of plezomebse by be comdlivcted & Type af waler leval mengoning machanism shall be as perbalow fable:

Munitiring Mechaniam

Sho Capanlum of Groand walsr willdewal (cumiday} Mol plezomeiaens requined | 3
! Manual | DWLR wilh Telemery
1 =10 1) 1 i o
2 1 -0 1 , S o
3 50 500 1 LI .1
4 > 50D 3 | i 4

% The mu-a‘sl.lr.ru fresg sy ﬂ'l’l:l.lﬂi:ltl‘ﬂl:lrlhh' anl:lanu.lm:l,r::imﬂ-r.l.l'munt should ba |.|;|11;|u:.r"|1. te ra i measiramen shoukd ba
gen in meler upia bwa decmal,

a For messurenent of waster bevel sounder or ausanatic waler el recordar (AWLRY Digial Automalic water kval reeorder (LR with
tedewmalry ayelam should Ba Used for seeirady,

& The rmegsuremen of weler level in pezamsler shoold be fnken, oniy afer the punypineg from the surrconding fubs wetts hes bosen slogped
foir mbsoul fodir b S0 boiurs:

abigutbank M
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@ All the delsits regarding cocrdinales, reduced vl (veth raspect b mesn tevel), depih, sone taped and assembly owened sheuld ba
Eriw bded far bringérg the plozomater inta tha Hydregraph Maniledirg Syslem for Ground Weter Depariment, Uttae Pradesh, ard for s
yalkdalion,
o The giourkd waler gualiny hae 1o be mordansd lwice ina year durng pra-manscon [MeyiJuna) s pasl-meonsson {OclcbarMovemdar)
peartads, Qusdly may be gol anabyzed from NABL approved lah, Besldes, one sample {1 & capacdly bolbie) o the concemed Dimclorn,
Girc it Water Desparimenl, Ullss Pradiash, farchamical sralysis.
= A Petmanant display baard should ba inslalled al piezometenTube wells ste lor providing the location, plezomeler e well number,
desih ared poie tapeed of pleaoeneteiiibe well o standard refesencing and idanfiication,
a Any oiner sha spacie requirsmeni ragendeg salety and accs s for measuremant may B bakaiy caie al,
= fy alhes congitionds) hal may b imposed by the concernied Sty
= Imcase, gy of tha parkcukys | farmation fumished by tha applicant i hie appllcation for issuance af this permit is found b be Incors during
yurification al any subsecuant stage, this permit &5 able for canceliabon

+ SPFECIFIC CONDITIONS:

= [A) For Indusiral User: Mo Cteection Canficala for grouna wabsr sxiracton by ndusirias-shall ba granted siiject b the foliwing speciic
condiors:

+ [pMo Chyection Cerlificrie shall be granted only in such cases whese kel govemiment waler supply agencias &re nol sk o 2ugply the desied
canlity of walee

.= ) A inchsties shall be required o adopl lalest waler effickent technoiogies 20 36 1o edice dapendencs on ground waler resources,

= i) All indusirias absiracling ground wiabar in oxcass of 100 M3 shall be reguired 4o ondortako anrael walsr sudit Frough Conlfedesston of Indlan
Inclusires (CE) Federadon Indan Chamber of Conmmenes and Intussy (FICCIE Mabonal Prodiactivity Cauncil (NPC)Y PHD Chamber of Commeroe
& Industies | Laghu Udyag Bharsli caniBed audilors and submit audit repons within fees moaihs of complelien of e same o Ground Waler
Rapariivenl Lar Predsah All such industies shall be roguined fo raduce their ground walsr use by dt leasi 20% over the next Sve years Srough
BERITOPElE e

= v} Canslruclion of abservalion wellls) [pkzomaterys) within tha peamizes and inslallation of mppropriale waler vel monioring mechanism &
mentrned in Baneral Candibon ne. 10 shal bo randstony for mdusines drasing! proposing to draw! mona than 10.m® fday.ef ground wabsr and.
hcmitnrng of waaker kvl shall be done by the peoject propomant. Tha plezometer (obesrvalion well) hall be constnucted al a minimem distance of
S0 m fraim the bote wellipraduction wel. Depth and aquiler zons (apoed in e pezomstar shall be the same as thal of e pumping wall walk,
Morthly waler lewel dala shall ba submithed onilng fo tha Ground \Waler Depariment, UR,

= The groganenl shall be requived 1o adopl roof tap rain water harsesing! rachage i e praesd premises. Indusiies which ars [ty o pollubs
fround water {chemical, pharmacenitical, gyes, pigrsnts, painls, lesfles, anery, pesticides! insecticldes. ferlfizens, sloughlor houwse, exploghves
e, shall store the hanresied rain wabar in suilacs slocage lanks for uss m tha ndosiny

= W] Injeclion ol Irsaled! uritresled wasle waler inlo aguifer syslam s stnclly prohitled

= wil) Indugiries which are likey 1o ceuss ground walar gollution &g Teoming, Saughler Housas, Oype, Chemiced Palrochemical, Coal washesias,
ativer RaZandous unsls 8o |32 per CRCE Hel) nesd to undartake necessary wel haad prodection messunes o apslre prevenlion af growd waier
gt o

= (B} infrantruciural Uaer: The Mo Obfection Cerficals for ground vabes sbebmction will be grenled sulject i the follpwing spedfic conditions:
= = i} Incses af Infrastructura prajects thal raguers dawalening, proporant-shl be requined o samy oot reguler mond oring of Sewstaing dischangs rals
{using & digilal watsr Tow mele) and submif the data crling fo. Geaund Water Dopartmend, UP a8 applicable. Montoring recoeds and rasults shoold
g raliinesd By e proponant for feo years, for inspaction o rapceing ae requined by Diskict Ground Waler Managaemeanl Counil,
= i} Inelallalion of Sewage Trealmant Plans (5TF) shall be mandabony lor new projecls, whers ground watsr requirsment is mone $an 21 m® Aday,
The ‘'walir from STR shall be ulfzad or tellal fushing, car washing, gandening slc
Diale 2301212022

Place Filllshit
This certificate is electronically generated and does not require digital signature

btz hlamk ' i |
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12/ 3 a2, 18P aboe blank

GROUND WATER DEPARTMENT
(Namami Gange & Fural Weter Supply Departmant)
Ministry of Jal Shakti

Govammant of Uttar Pradesh

Form & (C)
[Zee Rule B(1)]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW / EXISTING
WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF
GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Managemant and Regulation Act, 2019.]

AUTHORIZATION! NO-OBJECTION CERTIFICATE NO; NOCD30812
VALID FROM 23/06/2021 TO 22/06/2026
{UIS10(1} of the Uttar Pradesh Ground Water Managemant and Regulation Act, 2019}

Ragistration Mo, 202106000101

Mame of tha Creamer ASHDE KLMAR MEHTA

Designatian Urit Head Company Hama Eajaj Energy

T st et am Limited

Company Addoees Willages - Barkhera | Tahl -Bsalpar Qi - PRl Authonizatian Lekler Download

] o o x L

Address of tho Agplicant | Balsj Energy Lid, Willage- Bakbara, Disirct - Pilbha Application Mo, FLEHOG 2 1MINGI0E

Date af Submission GEOA2621 Specimen Signature

Location Particulars

District FlGhi Black BISALPUR

Plot MoK hasra Na. B Municipality'Carporation o

ivard MoJHaolding Ma. Tty

Particular of the Proposad Well and Pumping Device

Ciabe e 06202

ConstructonSinking af

the Wall

Type-of Wall Tieg Vel Baring Copth of the Wall {in 2195
madnr)

Purpasa of well Ingdiesarial Aagembly Size(For Tubo
Whedi)

Strainer Posltion {For Tsha Well)

Typa af Pump Usad Eubmarsible H.F. al ihe Puinp 30,00

Ciperational Bovice Elecik: Mol Hate of Widhdeawal 15000
{en®me)

Data of Ensrgizaten (In Case of Elactric Pump) 010152021

abuttiank : 144
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Maximm A llewahie Rata
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Waxienum Allowalde
Armual Extraction of
Grouid Walar;

abou:bisnk

TE0. 0

FTROOE

1882

BhdA Dlank

Mo abmamn Allowakile 700
Running Hours Par Day:

Rechargs Foguired 0.oo

&4



2300, B PM abeastblank

« This Ma-Dbjection carificals aulbanzes e paner snplicant fusar) o sink awell in the kacalion specified at SL |2} far etraclion of ground
water gl g rale nol excesding that & shown al S (3j), far Running Haurs per dey as shown at Bl (k). ored for s alcwable snnusl

poitraciion of groamd wiler ms shdwn 8651 (3k) and is valid subject o the cbsarvance af the condions slabe] puerlaal.

o Hokler of s MOC s hareby direcksd 10 assura apnunl recharge of 000 cuble motar, a8 specified uniisr tha applicstian i within e gheen
fran pariod,

GENERAL CONDITIONS:

+ Higidar at 1his MO s hemsty dirsciad b8 from 1040 for registening histher well within 90 days as menbond i apphcation dorm shall only starad
aftar regalalion of hisbar HOGC,

v Irvoasa of sy change of cwnership of the proposed wak, fesh authorlzalion has Inba obialned,

« Al Users abstraching qrownd water in edeess of 100 m3Md shall bo recuined W aubil impact Asuessmer] pe o prepared oy an ascredilsd
consuliant from CEWA and Matienal Accredilatan Board for Education ard Traking (MBSET) Tha repodt shoukd highiighl ariranmesnial dsks amd
aropcaed management sirstegies 1 Gveroama any significant anvirommental ssues such as ground waler level decling, lnd subsidence elc,
within three monihs af comgietion of thasams o Gree W atar Depariment s Pradseh, The lislof accredited Individual el instibtons &
ayailable onng oificial web-pomEal of G

+ Far tie purpass of measuring and reparding the quantity of grouned wasar axiracted, ewsry gaid usar shall affec digital waier Sow mefers
{conloeming ta BIST IS sfandends) having telemelry syslem in tha absirpction struclure which record rabe ared Guanbam of axiracfion, at oullet of
pamping devices and It shall be presumead thal tha quanlity recarded by tha mrater has been axiracied Dy lhe said wel, unlll B cortrery = piossd,
The rota of sxfractian of graond wissey o tha wab shall nol excesd (o e recarded mde fram weter metars

« Tra pancerned Aulberily resaras e right 1o sleg exlraction of ground waler Bom ihe well cue o quakly Mrazaids or any ather renaoes, iThe
siligalon o demands

» in cagi of any change of awnership of tha exsling well, rash registration ks o be oldained.

« Moghengs of incation, design, rate of withdrawal and pusmping devics in resped of Te edaling well of this cariifcass ahall e mada withoul prior
parmission of e Compatint Authoriy, Any Cendation in: this regand =hall lesd fo cancelialion of this regislalan

o I case, any of 8 pasticulars | infermation lunished by the applicant i his application jor msuance of this regisiration 15 ftund 1 b incormed
chuiri ng wesrificafion Bl any subsaguond stags , ke registralion is able Tor cancellalion

. The Cedifcata of Autharnzalisr MO shadl b vakid for a padiod of fva years from Se date of lsua,. The applcant shall have 1o mpphy far reneel
through & Trash applicatian, ai least firsly teys poor o iy of 8 wafidily,

" Constnaction of pleeonetars and instalaSion of diaitel waler loval recordens. wilh talamatry shal be mandalory for user. Depl and zone tapped of
pieznimaiar should e commensurate wih that of the pumping wall, The dala, philsined fram dioital watar leval recordars shal be made svailable i
1hi5 offfce on minhiy bass

Pezomeler |5 0 borewel Mibaveall usad anly for measuring the walar leval by iwering e pal sounder ar aulomatc waler level meaining
squiprnl. B 5 also usad to ke waler samaka fo walds cusity festing when ever needed, Qenaral guidefnas fee instellation of plezomelis ara
as ol

« T plezomeler e o be inelaledivonsiructed at fhe minimum of 50 m distancs fom the pmping wed through which gasund waler ks baing
wiidian, The damebs: of Iha plezometer should be abeit 4° 0 B,

2 Thedeolhof the pleeometer should be same a5 = case of e purpng wal Bom which ground waler is beirg abairached. If, myane than
v plnzameters are irstaled tha sacond plezomater shouid monior e shalow ground waler regime, & wil facliale shalfin aad wall as
deapar ground walsr aquilal maniioring.

= Mo of plezamelans ¥ be conslrucled & Typa of wabor lavel rmaniining mechanism sl b B8 par binloaw labia)

Moritiring Mecharism

5.lo Cluantum of Grownd waler withidrawal {oumdday) Bouol plemometsns. peoLnad . M.:ru.r-m. DWLFEthMW
1 <10 o | ] o
2 i1- 50 1 1 o
a se-500 1 { @ 1
: T | . 52 2
= - The measuring fraguency should be manthly and scturscy of messirdment should be up 1o cm. tha raported ressumement should ba
i in meles ugile g decimal.

o Fod I rarment al water lavel seunde od sulpinati waber level recorder[AWLRY Digial Aulomatic waler teval recorder (OWLR) with
lalamaty syshem shoutd bo used f0r Bouracy.

o« Thi measiresned af water level in plezomelar should be inker, oaly 8ter the pumising Trom e suraunding fuibie il has besn slopoad
for abssal four bo s haurs

mboutblark i
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123022, 340 P aboni-kank

a Al the datails regarding coordinales, reduced kvl [wilh respect o mean lavel), depth, zone Epod el Emsemibily dreered should Ba
pravided for bringing the pl=zomialer inls the Hyfragraps Monilanrg System far Grong Water Depaifimant, Uilar Pradash; and for ks
valralion,

Grounc Water Department, Uttar Pradesh, far chamical analysie,
= AParmanent cisplay board should be inslaliag st plezomslenTube wells =ie o praviding ©1@ location, peezamesar! lubs wel mmber,
dep 80d 2one apped of plazomelenbabe well for standard ralarancing and idenfifcatian
= Ay alber sile specific requramsant rogarcing safely 8nd acceas B meamirament may e laken cana of.
= Ay oihar condbionfa) that may b impased by the congerned Aty
= Incaes, sy ol the padioulkes | indarmation furnished by tha Appkcanl in his appication Yar Esusnce of this pemil s found bo be incoereo) during
variicalion al dny subsoequent alzge, this parmil is ialie for carmalaton,

= ERPECIFIC CONDIMIOMNS:

* (Al For Industrisd Usar! No Dbisclian Garlificals far QUG wistar & iirmchion By indusiies: el b Gracted subiact to the klloaing specic
cofdions

= i¥ Mo Dbjectan Canficsta shall ba granted oidy in such Cases wherd local govamment watar HUpply agencies are rol 3bie % Supply T dedired
quaniidy of walar,

Manihly watar [gaef data shall be submitisd aifine to the Giround Waler Dnpanmant, LR,

« ¥ The propaned shall be requirad b iedopt ol op rain wales anesting fenans in e project premises, bdusies wiich are 1y to poliule
ground Weler ichemical, pharmaceutical, dyes, pgments, painks, tealilas, tanneny, pasiicdas inseclickdns, farflizens, Slaugliar Piiae, splasives
R} sl slora e harvasted rain wsderin surace SI0raQe lanks for weein tha industny,

= o} et of redted! unirealed wasta waler inbo agaifer syslant ia sinclly prohibied

» vil] Inokisyies which anes ikely to esuss grovnd wiler pellulion e.g, Tenning, Saughiar Heousas, Dys, Chemicall Peirochanmical, Toal wiihenas,
aiher Fazandons units eto {33 par CPGE sty naed 1o un dersia ngteRaary wed fwad pro¥clisn messures 1o ensurs preventian ol ground wedar
pofiution,

Date 3032002
Flace PHikhil

This certificate is electronically generated and does not require digital signature

aksout blank e
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f; ’" [ 151 12090 =
| Bharat Oil & Waste Management Ltd, Ahkxn |
Palioisutt Fafireg, Hadardous Yrsle Management & cimersicn b =]
fisfinecs & Mansfactirers of Indistrial Libmizalisg Ols

N e

MEMBERSHIP CERTIFICATE

M /s. Bajaj Enerﬂ%nil:ﬂd - Pilibhit

v
Village - Barkhera Kalan, Distt - t Pilibhit-262203, UP
isa reglstaltc) mber of our facility “ ‘l I! Lﬁgj“jﬂw
Gata No, 672,706Cha Vill. Kumbh rpur NH-2 Kanpu 09101
for safe, EEIQB{ & sciantific Disposal of Hazardous Waste

\""a

b

&

l-,‘_
SMember # : BOWML/KI3767/20
S

fo ™
.-'h:\_‘""\-

\ _ Enpiry Date : February 04, 2024

=3
L]

One may verily "aclive’ membership by calling
Bharat Ol & Waste Management Lid, at
011-4100 0710, 2861 6466 or Email: sales@bharatoll.com

For Blarat Qil & ¥Waste Management Lid. For Bharat Qil & Waste Management Lid,
Cogiilly Gigracd By Pregal Rofvegl Crgpivily Sagreed By Simuher K Kikraga
< Fragak Rofiagl Cali: Z0300T-16 1933 S dinder K Bk M-MMH—WI?I:-M-I
af Coqcinater B 4T 24T (S0 {dimin B Fin) (o LT
I Lomyry . IOt-Ehac s Lawia b Bt i L N R BT K
Ll b k= Eopanly ?wu Lok, hasy ip E-ywily
Autherized Signatory Authorlzed Signatory
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Safes Office :

11, Communiy Cenlre, LG, East of ¥eilssh

Mz Dethi- 140 085, Inda

Regd. Office

1 LGF, Community Canter. East of Katash, New Deiri- 110025, Indla
Ph 41000710, Z6290205  Telefax - 26316406

Email ; salesTbharatoilcom  www.bharatail.com

cééz

Faslifies ¢ 3

o £-18 Shibehadnfishialivea S d ¢
Ghiaziabied - 201 040 (1P} bdia

® Gaia N, 672, Vil Kumbhi, NH -2
b Nagar - 209 101 {UR)

® Yoz Mukinpur Raotiee-Lakshar Road
Rooriee - J4TEEA (LK)

o SIDCUL - Herdwer {UK)



Annexure-2

Honourable NGT has Passed order in OA No. 691/2022 Rama Shankar Awasthi V/S
State of Uttar Pradesh and others, On dated 13th February. 2003. U.P.P.C.B, issued
direction fo M/s Bajaj Hindusthan Sugar Limited, Unit-Barkhera, Distt-Pilibhit

In compliance of above direction industry submitted compliance report vide letter no
BEL/DIR/EHS/2023-24/02 Dated 22102023 (Annexure-1) for verification of
compliance, inspection of M/s Bajaj Hindusthan Sugar Limited, Unit-Barkhera, Distt-
Pilibhit conducted by undersigned on dated 26-10-2023 and found complying.
int wise Status s Bajaj Hindusthan Sugar Limited, Unit-Barkh

Pilibhit as per inspection dated 26-10-20123.as under
[. | Name & Address of Industry M/s Bajaj Hindusthan Sugar Limited.
Unil-Barkhera,  Disti-Pilibhit,  PIN-
_ 262203, -
2. | Namer of Contact Person Mr. Rakesh Yadav
Vice President (Unit Head)
B - Mobile: 09758801417
3. | Date of Inspection 26,10.2023
4. | Nature of Industry Sugar Unit
5. | Category of Industry L/M/S Large, Year of commissioning- 2006
6, | Operational Status Mot Operational (Due to off session)
7. | Installed Capacity Cane Crushing -10.000 TCD
8. | By Product Molasses, Press Mud
9. | Status of Water Consent Up to 31.12,2023
Compliance Status Complied
10. | Status of Air Consent Upto 31.12.2023
Compliance Status Complied j
11.| Status of [Hazardous Authorization Up to 08.07.2027
Compliance Status Complied
12.| Source of Water ' Tube well, 3No™s. N
13.| Utilization of Water Process/ Floor | Industrial- 161 KLD
Washing/ Colling/ Boiler ete. Domestic- 64 KILD.
I4.| Details of ETP Installed (Mention of | ETP Capacity -1000 KLD,
ETP Units) Bar Sereen, Oil & Grease Trap, Lime
Mixing Tank, Equalization tank, Primary
Clarifier, Aeration Tank with diffused air
system, Secondary Clarifier, Pressure sand
filter, Activated Corban Filter, Sludge
drying beds, Decanter, Treated eflluent
Storage Lagoon of 9000 KL.

% bl
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15.| Effluent Queantity (KL/Day) Industrial- 760 KLD
, | Domestic- 36 KLD,

16. | Quality of Treated Effluent Az per the prescribed norms, analysis
report dated 24-03-2023 pH-6.9, BOD-
18mg/lL, COD-144 mg/L, TSS-20 mg/L,
il & Grease-02 mg/l. (Enclosed as

- Annexure-2)
[7.| Point of Discharge and Final | Treated water utilized in horticulture and
Discharge wrigation as  per  ferti-irrigation
management plan. OCEMS instailed at

outlet of ETP.

18. | STP Status for domestic Effluent STP -100 KLID.

19, Whether unit has faken permission | Yes, (Copy Enclosed) As Anexxure-3) |

from CGWA for ground water '
extraction (YesMNo) |

20. | Whether water meter installed on tube | Tnstalled

well

21.| Source of Air Pollution Boiler <(2x90TPH)M&: DG Sets-(1000, 500,
3200 KVA.

22. | Details of Fuel Used Bagasse | 1487 TPD

23.| Detsils of APCS & Stack Height Waet Scrobber, Stack height-65 meter from

In compliance of Board ' direction | ground level. Online Continuous Emission
industry Maonitoring System installed.

24, | Details of DG Set (Whether installed | 3 No's, 1000, 500, 320 KVA acoustic

acoustic enclosure) enclosures installed.

25, | Quantity of Hazardous Waste Used Oil--0 04K L/annum,

ETF Sludge -142 MT/Annum,

Press Mud- 154 MT/Annum

Boiler Ash- 18.0 MTD

Press mud is used by formers as manure
and Boiler ash is used for land filling in
low lying area.

Agreement made for disposal ETP Sludge
de Used oil with M/s Bharat Ol and waste
management lid. Kumbi Akabarpur road,
Kanpur Dehat. (Enclosed as Annexure-4)

26. | Whether any Bypass arrangement No byc pass Arrangement,

27.| Any other speeific remarks =

28, | Compliance of Recommendation of joint committee in reference of order

passed by Hon'ble NGT in OA No. 691/2022 dated 23-02-2023,

Recommendation of jeint committee

1. The unit was non operational due to
non  requirement of power from
UPPCL as informed by the unit

2

e i
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representative, The unit will be stad
its production when the UPPCL will
issue production schedule. The unil
has to install easy leader for the
manitoring of flue gas emission as per
CPCB guide line.

2. The unit shall maintain the preventive
measures to control of the fugitive
emission in bagasse handling area,

3. The unti has to carry out studies for
impact assessment of treated -water
utilization on agriculture land and rate
of ground water recharge to the pond
adopted by them and log book for
witer conceptions and different utility
water and waste water discharge
required to be mention for proper
accounting of water and waste water.

Action taken by UPPCR

UPPCB  wvide letter dated 10.02.2023
issued direction under. Air (Prevention
and Control of Pollution) Act. 1981 for
compliance of recommendation of Joint
Committee report dated, 3ist January
2023

UFPCB Vide letter dated 10.02.2023
issued show cause notice under section
33A of Water (Prevention and Control of
Pollution) Act, 1974 as 1o why the unit
should not be closed and for further
imposition of EC at the rate of 30,000/ -per
day from the date of inspection tll the
corrective measure duly verified are taken.

Compliance status as per mspection

1. During the inspcetion it was found
that unit has installed circular leader
on stack. Photograph of cireular
ladder 15 enclosed. Decision on Show
cause under consideration in Board,

2, Provision for the control of fugitive
emission in bagasse handling area
industry has made boundary wall and
of water sprinkling in baggase area,

X Impact assessment of weated water
utilization  on  agriculture  land
conducted by third party Mfs Spatial

Geotech Pvt. Ltd, Noida, Uttar

88z




Pradesh. Log book for water
consumption  and different utility
water and waste water discharge

found maintained b

(Bipin %:% (Sunil Si%ﬁuhan}

Scientific Asstt, A8 Q.
UPPCR, Bly UPPCRE, Bly Jgr
(Rohit Singh)
Regional Officer,
UPPCR, Bly

68¢2
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BAL|DIR| € HL [a022 -4 02

To,
The Regional Officer

Uttar Pradesh Pollution Control Board
E-1219/1,E-Block Rajendra MNagar
Awas Vikas Colony

Post- lzzat Nagar, Bareilly

Dated: 22.10.2023

Sub: Regarding Status of installation Spiral Ladder of unit M/s Bajaj
Hindusthan Sugar Ltd. Barkhera, Pilibhit,

Dear Sir,

In Compliance to the order issued by Hon'ble NGT against 04 691/2022 vide dated
13.2.2073 and undertaking submitted by BHSL on completing Chimney Spiral Ladder.
We would like to submit that spiral ladder has been installed in BHSL Barkhera unit,
~hoto is attached herewith or your Kind information and persual please,

We once agaln assure you that we are sincere to our environment and cornscious  our
social responsibilities and are committed towards creating a clean and safe environment
in and around our manufacturing facility and will dlways remain so.

- Thanking you
For Bajaj Hindusthan Sugar Ltd.,
Unit: Barkhera, Pilibhit

Nl
{Authnﬂzema ry)

Encl: As Above

afa] Hisgusan Sugar Lod.

" a
Lt £ SR bb - Dleats “"T’ Fgrkhmr :Hiﬂ:klmﬂt.iilmm Fradass h H H E Hn [J P
915353170 LA 18 Fana o 1165 YT :
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aj Hindusthan Sugar Limited, Barkhera, Pitibhil

Baj

Annexura-1
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AVNEHUNE -2

-E-E"‘._.."—. REGIONAL LABORATORY BARFILLY
i UTTAR PRADESH POLLUTION CONTROL BOARD
#‘”E?.‘ E-1219/1, E-Block Rajendra Nagar, Awas Vikas Colany, Post-Tzzat ]h'ag:ar, Bareilly

RBef No: 2034378 Barcilly 2023 Drate: 2410372023
1- Name of Industry: Bajaj Hindusthan Sugar Limited -

2= Addresy of Industry: Bajaj Hindusthan Sugar imited | Barkhera
3= Dvistrict: Pilibba

4- Deseription about sampling point: Fingl cutler of ET.P

5~ Type of Sample (Grab/Compositedntegrated): Grah

= Sample Collected By: Vimal Rajput ASO & Bipin Eandpan]l 54
7= Colour and Odour; Colourless Cubourless

8- Quantity and Packing: 2 L Plastic jerican and MPN Botle

8- Date of Spmple Collection: 21,03/2023

Hi= Analyis Indeated by: BO Barcilly

11 Dafe of sample receipt in Lab: 20032023

ParameterMethod Name Umit Results Standard Detection
Range
pH 4500 H B Electronis metosd 2 5.9 a.5-4.5 3212
Ol Cirense mg'l FA] 10118 2-12.
Suaperded Solide, 2540 1 Tatal mg] 20.0 3000 B -2 gyl
| Suspended Solids dried at 103-10% 0C
Pissolved Solids, 2540 C Total Dissolved el 50,0 LN 1= 50000 pz|
Solids dried ar 180 oc .
HOD, 3 day 2700 lS !I]IE { Part 44): gl |80 360 1.0 50000 g/
1983 B
LR, 3220 B Dpen |r.._-t1.|;; Method mg.n'l L4y 2300 S0 - 100005 mgz'l

Rifmmmae (| oenen Sandunds for disoharge of euvieronmint Poshitnie a0 8 peri-A BifluandSehedule-WIE The eivemmment (Piatection} quﬂ,iﬂ'ﬂﬁ. FITTR TS
wwephonie. INTRencraSandueds pdf. Besides teee stndasts,refir BPA standirds for specific puipsse

Maniirks N4
Analysed hy-
[Bipin Kandpal{§A)]
HDHITmu.
ﬁml-%” SING ;ﬂ:rm
L e FIEEER T
Vimal naﬂ'ﬁi'{g.sm H Joac
Reglonal Oificer

- 28z
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: ' HOC Application Foim

GRGI.:IND WATER DEPARTMENT
; '[H_mnalmﬁanﬁr.-& Fural Wates Supply Depattment)
. Ministry of Jal Shaky| '
| Governmant of Utlar Pradesh

Form 8 (C)

AUTHORIZATION! NO-OBJECTION CERTIFICATE FOR SINKING OF N

EW
INDUSTRIALI COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF cRotna?
TER

[Under Section 14 of the Uttar Pradosh Ground Walsr Management and Ragulation Act, 2044.]
AUTHORIZATION! NO-OBJECTION CERTIFICAT NO:

____________ i Y ————

Harse of the Applicant

adkdress of the Applicant:
Compty Name:

Sarial No. of Applicaticn Foem

_ Epeciman Signsture f s User

Location particuians:
Bistrict
Plot Ne
MunicinalinpiComporalion

Hodding K,

Rade of Withdrawal (m3the)

W B 8-S o e

= St

| HTENDRA SIGH JAOALIK

Bajsf Hincusthan Sugar limibed, Vilsge

Bahbera, Bigt Riliohit
BAlA] HIMDUSTHAN SUGAR LTD
LT BARKHERA

FLERIEF TN

Ptk
Existing tarwd detaia attached
!

10000

Particular of the Existing Well and Pumping Device
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AGREEMENT

THIS AGREEMENT made on this 15th day of FEBRUARY 2022 between Mis BAJAJ
HINDUSTHAN SUGAR LIMITED, UNIT- BARKHERA, PILIBHIT UP 262201, a Company
incorporated under Companies Act 2015/ Partnership Act! Proprietorship having its
registered  Office located at Mis BAJA! HINDUSTHAN SUGAR LIMITED, GOLA
~ GOKARANNATH DISTRICT LAKHIMPUR KHERI, 262802 UP. and its Plant located at
Village- Barkhera, District- Pilibhit 262201 UP India (hereinafter called as "FIRST PART"
which expression shall, unless repugnant to the context or meaning thereof, be deemed to
mean and include its successors nominees and assigns of the First Part.
AND
\We Bharat Oil and Waste Management Ltd (BOWML), a Company registered under the
Companies Act 2015, having its registered office and corporate head office at 11, LGF,
Community Center, East Of Kailash, New Delhi 110065 and its engineered common facility
ot Gats #6772, Tanhsil Akbarpur, Village Kumbhi, NH-2, Kanpur-Dehat, UP-203101, duly
authorized by the Uttar Pradesh Pollution Control Board and having another Facility at
Mauza Mukimpur, Roorkee-Laksar Road, Roorkee-247664, (Uttarakhand), duly authorized by
the UEPPCB, Dehradun 1o treat, store and dispose of Hazardous Waste and/ or Bharat Ol

i

f;ﬁ@p"‘“ (India) Registersd (80C) a partnership concem registered under the Parfnersfiip
770~ perith Thyegistered office at 189 Kallash Hills, New Delhi 110085, duly registerpd with
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Central Pollution Control Board, having Its CHWTSDF at E-18, Site IV, Sahibabad Industrial
Area, Ghaziabad, (UP), duly authorized By the UPPCE, under the Environment Protectian Act
1986 (for shot the 'Act)and the Hazardous and Other Wastes (Management &
Transboundary Movement) Rules, 2016 and / or the E-Waste (Management) Rules 2016 (for
short ‘The Rules') as amended from lime to fime, represented by its Director/Partner, as the
tase may be (hereinafter called as “SECOND PART * which expression shall, unless
repugnant to the context or meaning thereof, be deemed to mean and include its successors,
nominess and assigns of the Second Part

WHEREAS First Part is engaged in manufacturing of White crystal sugar and during the
said process/ activities different types of wastes Including Hazardous Waste ars generated as
per Annexure to this Agresment,

AND WHEREAS the First Part desires that the Hazardous Waste, being generated at iis
production unit mentioned above, to be lifted, ransported, freated. stored and disposed of, by
utilizing the services of SECOND PART, as per the Pollution Control Board Autherization (list
of Hazardous Wastes and their tentative quantity, which would be generated at the EIRST
Parts plant located at Village- Barkhera, District- Pilibhit 262201 Up India is enclosed
herswith marked as Annexure,

AND WHEREAS the SECOND PART has represented and assured to First Part that it's
Facility in Kanpur/Roorkee/Sahibabad is auly authorized by the concemed State Pollution
Control Board and further capable of handling the Hazardous Waste generated at the First
Part's premises,

AND WHEREAS First Part has agreed fo avail the services of Second Part for freating the
Hazardous Wastes, in its above-named facilityffaciilties,

Now, therefore, those present witnessed and it is hereby declared and agreed by and
between the Parties as follows: -

1. The scope of services to be provided by Second Part is limited to lift, transport through
authorized vehicles, treat, store and dispose of Hazardous Waste of First Part as per
the guidelines prescribed by Pollution Cantrol Board o First Part can also send HW to

=== SECOND Part's Plant directly at its own cost. For Bharat 0ii & -
AR tly " S Hatle Yanagamen i,
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2. Second Part, on receipt of written information from FIRST PART, will plan and
schedule fifting logistics of the Hazardous Wastes from the premises of FIRST PART
within three (3) business days of receipt of such information. First Part shall ensurs
that Hazardous Wastes must be packed in proper & leak proof Bags or polythene
Bags or containers for safe transportation.

3. SECOND PART shall at all times comply with all the provisions of Hazardous and
Other Wastes (Management and Transboundary Movement) Rules, 2016 as amended
from fime to time framed by MoEF/CPCE.

4. SECOND PART shall indemnify and keep indemnified FIRST PART from all |osses,
damages, and third-party claims after taking out HW from the premises of the First
Part, in cases of non-compliance of statutory norms on the part of SECOND PART.

5. FIRST PART shall keep ready the Hazardous Waste as per the mandate given fo
SECOND PART for colleclion, as it is a common facility catering o diverse wastss.
SECOND PART shall follow Ministry of Environment & Forest, Central Pollution
Control Board and State Pollution Board guidelines, future amendments and latest
disposal technologies.

6. FIRST PART shall ensure that the above Hazardous Waste must be packed & labeled
as per rules in proper containersibags so as to prevent any damagefspillage of the
material, during transit to SECOND PART faclory. Rates are with Containers/Bags,
arranged by FIRST PART shall be of Metallic/PVC/Leak proof Bags and kepl at the
storage place under cover, Container/Bags' weight will also be added in the weight of
the material for disposal charges and these are not retumable basis.

7. FIRST PART will provide labour and special Material Handling Equipments at its own
cost to lift and load the containers at the FIRST PART premises, in the vehicles for the
transportation.

8. FIRST PART has mandatory cbligations to provide the entire process detail which
leads to generation of Hazardous Waste and its tentative Quantity per month or year
to SECOND PART for the purpese of determining the waste characteristics and to
decide parameters for comprehensive analysis and process for disposal. However, it

==—=ig specifically agreed between the parties that the process delalls provided by FIRST
{ ri;“.:* E E&E I all be kept confidential and Second Part shall not disclose it to any third party
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without the First Part's prior written consent. This clause shall survive termination for a
period of 1 (One) year after the determination of this Agreement for any reason

whatsoever,

9, Fl PART must provide com sive Labora Analysis R oM a
CPCBMoef a L each type of Hazardous Waste for Finger Print
Analysis. These laboratories m ; ted as per the Environment (Protection

Act, 1986 and |SO 17025 through NABL system, In the event there are differences in
the analysis results; FIRST PART may send its samples to a mutually agreed THIRD
PARTY at their own cost, New Comprehensive Analysis Reports shall be provided by
FIRST PART when there is a change in the Hazardous Waste characteristics,
manufacturing process or change in the product mix etc, Reparts must be provided to
SECOND PART prior to scheduling Pick-Up of Hazardous Waste. Reports shall be
sent via Electronic mail as well as by courier/speed post to SECOND PART, As per

CPCB Guidelines, HW Rul ensive Laboratory Analysis Report from 3
CPCB/Moef approved Labg of each of Hazardous Waste iz man for
girect disposal pathway, Which If n d by FIRST PARTY shall be rmed

by SECOMD PARTY as per rale schedule of this agresment and FIRST PARTY

20rees to pay the costs Incurred in periorming the test immediately upon demand.

10. The comprehensive Analysis Report shall determine the disposal Pathway based on
ine Waste Characteristics and as rer Waste Acceptance Criteria given to the FIRST
PART and any other condition/solution that would help in safe disposal of Hazardous
Waste. Disposal Pathway is mutuslly agreed between FIRST PART and SECOND
PART to finalize the disposal base or basic USER CHARGES. The base User
Charges are defined in Annexure o this Agreement,

T1.FIRST PART will maintain and provide details of the HW as per the provisions in
various Forms prescribed in the Rules. These Forms can be provided by SECOND
PART at cost or be printed by FIRST PART as per the formats given by the SECOND
HART.

12.If FIRST PART provides any false informeation/declarations or withhalds information in

relation to the provisions of Hazardous Waste rules and / or E-Wasle rules any fime

oy =furing the term of this Agreement, al charges of Hazardous Waste during

P - s ~ Mransportation, handling, treatment and disposal including post-disposal period shall
TP b vested at the responsiblity of FIRST PART,
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13. The charges for collection, treatment, storage, and disposal facility (hereinafter called
as User Charges) wil be applicable to FIRST PART/SECOND PART as per
Annexure.

14 FIRST PART shall make payment for Waste Management Services to SECOND
PART and vice-versa per User Charges and other terms and conditions as per
payment terms outlined in Annexure.

15 FIRST PART is responsible to segregatelstorefaccumulateffillload the Hazardous
Waste in the container provided by FIRST PART in a neat and proper manner and so
als0, the container area should be accessible to SECOND PART's vehicle, to come
and Iift the Waste, The Transporter/SECOND PART reserves the right lo reject fiffing
of Hazardous Waste spilled over the ground and container whose exteriors are soiled
by Hazardous Waste spillage due to leakage.

16.In case, for any reason, the SECOND PART's Vehicle is sent back without giving the
Hazardous Waste even after being requisitioned by FIRST PART, FIRST PART will
nave to pay actual transport charges 10 SECOND PART, for a minimum load of
fifteen (01) MT.

17 First Part shall at all times comply with &ll the provisions of the Acts and Rules from
time to time in force and the Guidelines issued from ims to time regarding handling of
\Waste involving the collection, storage, transportation and delivery thereof, and shall,
without prejudice to the generality of the foregoing, also comply with all Environmental
Protection Laws, Safety Laws and Regulations from time to time in force and the
Rules, Regulations and Notifications made or issued thereunder from time fo time. In
the event of First Part commitling any breach of the terms of this ciause of Agresment,
FIRST PART shall indemnify and keen indemnified SECOND PART from and against
all claims, payments, costs and actions of whalsoever nature brought against or
sustained or incurred by SECOND PART arising from or as a result of such breach
commitied by FIRST PART in that behalf, provided these are provad.

18. FIRST PART & SECOND PART shall indemnify and keep indemnified each other at

_ all times from and against all aclions, suits, proceedings, claims, third party claims,

S ’ - )qu_lg. payments and expenses of whatsoever nature made or sufferad or incurred Dy
A 2-."--“"' “_?:'_"_-t@d'gg}er PART whether by reason of or by virue of non-performance or nov-
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observance or non-compliance by either PART, of any terms and conditions: of this
Agreement or of the relevant Act, the Rules and the Guidelines.

IT IS FURTHER HEREBY AGREED BY AND BETWEEN THE PARTIES AS
UNDER:

19. This Agresment is valid for a pericd of five (5) years from date of signing this
agreement.

20.FIRST PART shall use the services of the SECOND PART during the periad of this
contract to dispose generated hazardous waste af agreed prices, while the agreement
Is in force. SECOND PART must legally and safely collect, transport, treat dispose
hazardous waste from FIRST PART during the agreed period per rates agreed while
this Agreement is in force and payments made as per Agreement terms,

21, 1f all the terms and conditions as per the clauses of this Agreement are adhered to by
FIRST PART, it will be SECOND PART's responsibility to lift, transport, treat and
dispose of the Hazardous Wastes generated by FIRST PART in accordance with
prevailing Govt. Rules and FIRST PART shall not have any liability whatsoever in this

regard.

22.The main mode of final disposal of HW shall be Incineration/Pre-Processing/Co-
Processing/Land-filing and ash weuld be cemented and tandfilled. The modss of
disposal are dependent on the Hazardous Wastes characteristics and FIRST PART
shall not have any liability whatsoever in this regard.

23.The User Charges are subject to Annual Revision on the basis of Govt. of India
Wholesate Price Index [WPI), (Commodities Index-Al India) and once a quarter in the
event of escalation of fuel costs and on major price escalalions, escalation of fuel
costs viz., Power Tariff, change in Disposal Technologies/Method, Wage Hike etc., to
name a few. For the purpose of escalation in fuel cost, 30% of freight rate will be
considered as fuel element of the cost,

24.SECOND PART reserves the right o cancel this Agreement if FIRST PART
__ failsirefuses to pay the bills/duss s per the payment terms applicable to FIRST PART

,; 3 tioned herein and in Annexure. A Notice period of maximum Fifieen (15) days
LMHWM from the date of lifing of material, If FIRST PART fails o pay in

i
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settlernant of the Invoics, it shall be liable to pay interest @ 18% per annum and this
may aiso result in cancellation of First Part's Membership, forfeiture of deposit, and
termination of this Agreement. Repeated defaults and violation of payment terms wil
also result in canceliation of Membership and forfeiture of Membership deposit.

75, Hazardous Wastes that require other altermate destruction technologies shall be
handled at SECOND PARTs facility. However, the prices for such treatment
techniques shall be determined on 2 case-to-case basis on heir characteristics.

96, Notwithstanding anything contained herein, neither Part hereto shall be liable for
damages or have this Agreement terminated for any delay or default in the
performance of such Part hereunder if such delay or default in performance derives
from conditions beyond the reasonabie control of such Part, including but not limited
to, acts of God, fires, floods, extreme drought, riots, work stoppages, embargoes,
governmental actions or damage to the plant or facility or any cause unavoidable or
beyond the control of either part including any arbitrary ruling by the Govermnment
prohibiting the handling of the Waste or continuing domestic or international problems
such as wars, pandernic or natural calamities.

27 This Agreement shall be desmed to represent the enfire Agreement between the
parties hereto regarding the subject matier hereof and shall supersede, cancel and
replace all prior agreements or arrangements, if any, in this beh alf, signedfentered into
by and between the parties hereto,

28. This Agreement is on principal fo principal basis and nothing contained herein shall be
deemed to constitule a partnership, joint venture or agency by and between the
parties hereto.

29, This Agresment may be modified or amended only by writing, duly executed by or on
behalf of the parties hereto,

30, Any terms and conditions of this Agresment may be waived at any time by the party
that is entitled fo the benefit thereof. Such waiver must be in writing and must be
executed by an authorized officer of such parly. A waiver on one occasion will not be

= deemed to be a walver of a similar occasion or any offier similar breach or non-

ol ¢ b _,. =,
i I—._lﬂm@m S For Bharat Git & Wasta Mg ntLid.
"\_.'...- "-_. \'. T g
[ et PR S e AL Divcr
i, N




- 31.IF any provision of this Agreament is held to be liegal, invalid or unenforceable under

any present or future laws, such provisions shall be deemed terminable and the
remaining parts and provisions of this Agresment shall remain in full force and effect,

32 Either Part shall have the nght 1o terminate this Agreement upon giving 30 days

written notice to the other Part with a reasonable cause.

33.1tis clearly and expressly understood by and between the parties that the aclivity of

fifting, transportation, treatment, Storage and disposal of Hazardous Wastes is an
independent contract and it does not come within the purview of the FIRST PART's
manufacturing and sefiing activities. It is also clearly understood and confirmed by ang
between the parties that this contract is for parformance of work and not for supply of
Labour.

3. Nothing contained in these terms and conditions shall be construed as creating any

relationship either direct or indirect of employer and employee between the FIRST
PART and the persons engaged by SECOND PART, The FIRST PART shall have no
liability towards such persons and such persons will not have any claim whatsoever
against the FIRST PART for salary, wages, provident fund, gratuity, refrenchment
compensation or any ofher compensation for accident or death or any other claim
whalsoever.

35. Any dispute arising on any clause or clauses of this Agreement and the contents of

the Annexure hereto between FIRST PART and SECOND PART shall be refarred to
an Arbitrator of repute by SECOND PART. The Arbitration shall be conducted in
accordance with the provisions of the Arbitration and Conciliation Act, 1996 with
amendments thereof. The arbitration proceedings shall be conducted in English and
shall take place at New Delhi, Indiz. The arhitral award, including interim awards, if
any, shall be final and binding upon both parties,

36: Subject to the provisions of the foregoing clause, FIRST PART and SECOND PART

mutually agree that the courts of New Delhi alone, to the exclusion of any other, shall
have the jurisdiction.

PART will lift and dispose waste from FIRST PART only if FIRST PART has valid
authorization/consent to generate waste and operate the specified unit by

:;ff  relevant SPCR, First Part states that it Is authorized to generate Hazardous Waste vide
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UPPCB approval No.05/Haz. Auth./20/2017 Dated 06.03.2017 valid till 05.03.2022 (copy
attached), and has valid unexpired Consent to Operale under Air Consent Act No.
140369/UPPCB/Bareilly(UPPCBRO)CTO/airPILIBHIT/2021 Date 24.12.2021 valid till
31122023  A{copy attached). Water Consent Act No.
140374/UPPCB/Bareilly[UPPCBRO)NCTO/ water/PILIBHIT/2021 Date 27.12.2021 valid
il 31122023 (copy attached) The actwal operation of collection/
Transporiation/Storage/Treatment/Disposal of Hazardous Waste from First Part will start
only after receiving the copy of valid approval of AifWater/HW Consents from First Part.
First Part will notify promptly in 30 days to SECOND PART if it has been ordered closure
by relevant state pollution control board or any court of jurisdiction over it and that during
_ the term of this agreement.

reament is signed on this 15th of February 2022 at New Delhi.
For Baja] Hindusthan Sugar Ltd. For Bharat Qil & Waste Management Ltd/
Barkhera, Pilibhit UP. 262201 Bharat Oil Com
Tyt For B mentLid.
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Authorized Signatory “—==irector [Partner
Rakesh Yadav (Vice President) (Naresh Manglani)/BT Manglani
Witnesses;
1. Mr. Gyan Varidhi Chaturvedi {Sr. G.M. Production)
2. Mr. Sukhwant Singh (Sr. G.M. Engg.) Sandsep kumar
9717700119
SUIRNGD FFOREME . Sandeep.kumar@bharatoil.com
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ANNEXURE-A
Waste Management & Handling Service Charge

This annexure is in conjunction with agreement signed bistween Bajaj Hindusthan Sugar
Ltd. and Bharat Oil & Waste Management Ltd on date 15th February, 2022,

First part WILL PAY AN AMOUNT OF Rs.
application GST @ 18% to
Membership Deposit which will be appl

this Agreement and membership will be renewed per without any extra charges,

Category - A: shall be paid by Second Part

5,000 ( Fifteen Thousand only) plus,
second part TOWARDS Non-Refundable Lifetime
icable for lifetime from the date of signing of

' SINO|  Type of Hazardous Quantity/Annum Second Part Rates
Wastes 2
1. Used Oil As per Haz waste NOC|  Rs.2000/- " [Two Thousand
max.qly of Hazardous | only) per drum of 220 liters
waste 30 KG/Day
2. HW Empty Barrels 210 \ Rs.200/ Two Hundred ) per
. liters drum .
3, Waste Battery without \ Rs. 16/- (sixteen) per kg
= _water & sludge
i 4. E-waste (Electricall Rs. 20.00 per Kg
Electronics) i.e, Deskiog (Rupees Twenty per kg only)
(ITEW2), Laptop (ITEW3)
* Monitor (BOCIT2), CPU
(ITEW), UPS ((BOCITT:
(Recyclable & in good
condition having propei

power supply, Memory,




m:'rﬂler board,

! {:n'nnectinn. cabinet, EIV'J

Drive etfc.) ]

*med Ol Prica is con@ionat, § Crude Cil Pracs on

(3 rdes will be FOG = Fres Of Cast

a)

b)
<)

01.USER CHARGES: FIRST PART will have to pay the following charges for the Waste

Sr.n0.1 waste must comply with parameters s per Schedule V Part A of HW Rules,
. without water, sludge. SECOND PART will only pay for fully filed drums of 210
liters capacity. Part filled drums with quantity less than 210 litres will be free of

charge.

Quoted rated are inclusive of GST, with container.

We will lift full lnaded capacity of vehicle.

Management Services provided by SECOND PART:

Category -B: shall be paid by FIRST PART:

HVEE drops beiaw USD1 barrel in any quaner of ihis agroement then Lsad

Collection, Treatment, Storage and Disposal Charges
| QuantitylAr
S:ND | Hazardous Wastes num ' Second Part Rates
| Grinding/ETR/Phosphale 20.Rs. per kgl Twent
Sludgelasbestos/Boiler  Ash,  Broke| anly) *
needie, blade cutter , sharp lool, broke
1 | glass h
Waste Oil mix with water/Oily Sludge 20.Rs. per kgl Twenty
waste Ink, Waste washed water , wast only)
thinner, Kitchen wastefoll and greas
2 | waste, Used cooking o
Ink somked Cotion Waste, Use 20.Rs. per kg{ Twenty
HandGloves, only)
' Coolant, WasteChemicals,Paint
3 | sludge,Empty Chemical Bottle, ,
E-Waste other than mentioned i \ 25.Rs. per kgl Twenty fiv
|4 |Category-A only)
5 | Used DG set Air/Qil Filters | | Rs.45 each
Empty small Containers below 2000 \ 20.Rs. per kg( Twenty
B Eapﬂﬂlt'_f only)
7 | Transport Charge As per actual

E - ,.-;I' -'1.“'"
Transpartation cost shal be paid by the FIRSTPART TO SECOND PART for BOWNLS,
] e 3\
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02

TERMS & CONDITIONS;

a) Additional MoeF Post-Closure Monitoring / Escrow Fund Charge

A charge of @ 5% on the total of above charges shall be appiicable and levied on the
actual waste quantities disposed for landiil (SLF) waste. This charge is deposited in
an escrow account to pay for any emergency remediation and post closure period of
TSDF. This is required by MoeF, Government of India and is applicable to all landfil
waste {SLF).

b) A minimum billing of Rs.4000/-(Rupees Four Thousand) Plus GST will be applicable
for & load up to 200kg at a time and for lead above 200kg, rates quoted below will be
applicable and 1o be paid by FIRST PART.

¢} Further if there is no lifting of any Hazardous waste within a quarter, the minimum
charges of Rs. 4000.00 plus taxes is fo be paid by the FIRST PART until termination
of fhe agreement.

d) GST or other taxes as applicable by GOl shall ba paid by FIRST PART.

e} FIRST PART shall ensure that the above Hazardous Waste must be packed in proper
containersigunny bags so as to pravent any damage/spillage of the material, during
Iransit at FIRST PART plant. Contalners/Gunny bags arranged by FIRST PART shall
be of metallic/PVC and kept at the storage place under cover, BOWML WILL NOT
ACCEPT leaky, opan, unsealed containers or gunny bags.

f) FIRST PART shall deliver their waste at SECOND PART plant located at E-18, Site 4
Sahibabad Industrial Area, Ghaziabad at its own cost, If SECOND PART lifts the
material transportation cost shall be bome by FIRST PART as per actual. Loading is
in scope of FIRST PART,

g) The transpert charges are subject to revision if fugf prices are increased or decreased
by Government beyond 10% from the price on the date of signing this Annexure.
h) The above transportation cost is for matesial of tpto 1.1 MTim3 density. If density/is

lower than 1.1 MT/m3, the transport cost will be increased ForiRalA B e, e
lighter waste material occupies more volume. x




i) Laa[wrm"f packing & proper comect labeling as per HW Rules will be ensured by
FIRST PART for safe fransportation. Wasts material shall be properly packed, sealed
and labelled by the FIRST PART as per Rules.

j) A maximum of 1 hour will be allowed for lifing, loading & paperwork upon arrival of
truck/container at site of the FIRST PART. FIRST PART agrees to pay Detenfion
Charges of Rs.5000/- (Rupees five thousand) only, per day if the vehicle is held
overnight,

k) As per Rule § of the Hazardous and Other Wastes (Management and Transboundary
Movernent) Rules, 2016 as amended FIRST PART (Hazardous Waste Generator)
nesds to send/dispose the Hazardous Waste within 90 days from their Plant faking
which agreement can be terminated without any nolice.

I} For Category (A) Payment shall be made by SECOND PART in favour of FIRST
PART by Cheque/DD/MEFT within a week of receipt of FIRST PART Invoice. (Used/
Waste Oil should meet parameters as per Schedule V(A) of Hazardous and Oiher
Wastes (Management and Transboundary Movement) Rules, 2016 as amended).

m) For Calegory (B) FIRST PART shall pay to SECOND PART Advance Payment by
cheque/Demand Draftf NEFT,

n) NO CASH TRANSACTION WILL BE ENTERTAINED. However, besides cheque,
SECOND PART accepts payments under NEFT/ RTGS route also. FIRST PART have
to declare the quantity of hazardous waste generafion on Cluarterly/ Annual basis,
while applying for fresh Membership.

o) TAXES | LEVIES: All Govemment / Municipal Taxes / Duties/ Levies/ Oclrol / Service
Tax or GST / Tolls etc, as applicable from fime to time, will be payable by FIRST
PART.

p) There shall be NO goods / wasie sent {or given) by FIRST PART to SECOND PART
other than mentioned in this Annextire or mutually agreed & signed between the
parties through an Annexure glong with MoeF Approved Laboralory Test Reports of
each wasie type.

q) If FIRST PART sends goods which are not lawiul, controlled substance, radio-active,
bio-medical, explosive andlor not authorized/approved o be accepled by the
SECOND PART (facility operator) by SPCB then the same shall be notified to SPCB
and FIRST PART; The waste shall be refused and retumed to the FIRST PART at full

__transport, hiandling cost payable by FIRST PART to SECOND PART.

- hﬂfj‘h PART sends waste / goods which are as agreed upon yet not mafchi
g “Within *%:10% the test analysis repor provided by the FIRST PART OR IF FIRST
f A ltlhmmllygn U,

T



PART sends wastelgoods which are Hazardous Waste but NOT as agreed upon
THEN -the SECOND PART will charge as decided by SECOND PART and FIRST
PART agress to pay immediately upen demand the Laboratory Comprehensive Test
Analysis Charge, Transport, Storage, Disposal, Treatment Charge along with any
applicable Govemment Taxes, MosF Escrow Eee eto, SECOND PART will notify the
FIRST PART, CPCB (HW Cell) and SPCE of the Excaption. The complete ability, risk
and costs of such goods/Wastes shall be on FIRST PART and the FIRST PART shall
be liable to pay all the charges as demanded by the SECOND PART and FIRST
PARTshall indemnify the SECOND PART for | during the fransport, storage,
unkoading, freatment, disposal for the said waste.

For Bajaj Hindusthan Sugar Ltd, For Bharat Oil & Waste Management Ltd/
ili ; h I
Eaerld'le:?:,:;g:_[%#!: | 262201 Bharat Fﬂ: Com
G -

FestParty s
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ANNEXURE-B

This annexure is in conjunction with agreement signed between FIRST PART and
SECOND PART on date 15th February, 2022,

Lab Analysis Charge (Optional, Applicable when SECOND PART service is used)

Comprenensive Analysis Charge of Leboratory is Rs. 12,500/ (Rupees Twelve thousand
five hundred only) for complete analysis of hazardous waste as per CPCB Guidefine (if
ordered and applicable) excluding service tax/GST {exira). FIRST PART can / may use &
Government Recognized or MoeF approved 3rd party laboratory and provide test reports to
Ine TSDF, which are conducted with in the last 180 days. Comprehensive Analysis has to
be carried out for any new wasle sireams or any change in manufacturing process as per
Hazardous and Other Wastes (Management & Transboundary Movemeant) Rules, 2018
and CPCB Guidelines. FIRST PART must inform the facility (SECOND PART) if any

change in n‘?ﬂ'@!ﬁcﬁds@g process prior to wasts 1:-u::i-:Up, disposal through SECOND PART.
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For Bajaj Hindusthan Sugar Ltd. For Bharat Oil & Waste Management Ltd/

Barkhera, Pilibhit UP. 262201

irirst Part)

Page 15
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ﬁﬁ ' . UTTAR PRADESH POLLUTION CONTROL BOARD
AN Building. No TC-12¥ Vibhati Khand, Gomti Nagar, Lucknow-226010
: Phane:0523-2720628, 2720831, Fax:0623-2720764, Emalk: InfeEuppcbucom, Webslte: www.uppelb.com
CONSENT ORDER
el Mo, - Daded ; 2711272021
140374/ UP PCB/ Bareilly(UPPCBRO W C TO water/
PILIBHIT/2021
To,

Shri Rakesh Yadav

Mz BAJAJ HINDUSTHAN SUGAR LIMITED

Bajaj Hindusthan Sugar Limited, Village- Barkhera, Tehsil Bisalpur PILIBHIT 262203
PILIEHIT

Sub:  Consent under Section 25/26 of The Water (Preventisn and contral of Pollution) Act, 1974
(as amended) for discharge of efflucnl to M/s. BAJAJ HINDUSTHAN SUGAR LIMITED

Reference Application No 113893890 Dated :27/12/2021

1; Far disposal of effluent into water body or deain or land under The Water (Prevention and control of
Pollution) Acl, 1974 as amended (here in after referred as the act ) Mis. BAJA] HINDUSTHAN
SUCAR LIMITED is hereby authorized by the board for discharge of their industrial efffuent
gencrated through ETP for irigation/sver th drain and iﬁip-nsa%e of domestic effluent throngh
seplic ant/soak pit-subject to general and apcrgif]ﬁ}mdi.timﬁ meéntioned in the annexuse in refrence
to their foresaid application .

2. This consent is valid for the period from 01012022 to 31/12/2023 .

3. Inspite of the conditions and provisions mentionsd in this consent order UP Pollution Control Board
reserves 13 right and powers to reconsiderimend or gll eonditions under section 272) of the
Water (Previntion and Conirot of Pollatios) Act, 1974 as amended .

This consent is being issued with the permistsn of atant anthority .
5 g 1580 pe of comp oty NISH! I

KUMAR | et

CHALHAN St

For and an behalf of UP, Pollution Control Board
Chiel Environment Officer

Enclased : As ahove
{eundition of consent);

Copy 1o: Regional Officer Bareilly to ensure the compliance of the conditions imposed in the consent

order. NISHI» TS,
CHAUHAN Zssse=

Chief Environment Officer

FRERE o By e T ]
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" (P, POLLUTION CONTROL BOARD, LUCKNOW

Annexure to Consent ssued to Mis.BAJAJ HINDUSTHAN SUGAR LIMITED vide

Consent Order Mo 138930 Waler Dated ¢ 27/1272021

T

Afa)

dibh

CONDITIONS OF CONSENT

I'his consent is valid for the approved production capacity of Cane Crushing Capacity of 10000
TCD and 21 MW per day Co-generation power plant .

This consent is valid only for products and guanhity mea tioned above. Industry shall rghtaEn m
approval before making any modification in product’ process Ffuel plant machinery failing w
comsent would be deemed void.

The quantity of maximum daily effluent discharge should pot be more than the following :
Effluznt Discharge Dheeails

8.Mo Kind of Effulant Maximum daily | Treatment facility and
discharge KL/day | discharge point
1 Domeslic FOKLD Septic Tank
2 Industrial Industrial effluent ETF

quantity shall be
restrictad to 1000
KLD and Cooling
Tower biow down
shall be restricted to

1000 KLD, anly 1
s | outiet is aliowed

Arrangement should be made for collection of water used in process and domestic effluent
separately in closed water supply system. The treated donmestic and mdustrial effluent if discharged
outside the premises, if meets at the end of final discharge point, arrangament should be made for
measurcment of effloent and for collecting its sample, Except the effluent informed in the
application for consent no other effluent should catér in the sz arranpements for collection of
E at. 1t should also be ensured that domeastic affluent should nat be discharged in storm Waler
rain .

The domestic effluent should be treated m the treatment plant so that it should be m conformity with
the narms of treated efflucnt 83 stipuiated in P, Rulcs 1986 a5 amendad.

Domestic Effulant
= 5.No __ Pavamerr Standard
1 Totat Suspsnded Solids 100ma/l |
2 BOD 30mil
3 __GeD 250mayl
4 OH & Groase . 10mal
5 Cluantity of Discharge | 70 KLD

“The industrial effiwent should be treated m treaiment plant so that the treated effluent should be in
conformity with the standard lay Jown inder the notification issued by MOEF&CC vide its GO no
GSR 35 (E) dared 14/01/2016,
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: Industrial Fffulant

S.No Parameter Standerd
1 BOD 1Dﬁlmﬂl{ﬁur discharge in on
kard 1o Irrigation ), 'l
(for discharge in surface
water body)
2 CoD 250mag
= Quantity of Discharge Industrial effluent guantity

shall be restricted to 1000
KLD and Cooling Tower blow
down shall be resiricted (o
1000 KLD, only 1 outlet is
allgwead

4 Total Suspended Solids 100ma (for discharge in on
land for irigation }, 30mg/
{for discharge in surface
water bady)
3 Cil & Grease 10mgh
Loadmg Rates for different soil texiures,
S.No | Soil Texture |_Loading rate in mYHaDay |

Effluent generated in all the processes, hlead water, cooling efflusnt and the effluent generated from
washing of foer and equipments etc should be ireated before its disposal with treated industrial
effluent so that it should be according to the normse prescribed under The Environment (Protection}
Rules, 1986 or otherwise mandatory.

The methed for collecting industrial and domestic effluent and its anglysis should be as per legal
Indian standards and its subsequent amendmenis’ standards prescribed under the Environment
(Protection) Act, [986.

The indusiry shall establish the cooling arrangement and polishing tank For recycling the excess
cond=nsate waler to progess or utilities or allied upits.

Effluent Treatment Plant to be stabilized one month prior to the start of the crushing season and
contine to operate one moath after the crushing season,

During no demand perod for irrigation, the treated efffuent to be stored in a secpage proof lined
pond having 15 days holding capacity only.

The industry shall implement treated effluent Now distribution measurement for irrigation purposes
completely in sccordance with irfigation plan,

The impact of treated effluent application on land is to be included Further in E.LA. sludics,
invelving ground water monitoring point identified in closa proximity to the unit,

The industry will have to ensure complistce of the permission from the COW A before ground water
exttaction and it will be the responsibility of the indusiry to comply with the various conditions of
the permission faken,

The mdustry shall submit Environmental Statement in prescribed form V rule ne. 14 of E.P Rules
IBEG,

The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Acl
V931 as amended, Water (Prevention and Contral of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act (986,

Minimum 33% of the land on which unit is sstablished will be covered and properly maintained by
the plamtation of tall rees of suitable aipoa:ia-s 4% per the guidelines set up by the Board vide its Office
Order no.H-16405/220/2018/02 di. 16/02/2018. The copy of this puideline is available st URL
hitp:/fwerw uppeb.com/pdiiGreen-Belt-Guidle  160218.pdf.

The industry will ensure the continuous and unimerrupted data supply from the OCEEMS (o the
CPCB and SPCB ,

Flow meter to be installed in a1l water abstraction points and usage of fresh water to be minimized,
The unit will ensure facility to transmit data to CPCB server and submit a regular calibration
certificate of Electro Magnetic Flow meater to the Board:

o TRt
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16 I closurs arder is issued by CPCB or UPPCB against the anit, then CTO issued earlice will remoin

suspendad during the closure pericd and afier ensering the compliance and after revocation of

+ glosure order, the CTO will automatically be effective wnith additional conditions mentioned in the
closdre revocation ordef.

. 19. Industry shall abide by the directions given by Hen'bie Courl, Central Poltution Contro] Board and
UPPCR for protection and safe gyard of environment from time o time.

40 The Unitwill file te renowal application at least 2 months priar o the expiry of this Onder.

specific Conditions:

|, This consent 10 operata w valid for production Sugar ind cane cnashing eapacity of 10000 TCD
and 71 MW per day co-gencralion power.
3 Industrial effluent quantity shall be restricted to 1000 KLD and Cooling Tower blow down shall be
restricted to 1000 KLD in compliange of notification no 0.5 8.3 5(E) dated 15.01.2016 of
MoEF&CC.
1. Linit shall identify recipent drains/ rivulets and their ws & dis location in consultation with
UPPCE and shall carry out monthly monitaring of identified recipieat drains sl ws & 4/s location
through lab recognized undet Environmeit { Protection) At 1986 and shall submit the analysis
¢ on monthly basis by 10th of every month to CPCE and UPPCB.
4 Unit shall operate and maintain the installed eleciromegnetic fow meter at water source and outlet
of ETP with ranning hours and maintzin the records of waer exiracted and reated effuent supplied
1o wrrigation or discharge in drais.
5. Unit shall maintain and operate properly the |pstalled ontine effluent monifonng Sy stem at the
outles of ETP and ensure the connectivity 1o the servers of *B and UPPCB.
¢ Unit shall develop Green Belt in minirmmm 33 percent area of Industrial Premises as per the
provisions Jaid down in office order no. H1&405, 220201 £/02 dated 14-02-2018 of L.F. Pollution
Contiol Board. The copy of <aid affice order is available on the website of U.P, Pollution Control
Board www uppcb.eom.
7. Unit shatl comply the provisions of Water (Prevention and Control of Pollution) Act 1974 as
Smended, Air (Prevention and Control of Pollation) Act 1981 as Amended and Environment
Protection) Act 1986, and direction issued by Hon'hle Notional Green Tribunal, New Delhi in Order
atad 13.07.2017 in OA og. 002014, M.C. Mekta /s Umon of ndia.
8. Linil shall submit treated efffucnt maitaring repor of the ETFP and pround wates quality af
premises as well as of the irigated area done by MOEF & CC spproved laboratory in every 3
migeths,
g Unit shail install flow meters at Ml Eibrizer. Mescuite cooling and RO reject and submit the
compliance with autheatic data and records thereof.
10. Unit shall provide Hazardous tank m the Belling housa.
L1, Unit shall provide lagoon (for storage of weated efflyent) properly lined o prevent leaching/
contarmination of ground water.
17. The Unit shall install Condensate Polishing Unil {CPU) fior high pressure bailers {105 Kg/em2).
13. The mechanical sludge dewateringhandling system for hetter manasement of wet sludge ghall be
provided by the Unit.
14, The Unit shall maintain the log-book for the genaration and disposal of ETP studge, Baoiler Ash
and othar solid wastes,
15. The Unit shall explace the passibility of maxifmm ulilization of weated cifloent m different

PIOCEEs,

| 6. Domestic waste wiler {sewagpe) £ arated witsin the premises and calungoih&]l e discharged
afler proper Weatment, The Untt install Sewsze Treatment Plant (STP) for the treatment of
Sawage,

17. The Unit shall install flaw meters 31 power fuibine conting, boiler, wet scrubber, B&C
Miasseculle oooling.

18, The Unit shall maintain lagonk: for deily efthint seperation and tieatment, disposal of ETP
sludge, Boiler ash and ather solid wasies.

19 This Consent order shall automanically ecoms jrivalid on BFuEncg of Closure Order by cPCB/
UPPCH and further on Revoking of Closurs arcler, the Consent arder shall become valid.

Issued with the permission of competent authority . KUMAR

For and on behalf of U.F. Pollution Control Beard .
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: UTTAR PRADESH POLLUTION CONTROL BOARD
}fﬂg . Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknovw-226010
. " Phone:0822-2T20820,2T2083 1, Fax:0522-2720704, Emuil: infoffuppchooom, Website: wwmoppclcom
CONSENT ORDER
Ref Mo - Dated : 247122021

140368/ UPPCE/Bareilly(UPPCBRO)CTO/Ain PILIBHIT/2021

Ta,

Sl ¢

Shri Rakesh Yadav

M/s BAIAJ HINDUSTHAN SUGAR LIMITEL

Bajaj Hindusthan Sngar Limited,Viiloge- Barkhera, Tehsil Bizalpur FILIBHIT, 262203
PILIBHIT

Consent under section 21/22 of the Air (Prevention and control of Pellutien) Act, 1981 (as amended)
to Mis, BAJAY HINDUSTHAN SUGAR LIMITER

Reference Application No. 13893012 Dated ; 24/12/2021

I

With reference ta the application for consent for eimizsion of air pellutants from the plant of M/fs
BAJAJ HINDUSTHAN SUGAR LIMITED, under Air Act 1981, Tt is being authorised for said
emissions, as per the standards, in environment, by the Board as per enclosed conditions |

This consent is valid for the period from 01012022 10 3111272023,

Inspite of the conditions and provisions mentioned in this consent order UP Follution Control Beard
reserves its right and powers 1o reconsider/amend any or all conditions under section Z1 () of the
Air (Previntion and Controt of Pellution) Act, 1981 as amendad,

This consent is being issued with the permission of competent authority .
NsH! - EEE—
CHAUHAN Ssse
For and on behalf of U.P, Pollution Control Beard

Chief Environment Officer

Enclosed : As abave
{condition of consent):

Copy to:  Regional Officer Bareilly to ensure the complinnee of the conditions imposed in the consent

o,

e

CHALHARM e T
Chief Enviranment Officer
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U.P. Pollution Control Board

| ; Dated : 2401202021
CONDITIONS OF CONSENT

This consent is valid for the approved production capacity of cane crushing Cane Crushing capaoity
of L0000 TCD and 21 MW per day co-gencration power .

This consent is valid only for products and quantity mentioned above. Industry shail obtain prior
approval before making any modification in product’ process /fusl! plant machinery failing which
conseal would be desmed void.

T'hﬁkmaximum rate of emission of flue gas should not be more than the émission norms for the
stacks.

Air Pollution Source Details.

Alr Pollution Source Detalls
SMo Air Polution | Type of Fuel Stack Mo. Parameters Height
Source
1 Boiler-80 TPH |Bagasse 1530 i Partiocwate | Individual wel
and 80 TPH TPD Matter scrubber and
camman
stack height
of 65 mater
fram ground
levet at the 02
h%ﬂﬂlﬂ of 80
2 DG 1000 | Diesel - 0z Particulate | Stack Height |
KA, 500 200LPH Matter 6 mater, 4.4
KWA and meter and 3.6
S20EN A mefer above
from tha roaf
of nearast
d building
The emissions by varions stacks into the egvironment should be ag por the norms of the Board .
Emission Quality Details Detail
5.No Stack No Parameter Standard
! 1 01 Particulaie Matier 150mgMma3
2 g2 Farticulate Matter Mg par EBE}RLH:S
i

The indusiry should be operated in such a manner that it dees not adversely affect the environmant
and th= solid waste gcnerated such as ash eic, 15 disposed in eco fricadly menner .

Any source of emizsion other than that mentioned in the Air consent seeking application will not be
permitted by fhe Board .

The industry should ensure the operation of the ﬂiIJJ-a-IIutiw control system (APCS) in such a
manner that the air emission confirms with the stisdards prescribed uader the EP Act 1986 as
pmended,

The industry shall submit Environmental Stetement in pretenbed formint as per rule no.[4 as per EP
Bules [9HG

The industry shall abide by orders [ directions issued by Hon'ble Supreme ¢ourt Hon'ble High
Court, Hon'ble National Green tribunal, Ceniral Pollution Coatrol Board and 1P Pollution Cortral
Bowrd for profection and safe geard of environment from Gme (o me

Industry shall submit monthly monitosing reports of all stzcks and ambient air quality from a
vertified ¢ approved laboratory under BE-F. Aot 1986

The industry shall comply with varous provisions of Adr {Prevention and Control of Polletion) Act
1981 as amended, Water (Prevention and Controi of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1984,

" i W
Ly Gk I R R
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Th-:'j.m;llulsnjl will ensure the continnous snd uninterropied data supply from the OCEEMS to the
CPCE and SPCH .

The unit shail submit audited balance sheet for the current year and the details of fees deposited
during last three years within & month failing which consent would be deemed void.

The use of Pet coke and Furnace oil a5 & fual in the f2ciory is restricted in compliance of the Hon'ble
Suprene court order

The Industry will use minimum 20% Bio Briguette as fuel in the Boiler depending upon its
availability ..

The industry shall obtain prior consents in the event of any addition of new emission generation
sources such as- Boiler/ Furnace’ Heaters' D.G, Sets or alteration of existing emission sources in
accopdance with section- 21022 of air Act 1981 (s amended respectivaly).

Minimum 33% of the land on which incusiry is cstablished will be covered and properly maintained
by the plantation of tall trées of suitable species Hidmr the guidelines set up by the Board vide ity
Office Order no H-16405/220/201 802 di, 166272018, The copy of this guideline iz available at
URL http:fwww. uppeb. com /pdiGreen-Belt-Guidle_ 160218, pdf .

If closure order is issued by CPCB or UPPCH against the undt, then CTO issued earlier will remain
suspended during the closure period and after entuning the compliance and after revocation of
closure order, the CTO will automatically be effective with additional conditions mentioned in the
closure revocation order .

Ind shall abide by the directions given by Hon'ble Courd, Cantral Pollution Contrgl Board and
U for protection and safe geard of environment from timeto time .

The Unit will file the renewal application at Yeast 1 months prior to the expiry of this Chrder.,
Epecific Conditions:

1, This Consent to Operate 15 valid for production Suzar al Cane croshing capacity of 10000 TCD
and 21 MW per day co-generation powsr,

2. Unit shall operate and meintain the APCS i.e., Individual wet scrubber and common stack height
of 63 meter from nd level at the 02 boilers of %0 TPH cach

3. DG sers of 1000 KVA, 300 EVA and 320 KV A shall be equipped with canopy and stack height of
& meles and & meter above the roof of nearest building,

4. Unit shall install online emission monitoring systein at the stack of beilers and ensure connectivily
1o the server of CPCB & UPPCR.

5. Unit shall use Bio-briquette as co-fuel with main foel in the ratio of minimum 20 percent in badler

shpech 1o it availability,

6. Unit shall develop Green Belt in minimurs 33 percent area of Industrial Premises as per the

provisions laid down in office order no, H16405 22002018412 dated 16-02-2018 of U.P, Pollution

Control Board, The copy of said office order 15 available on the website of UP, Polhulion Control

Baard www.uppeh.comm.

7. The overall noise levels in and around area shall be kept well within the standards by providing

npize control measures meluding scoustic hoods, silencers, enclosures ete, on all sources of noise

generation. The ambient noise level shall confinm o tha standards under the Environmant

(Protection) Act 1986,

&, Fly ash shall be stored separately as per CPCH goidelines 2o (hat it should sot adversely affect the

air quality, becoming air bome by wind or water regime diring rainy season by flowing along with

storm water, Direct exposure of warkers to fIy 1sh & dust shall be avoided.

8, Uinit shall omply the provisions of Wotsr (Frevention and Control of Pollution) Act 1974 as

Amended, Air (Prevention and Control of Pollution) Act 1981 a5 Amended and Environment

gmmﬁﬂn}ﬁm 1986, and direction issued by Hon'ble Mational Green Tribunal, New Delhi in Order
ated 13.07.2017 10 OA g0, 20002014, ML.C. Mehis /s Undon of India.

0. Unat shall submit amiszion monvtoring report of the siack of air pollutng sources done by MoEF

& CC approved laboratory in every 3 months,

11. Unil shall provide Hazardous tank in the Beiling house.

12, The Unit shall maintain the log-book for the genziation and disposal of ETP slodge, Boiler Ash

and other sobid wasies,

13, This Consent order shall astomaticaiiv become wvalid o izzuence of Closure Order by C.P.CRBJ

UPPCB amd further on Revoking of Closure order, the Consent order shall become valid.

Issued with the permission of competent autherity . HISH] o R

KUMAR S
CHAUHAM il
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MEISTRY OF CORFORATE AFFAIRS
Fagistrer af Camparies, Kargar
fovssG-n Adorgani, , Khassl Lie, ., Hanpor- 208002, Utar Pradesh, MDA
Certificate of Incorperstion pursuant o changs of name
[Pursuant 1o rule 29 of the Companies {Incorporation) Rules, 2014}
Corpors Ideniication Numbar {GIN:  L1B420UP1S31RLEASE243

| haraby cardy (hat the rame of the company fas beenchangad frem - BAJAS HINDUSTHAN LIMITED o Bajy
Herdasihan Sogar Limdtad wilh edlect rom e date o this certificate and Ihet tha company 18 limilsd by shases.

Cxampany was anginaily meomorated wilh tes miame HINOUSTAN SOGAR MILLS LIMITED

%
SATYA PARKASH

Regisirar of Comperies
Fowgistrar of Carmgenies
s

Grven under iy and a8 Kangu iia Thidisth day of Jantary Twa Thousand Fiisen,

Mallng Addrasa ae per record mvalshie i Fegiatnar of Companias officec

Bajaj Hndusthan Sugar Limited
Golagakarorath, Lekvmpur Kned - 252002,

CCATIFIED TRUE COPY

For Biajag !";I_nuuiﬂ'mn Buegas Limibu

FRsum AL 3

By Campany Seangtary

oy n'_h_._h" ]

0bpe



Gaverament of Indiy

Form GET REG-26
fSee e SRR

Registeation Certliicate

Fegistration Namber :08AAACE43STIZ0

{Amenided)

t. |LegelHame BAJAL BEINDUSTHAN SUGAR LIMITED
. Trade Mame, if any BAJAFHINDHSTHAN SUGAR LIMITED
X |Constibalion of Busincss Publie Limited Comgany
-_-'-I.-_ Adidecss of Frincipal Flace of il Floor, TC-13, TC- 13, Yibhut Khand, Gamricager, Lucknaw,
) Bassiness ) Luckraw, U Pradush, 226010
5| Dale DI:EEEI}' OLDN2017
& | Dateof Validiy From f21 2017
7. | Tvpeof Reghstration Regular

8 |Pumticulars of Approvieg Aalbority

el e

Mume

Diesignation

(ifice

Daie of issee of Cenificaie

'EBJI.En‘I-.'-I}I'?

ficle; The regstralion cectificals ix tequized 86 b premsinently displuped af sl places of Businesaffice{s) in the Slate,

This iz & system genptd digislly signed Regisestion Certificate baved bawod oo tha depmed approval el sgplicilicn o

L9z
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Annexure-4 7
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Annexure-4 & 5

Inspection Report of M/S Bajaj Hindusthan Ltd., Village- Kundarakhi, Distt.-
Gonda And M/S Bajaj Energy Lid., Village- Kundaralhi, Distt.- Gonda

in the matter of
Review application no. 28/2023 in 0. A. no. 69172032

Rama Shankar Awasthi Vs State of TP and Ors.

Hon’ble National Green Tribunal, Principal bench, New Delhi vide its order dated
October 04 2023 in review application no. 28/2023 in O. A. no. 691/2022 Rama
Shankar Awasthi Vs State of U.P. and Ors, passed an order to file their responses
related to the unit M/S Bajaj Hindusthan Ltd, and M/S Bajaj Energy Ltd. The
relevant para of Hon'ble NGT order is as under:

L]

-+-eeen 4 Is5UE ROtice to the respondenis to file their responses within three weeks,
Registry is directed to take necessary steps,

5. List the case an 08/11/2023."

As per order of the Hon'ble NGT, the referred units were inspected by undersigned
on 20/10/2023. In the light of Hon'ble NGT direction dated 04/10/2023, the salient
observations based on site inspection and available records of the referred units has
been tabulated below:

A.M/S Bajaj Energy Ltd. Kundarakhi,Distt- Gonda

01 | Name of the Industry & Address M/s Bajaj Energy Lud., ‘Uillagé:—_
kundarakhi, Distt.- Gonda
02 Name of contact person with | Sri Rajaram Singh
designation EHS
03 Year of Commissioning 2012
04 Category of Industry Larpe ) h
05 Installed capacity 2 x 45 MW= 9) MW
06 Effluent treatment facility Yes
07 Status of CTO and authorization a. ‘CTO Air granted which
is valid upto 31,12.2023
b. CTO Water granted
which is valid upto
. 31.12.2023
¢. HW authorization

e

. o Ay
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granted which is valid
upto 08.02.2026
03 Stack details and source emission Stack height- 110 m
status Dia. —3.9m
09 APCD ESP

1. During the inspection, the unit was found operational,

2. In the light of order dated 20/01/2023 of Hon’ble NGT, U.P. Pollution
Control Board vide letter dated 10/02/2023 issued direction under Air
(Prevention and Control of Pollution) Act, 1981 for compliance of
recommendation of joint committee report dated 28/01/2023 to install spiral
ladder.

3. In compliance of the direction issuved by UPPCB, the unit has submitted its
compliance report on 18/10/2023 which has been annexed as Annexure No.-
01 and it has been mentioned that the direction of the UPPCE has been
complied and accordingly the spiral ladder has been installed,
The claim of the company was verified during inspection and it has been
found that the spiral ladder has been installed. The photograph of the ladder is
attached herewith for reference and annexed as Annexure No.-02,

B. M/S Bajaj Hindusthan Ltd.(Sugar Division) Villase-Kundarakhi,
Distt.- Gonda

01 Name of the Industry & Address M/s Bajaj Hindusthan Ltd.,
Village Kundarakhi, Distt,
Gonda
02 Name of contact person with Sh. Sourabh Dixit
designation Liaison Officer
03 Year of Commissioning 2007
04 Category of Industry Large
03 Cane crushing capacity 15000 TCD
(06 Water Pollution control system Activated Sludge Process based
ETP up to tertiary treatment
07 Source of Air pollution Boiler 03 nos. of 90 TPH each
08 APCD Wet serubber
(09 Stack height 65m A

Ge Mo
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10

Status of CTO Water and Air Granted and valid upto
31/12/2023

11

HW Authorization Granted and valid upto
20/08/2024

12

Environmental Clearance Under ElA notification 2006-
Obtained from MoEF dated

31/07/07

1. The unit was found closed due to off season of the cane crushing.

2.

3

During inspection of joint committee constituted by Hon’ble NGT in the referred
O.A. on 28/01/2023, it had been found that the unit has installed monkey ladder
which is unsafe for stack emission monitoring.

As per direction issued by UPPCB vide letter dated 10/02/2023 under Air
(Prevention and Control of Pollution) Act, 1981 for compliance of
recommendation of joint committee, the unit has submitted the compliance report
dated 18/10/2023 in which it has been reported that the spiral ladder has been
installed as per Board direction and the miscellaneous priming and painting work
1% in progress to be completed in 2-3 dayswhich has been annexed as Annexure
No.- 03.

During inspection dated 20/10/2023, the claim of the company was verified and it
has been found that the erection of the spiral ladder has been completed and some
miscellaneous work was found under progress.t was reported by the
representative of the company that the work shall be completed in 2-3 days. The
photograph of the spiral ladder has been annexed as Annexure No.- 04

UPPCB vide letter dated 10/02/2023 issued Show Cause Notice uw/s 33A of Water
(Prevention and Control of Pollution) Act 1974 as to why the unit should not be
imposed Environmental compensation from dated 07/12/2022 to 16/12/2022
amounting Rs. 3,00,000 with following direetion:

a. The unit has to maintain preventive measures deployed for control of the fugitive

emission in captive power plant area to control the dust generated during the
handling of bagasse.

b. The unit has to carry out studies for impact assessment of treated water utilization

on agriculture land and rate of ground water recharge through the pond adopted
by them.

4, The Show Cause Notice has been revoked by the Board vide Reference No.

HO00271/C-6/ Water Consent/S4/Ayodhya/2023 dated 05/09/2023,

b
o e
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Annexure-

5. During inspection, it was found that the unit was closed due to off season of cane
crushing. The captive power plant was also found clﬂ&r:d_ af'td l"t:n-:n the
preventive measures deployed for the control of fugitive emission in captive
power plant area to control the dust generated during handling of bagasse could

not be verified.
6. As per compliance report submitted by the unit regarding impact assessment of

treated water utilization on agriculture land will be carried out after start of
crushing scason 2023-24,

r
’ Y W
Stiipe ko

{Vinod Kumar) ( Santosh Kumar)

LA, AE.E:

RegionalOfiicer
oy

79




2448 ffl-.nm efuve — o |

I DAJA] eneney

Ref: - BEL/Dir/EHS/KDK/2022-23/ 18/10/2023

To,

The Regional Officer,

Uttar Pradesh Pollution Control Board
Aycdhya,

Uttar Pradesh

Sub: Compliance report of the order lssued by the Hon'ble NGT In the matter of
OA no, 691/2022 Rama Shankar Awasthi Vs, State of UP and Others for M/s Baja]
Energy Ltd., Kundarkhi Dist. Gonda, UP

Dear Sir,

In compliance to the order issued by the Hon'ble NGT against OA no, 69172022
dated 13.02.2023 and undertaking submitted on completing Chimney Spiral

Lae{;ielr installation by 30.09.2023, we would like to submit the status of the same
% DEIDW=

Sl Direction ) Compliance Status

The unit has to Installed easy ¢ | COMPlied, we have Installed the

spiral ladder for the monitoring of casy/spiral ladder as directed by the
flue gas emission as per CPCB Joint Committee. The photograph of
auideline. the same is enclosed as Annexure-1.

We assure you that, we are sincere to our environment, consclous of our social
responsibilities and are committed towards creating a clean and safe environment
in and around cur manufacturing facility and will always remain so.

Thanking you
Yours Faithfully

For Bajaj Energy Ltd.,
Unit: Kundarkhi, Distt-Gonda, UP

,F (Authorized signatory)

Encl: As Above
CC To:

1. The Chlef Environment Officer, Circle-6, Uttar Pradesh Pollution Control
Board, Lucknow

Bajsf Eracyy Lid

» a
1F6 BT, 150 1A B GHEAS MR Cardwd]
Feada (Mben: Bagay Blawen. B-10, Sactoe -3, Jdemvaled Bajgs Moy Mada 500 300, e Frastiis
Tl B! NIDALLESNR Fas: b 130 PEISIED EHU UF
H LAY BT, I -.Snluﬂllnligil Baad, | aknmped Bhen - T8 30 U Prgseih
38

fal +71 3097 S50 | Fan +7F SE97 £ EIR Wl e P L U b | Ml - oy B w1 s5m THINK TOMOAROW
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hﬂjﬂj SUGAR

Ta,

The Regional Officer

Uttar Pradesh Pollution Control Board
1/17/104, Ram Nagar Celany, Parikrama Marg,
Ayodhya U.P,

2450

Awwmerure = 03 2t

=

ig'fﬂ'L’?—fm

Dated: 18.10.2023

Sub: Regarding UPPCB Show Cause Motice Revocation Letter Mo.-HOD271/C-6/Water Consent/
54/disposed/Ayodhya/2023, Dated — 05.09.2023&Compliance status of order issued by Hon'ble
NGT against O 2112022 vide d

Dear 5ir,

We would like to submit the updated compliance status of order issued by Hon'ble NGT against
0A 6591/2022 vide dated 13.02.2023. The details are mentioned below.

5. No. | Recommendation Compliance Status
1 The unit has to installed easy ladder for | Ladder already installed, miscellaneous
the monitoring of flue gas emission as | priming and painting work in progress to
per CPCB guldeline and timeline given in | be completed in two to three days.
the undertaking Photograph is attached as Annexure-1

2 The unit has to maintain the preventive | In order to contrel the fugitive emission
measure deployed for control of the | at Bapasse handling area, following
fugitive emission In captive power plant | preventive measured has been put in
area to control the dust generated | place:
during the handling of Bagasse. 1. The Bagasse handling is being done

through mechanized system to
control the dust generation.

2. The Bagasse conveyor/ elevator
used for handling has been covered
/ dosed to block the fugitive
emission.

E-E 3. Regular cleaning and sweeping is in
"F"/’/ place in captive power plant and
Bagasse handling area.

4. Dense plantation has been provided
and being maintained around the
captive power plant to contain and
contrel the fugitive emission.

5. Arrangement of water sprinkling
using ETP treated water has been
provided for intermittent water
spraying to dust suppression.

3 The unit has to carry out studies for | The physice - chemical characteristics of
impact assessment of treated water | the soil under irrigation and ground rater
utllization on agriculture land and rate of | of command area is being monitored as
ground water recharge through the pond | per lhEHideline of EPL‘:B in nn:ler to

GROUP

THINK TOMOAROW

Poidutib e Sugar Lid,
:h?fﬁ.nd;rl-:ﬂ;lm PO - Boved Para, Doglrat - Gongs - 3727300, |0
Ted o ¥] - S0 -pasims flea + P 53A0- 265180
g filce : Golagakaransats, Lakhen pur Hherl, Disiract Bhen,Uttar Pradesh - Th2 B3
Tz & - ENTE2IAPELMT. 220000 | Faow =% <280 T0- TOGET
Extrarl ; Pt Com Pl b aiheretusmnan cam | Webribe : wew Bajafinduslbas cam |4 8121n.r|1:|1r1_m:|...'.]
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adopted by them assess the Impact of Irrigation using
treated water.

Maoted

4 | The unit has valid Environment Clarence
(EC) for MoEF & CC, has valid consent
under Air Act, Water Act, Authorization
for handling of HW & consent to
establish for handling of Ash

We would also like to submit the point wise compliance status of above mentioned UPPCE
Show Cause Notice revocation letter dated 05.09.2023.

5. No. | Conditions Compliance Status

| The unit has to carry out studies | As directed vide your letter dated 05.09.2023.the
for impact assessment of treated | impact assessment of treated water utilization on
water utilization on agriculture | agriculture land from approved Institutions will be
land from approved Institutions | carried out after start of crushing season 2023-24,
and submit compliance of
recommendations ta UPPCE, 1

i Unit to ensure proper and | We always ensure proper and continuous aperation
continuous operation of ETP and | of our ETP as per UPPCB/CPCB Charter for Sugar
treated effluent should be | Industry.
disposed as per norms

3 Unit to ensure operation of | OCEMS is already installed and real time data is
OCEMS  and data to be |being transferred continuously to UPPCB/ CPCB
submitted to CPCP  server | server.
continugusly

4 Unit to ensure compliance of | We always ensure compliance of CPCB charter
CPCB charter for sugar industry. | made for sugar industry

We once again assure you that we are sincere te our environment and conscious to our sacial
responsibilities and are committed towards crezting a clean and safe environment in &
around our manufacturing facility and will always remain so.

Thanking you

For Bajaj Hindusthan Sugar Ltd.,

83
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Annexure -1
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b “ﬁ# UTTAR PRADESH POLLUTION CONTROL BOARD
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2454 Annexure-7 & 8

Inspection Report of M/S Bajaj Hindusthan Ltd. Village- Etaimaida, Tehsil-

Utraula, Distt-Balrampur And M/S Bajaj Energy Ltd. Village- Etaimaida, Tehsil-

Utraula, Distt-Balram pur.
in the matter of

Review application no, 28/2023 in 0. A. no, §91/2022
Rama Shankar Awasthi Vs State of U.P. and Ors.

Hon'ble National Green Tribunal, Principal bench, Mew Delhi vide its order dated
October 04 2023 in review application no. 28/2023 in O. A. no. 691/2022 Rama

Shankar Awasthi Vs State of U.P. and Ors. passed an order to file their responses
related to the unit M/S Bajaj Hindusthan Ltd. And M/S Bajaj Energy Ltd. The
relevant para of Hon'ble NGT order is as under:

....... 4. "Issue notice to the respondents to file their responses within three weeks.

Registry is directed to take necessary steps,

5. List the case on 09/11/2023."

As per order of the Hon'ble NGT, the referred units were inspected by
undersigned on 20/10/2023. In the light of Hon'ble NGT direction dated
04/10/2023, the salient observations based on site inspection and available

records of the referred units has been tabulated below:

A, M/S Bajaj Energy Ltd. Village-Etaimaida, Tehsil-Utraula, Distt-
Balrampur

01 Name of the Industry & Address M/s Bajaj Energy Ltd. Village-
Etaimaida, Tehsil-Utraula, Distt-
Balrampur

02 Name of contact person with Shri Manoj Mishra, A.G.M

designation

03 Year of Commissioning 2012

04 Category of Industry Large

05 Installed capacity 2 x 45 MW= 90 mw/

06 Effluent treatment facility Yes

-
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07 s - 4, CTO AT granted v,y |
tatus ol C10 and authearization i o 31.12,3003 ke, ||

| b, €16 Water pranteed |

| wrhich 15 walied wpste

91,12.2043

| e, MW authorization

grarited which is valid

. ————

223 2026
| |
| |
Da stack details and source emivsion | Stack helght- 110 m
L |slatus Dia.-3.9m
. Halus : L
| 03 | aPCD £GP o B

—

1. During the inspection, the unit was found operational,

2. In the light of order dated 20/01/2023 of Hon'ble NGT, UL Pollution
Control Board vide letter dated 10/02/2023 issued direction under Air
(Prevention and Control of Pollution) Act, 1981 for compliznce of
recommendation of jeint committee report dated 27/01/2023 to install
spiral ladder.

2. In compliance of the direction issued by UPPCE, the unit has submitted jts
compliance report on 18/10/2023 which has been annexed a5 Annexure
No. 1 and it has been mentioned that the direction of the UPPCE has been
complied and accordingly the spiral ladder has Been installed.
The clzim of the company was verified during inspection and it has been
found that the spiral ladder has been installed. The photograph of the
ladder is attached herewith for referance and annexed as Annexure No. 2z

B. M/S Bajaj Hindusthan Ltd.{Sugar Division) Village- Etaimaida

Tehsil-Utraula, Distt-Balrampur
01 Name of the Industry & Address /= Bajaj Hindusthan Ltd,

| Village-Etaimaida, Tehsil-
Utraula, Distt-Balrampur
02 MName of contact person with Shri K.P. Singh
designation
03 Year of Commissioning 2008
| 04 Category of Industry Large T

yus
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cane crushing capacity 12000 TCD
Water Pollution control system Activated Sludge Process based
| ETP up to tertiary treatment
Source of Air pollution Boiler 03 nos. of 90 TPH each
0 AL Wet scrubber S
03 Stack height 65m T
10 Status of CTO Water and Air Granted and valid upto
31/12/2023
hE HW Authorization Granted and valid upto
31/12/2025 .
12 Environmental Clearance Under ElA notification 2006-
Obtained from MoEF dated
31/07/07
]

1. The unit was found closed due to off season of the cane crushing.

2. During inspection of joint committee constituted by Hon'ble NGT in the
referred ©.A, on 28/01/2023, it had been found that the unit has installed
monkey ladder which is unsafe for stack emission  monitoring.
As per direction issued by UPPCB vide letter dated 10/02/2023 under Air
(Prevention and Control of Pollution) Act, 1981 for compliance of
recommendation of joint committee, the unit has submitted the compliance
report dated 18/10/2023 in which it has been reported that the spiral ladder has
been installed as per Board direction and the miscellaneous priming and
painting work is in progress to be completed in 2-3 days which has been annexed

as Annexure No. 3.

During inspection dated 20/10/2023, the claim of the company was verified and
it has been found that the erection of the spiral ladder has been completed and
some miscellaneous work was found under progress. It was reported by the
representative of the company that the work shall be completed in 2-3 days. The
photograph of the spiral ladder has been annexed as Annexure No. 4

a. The unit has to maintain preventive measures deployed for control of the

fugitive emission in captive power plant area to contr
ol the dust gen
during the handling of bagasse. generated
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Annexure-\

i of treated water
b. The unit has to carry out studies for impact assessment

charge through the
utilization on agriculture land and rate of ground water T€ g
pond adopted by them.

_ season of
3. During inspection, it was found that the unit was closed -:iuedtn -:.;ffhen:e st
cane crushing. The captive power plant was also found :Iusel a_ﬂ : i
preventive measures deployed for the control of fugitive emission In cap

power plant area to control the dust generated during handling of bagasse could
not be verified.

4. As per compliance report submitted by the unit regarding impact assessment

of treated water utilization on agriculture land will be carried out after start of
crushing season 2023-24.

(Arun Kumar Srivastav)

S.A,

Hegiu@}f’ficer
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Ref - BEL/Dir/EHS/ UTR/2022-23/ 18/10/2023

To,
The Regional Officer,

Uttar Pradesh Pollution Control Board
Ayadhya,
Uttar Pradesh

-

Sub: Compliance report of the order issued by the Hon‘bBle NGT In the matl:er_nf
QA no. 691/2022 Rama Shankar Awasthi Vs, State of UP and Others for M/s Bajaj
Energy Ltd., Utraula Dist, Balrampur, UP

Dear Sir,

In compliance to the order issued by the Han'ble NGT against OA no, 591,-‘2;:22
dated 13.02.2023 and undertaking submitted on completing Chimney Spiral

Ladder Installation by 30.09.2023, we would like to submit the status of the same
a5 helow-

Sl Direction Compliance Status

The unit has to installad easy / Complied, we haye installed the
1. | 5piral ladder for the manitaring of | 23SY/spiral I_:-xdder as directed by the
" |fiue gas emlssion as per Cpca [Jeint Lommittee. The photograph of
guidefine, the same is enclosed as Annexure-1.
i S

Thanking yay
Yours Faithfully

FnE Bajaj Energy Lid.,
Unit: Utrauls, DIstl:—ESaFrampur, Up

%

(Authorizeqd signal:ﬂrp]
Encl: A5 Al:rc::wa
CC To:
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l]ﬂlH'SU[iAH ﬁnﬂexwrg- 0

Bl cpional OMicer,

Ligtar Pradesh Palhution Control Doard

Regional Difice, Buddhapuram, Dadelan,

Basti (1L

Sub: Compliance status of UPPCH. Lelter (el No._: H-AR900/C-6/Consent_Ale:
25/ Basti/2023 dated 10022023 & Rel Mo, :  1-B0909/C-6/Conssm. Water:
153/ Bastif2023 daved 10.02.2023, & order issued by Hon'ble NGT agams 04 Ho

Diear Sir,

We wourld like to submit the point wise compliance status of UPPCH Letter Rel No. : H-
BBY0B/C-6/Consent Air-55/Basti/2023 dated 10,02,2023 & Ref No. : H-88909/C-
&/Consent Water-155 /Bastl /2023 dated 10.02.2023, & order issued by Hon'ble NGT
against OA Mo 691 /2022 vide dated 13.02.2023 and the details are as under:

5 | Direction Point Complinnee Status =
M.

Compliance Stams of Letter Ref No. @ H-88908/C-6/Consent Alr-55/Basti /2023

dated 10022023
1 The wnit bas ta install casy ladder

Ladder already installed, miscellaneous primer
for the monitoring of flue gas | and painting work in progress to be completed
emission as per CPCB guideline | In bwo to three days. Photograph iz attached as
and timeline given [n the under | Anniexure-1

taking. e
2 The unit shall maintain the | In erder to control the fugitive emission at

preventive measure to control of [ bagasse handling area, following preventive
the fugitive emissien in  the [ measured has putin place.
bagasse handling area. The bagasse handling is being done through

mechanized sysiem
The bagasse conveyor, Elevator to boller has

besn covered. Closed to block the Rugitive
CMESI0m,

Repular cleaning and sweeping is in plase in the
boiler and bagasse handling area,

Densé plantation has been provided around the
bagasse yard to contain and control the fugitive
entission,

Arrangement of water sprinkling using ETP
treated  water has  been  provided for
Incarmittent  water spraying  te  dust
suppression,

Compliance status of letter ltef No, : H-B8909/C-6/Consent Water-I55/Bastif2023
dated 10.02.2023

1 The unit has to carryout studies | The hydrological and fmpact nssessment sty
for impact assessment of treated | in details has been done by aceredited
water utilization oh agricullure | consultant. The report is already submitted ta
land and rate of ground water | UPPCH on dated 01.03,2023

recharge  through fhe pond
adopted by them,

Bilif Hisdurtba s Bugur Lid. - -
Wl Il Mo, PO < Vb v Pt g, Lbvids, BHIL Batearrpar (U1 T700T

T ¥« FlA3eb-Fhar s

R, 4w Seligubar mra it Likbbrpur-botl, Duisir| KrariUviir Pridesh » 347 0

Sl 5 BT FHORGSON, T a a7 1-S800- TN EE

I:-ru.l:.hﬂwmmrummlwm|muqnm-m|n|uﬂ.usmml:|wu THINK TOMORN DN
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Annexure-4 &

Bajaj Hindusthan Sugar Limited, Utraula, Balrampur
Mﬂgxurﬂ-ﬂl'{

Photograph of spiral/easy ladder instatled at Soiler Stack
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Annexure-9

Honourable NGT has Passed order in OA No. 691/2022 Rama Shankar Awasthi V/8
State of Uttar Pradesh and others, On dated 13" February. 2003, U.P.P.C.B. issued
direction to M/s Bajaj Energy Limited, Unit-Maqsoodapur, Distt-Shahjahanpur,

In compliance of above direction industry submitted compliance report wide letter ne.
BEL/DIR/EHS/2023-24/02 Dated 25.09.2023 {Annexure-1) for verification of compliance
inspection of M/s Bajaj Energy Limited, Unit-Magseodapur, Disti-Shahjahanpur carried out by
undersigned on dated 26-10-2023 and found complying,
Point wise Status of M/s Bajaj F Limited, Unit-Ma

sooda Distt-Shahj

—

. | Name & Address of Industry M= Bajaj Energy Limited, Unit-Magsoodapur, |
[istt-Shahjahanpur
PIN-242042.
2. | Namer of Contact Person Mr. Ram Prakash Singh, AGM-EHS
) i Maobile: 9536908462
3. | Date of Inspection 26,10.2023
4. | Mature :}i’Indusu-'y Power Plant
5, Category of Industry L/M/S Large, Year of 'c-ununiﬁsi{rning- 2011-12
6. | Operational Status Operational
7. | Installed Capacity 2x45 MW=90 MW,
8. | Process Details with Material Balance: - I
* Boiler -2x190 TPH CFBC boilers with fuel as Indian Coal Coalfield/Natianal coal
field Ltd. Make of boiler are Thysan Krupp (Single drum, Cold Cyvclone with
natural Circulation & Balance Draft) with operation steam pressure & lemperature
at 110 Kgfem2 & 540 degree centigrade.
» Turbine -2x45 MW is Siemens make with rated Input pressure & Temperature of
105 Kgfem®, 535°C. )
» DM Plant -Make Ton Exchange -Capacity of 24 M /Hours,
* CHP-Make Techpro having capacity 160 TPH.
*+_Cooling -Tower- Make Paharpur, Holding Capagitv-16,200 KL |
9. | By Product Wil
i Status of Water Consent Upto 31.12.2023
| Compliance Status l:jnmpfir:d
status of Air Consent Upto 31.12.2023
1. ' .
i Compliance Status Complied
Status of Hazardous Authorization Up to 29.01.2026 i
(12 _
Compliance Sfatus Complied
13.| Source of Water Tube well
14.| Utilization of Water Process! Floor | Process- 75,61 KLD.
Washing/ Colling/ Boiler ete. - Coaling- 3704,79 KLD.
- ) Domestic- 28.0 KLD,
13.] Details of ETP Installed (Mention of ETP Capacity -1000 KLD.

=L 848 L



ETP Units)

Bar Screen, Mechanical, Oil & Grease Trap,
Egualization tank, Coagulation and Chemical
Mixing Tank, Tube settler, Pressure Sand |
Filter, Activated Carbon Filler. Sludge drving |
beds, Treated water storage lagoon {Cap.
13000 K1)

16.| Effluent Quantity (KL/Day) 380.84 KLD, Unit was closed during
mspection. 3
17, FQuality of Treated Effluent As per the prescribed norms, analvsis report
dated 11-09-2023  pl-7.1, BOD-1d4mg/1L,
COD-96 mgL, TSS-41 mg/L, Oil & Grease-
i 0.8 mg/L {(Enclosed as Annexure-2)
L8. -Point of Discharge and Final Discharge | Green Belr,
19, FSTP Stamus for domestic Effluent STP -50 K1LD.
20.| Whether unit has taken permission | Yes, (Copy Enclosed) As Anexxure-3)
from CGWA for ground water
extraction (Yes/No) =
21.| Whether water meter installed on tube | Installed
well
22| Source of Air Pollution Boiler & DG Sets
Details of Fuel Used Coal | 1600
23,
Furnace Oil 80-100 KL Yecar
24. | Details of APCS & Stack Height ESP. Stack height-110 meter from ground
In compliance of Board direction | level. Online Continuous Emission Monitoring
industry system installed. Stack Monitoring report of
= o dated 09.01.2023 is enclose as Annexure-3 N
23.| Details of DG Set (Whether installed |3 No's, 1000, 3500, 320 KVA acoustic
acoustic enclosure) enclosures installed.
26.| Pollution Control Measures Adopted | 3 At CHP DS DE System installed,
for fugitive emission control and Status | 3 At Coal Crusher DS & DE system available.
(Near Coal Handling Area, ' Coal | » At Ash Yard Water Sprinkler Arrangement
Crusher Area, Ash Disposal Area and Available.
Other plant Area) # Water Monitors-07 No's.
» Hydrant Valve- 30 No's.
27.| Ash Management e Fly Ash generation- 68447 MT
* Bottom ash generation/disposal -7889MT
» Measuies laken for ash handling/ collection/
disposal- 03 No's Silo Installed,
» Detnils of Silo -Fly Ash silo-02x200MT,
Bottons ash silo-150 MT,
28, | Quantity of Hazardous Waste Used C¥l- (cat. -5.1)-4K1L/Aannum.

Waste oil-{cat.- 5.2)-0.3 KL/Annum,
Waste (il Residue (Cat.3.0)- 1.0 MT/Annum
Used lon Exchange Residue-{Cat-4.0)- 0.7

.:ﬁ,ﬁ:.s%__

L

¥



MTA. Agreement made for disposal with M/s
Bharat Oil and waste management ltd. Kumbi
Akabarpur road, Kanpur Dehat. (Enclosed as
Annexure-4)

29.| Whether any Bypass arrangement Mo bye pass Arrangement.
30.| Any other specific remarks .
31.| Compliance of Recommendation of joint committee in reference of order passed by

Hon’ble NGT in OA No. 691/2022 dated 23-02-2023.

Recommendation of joint committee

The unit was non operational due to non
requirement of power from UPPCL as
informed by the unit representative. The unit
will be start its production when the UPPCL
will issue production schedule. The unit has to
install ¢asy leader for the monitoring of flue
gas emission as per CPCB guide line.

Action taken by UPPCB

UPPCB vide letter dated 10.02.2023 issued
direction under. Air (Prevention and Control of
Pollution) Act, 1981 for compliance of
recommendation of Joint Committee report
dated. 31st January 2023 to M/s Bajaj Energy
Limited, Unit-Magsoodapur, Distt-
Shahjshanpur.

Compliance status as per inspection

(Sunil Kumar)
Seientific Assit.
- UPPCB, Bly

During inspection it is found that unit has
installed circular leader on stack. Photograph
of circular ladder is enclosed.

| -
]

el
{Jitendra Lal)
AEE
UPPCB, Bly %
(Roh#t Singh)
Regional Officer,
UPPCB, Bly
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- Jald] enerov =
gef: - BEL/DIR/EHS/2023-24/02 Dated: 25.09.2023

The Member Secretory

uttar Pradesh Pellution Control Board
TC-12v, Vibhut Khand, Gomti Magar
Lucknow=226010

Sub: Recommendations made by the Joint Committee of Hon'ble NGT in the matter of DA
no. 69172022 Rama Shankar Awasthi Vs, State of UP and Others

Raf: Order issued by Han'ble National Gresn Tribunal (NGT) In OA 691/2022 vide dated
13.02.2023

Caar Sir,

In compliance to the grder issued by Hon'ble NGT against QA 631/2022 vide dated
13.02.2023 and undertaking submitted by BEL power plants on completing Chimney Spiral
Ladder installation by 30.09.2023, we would like to submit the updated siatus of Splral
Ladder Installation work at our all 5 BEL Plants which are as under. Work completion
photographs are attached as Annexure-1,

Work Complation Status

= REL Rowes Rl Civil Foundation [Ladder Fabrication| Installation

1 |Barkhera (Pilibhit) | Completed Completed _ Completed
2 |Magsoodapur (Shahfahanpur) Complated i Completed _Completed
3 [Kundarkhi {Ganda) | Completed Completed | Completed
4 |Utraula (Balrampur} Completed _Completed Completed
5 [Khambarkhera (Lakhimpur] Complated Completed | Under progress |

Submitted for your kind information & record please.
Thanking yau

Yours Faithfully,
For Bajaj Energy Lid.,

}r( (Authorized signatory)

Encl; As Above

Copy to:
Chief Enviranmental Officer (Circle - 5}, UP
Chief Environmental Officer {Circle-8, UPPCE, Luckne
Chiaf Environmental Officer (Cirgle = 7, UPPCEB, Lucknow
Regional Officer {Barellly), UPPCB, Uttar Pradesh
Reglonal Officer {Lucknow), UPPCBE, Uttar Pradesh
Regional Officer (Ayodhya), UPPCB, Uttar Pradesh
Regianal Officer [Basti), UPPCE, Uitar Pradesh

N

THIRE THCAROW
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ANt 2.

e — REGIONAL LABORATORY BAREILLY
i UTTAR PRADESH POLLUTION CONTROL BOARD
“"r E-1219/1, E-Block Rajendra Nagar, Awas Vikas Colony, Post-Izzat MNagar, Bareilly
TEST REPORT: WASTE WATER LABORATORY
Ref No: 22736933 Bareilly 2023

1- Name of Industry: BAJAT ENERGY LIMITED Magsoodapur

Drate: 112023

2- Address of Industry: Vill- Magsoodapur, Tehsil-Powaynn, Block; Banda, District- Shabjahanpur (ULE), 242042

3- Disirict: Shahjahanpur

4- Deseription about snmpling pebat: Final Outlet of ETP

5= Type of Sample {Grab/Compasite/Inteprated): Grab

6= Sampie Collected By: Sunil Kumar 54 & 5.5 Dwived: MA
7. Colour and Odour; Colourless Odourless

8- Qumantity and Packing: 2 Litre Plastic Jerican

9. Date of Sample Collection: 30&2023

10- Analyis Indented by: RO Barailly

11- Date of sample receipt in Lab: 30082023

Parameter/Method Name Unit Results Standard Detection
Range
pH 4500 H B Elestronic methad - 1.1 G.53-83 02=12
(il Cirease mgl 1.8 RO 02-12
Suspended Solids | 2540 D Toal g/l 41.0 1000 DO-20000 1w
Suspended Solds dricd at 03105 0C
Disacived Solidz, 2540 C Total Dissobeed mgl 9800 2000.0 10- 50000 mgl
Solids dried mt 180 0C
BOD, 3 day 27 0C 15 3025 | Part 44); mil 14.0 300 1.0 50006 g/l
1993 Rip
COD, 5220 B Open Reflux Methoed mig'l L0 2500 5.0 <1 00000 /1

Tt T~ {8 i emeral Snidds Tor disickarge of envseronment Pallubants o 8 pen-A EfflaentdSchedule-N 1 The eaivesimment (P roteg o) Hules, TRBG wares:

waw ol i i GenerrdSmncards. pdl, Bysides thes: wtaenfanls, nefer BPA sinnilands for specilis puipoee

Breoiirk: N4
Amnalysed by-
[Kavita Saxena(JRF), Bipin
Kandpal{SA)

wuthorized b
o

cHAUHAN S0
Sunil Singh Chauban {ASE})

1892

ROHIT
SINGH

Digitally sgred
by REIHIT SINGH
Drate: 2023.09.11
18:34.39 +05'30°

Regional Dilicer
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6" 4 MNEC Apicaion Form
N GROUND WATER p
el : EP
] (Namasmi Gange & Ryra) Water E::mf‘ E‘TM ENT
Ministry of Jal Shak ki A LepEtment)

GOvErfient of LREar Praclash

Form8 (c)
THORIZATION/ NO-OBJECTION C
"",';'Dg:mDUETHIALr COMMERCIALY IE:I:REIEME FOR SINKING OF NEwy WELL

ST
GROUND WATEF'E' CTURAL OR BULK USER oF

[under Sectlon 14 of the Uttar Pradesh Sround Water Ma nagement angd
ntan

AUTHORIZAT : Fegulation Ast, 3048,
ION/ NO-OBJECTION GERTIFICAT NO: !
_________________________________ VALID UP TO : 20/08/2028
pame ol the Applicant TYTRTSTPRES e —
Address of the Applicant: Bajg Enargy Limiled
Wansoodapur
Com pany Hame; EE.H.IE'WT"T' P C
hﬁqhnma;u:_‘ vied oon pany Addrgas Viag=: Magioosapr, Hloclepnds
Tahad Powsyan,
Serial to. of Appicetion Form SHIFDEZINRINET Date of Submission 2NBEEG
Specimen Slgnature of the Lger:
Location parliculars:
Cestrict Shahjahanput Blodk A
Fiot Ho. 43 47 g
Municipadity!Corparation Fo VWard Mo, "
Halding M. B
Fate of Withdrawal {m3mr.} 180.00 Date of Energization (b Case af 180310
Beciric Pump)
Particular of the Proposed Well and Pumping Device
Type of tha Well Tube WellBorirg Purpoge of tha YWell Indizstriad
Aseembly Siza (For Tube Well) 3000 Appraz, Strainer Length (Far 2.0
Tube Well
Déameter {For Dug Weall] .00 Type of Pumpto be Used: Znibrersbis
H.F. of the Fump: 30,00 Cparational Dovice Blaciris Ratar
Maxintum Allowable Rate of 180,00 Maximum Alow shia Funning T
Withdrawal {m ¥hr.): Hours Per Day:
P ATBODD
Maximum Allowable Annual Extrastion of Ground Water:

Thiis big-Ctilection certficate sulhorizes ihe ow ner applicant (L e to sink 8 w ofl in 12 localin
waler gt @ tale not gxcesding that s show nal 5L 1), far Running Hours
ctraction of graund w ater 38 show f-at 5L (3k) and ks valid sutject (oo sLaorvan=e

g4l

jay a5 show n o SL (K

prcticd ot 31 (2) for exiracton ot groind
and for i alow 3l anmal
of Eni concitians &laded puaikeal-

A

() Scanned with OKEN Scanner
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J : NOC Arplication Poim

GENERAL CONDITIONS!

e gl any chanje of ow nership of the proposed 'HEB. i
N e of lication, design, rate of w thdraw al andl pumi auihorizalion has b be ahigined

| /  Every eaid usar shall
e L L s e
w::::- ES p-rmnid Th-n:am m&jhura“;ﬁﬁ “hal the quaniiy recorded by e matar has besn sctracied by Fa s .rtw.?:?ui
o ' MR el sari R L]
st meters FIONRE W ier Trom the v el s shown inllem (k) shal nol axiceed to S raesrdod rate 1

Tha conserned Aubhority reserves the right % stap sxtrastion of
i the sluation 5o damands

In case of wony change of ow mers ip of the existing w el Fresh regisralion has 16 be obiained.

Ko change of bicalion, design, rate of wilhdraw sl and pumging devica b resges) of the eisting woel a5 indicated & 51 {2 ang (3 of B
L;:::; :hlhu wade w dhoul prios parmission of the Competent Aullarky, Srry devialian in this regard shal 825 carcaliton of iz
I case, any of the particulars |infermation furnished by the sppkeant in his spplcation for ssuance of this regsiasen i Faune o Sa
intortec] duning vesfication ak any sutsequent stags, This reqisiralion & Sble For cancelation

The Certiicate of Authorzation! NOGC shal be vabd for & pered of fhe yedrs Tiom ihe date of lssue. The appicant snal naye i asch i
refizw 3l thréugh a fresh applicalice, & leas! ninaly days pror soexpiy of e vakdiy,

Cangiruckion of pezometecs and instaliation of digial w aler kvel recorders wih lekemelry shall b mandatary for wer, Deoh B oone
lapped of peerofredel Should ba commensurate w kh-inetof Bha pumplng wel The data, sbisined Tram digalwater bevl scorsars srslba

n

arounc e ater rom the w ell due to queity hazards or sny other ssascrs

Plazomeier 8 & borew el Aubew afl sed anly [or messwing he w ater vl by kw ering te ped sauder or ausrats war el
ressuing eguipment, Ls aBo used to take w aler saspis for walar 41'|.|-i|1:|' esting w hen ever cieced. Ceneral guinesnes for namiyian

ol pEzoislers are &5 fallow s

o The piezometer |5 o be nstatedizonstructed at the minimum of 50 i cis lsnice from e pumping wed Sucaagh w bich grnant w 30

i being w thdrew n. Tha darreter of the pietarmesar shauld be about 4 g, .
@ The daplh of the pezamelsr should Do Same-&8 & casa of [he purmping w el Trom wihkch geound w ater & baing i‘.‘ih:lnd‘.lf. x
mgve than ona plzematars Bre netaked e second poroTer should moniior the shaloe pround v #es regime Ta d gosne
chabow 25 wel 55 deeper ground walar uifer MR

& Mo of plezomelers 0 be congirucked & Type of walsr fpess] i oring mechanksm Shal be 86 par beica e

Movitiing Meaharssos
SMo  Quanum ol Grourd wslsr w ihdiawel {cumiday] Mol pRIOOUeIS BIIRE. L g ey

L) g
i <10 o
Y
=55 1 1 i
: ; a 5
9
3 G- S0 : '
. - 2 s g et
gy of roasunenent stk ba v ta i The 1

o The messuling fraguency should e rianghly Brd poswe

i |l
b o In metar upln tw o des
o ‘F-:lrmur:a:u?:mamﬂw:w o B BouNiSar of Aulemait w blar bevel recordat

LEWLRY w ilh Ifeeralny sysiam shauld be usad for posraty

mm“mmmm#'ﬁ e o] el

| i
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r i " N0 Appltenion Form
1 “ll:ﬂﬂ'umﬂnl o Wﬂlﬁl';'ﬂﬂl n I'-"hﬂﬂrr'EHr shauld b= ; I m A5 I
LU T8 o for abos R tha penping frem he surrounging bkq
WA ha baan

%H pegarding ceaidingtes, reducad byl tw i
: .1'::*“._.;: s bringing the pEzometsr inlo (he W“Wura;lmﬁ een knval), dugih. £
:’:.“vﬂtﬁl.l:':i:: mw T hﬂ -'ﬂ'i-lnmrq; ﬂmm
and W SIEf a5 o be monliorad b le
' e } & I 8 yaar curing
biyemher) perods. Ouslty be P merisnon i
B eariied Cirector, Ground Wa‘.irwgpminl Az Troen NABL apraved hﬂ:ﬁum ST postmengan
e S0l display baosnd shoukl b e, UMar Pradoah, for shamicalanyats, e B
B hF‘lﬂTﬂl'ﬂ" Ep-d t - B h'IEl.EJhI:I ﬂl_ nhmhhf”tl WBI:Q il lw ; !
nuabier, DEpth BN ZONA appad of pezometsiiube w el lor standar refeiens Prc¥iding 1he location, pezcemeler! tyos el
A alhar 81 SpSCHIC requiamEnt regaiding safely and sccess for neas e,
mrm,.dﬁnnl:a} (hat may be nposad by $he concarnat Aullsil wrement may be Likan care off,
o AT g of tha partiaulars Tinfarmation furrished by the i
e ¥ the apakant In his aopiceton far & .
werificalion 8t any subrecuent stage. (bls parmit i lsble for ca i suBmce ol s eriitie Found fo b Pegrosst
e A il Eﬂﬂm h"ﬁtd hﬁr lhe concarned Hmhrh‘ ncada - 1
PECIFIC GONDRTIONS:
2 dustrial User: Mo Cbjection Card
o (A FOT indus e icale for ground w ster exitaction by Industies shal be grantes subisct o ths folow g

spaail Comd e
ﬂ'mmﬁ'ﬁ“ Carficate shal be granled only insich Casas whers boal gevernment w aler supply agarcas are nof akla b sooply B3
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waler use by al least 20% over the next lhvee years thaough appraprisba means

+ i) Canslrection af sbservalion well(s) {piezometerys) within the prernises and installation of appeopriale wabar leval fcrdering macharfen
a5 méenlicnad in Genaral Conditian no.10 ehall ba mandatory for indusiriss drawing! propasing bo disw moeg than 10 i<y of grourd water
gnd, Monfering of water bewel shall be done by the prajedt progonent, The pisZomeiar [abservation weil) shall be corsTutad 2 8 micimum

distance af 18 m from the bore walliproduction well. Depth and aquifer Zons fapped in e piezameles sbal Do the s=me as el ofhe

pumpig welll wella, Monthly waigr level data shall be submitied oniing to the Ground Waler Deparimant, UP,
harvasfing! meharge in tha poject prEmisas, industies weos == Mzl

« %) The proponent shall be reguired bo adopl ropf top rain wakar
polie graund waler {chemica, phammaceutical, dyes, pgments, painly, Watiles, bannary, peslicdes! inenclicidas; ferifoes. dsughier hooe

-explosives ele) shall s100e the harveslad rain weter in surlace sieege lanks fof use & e iniislng

i) Injecfio ledf pntteatad wasle water inla aquiler syslem s alichy prahibied.
iy s Heusaes. Dy, Chemicall Falrocharsies], Toal

« 4ii} Bndusiries which are lkely ipcause ground watar palludion 2.0- Tenmning, Slaughber
washories, othar haeardous uniis &iC. (85 per CPCH list) néed b pndennke necessary well head prokaction masgures o eN2Uw preutibon of

ghound wialer peliulian. :
B Inlra.atrun:";urai User: The Mo Objection Certificate far greurd wakl sbairacion wil be pranicd subject fa the foding specis
cary pul reguiar menioning ol daaaianing

;c;ﬂﬂ;u“nf fragtrociune projects thal requing gawalel . pioponen shal e required i : ;
ﬁl:q: o m'; {using = digilal weabar fiow meater snd gularit she dala oniire 1o Em_-.nd gl E!E'FIE-I'I-I'I'I-EI'H. P aaafph:abm ur;rtm
mﬂ;r::g:rﬂ rasufE should be meained by he propanent for o YErs, for irgpachion OF rEporlng a5 recuined by Gistdel Grau

mﬁm: ﬁsﬂa Tre be mardaiery _ﬁ:r nEw profEcls;
My, The waler from STF sh hing, car weshing, gerdening elc.

-

e R it = R anulieient B moe P I

Sirment Planls (§TP) shall
a1 be wiilized for lallet flus

i adl for Preulew papost.
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b Bharat 0il & Waste Management Ltd, |
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MEMBERSHIP CERTIFICATE

Mis. Ba Limited
Village : Magsoo PO - Magsooda Tehsil - Powayan Shahjahanpur-242042,
isa ragrE:/\ ember of our facility MMMN"’H“
Gata No. 672,706Cha Vill. Ku 'L hi, Ak r Road, NH-2 Kanpur-Dehat
for safe, I?Eﬁﬂn’enﬁﬁc Disposal of Hazardous Waste
\
,E;“-

“"-.H Member # BOWML/K/3789/20

o

&2 Expiry Date : May 24, 2024

Cne may verify "active’ membership by calling
Bharat Oil & Wasle Management Lid. at
011-4100 0710, 2981 6466 or Email: sales@bharatoil.com

For Bharat Oil & Waste Management Lid. For Bharat Oil & Waste Management Ltd,
Dighady Brnl B Tragal Foing : Digelay Sigred By Bunvdar L Kik1aia
‘ragat: Rohiagl Doz U1 (-0 14234 BB Cone a4 150320
B8 Cordinakor TR N PR M [&ekerin & Fincd 19 45 %0476 0
il onm 1 Aoz TN T koo Grre Pt 10 DG A
Chet b ba Dowely Chie bedw i B2ty

Authorized Signatory Authorized Signatory
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Sates Office ;

11, Community Centre, LBF, Eastaf Kaitash

e Deki- 110035, Indis

Regul. Office :

1 LGF, Commurity Casder, Ezst of Kailash, New Delii- 110085, India
Ph: 41300710, 210205 Talefax: 5468

Email : salesGbharatolleom  www.bharateil.com

gi%

Facilities - =

# E- 15, Sabliubad Indusial Acea S
Graziahad - 201 13 (UP) India

® (ald No. 672, \WiL Kumby, kM - 2
Ramebal Nagar - 209 101 (U.P)

& Mauza Mukimpor Roores-Laksher Road
Roarkes- 24766 (LK)

® SDCUL- Heridwar (UK



Honourable NGT has Passed order in OA Na,

Annexure-10

091/2022 Rama Shankar Awasthi Vs

State of Uttar Pradesh and others, On dated 13th February. 2003, U.P.P.C.B. issucd
direction to M/s Bajaj Hindustan Sugar Led,

Unit-Magsoodapur, I_’l]'l-'l"ﬂ]:'ﬂ.q.

Sahajahanpur

BEL/DIR/EHS/2023-24/02 Dated 22.10.
inspection of Mz Bajaj Hindustan Su
conducted by undersigned on dated 31-10

In compliance of above direction industry submitted compliance report vide letter no

2023 (Annexure-1) for :
gar Lud, Unit-Magsoodapur, Powaya., Sahajahanpur
-2023 and found complying,

verification of compliance,

Point wise of M/s Bajaj Hindustan r Lid, Unit-
hajah ur as per inspection dated 31-10-2 3.as under
I | Name & Address of Industry M/s Bajaj Hindustan Sugar Ltd, Unil.

Magsoodapur, Powaya., Sahajahanpur
PIN-242042

Mr. Rambir Khoker, Vice PresidentTnit

2. | Namer of Contact Person
Head.,
i Mobile: 8766224828 }
3. | Date of Inspection 31.10.2023
4. | Nature of Industry Sugar Unit
5. | Category of Industry L/M/S Large, Year of commissioning- 2007 E
6. | Operational Status Not Operational (Due to ofl session)
7. | Installed Capacity Cane Crushing -10,000 TCD
F 1 By Product Molasses, Press Mud - =]
8. | Btams of Water Consent Upto 31.12.2023
Compliance Status Complied i
0. | Status of Air Consent Up to 31.12.2023
_Cmnp]iance Status Complied B
11. | Status of Hazardows Authorization Up to 08,07.2027
Compliance Status Complied
12, | Sourcé of Water Tabe w:jL INa's. i
13. | Utilization of Water Process/ Floor | Industrial- 280 KLD i
Washing! Colling/ Boiler etc. Domestic- 70 KLD,
14. | Details of ETP Installed (Mention of ETP | ETP Capacity -1000 KLD,
Uhnits) Bar Screen, Qil & Grease Trap, Lime
Mixing Tank, Equalization tank, Primary
Clarifier, Acration Tank with diffused air
system, Secondary Clarifier, Pressure sand
filter, Activated Corban Filter, Sludge
drying beds, Decanter, Treated effluent
Storage Lagoon of 9000 KL, Scparate SRS
Plant of Capacity 1000 KLD for treatment
of cooling tower blow down treatment,
15, | Efftuent Quantity (KL/Day) Industrial- 5367KLD

Diomestie- 50 KLD,

o iy e
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by Hon’ble NGT in OA No. 691/2022 dated 23-02-2023,

Recommendation of joint commitice

L. The unit was non operational die to non
requirement of power from UPPCL as
mftrmed by the unit representative, The
unit will be start its production when the
UPPCL will issue production schedule.
The unit has to install easy leader for
the monitoring of flue pas emission as
per CPCB guide line.

16. | Quality of Treated Effluem As per the preseribed norms, analysis report
dated 09.01.2023 pH-7.5, BOD-20mg 1.,
COD-192mg/L, TS8-24 mgl, Oil &
Grease-3.2 mg/L (Enclosed as Annexure-

- 2)

17, | Point of Discharge and Final Discharge | Treated water is wilised in horticulture and
irigation as per ferti-irrigation manageiment
plan. Flow measuring device installed ai

) outlet of ETP & OCEMS installed.
I8. | 8TP Status for domestic Effluent STP =30 KLD.
I9. | Whether unit has taken permission from | Yes, (Copy Enclosed) As Anexxure-3)
COWA for ground waler extraction
(Yes/No) )
20. | Whether water mieter nstalled on tube | Installed
well
21. | Sowrce of Adr Pollution Boiler - 2x90TPH)& DG Sets-( 1000, 500,
J20) KV A,
| 22, | Details of Fuel Used B Bagasse | 1487 TPD
23. | Details of APCS & Stack Height Wet Scrubber, Stack height-65 meter from ]
In compliance of Board direction ground level. Online Continuous Emission
industry Maonitoring Svstem installed.

24, | Details of DG Set (Whether installed | 3 No's, 1000, 500, 320 KVA acoustic

acoustic enclosure) enclosures installed.

23, | Quantity of Hazardous Waste Used Oil--0.0066KL/annum,

ETP Sludge -90-110 Kg/Day.
Press Mud- 283 MT/Annum
Boiler Ash- 28.2 MTD
Press mud is used by formers as manure and
Boiler ash is used for land filling in low
lying area. Agreement made for disposal
ETP Sludge & Used oil with M‘s Bharat il
and waste management Itd,  Kumbi
Akabarpur road, Kanpur Dehat, {Enclosed
] - as Annexure-4)
26. | Whether any Bypass arrangement No bye pass Arrangement,
27, | Any other specific remarks Available area is 231 Heq, for irrigation for
' throw HDPE Pipe Line, 2
28. | Compliance of Recommendation of joint ecommittee in reference of order passed

=t
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2. The unit shall maintain the preventive
measures. to control of the fugitive
emission in bagasse handling area,

3, The unit has to carry out studies for
impact assessment of treated water
utilization on agriculture land and rate
of ground water recharge to the pond
adopted by them and log book for water
coticeptions and different utility water
and wasle water discharge required to
be mention for proper accounting of
waler and waste waler,

Action taken by UPPCRB

- UPPCB vide letter dated 10.02.2003 |
issued direction under. Air {Prevention and
Control  of Pollution) Act, 1981 for
compliance of recommendation of Joint
Commitiee report dated, 3]st January 2023

UPPCB Vide letter dated 10.02.2023
issued show cause notice under section 33A
of Water (Prevention and Contrel of
Pollution) Act, 1974 as 1o why the unit
should not be closed and for further
imposition of EC at the rate of 30,000/ -per
day from the dale of inspection till the

Compliance status as per inspection

corrective measure duly verified are taken, =

I During the inspection it was found that
unit has installed civcular leader onm
stack. Photograph of circular ladder is
enclosed. Decision on Show  cause
under consideration in Board,

<. Provision for the control of fugitive
emission in  bagasse handling area
industry has made boundary wall and of
wiler sprinkling in baggase area,

3. Impact assessment of treated water
utilization on agriculture land conducted
by third party M/s  Environmental and
Technical Research Center, Vishwas
Khand, Gomti Nagar, Lucknow. Log
book for water consumption  and
different utility water and waste water
discharge found maintained by the
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(Sunil Kumar)
Scientific Assit,
UPPCBE, Biy

Z8le

(Rohit Singh)
Regional Officer,
UPPCR, Bly
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To, Dated: 22.10.2023
The Regional Officer .

Uttar Pradesh Pollution Control Board
E-1219/1,E-Block Rajendra Nagar
Awas Vikas Colony

Post- Izzat Nagar, Bareilly

Sub: Regarding Status of installation Spiral Ladder of unit M/s Bajaj
Hindusthan Sugar Ltd. Barkhera, Pilibhit.

Dear Sir,
In Compliance to the order lssued by Hon'ble NGT agalnst OA 691/2022 vide dated
13.2.2023 and undertaking submitted by BHSL on completing Chirmney Spiral Ladder.

We Would fike to submit that spiral ladder has been installed in BHSL Barkhera unit,
Photo Is attached herewlth or your kind information and persual please.

We once again assure you that we are sincere fo our environment and conscious to our
sacial responsibillties and are committed towards cresting a clean and safe environment
in @nd around our manufacturing facility and will always remain so.

1 Thankipg you
For Bajaj Hindusthan Sugar Ltd.,
Unit; Barkhera, Plilbhit

Nl A
[Authbrizm atory)

Encl: A5 Abows
il ":”"rl’

Bajx) Hindudihn Bagar LG

[ L
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Bajaj Hindusthan Sugar Limited, Magsoodapur, Shajahanpur

Annexura-1

led with Boiler Stack
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= REGIONAL LABORATORY BAREILLY
' % T UTTAR PRADESH POLLUTION CONTROL BOARD
ke, E-121%1, E-Block Rajendra Nagar, Awas Vikas Colony, Pest-Izzat Nogar, Barvilly

TEST REPORT: WASTE WATER LABORATORY

Ref No: 19322242/ Bareilly/2023 Diates(M0] 2023
I- Mante of Industry: BAIAI HINDUSTHAN SUGAR LINMITED. MAKSOCDPMUR, POWAY AN, SHAHIAHANFUR
2- Address of lndustry: Bajuj Hindwsthan Sugar Lud, Uiy Maksoodpar, Tehsil Pawayn, District Shahpahampiir,
UPSHAHIAHANPUR 2472042

#- District: Shohjahagur

4- Deseription about sampling point: FINAL OUTLET OF ETD

3- Type nf Sample {GrabCompaositeInteerated): Grab

6- Sample Collected By: Sunil Kumsr SA & SB Dwived; Ma

T- Colour and Chdaur: Colouskess Odourhess

8- Qruantity and Packing: 2 Lit Plastic Jarican, Glass Bottle

9- Date of Sample Collection: (132012023

10- Amulyis Indented by: RO Bareitly

11~ Date of semple receipt in Labe 0370 172023

Parameter/Method Name | Unit Results Standard Detection |
- L Range
| pHA500 H B Electronic method - ] §.5-8.5 2-12
il “CRresisn irg| 32 100 02-12
Suspended Solids | 2540 [ Towl gl 24.0 30.0 10-20000 mg/|
Suspended Sofids dried ot 15-105 OC i
Diszalved Solidy, 2540 C Tos| Dissolvid mg/l 15400 20000 [0 50000 mgfl
Solids dried at LE0OC
BOID, 3 day 27 DT 1S 3025 | Part 440 rizpl 2410 300 L0 -=0000 mgf|
1993 Bip
COD, 5220 B Open Reflux Methad mg/l 1920 250.0 S0 -1 00000 mig'l

Ratonunee- (130G en il Seandirds for divi harge uf cayjenmamncat Fod linantd e a5 per-5& EiflaoniiSehahuleVEL T he chiveranment (Paser ool Heles, 1985 suiie:

i cpe b il it Tk pdl. Bialibos s gzim il rofer EPA slandenls e spocific i

Mamarh: At
Analysed by- Chigzally sigred
[5unil Kumar(Saj| HGH IT by ROHIT SINGH
Dt
0T 0810
Authorized by SINGH FS700 #0554
I:l::ll .
AT
Assil, Seientific OiMTiver Rezional Officer

Mote: T The resulis in the Test Regont relate only to the items testad: 2, The report shall not ke reproduced-except in full, without
the written peremission of laboratory. 3. The test FEport pertaing i the eomple as received in Lab,

Bz
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: _?;| Hﬂﬂkﬂ&hhln
/'7 S . GROUND WATER DEPARTMENT

/ A i%ﬁ ! (Namami Gange & Fural Water Supply Gepartment)
j A of | Miniatiy of Jal Shakil
x Government of Ultar lyadezh

Form 8 (G}
[Sea Rula'8(1)]
AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW WELL

FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF
GROUND WATER

[Undar Settion 14 of the Uttar Pradesh Ground Water Management and Rogulation Act, 2010.]

AUTHOREZATION NO-OBJECTION CERTIFICAT NO: NOCO25218
VALID UP TO : 18/06/2026
{UIS10(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2015}

e T =

Registration Ho.: 202105000132
Marn i 68 186 Dwred VIHAS CHANDRA TY AGI : 3 i i
tosignation s Senky Gereral Manager (Uit Company Name | BAJAJHADUSTHAN SUGRRLTD. |
L1 i Haad) el BT AT | SUGAR LT MAKBDODAUR
i Compemy Address Baja) Hndusthan SugarLid, Und | Aullisrizatisn Letter ! Dow rinad i
AR . i Maksoedpur, Tehsd I it o .f

Addrass of the Applicamt | Bajaj Hndusthen Limilad Lint- | Appilation Form Serfal ' SHFDSHIMNNODI0
Mage podpur Tahail Powayn , K. . | |

| Bistrict- Shalijshanpur

- - i == : - |
Dats of Submission A0 'Specimen Signature | |
s e e e e - R s 220
Location Particulars
Destrict = Shahjahanpar . BlacK | BLMDA T

¢ Plog Moubhasra Ko, Cristing land delais afiacbad | MunicipallyiCorporation - Ha B - g

B _—— ——— —" ~dn - = o _ = - -

‘Ward Ha SHalding Na, HA

Parfeular of tha Existing Well and Pumping Device

= = e

| Bute of Construction/Sinking  DBAT2007 . a - TE=R
ef the Well i :
) Trpe of Weil !Tuhu Ve Soring —I Depthiof ihe Wil I:II;- 4' 11]&1&& a
| | MEEker) ; |
 Parpase af wedl edusirial ; | Assambly E]I:!IE;-'nr: |
i | g | Tube Wall) i |
i
! P - - . - - —— I i
: a_:rujnar Posklon (For Tube Walf) rl 1
i T e i . " —
Tyee of Pum ' = i 3 e I
L P Usod Subire =
PRUIfmPUNG | Subeers _|_|-Lr-_.un|iu Pump | 500 '

Qb% ot ol e toptitusbbotepe



W 1;.;: e L] ; }?

Operations) Dnvice e bric Mooy Pt of Withdrawal 1§00
(m e ) :
Date of Energiamion (i Gens of Beeirie Pump) Tt :

' A ool

Manimym Bhowebie Bme el 0000 Wanimism Al bl b
Wittnde e ] {rm e ) Funaing Hasits Per Day: 1

¢ VB0000

WL ATiow sk Remas Drorecison o] Greurd Weies:

fmdd a4 Bl (1) for maiweelon of grooed |
hwmmmuhmmm-wntnwihnmw
withes 18 T Nl enceading et g b i 54130, Tor Purirg Hours | day e whow 1 51 {3k}, mrwd Pt “:mxﬁm
Eirption of oot w M B i & 8L ) bod i vl nubyeck 13 [ha gbservenid of Ihe condaons
L]

GEMERAL CORDITIONS:!

= i of ny changs of om neraig o B peopos ed weel, Tresh sclhorizstion has B ba sbiensd.

- wm.:hﬁuxhv\uhihwhﬂﬂmhnmmpﬂld the propased wel 5a roaled al 5L (2) and (3) of
Pua. cwifcme wtmk b rome w ol proy permesion of the Corpetent Ausrty, Any deviolen i this regard shal kad o cancelaton of
T RO HO

 Fon T purpose of mesuurry 8nd mooroing The quantity of ground woaler exiracied, svery S8 uier shall affi digAal water liow meiers
{cariorang © B B wanasnds | bawing iy §psiem in T ads raction st lure, which recond rate and guanium of exiracticn, ol
Inll'fm“'ﬂtﬂhmu“mmﬂﬁmmmhwu:uHth‘hlﬂﬂmﬂ.uﬂh
CFEEy & eesd The rete of mnracion of ground water Trom the w ol Bs sBaw m in e 3]0 shal nof excead o Bhe nesrded rate from
i

* Tow concernmd huferty reserves B rghl o slop extacion of ground w ater from the wel dus 1o quelity hazerds or any olher reasons, |
F ¥ shotor B Semmeus

= Wt o ey Sarge of 0w renihep of TeEusSng w el fesh neggtralicn hiss |o be chtained. !
w St O e, Sk g, r-drhdwmmtlhmldhmlmwﬂn Fedficalad ol 5L {2) and {3) of s

ﬂmﬂhnﬂ.ﬂﬂmmdhhhlﬂw&,w d-“hl.im.hlﬂl'tgllnul'ﬂhud o canc eleion of s

= Wrcess oy o T paricens. | wlformetion [uhiaied by e appicant i his appicaton Tor s ianca of
Ihia Pegistration 5 fewnd o be
hmmmﬂmqwmluu.ﬁmlbmtlﬂhlmmﬁm
b i o horor ! NOC 6l be vald for & penod of P yiats Irom The dale of ssue, The Bpplcant s kal have & apply o
ihnﬂ:lmmimmqlp#humﬁhuhq.
- w?ﬂmftnw:u:wn;hdmmnImumu'ul'ﬂb-n'ﬂ'#ﬂmylwuw Cepih ard zona
b & g o whausd e Con TR e W i Bl :
i s o e o e i puspang el The data, oblaned from digital w alar level recoeders shal be

¥ g i

P 04 g o iy e Monkiing hsthanam
| < i : : "'"‘"HJ: m\ﬂwm‘p.u-_wr
i a 11:-50 o ' g 0 ]
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HIOG Appllcalion Farmm

= The measurky frequency shoukl be moriiv and securacy of nessurement ahould bau )
P i3 im tha ropobed Measuramand
mumnmmmnmhﬂ. = ! -

v For measurermnt of w atet level saunder or sulonatic waler v ol recordar [AWLRY Dighal Autamese w oler brvel feccoder
ERNVLR] w i heborredoy Sy aberm should ba usgd for Bocuragy,

& Tha meadureniant of watar kel in Prezometor ahoukd be teken, only oftor ihe punping from he surrcunding lutbe wsls has Lean |.'

Shoppeed 1od aboul Pour bo six hours.

B ﬁlhﬂhwmm.wmu{ummmmn kg, dopih, 2o fsped and aseermsly knw orsd should
ETE;HW #ha pRzomsler i he Hydrograph Mondonng Systam for Ground Waler Deaariment, Uliar Pradash, and

& The ground w2ter qualty has o b manfioeed b ke I o year durng pre-morscan ddayilune) and post-monsoon
imﬂﬂﬂh?mlm—ﬁﬂwmhﬂﬂmmmmmm Basidas, orm sampia (1 1 capacky bocle) Lo
¥ concemed Dractor, Ground Waler Departmesd, Litar Pradesh, for chamical analys.

a hmﬁﬁwmmhmmtﬂnmﬁﬂuhwmnhhm&ghmme“ﬂ
m,mmw;wﬁpmhmmmmmwm

& Afy oher gis SR requEcTeil fegarding adfaty and apcess for measuremant mray ba Taken cara off,

* Any oiher condtion(s) that may be inpased by e conterned Authonty.
- h::st,u]dhpuﬁmh:Iwwumlmmwmlmhﬂhhlmmrhum of lhi= perml s found 1o b incormact

Guring vesTieaion &l any subsiquent stage, this permit is Babe Tor cancalation,

= Any othér condition impoaed by the concemed Authordy,

b case, any of the perficulars | nfammtion furnishad by the anpicant i s applcation for ssisnce of Ik permi s found o b ingorrect
dhing varllation at any subsequent staga, ths permit is lable for cancelalion. -

« EPECIIC COMDITIONS: ' v

l:.ll-iFnrhﬂwﬂw-rﬂhtﬁiﬂﬂmﬂuﬂtnfﬂrmﬂmrmnmbqhymum shed b granbed subject 1w the Tokw ing
Spaciic conddione:

it W Chection Conlfiests shal ba granted only i such cosea w here sl govarniment waler sUpply sgencas 30 nol able o supply the
d=sired guanily of w alar

F) ARl nctustries stal ha raguinad i stopt kibest w ater efficient technuloghes £0 83 by rechice cependancs 0N Qrodng W SKIr fes0ureag,
Hj A8 dusiries abstracting ground woaler by excess of 100 mdid shal be requiced B underiskes srnual watar audi reeagh Confaderation
of e ks tries :mmmnmmmwmmwwml M licral Frodustiv By Caunc (WAC) cariifled
autkors & SFubmil aud raporis wthin lhvee monihs of gomplelicn of $= =ame fo CHYWA. Al such indusiries shall be required to reduce
B ground w aler use by al least 20% over the nex! three years through apgroptiats meons.

i} Consruction of observadon wella] (pezomater)(s) w Ehin Lhe premises and inslsilsSan ol appropriate waisr kel PRI

PG mas menbioned in General Condlion no. 10 shall be mondstory for indusiries drawirs/ gropasig o drsw moee than 10 v
oty of cround waler s !hnhigqfwmlmﬂrﬂmmlathWW'ﬁumm::hSm&ﬁmwen shal ba
ciEElrcied o a mindmua distence of 15 milramhe mwmmwﬂ.hﬂﬁmm:mmmhmmer:hﬂm
the same 42 Bl of She purping w ol wals. Monthly' waber kevel dals shall b suboited erline 12 e Ground Walser Depariiment, LR,

|
]
|
|
|
|
i
L]

w) The groponent st be requirad to adopl roof top rain walar harvesng! racharge in the project premzes, ndusiies which are Fuely 1o :

polute proind wsler [chevmicdl, pharmeceuticel, dyes, pgments, paints, teafies, lanary, peslicides! nsectcides, forizar:, alaughber
hiuse, exploziies elo.) shall slore Sie hanveated raln w aler In sirface sborage tanks for Lse in the indugiry,

Wij injec o of realad! wrtreatod W asie w star e aquler sirslemis siriclly prohibiled,

wi} bdusliies which are Bely to cause ground water \polution =g, Tanning, Slsughts: Houses, Dye, Chamicel Felrochemical, Coal
Washavied, other harardous Lnits elc. {85 par CPCE st} need to underioka necassary well head prolection messurss ta erura
prevention of proved waler pofuton,

(8] batrastructural Uy er: The ko Cbjsolion Cerificats For greund wter absbraction wil be granted subject lo tha Foliow ing speciic
oenditons: -

| ® Nhcase ﬁrm—a:‘w:m Prajects that require daw slaiing. praponent shal be required o carry ou regular monltoring of ey abeeing

v

—

[

Cucharge rabe {using a dighal w aler flow meter) and subwmil he dals aning b Ground Watsr Depariment, UF as appicable. Merdoring
recards and resuls shoukd be relained by the proponant for s g years, for hspeslian or reporing & tiquired by Disirict Ground Waler
Managemesai Council,

ijmmmummmumm{ammmnmmrwm projacts, whers ground walsr requirement b mors tsan 30
Fichiday. Tha wter from STP shal ba ulkzed for talat flushing, car weshing, gardaning et

This certificate is electronically generatad an

— e

d does not requira digital signature

e — i

. pe—— — = ——

% 5, LR ET R, B BEIEEL Y PR TS FRCL LR
8 ot Rt At et BCF S, b T 0 P St



".'mﬂ ! - PG Aggdlcadon Foon

GROUND WATER DEPARTMENT

! (Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti
Covernment of Uttar Pradesh

Form& (C)
' [Sea Ruls 81]]
AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW WELL

FOR INDUSTRIAL/ COMMERGIAL/ INFRASTRUCTURAL OR BULK USER OF
b GROUND WATER

[Under Section 14 of the Uttar Pradesh Grousnd Water Managemant and Regulation Act, 2019}

AUTHORIZATION NO-OBJECTION CERTFICAT NO: NOCO37001
VALID UP-TO 1810812026
{JiIS10{1} of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

e

' Registration No.: 202105000135
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AGREEWMENT

FHIS AGREEMENT made on this 161k day of FEBRUARY 2022 between Mis BAJAJ
HINDUSTHAN SUGAR LIMITED, UNIT- MAQSOODAPUR, SHAHJAHANPUR UP 242042,
a Company incororated undsar Companées Act 2015/ Parinarship Act/ Praprietorship , havirg
5 egslered Ofice localed at Mis BAJAJ HINDUSTHAN SUGAR LIMITED, GOLA
GOKARANNATH DISTRICT LAKHIMPUR KHERI, 262802 UP. and its Plant located af
Village- Magsoodapur, District- Shahjahanpur 242042 UP India (herginafler called ss
FIRST PART" which expression shall, unless repugnant to the context or meaning thersaf,
te ceemed to mean and include s successars nominees and assigns of the First Part.

AND .

I's Bharat Ofl and Waste Management Ltd [BOWML), a Company registered under the
Lompanies Act 2015, having its registersd office &nd corporate head office at 11, LGF,
Cormmunlty Center, East O Kailash, New Delhf 110065 and #ts engineered comman facility
a Gela #G7Z, Tahsd Akbarpur, Village Kumbhi, NH-2, Kanpur-Dehat UP-208101, duly
aathorized by the Ullar Pradesh Pollufion Control Board and having another Faclity a
Mavza Mukimour, Reorkes-Leksar Road, Rocrkee-247664, {Utarakhand), duly asthorized by
= UEPPCB, Denradun 1o treal, store and dispose of Hazardous: Waste and/ or Bharat Qi
Cempany (India] Registerad (BOC) & parinership conesm registered under the Parinership
et wity Tis registered office at 169 Kaltash Hills, New Daih 110085, duly registarsd -
Lentral Pellution Control Board, having its CHWTSDF at E-18, Sile IV, Sahibabad Indusirial
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Aroa, Ghaziabad, (LR, duly authorized by the UPPCB, under the Environmant Protection Act
1986 (for short the “Act}and the Hazardous and Other Wastes (Management &
Transboundary Movement) Rules, 2016 and / or the E-Waste (Management) Rules 2016 (for
ehort ‘The Rules') as amended from time to time, represented by its Director/Partner, as.the
case may be (hereinafter calied as “SECOND PART “ which expression shall, unfess
recugnant fo the context or meaning thersof, be deemed to mean and include its successors,
nominges and assigns of the Second Part,

WHEREAS First Part is engaged In manufaciuring of White crystal sugar and duning the
said process! aclivities different types of wasles including Hezardous Wasie are generaled as
per Annexure-lo Ihis Agreament.

AND WHEREAS the Firs! Part desires that the Hazardous Waste, being generated at iis
production unit mentioned above, to be lified, transported, treated, stored and disposed of, by
utilizing the services of SECOND PART, as per the Pollution Cantrol Board Autharizalon {lisl
of Hazardous Wastes and thelr tentative quantity, which would be genarated at the FIRST
Fart's plant located &t Village- Magsoodapur, District- Shahjahanpur 242042 UP india is
enclosed herewith marked as Annesure.

AND WHEREAS the SECOND PART has represented and assured to First Part that it's
Faciily in KanpurRoorkes/Sahibabad is duly authorized by the concerned State Pollution
Conire! Board and hather capabla of handing the Hazardous Waste generaied at the First
Parl's pramises,

AND WHEREAS First Part has agreed to avail the services of Second Par for irealing the
Hazardous Wastes, in its above-named faclityTackities.

Now, therefore, those present witnessed and it is hereby declared and agreed by and
between the Parties as follows: -

1. The scope of services to be provided by Second Part is limited to iR, transport through
authorized venicies, treat, store and dispose of Hazardous Wasle of First Part as per
tha quidelines prescribed by Pedlution Control Board or First Part can also sand HIV (0
SECOND Part's Plant directly at its own gosl.

For Bhaal OH & Wests Managonswit Lid.
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second Part, on recelpt of wnilten information from FIRST PART, will plan and
schadule lifting logistics of the Hazardous Wasies from the premises of FIRST PART
vathin three (3) business days of receipt of such information. First Parl shall ensure
thal Hazardous VWastes must be packed in proper & leak proof Bags or polythene
Bags or cantainers for safe transportation.

SECOND PART shall at ail times comply with all the provisions of Hazardous and
Cther Wastes (Management and Tl‘am!:-umuiary Movement) Rules, 2016 as amanded
from time to time framed by MoEFICPCS,

SECOND PART shall indemnify and kesp Indemnified FIRST PART from a logses,
damages, and |hird-parly claims after taking out HW from the premises of the First
Farl, in cases of non-compliance of stalutory norms on the part of SECOND PART.

FIRST PART shall keep ready the Hazardous Waste as per the mandate given 1o
SECOND PART for colfiection, 25 1t Is a comman facility catering to diverse wastes.
SECOND PART shall follow Ministry of Environment & Forest, Central Poilufion
Conirol Board and State Poliulion Board guidefines, fulure amendments and lates!
disposal technologies.

FIRST PART shall ensure that the above Hazardous Waste must be packed & labslad
83 per ru'es in proper containgrsibags so as to prevent any damage/spilage of the
matenal, durlng transit to SECOND PART factory. Rates are with Containers/Bags,
arranged by FIRST PART shall be of Metalin/PVC/Leak proof Bags and kept at the
storage place under cover. CoptaingrBags’ weight will also be added in the weight of
the matenal for disposal charges and these are not retumable basis,

FIRST PART will provide labour and special Material Handling Equipments a1 its own
cost to ift and load the conlainers al the FIRST PART premises, in the vehicles for the
transportation

FIRST PART has mandalory ebligations to provide the enfire process detail which

i2ads [0 generation of Hazardous Waste and s tantative Quantity per manth or year

e SECOND PART for the purpese of detemining the waste characteristics and to

decide paramietars for comprehensive analysis and process for disposal Howsver, R

i& specifically agreed between Ihe parlies that the process details provided by FIRST

PART shall be kapt confidential and Second Parl shall nol disclose It to any third party
- o For Biarat O & Wazio Manzgemepi bid:
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without the First Part’s prior written consenl. Thig clause shall survive termination fora
period of 1 {One) year after the determination of this Agreement for any reason
whalsoevar.

Analysis. These iaboratories must be acoradited a5 per the Environment {Protaction)
Act, 1386 and 150 17025 through NABL system. In the avent there are differences in
the analysis results; FIRST PART may send its samples fo a mutually agreed THIRD
PARTY at theif own cosl. New Comprehenshie Anglysis Reports shed be provided by
FIRST PART when there Is @ change In fhe Hazardous Wasie characlerisfics,
manulacluring process of change in the. product mix elc. Reports must be provided 10
SECOND PART prior 1o scheduling pick-up of Hazardous Waste Reports shall be
sent via Elecironic mal as well as by courlerispeed post to SECOND PART. &5 per
CPCB Guidelines, HW Rules, comprehensive Laboratory Anafysis Reparl from 8
CPCE/Mosf aporoved Laboratory of each type of Hazardous Waste i mandatary for
direct disposal pathway. \Which if not provided by FIRST PARTY shall be perormed

by SECOND PARTY as per rate scheduls of this agreement and FIRST PARTY
rees tn nay tha costs incured in perlorming the lest immediately upon demand.

10. The comprehensive Analysis Reporl shall determing Ihe disposal Pathway based on
the Waste Characleristios and &8 per Wasle Acceptange Criteria given to the FIRST
PART and any other condition/solution that would help in safe disposal of Hazardous
Waste, Disposal Pathway is mulually agreed between FIRST PART and SECOND
PART o fingize the disposal base or basic USER CHARGES. The base User
Charges are defined in Annsxute to tis Agreement,

11.FIRST PART wil maintain and provids detalls of the HW as per the pravisions in
various Forms prescribed in the Rules. These Forms can be provided by SECOND

PART a! cost or be printed by FIRST PART a8 per the formats given by the SECOND
PART.

12, 1 FIRST PART provides any false information/deciarations or withholds information in
relation to the provisions of Hazardous Waste rules and / or E-Waste rules any bime
during the term of this Agresment, all charges of Hazardous Wasle during
iraneportation, handing, treatment end disposal including post-disposal period shall
remEin sested at the reznansicilily of FIRST PART

{ Foar Bharat O & Wasta H:nugmmu,;;' P

i’
n i

e g

I|I. r 3 o m




3. The charges for collection, treatment, storage, and disposal facilty (hereinafier called
a3 User Charges) will be applicable fo FIRST PART/SECOND PART a5 per
AnnExLrg,

14.FIRST PART shall make payment for Waste Management Senvices 1o SECOND
PART and vice-versa per User Charges and other terms and condilions as per
payment terms outlined In Annexure.

15.FIRST PART is responsible fo segregalelstore/accumulatefilioad the Hazardoys
Waste in the contalner provided by FIRST PART In 2 neat and proper manner and so
alsn, the container area should be accessible fo SECOND PART's vehicla, 1o come
and [ift the Waste. The Transporet'SECOND PART reserves the right to reject lifting
of Hazardous Waste spilled over the ground and container whosa exterians ane soiled
by Hazardous Wasts spillage due tp leakags.

16.In cage, for any reason, the SECOND PART's Vehicle s sent back without giving the
Hazarcous Waste even after being requisitioned by FIRST PART, FIRST PART wil
have 1o pay actual ransport charges to SECOND PART, for @ minimum load of
fiftean (01) MT.

17. First Part shall at all tmes comply with &l the provisions of the Acts and Rules fram
time ko fime in force and the Guidelines Issusd from ime to time regarding handling of
Waste invalving the collection, slorags, franspariation and delivery thereof, and shall,
wlhiou! prajudice t ihe generality of the foregoing, also comply with all Environmental
Protection Laws, Safety Laws and Regulaions from time to time in force ang the
Rutes, Regulations znd Notifications mede or Issued thereunder from tims to time, In
the event of First Part commitling any breach of the terms of this clause of Agresment,
FIRST PART shall indemnify and keep indemnified SECOND PART from and against
all claims, payments, costs and actions of whalsoever naturs brought sgainst or
sustained or incurred by SECOND PART arlsing from or as a result of such breach
committed by FIRST PART in that behalf, provided these are proved.

18 FIRST PART & SECOND PART shall indemnily and keep indemnifiad sach ofher at
all imes from and against ail sctions, sults, procsedings, claims, third party claims,
tosls, payments and expenses of whatsoaver nature mada or suffered or incurred by
(e ather PART whether by reasan of or by vinue of non-performance or nan-

For Bhasat 00 & Wasls Managementlid.
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ohservance or non-comgliance by either PART, of any terms and conditions of this
Agreement or of the relevant Act, the Rules and the Guidelines,

IT 15 FURTHER HEREBY AGREED BY AND BETWEEN THE PARTIES AS
UNDER: '

19, This Agreemenl is valid for @ period of five (5) years from date of signing this
agresment

90, FIRST PART shall use the services of the SECOND PART during the pericd of this
confract fe dispose generated hazardous waste &t agreed prices, while the agreament
Is In forca. SECOND PART mus! legally and safiely collect, transport, treat, dispose
hazardaus waste from FIRST PART during the agreed pedod per rales agreed while
this Agreament is in force and paymients made as per Agreement lerms.

21, if all the lerms and conditions as per the clauses of this Agresment are adhered to by
FIRST PART, it will be SECOND PART's responsibility to lift, transport, ireat and
dispose of the Hazardous Wastes generated by FIRST PART in accordance with
prevalling Gowl, Rules and FIRST PART shall not have any lability whalsoever in his
regard.

2. The main mode of final disposal of HW shall be Incineration/Pre-Procassing/Co-
Processing/Land-filling and ash woukd be cemented and fandiiled. The modes of
disposal are dependent on the Hazardous Wastes charactenstics and FIRST PART
shall not have any liabiity whalsoever in this regard.

73 The User Chaross are subject to Annual Revision on the basis of Govt of India
Wholesale Price Index [WP1), (Commedities Index-All india) and onde & guarter in the
avent of escalation of fuel costs and on major price escalations, escalalion of fusl
costs viz. Power Tarif, change in Disposal TechnologlesiMathod, Wage Hike ete., i
pama 5 few. For the pupose of escalation in fusl cost, 30% of freight rate will be
considered as fusl element of the cost.

24 SECOND PART reservas the nght to cancel this Agreement if FIRST PART
(ailsirefuses to pay the bitsidues as per the payment terms applicatle to FIRST PART
a5 menlioned herein and in Annexure. A Nofice pericd of maximum Fiiteen (15) days
Wil be allowed from the date of fifting of material. If FIRST PART falls to pay in
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settlament of the Invoica, it shall be lable to pay Interest @ 18% per annum and this
may also result in cancellalion of First Part's Membership, forfeiture of deposit, and
ermination of this Agreemant. fhpaﬂad' defaulis and violation of payment terms wil
also resull in canceliation of Membershin and forfeiture of Membership depasit

5. Hazardous Wastes that require other allemate destruction technologles shall be
hendled al SECOND PART's facillly, However, the prices for such treament
lechniques shall be determined on a case-to-case basis on thair cherscteristics,

25, Notwithstanding anything contalned bereln, neither Part hereio shall be listle for
damages or have this Agreement lerminated for any delay or default in the
performance of such Part hersunder if such delay or default in performance derives
from conditions beyond the reasenable control of such Part, including but not limited
‘o, acls of God, fires, floods, extrems drought rots, work sioppagas, embargoas,
govemmental actions or damage 1o the plant or facility or any cause unavoidable or
beyond the contrel of sither part including any arbitrary ruing by the Government
prohibitng the handiing of the Waste or continuing domestic or infarmational probieme
SUCh-as wars, pandemic or natural calamities.

¢l This Agreement shall be deemed to represent the entire Agreement batween the
parties nereto regarding the subject maller hersof and shal suparseds, cancsl and
replace all prior agresments or amangaments, if any, in this behalf, signedfenterad info
by and between the parties harsly.

23, This Agreement is on principal to principal basis and nothing contained hersin shall b
teemed o constitute a parinership, joint venlure o¢ agency by and between the
parties kereto.

23, This Agreement may be modified or amended anly by writing, duly executed by or on
behalt of the parties herelo.

30 Any ferms and conditions of this Agresmant may be waived at any time by the party
that Is enlilled 1o the benefit thersol. Such waiver must be in wiiting and mus! be
exacuted by an authorized officer of such party. A walver on one socasion will not be
deemed 1o be a waiver of a similar cecasion or any other similar breach or non-
flfiliment on a future ocoasion. - P T For Bhorat 04 & Wasls Managesal LId.
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31,1 any provision of this Agreamant is held to be illegal, invalld or unenforceable under
any present of future laws, sueh provisions shall be deemed lerminabie and the
remaining parts and provisions of this Agreement shall remain in full force and effect.

42 Efther Parl shall have the right to terminale this Agreement upon giving 30 days
wiittén nafice fo e cther Pan with a reasonable cause.

33,0t i clearty and expressly understoad by and between the perties that the actvity of
lifing, transporiation, treatment, storage and disposal of Hazardous Wastes is an
independent contract and it does not come within the purview of the FIRST PARTS
manufacturing and salling activties, Itis also clsarly understood and confirmed by anc
between the parties that this contract s for performance of work and not for supply of
Labaur.

4. Nothing contained in these terms and conditions shall be consirued &s-crealing any
refationship either direct or Indirect of employer @nd employee between the FIRST
PART and the persons engaged by SECOND PART. The FIRST PART shall have no
liability fowards such persons and such parsons will not have any claim whalsoever
against the FIRST PART for salary, wages, provideni fund, gratuity, retrenchment
compensation o any other sompensalion for accident or death o any other clam
whatsoayer,

35, Ay dispute arising on any clause or clauses of this Agreement and the conients of
the Annaxure herelo between FIRST PART and SECOND PART shall ba referred 1o
an Arbitrator of repute by SECOND PART, The Asbitration shall be conducted in
accordance with the -provisions of the Arbitrelion and Concliafion Adl, 1995 with
amendments thereof, The arbitration proceedings shall be conducted in English and
shall take place st New Delhi, India. The arbitral award, including interim awards, i
any, shall be final and binding upon bath parties.

36. Subject to tha provisions of the foregaing lause, FIRST PART and EECDHDIFﬁﬁT
mutually agree that the courts of New Dethi alone, to the exclusicn of any other, shall
heve fhe junsdiciion:

EEﬂﬂr-m PART will [ift and dispose waste from FIRST PART oniy if FIRST PART has vaiid

rel%an SPCB. First Part sf

aclive legal authorization/consent to generale wasle and operate the specified unil by
il is authorized 1o generale Hazardous Wasle "”"'ﬁd
%, . EHara GA & Wasts ko '
-
Dirgokor
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S o OB Haz, Auth J3712017 Dated 21,03.2017 valid 6l 20.03.2022 (copy

cooand nas vaid unexpired Consent lo Operate under Air Consent Aot No

14455 UPPCBIBareilly(UPPCERO)CTO/Min SHAHJAHANPURI2021 Date 27.12.2021

valid ull 31.12.2023 (copy attached), Water Consent Act No. 142855/UPPCBIBarsilly

LPPLEROYCTOwater/SHAHJAHANPURI2021 Date 24.12.2021 wvalid till 31.12.2023

' attachsd) The actual operation of collections

wlnSiurageT reatment/Disposal of Hazardous Waste from First Part will start

g e copy of valid approval of AinWaterSW Consents from First Past,

sbortart il natiy promiptly in 30 days jo SECOND PART if it has been ordered closure

; Ievant stale pollubon conirol beard of any court of jurisdiction over it and that during
I nes agreament.

etz sianed on this 18th of February 2022 at New Delhi.
Fur Baja) Hindusthan Sugar Lid. For Bharat Oil & Waste Management Ltd/
Magsoodapur, : ur UP, 242042 Bharat Oil Compan d.
! s'l-f?;hﬂ Soc Mﬁ;‘?ﬁ u,u;fl_';iIme Lid,
(&) /) e
[} tnaty | =l
* . Disewtor
Authorized Sig ~ Director /Partner
wum Bir Khokhar (Vice President) (Naresh ManglaniBT Manglani

&

tawan Kumar Guﬂia@.h'l. Froduction) |
b .-~ ?/A’JI‘-?
s

b “uideep Tyagi (DGM. Engg.) Sandesp kumar
6717700119
Sandeep. kumar@bharatoil com

ISAAACBAIS1IIZG
v AAARCBA3SY
Al L15420UP1931PLCOGS243
Sl o, 05844-286204
al ns mgr@ibajajhindu
faveen Jha (Assistant Officer EHS) 9755144987
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ANNEXURE-A
Waste Management & Handling Service Charge

This annexure s in conjunclion with agreement signed betwesn Bajaj Hindusthan Sugar
Lid. And Bharat Oil & Waste Management Ltd on date 16th February, 2022.

First part WILL PAY AN AMOUNT OF Rs15000 | Filtesn Thousand only) plus,
application GST @ 18% to second part TOWARDS Non-Refundable Lifetime
Membership Deposit which will be applicable for lifetime from the date of signing of
this Agreement and membership will be renewed per without any extra charges.

Category — A: shall be paid by Second Parl

S:NO.  Type of Hazardous | QuantitylAnnum Second Part Rates
; Wastes » |
o Used OF | Ag per Haz waste NOC| Rs.2000)- * (Two Thousand
- - | -maxk.qly of Hazardous | only) per drum of 220 liters
o | vasta 20KGIDay |
Z | HWEmpty Barels 210 | Rs.200/-( Two Hundred ) per
| N . S __ Grum i
¥ Waste Batlery withou? | P16/ (sixtesn] per kg
_ | vweterdsludge | = |
4 | E-waste (Electricall | | Rs. 20.00 per Kg
Electronics) Le. Desklop (Rupees Twanly per kg cnly)
| [ITEW2), Laptop (ITEW3)
IManitor (BOCIT2), TRU |
| (ITEW), UPS {{BOCITT:|
| (Recyclable & in good | .
' condition having propel
 power supply, Memaory,
| mother board,
‘connection, cabinet, DV
| Driveete) | — i
Far Bharat O & Waste Mansgemsnt Lid.
Page |0
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“ed Qi Price iz tonaitonal, il Crude O Pricy on NYEE dops below UEDT 1bams! in any quarker of this agwement then Waed

O nated il e SO0 — Fres O Cost

@ Sno:1 waste must comply with paramel
1.6, without water, sludgs. gm

as per Scheduls V Part A of HW Rules,
will only pay for fully fitled drums of 210

liters capacity. Part filed drums. wally quantity lass than 210 litres will be free of

eharge,

g Quoted rated are inclusive of GST, with container.

e} We will bft full ivaded capacily of vehicle.

01.USER CHARGES: FIRST PART will have to pay the foliowing charges for the Waste
Management Servicas provided by SECOND PART:

Category —B: shall be paid by FIRST PART:

| 5iNO | Hazardous Wastes

-

' Second Part Rates

. Grinding/ETFIPhosphate

| Sludgefasbestos/Bolier  Ash,

| nesdle, blade cutter , sharp toel,
1 iglass

-znlti per kgl '“H'EI‘I%
enly) .

. | Waste O mix with waler/Cily S
| | wasie Ink, Wasle washed waler ,

| {hinnar Kitchen  wasteicll  and grﬂ :
2 | wasle, Used cooking of

20.Rs. per kgl Twenty
only]

lni: soaked Cotton  Wasle, Usq

20.Rs, per kgl Tmnt-.-

| HandGloves, anly)
Coolant, WasleChemicals, Paint
& | sludge Empty Chemical Betlla, , |
| E-Waste other than menlioned | 25.Rs. per kg{ Twenty fiy
| 4 Calegory-A only) |
| 5 |Lised DG sat Al Fillars: Rs.45 each ]
VEmply small Comtainars below 2001 20.Rs. per kg| Twenty |

& | cdpaml;,r 4 anly) :
f | Transport Charge As per actual |

Fransportalion cosl shall be paid by the FIRSTPART TO SECOND PART for BOWML's,
For Bharat OF & 'Wastz Managemeet Lid.

g
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TERMS & CONDITIONS:
a) Additional MosF Pest-Closure Monitaring / Escrow Fund Charge

A charge of @ 5% on the lotal of above charges shall be applicable and levied an the-

actual wasle quaniities dispesed for landiill {SLF) waste. This charge is deposiled m
an escrow account to pay for any emergency remediation and post closure period of
TSDF. This is required by MosF, Government of India and is applicable to all tandfil
waste (SLF).

b} A minimum Biling of Rs4000(Rupees Four Thousand) Pius. GST will be applicable
for a oad up 1o 200kg at a time and for load above 200%q, rates quoted below will be
applicable and to be paid by FIRST PART

¢) Further if there is no lifling ﬂﬂr:yr Hezardous wasle within a quarter, the minimum
charges of Rs. 4000.00 plus taxes is-to be pasd by the FIRST PART until termination
of the agresment.

d) GST or olher taxes as applicable by GOt shall be paid by FIRST PART.

g} FIRST PART shall ensure that the above Hazardous Wasle must be packed in proper
conlainers/gunny bags so as io prevent any damagefspilage of the material, during
lransit at FIRST PART plant Conlziners!/Gunny bags aranged by FIRST PART shal
be of metallic/PVC and kept at the slorage place under cover, BOWML WILL NOT
ACCEPT leaky, open, unsealed contalners or gunny bags,

fi FIRST PART shall daliver thair waste at SECOND PART plant kocaled &l E-18, Site 4
sahibabad Industrial Area, Ghaziabad at its own cost. f SECOND PART lifts tha

malerial lransportalion cost shell be bome by FIRST PART as per aclual, Loading is
In scope of FIRST PART.

gl The fransport charges are sublesl o revizion # Tuel prices are increased or decraased
by Government beyond 10% frem the price on the date of signing this Annexure,

h} The above transporiation costis for material of uplo 1.1 MTim3 density. If densily is
lower than 1.1 MT/im3, the ransport cost will be increased an pro-rala basis a5 the
fighter waste matefial occuplas more volume.

i} Leak-prooi packing & proper comect labeling as per HW Rules will be ensured by
FIRST PART for safe transportation. Wasle material shall be properly packed, sesled
and labeliad by the FIRST PART as par Rules.
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il A maximum of 1 hour wil be allowed for lifling, loading & paperwork upon amival of
tnackicontainer &l site of the FIRST PART, FIRST PART agrees to pay Detention

Charges of Rs.5000/- (Rupees five thousand) only, per day if the vehicle is held
ouarnight

k) As per Rule 8 of the Hazardous and Other Wastes (Management and Transboundary
Movemant) Rules, 2016 as amended FIRST PART {Hazardous Waste Generalor)
needs to sendidispose the Hazardous Waste within 80 days from their Plant faiing
which agreement can be terminaled without any notice.

) For Categary (A} Payment shall be made by SECOND PART in favour of FIRST
PART by Chaque/DDINEFT within a week of receipt of FIRST PART Invoice. {Used/
Waste Oit should meet parameters as per Schedule WA) of Hazardous and Other
Wastes (Management and Transboundary Movement)-Rules, 2016 as amendea).

m) For Category (B} FIRST PART shall pay to SECOND PART Advance Payment by
chequeDamand Draft! NEFT.

n} NO CASH TRANSACTION WILL BE ENTERTAINED. However, besides cheque,
SECOND PART accepls payments under NEFT/ RTGS route also. FIRST PART have
1o declare the quantity of hazardous wasle generation on Quarterty/ Annual Dasis,
whils applying for fresh Membership,

o} TAXES ! LEVIES: All Government / Munlcipal Taxes / Duties/ Levies! Octrai / Senvice
Taw or GST | Tolls elc, a5 applicable lrom tme to tme, will be payvable by FIRST
FART.

p) There shall be NO goods | waste sent {or given) by FIRST PART to SECOND PART
gther than mentioned in this Annexuse or mutually agreed & signed between the
parties through an Annexure along with MoeF Approved Laboratory Tesi Reports of
gach wasta lype.

q) lf FIRST PART sends goods which are not lawiul, controlled substance, radio-active,
blo-medical, explosive andior not suthorizedfapproved to be accepled by the
SECOND PART {faclity cperator} by SPCB then the same shall be noiifisd to SPCE
and FIRST PART; The waste shall be refused and retumed to the FIRST PART at ful
ransport, handling cost payabile by FIRST PART to SECOND PART

i) IHF:HHPAHTmmmaFMHhMMEEWumW

PART EEI'IdE W‘HEH'QEME wi'nnh are I-Mrdwﬁ Waste but NOT as agreed upon
THEN - tha SECOND PART will charge as decided by SECOND PART and FIRST
PART agrees fo pay tmmeﬁata!jr upon demand the Laboratory Comprehensive: Test

Analysls Chargs, Tr-‘ar-s Lgiorage Disposal, Treatment Ehmge A m&ﬂl any

For st Ol B oSt 12 Page |
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applicable Govemmenl Taxas, MosF Escrow Fee elo. SECOND PART will notify the
FIRST PART, CPCE (HW Cell) and SPCB of the Exceplion, The complete fiability, risk
and cosis of such goads/Wastes shall be on FIRST PART and the FIRST PART shad
bs Rable to pay all the charges a5 demanded by the SECOND PART and FIRST
PARTshall Indemnify {he SECOND PARTfoar / guring the lransporl, slorage,
urilcading, treatment, disposal for the sald wasts,

For Bajaj Hindusthan Sugar Lid, For Bharat Oil & Waste Managemant Ltd/
Magscodapur, Shahjahanpur UP. 242042  Bharat Ol Company (I} Regd.
For Bharat Od & Waele Manooemsnt Lid.

g bl
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This annexure 3 in conjunction with agresment signed between FIRST PART and
SECOMD PART andate 16 Fﬂhﬂ.lm'jf. 2022

Laby Analysis Charge [Cplional. Applicable when SECOND PART service is used)

Comprehensive Analysis Charge of Laboratary I3 Rs.12.500)- (Rupess Twelve thausand
‘iva hundred only) Tor complete analysis of hazardous wasie as per CPCB Guideline (if
crdired and applicable) excluding sarvice dGST (axira). FIRST PART can / may use 8
Government Recognized or MoeF approved 3nd parly laboratory and prowide test reparts o
the TBOF, which are conducted wilh in the tast 180 days. Comprehansive Analysis has to
be carried cut for any new wasle sireams or any change in manufacluring process as per
Hazardous and Cther Wasles (Management S- Transboundary Movement) Rules, 2016
and GPCB Guidshnes. FIRST PART must inform the facility {SECOND PART) it any
change in manufacluring process prior 1o waste pickup, d}spﬂsal through SECOND PART

For Bajaj Hindusthan Sugar Ltd. For Bharat Oil & Waste Management Ltd/
Magsoodapur, Shahjahanpur UP, 2420421  Bharat Qil Company (I) Regd.
For Bharat OF & Waele Managassat Lid,

L
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Annexure-12 & 13

Regional Offioe
Uttnr Pradesh Polhuwtion Control Board

Lucknow

Regarding fling of response in the matter of OA Do, 691 /2022, (Review Application No.
28/2013) Rama Shanker Awasthi Versus State of Uttar Pradesh & Ors,

Itis with reference [0 the letter ref no: HO-=2381/C-5/L/Tal-131/23 dated 277102023 issued from the
head office w evaluate the compliances of the direction issued in the marter of OA no. $91/2022,
(Review Application No, 28/2023) Rama Shanker Awasthi Versus State of Uttar Pradesh & Ors,

Ihe Regional Office team, Lucknow has inspected the unit M/s Bajaj Hindustan Sugar Limited, Vill.
Khambarkhera, Lakhimpurkhini on dated 02/11/2023 to evaluate the compliance status of the
directions. observations made by the joint inspection commitiee formed by the Hon'ble NGT in the
matter of Rama Shanker Awasthi Versus State of Utkar Pradesh & Ors. During inspection the unit was
found dosed, the unit representative Mr. Awadhesh Gupta, Unit Head has told that the wnit is nen
operationa due to the off season, The inspection report/Compliance status Is a5 under-

A- M/5 Bajaj Hindustan Suear Limited, Vill- Khambarkhera, Laklimpanckhiri

ol | Mamea of the Industry & address Bxjaj Hindustharn Sugar ttd,,
. : Vill- Khambharkhess, Lakbimpur Eherd

02| Wame of Unit Representative & Designation Me. Bwadhiosh Gupta, VP {Unit Head)

05 | Category of Industry Large

04 | Installed Capatity 12600 TCD

05 | Effluent Treatment Facilities & Capacity ¥es, 1260 KLPD

06 | Sewage Treatment Facilithes & Capacity ¥es, 100 KLD
(O7 | Mo, of Bailers & Capatity 90 3 TPH

02 | Mo of Stack Single, A0 mater

09 | APCS detalls Wt Scrubbar

10 | Consant To operate Status [Air & Weter) Valid uptn 31.12.2073

11 | Hagardous waste Authatization Malid upto 03,05.2074

Compliance of the directions is as under-

5r_| Directions/Recominendationgs

Compliance Status Phioio

l. | The unir has o installed spiral ladder
for the monitoring of flue gas
emission as per CPCR puidelines.

Complied, The unit has installed
spint| adder for the monitoring of N
gag emission a5 pee CPCB guidehine,
Photograph of Spiral Ladder = encloscd
5 pnnesure-1.

o

The wnit has 10 maintain the draimage
system  and  equalization tank o
ensure the compliance of norms and
bettér efficicncy of ETP

Complying, the drainage system and
equalization  tank are  found
maintained and all the drains near
ETF and boiler area found empty,
Fhotograghs of Clarifier & Dirainage iz
coclosed a5 annexure-2

3 | The unit has to m-:xllf‘,' the launder of

clarifier tank of ETP and sludge drying | modified with cement work for even

The clarfier tank lapnder has bBesn
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beds

flow of treated effluent & the sludge
drying beds have been clean hy
replacing the media, The unit has
also installed centrifuge decanter

syastemn for  handing  of  sludge
generated i the process,
Photographs  is  enclosed s
) ANnEXUre-3
4 | The wnit has to depley the preventive | The unit has installed the water
measure Lo contrel the fugitive emission | sprinkling ar the bagasse stOrage area
in captive power plant area, of captive power plant and deployed
a water tanker to suppress the
fugrtive emission. Photographs is
L enciosed as annexore-4
3 | The unit has 1o get repaired pH sensor Complied, the pH scneor has
which is installed on ETP outlet on | already been replaced and the system
priority basis and proper operational for | is connected with server of CPCER,
DOCMES, The gereenshot of On-line
meniloTing system s enclosed.
Sereen shot of Onlime Monitoring portal
& enclosed 45 annexure-5
6 | The unit has to carry out studies for | The vnit has submitted the study
impact assessment of treated water | report “Hydrogeological and Lmpact
wiilization on agriculure land and rate | Assessrent™ for impact assessment
of ground water recharge through the | of groond water obstraction &
pond sdopied by them, recharge. The hydrogeciogical and
impact assessment report is enclosed
as anmexnre-6
7| The unit has 1o déveloped dadicated Complied, The unit has developed o
storage  shed for fthe stomge  of | dedicated storage shed for the stompge

coutamirted drums end bags as per
Hazardous Waste (Management amd
Trens  boundary Movements). Rule
2016.

of contaminated drums and bags as per
Humrdous Waste (Menagement and
Trans houndary Movemenis). Rule
2016. The photographs of hazardous
waste strage shed i3 enclosed g
Axinexure-T

% On the basis of the shservation made by the joint inspection commities formed by Hon'ble NGT ,
The unit wis served a show cause notice with Rs, 9 30.000.00 vide board letier no, H-88850/C-
S5¢Sahmati Jal'131/2023 Dated-10/02/2023 The unit has depositedt the Environmental eompensation

of Rs. 930,000.00 to UPPCB sccount & also complied all the above direciion made by the
COTmtee,

B- M/S Bajaj Energy Limited Vill- Khambarkhera, Lakhimpurkhiri
The Regional Office team, Lucknow has inspected the unit M5 Bajaj Hindustan Energy Limited,

Vill- Khambarkhera, Lakhimpurkhiri on dated 16102023 to evaluate the compliance sttus of the
directions/ chsetvations made by the joint inspection committee formed by the Hon'ble NGT in the
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matter of Rama Shanker Awasthi Versus State of Uttar Pradesh & Ors. During intpection the unit was
found operational. The inspection repartfComphlance status is as under-

0f | Narmeof the Industry & address Bajaj Energy Ltd, |
Vil- Khambharkhera, Lakhimpur Kher |

o3 MName of Unit Bepresentative & Desiznation BAr. Dharrmendra Singh, Gh [Linic Haad) |

03 | Category of Industry Lerge !

04 | Instalied Capacity G [A5u2) MW I

05 | Efluent Treatment Faciities & Capacity Yog, G20 KLPD {
| 06 | Sewage Treatrent Facifities & Capacity Yes, W0 KLD

07 | Mo, of Bollers & Capacity 180°% 2 TPH

(153 M of Stack Single, 110 meter

0% | APCS details 2 No's FSF (Connectad with sach boiler soparate

10 Censent To operate Status (A & Weater) Walid upto 31,12, 3043 .
| 11 | Hazardous waste Authorization Walid upto 02,06,2074 |

Compliance of the directions is as under-

5l. | Directions/Recommendations Compliance
1. | The unit has o nstall spival Tadder Complied, The unit has installed spirnl
fe the monitoring of flue gas | ladder for the monmitoring of floe gus
emission a3 per CPCH guideline. emiszicn & per CPCB  guideline,
Phosograph of Spiral Ladder = enclosed as

annexure-i,
2. | The unil has to developed dedicated | Complied, The vnit has already developed

storage shed [or the storage of | a dedicated storage shed for the storage of
contaminaded droms and bags as per | hazardous waste including shudge, waste
Hazardoos (Management and Trans | oil. contaminated drums and hags as per
boundary Movements). Rule 2016. | Hazardous Waste (Management and Trans
boundary Movements). Rule 2016, The
photographs of hazardows wasic storage
shed is enclosed as annexure.2,

% Om the basis of the observation made by the joint inspection committee formed by Hon'ble NGT .

The unit was served a1 show cause nofice with Re. 3,80,000 vide board letter no. H S8870/C-
S/5ahmali Jal/l 322023 Dated-10/072/2023 The unit has deposited the Envirotimental compensation
of Rs. 3,50,006 to UPPCE accaunt & also complied all the above directing magde by the commitiee.

b
M >4 0.

K K Chaudtary Ritesh Towari
(Stientific Assistant) [&EE}

mﬂ Enviranment Officer

-
|

&0

= FL o ,—("d_
cé?;«-’ml_} Eifg_%—————ﬁ
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CHAPTER 1
PROJECT DETAILS

1.1 BRIEF DESCRIPTION ABOUT COMPANY

Bajaj Hindusthan Sugar Ltd. (BHSL), a part of the 'Bajaj Group', is India's Number One sugar
and ethanol manufacturing company, headquartered at Mumbai (Maharashtra), India.

The Company has fourteen sugar plants, which are all located in the northern Indian state of
Uttar Pradesh (UP): Golagokarannath, PaliaKalan and Khambarkhera (district Lakhimpur
Kheri), Barkhera (district Pilibhit), Kinauni (district Meerut), Gangnauli (district Saharanpur),
Thanabhavan and Budhana (district Muzaffarnagar), Bilai (district Bijnore), Magsoodapur
(district Shahjahanpur), Pratappur (district Deoria), Rudauli (district Basti), Kundarkhi
(district Gonda) and Utraula (district Balrampur). These plants have aggregate sugarcane
crushing capacity of 136,000 TCD (tonnes crushed per day) and a distillery capacity to
produce 800,000 litres of alcohol per day.

BHSL is also one of the largest ethanol producers. It is the pioneer of India's fuel ethanol
program and is currently producing 38 million liters of ethanol in a year. In anticipation of
emerging market demand, the Company has increased its ethanol manufacturing capacity to
nearly 218 million liters per year. BHSL generates close to 430 MW of power from the
bagasse produced in its sugar mills. After meeting its own energy needs, BHSL has a surplus
of around 100 MW. The Company supplies a significant part of this surplus power to the UP-
state grid. BHSL recently embarked upon the expansion of its power generation capacity by
450 MW through the setting up of new coal-based power plants of 90 MW each in the vicinity
of 5 of its existing sugar units. These new projects have been commissioned successfully at an

aggregate project cost of around Rs. 23 billion.

1.2 NEED AND PROPOSE OF THE PROJECT

Industry has obtained NOC for ground water abstraction in the tune of 1200 KLD through
vide UPGWD NOC Certificate No: NOC028922, NOC033242 & NOC043004 dated
22/06/2022 as per The Uttar Pradesh Ground water (Management and Regulation) Act, 2019
(U.P. Act no 13 of 2019) dated 07" august 2019 and its rules Ground Water (Management
and Regulation) Rules dated 25" February 2020.

Ground Water Department of Uttar Pradesh mandatory the submission of Hydrogeological
and Impact Assessment Report along with application as per the Gazette Notification of
Ministry if Jal Shakti (Department of water resources, River Development and Ganga
Rejuvenation) (Central Ground Water Authority). Notification has been published on dated
24" September 2020.
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As per the notification Impact Assessment Report is mandatory for Industries abstracting

ground water in the tune more than 100 KLD. In order to comply the same, submission of

Impact Assessment Report is made mandatory for processing of NOC.

Hydrogeological and Impact Assessment Study is a process for considering the implications,

for people and their environment, of proposed actions while there is still an opportunity to

modify (or even, if appropriate, abandon) the proposals. It is applied at all levels of decision-

making, from policies to specific projects. The main impact of the project on ground water

regime will affect the social and environmental sector. The main purpose of this report is to

assess sensitivity of the baseline hydrological environment and the potential impacts of the

proposed development upon it and proposes mitigation measures in order to ensure that the

potential adverse impacts of the project development on the hydrological environment will be

slight and neutral. It contains essential information:

e To assess the risk of water quality impacts from the Project to the groundwater resource.

e Implementation of groundwater monitoring and contingency program is a common
requirement of the project.

e Information collected in this study was used to determine if the Project is located in a

sensitive groundwater area, and to make recommendations.

1.3 PROJECT LOCATION
Existing Sugar Unit located at village: Khamberkhera, Block — Fulbehad, Distt. Lakhimpur
Kheri (Uttar Pradesh). It has shown on SOI Topo sheet n0.63A/13 & 62D/16 in the map
below Fig: 1.2.
Table No.: 1.1
Salient features of the Project

S. No Particulars Details
1. District and State Lakhimpur Kheri, Uttar Pradesh
2. Block Fulbehad
3. Village/ Town Khamberkhera
4. Project Area 1.975 Ha.
5. Coordinates Latitude: 28.016867°
Longitude: 80.830389°
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1.4 LAND USE DETAIL:
Total plant area is 1.975 Hectare amounting to an area of 19750 sqm. Out of 1.975 Hectare
of total land, 0.651 Hectare (> 33% of total plot area) is being developed under green-belt
and plantation and same will be maintained. Land Area breakup for within industry

premises is given in table below:

Table No.: 1.2
Land Use Breakup within Premises
S.No | Land Use Area (Sq.m) | Percentage (%)
1. Roof Top Area 5750 2911
2. Road/Paved area 3490 17.68
3. Green Area 6510 32.96
4. Open land 4000 20.25
Total 19750 100
R |
m Roof Top Area
|
= Road/Paved area
1 Green Area
® Open land
|
]

Fig No. 1.3: Land use Breakup
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Fig No 1.4. Plant Layout
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1.5 TECHNOLOGY AND PROCESS DESCRIi’TION

a. Sugar manufacturing process involves mainly seven stages as mentioned below
e Weighing of sugar cane
e Crushing of Sugarcane
e Juice clarification (double sulphitation)
e Evaporation & boiling
e Crystallization
e Curing
e Grading and bagging
+ Cane weighment and unloading system
Harvested Sugarcane is brought to the factory by trucks trailers and bullock carts. The factory
will have 24 out station purchase centers and one local centre at the factory gate. All the
purchase centers will be provided with suitable platform type computerized electronic weigh
bridges to weigh the cane. There will be separate weigh bridges for cart cane weighing and
truck/trailer cane weighing at the factory gate before unloading the cane on to the conveyors.
The received cane in carts and trailers in the purchase centers will be weighed. The cane
received by trucks will be directly unloaded by hydraulic truck tipplers provided at the hand end
of the auxiliary cane carrier. Cane weights are recorded and in the statements issued to the cane
suppliers with the weight, total value payable etc. by a computerized system.
+» Cane Preparatory system & Milling System
The cane carrier is a slat type conveyor width dragged by three strands of roller chains of sturdy
construction moving on well aligned flat rails. The system will be driven by suitable variable
speed drive motors to adjust the speed between 3m/min. to 10m/min.
The main cane carrier will be of 40-60m horizontal length and 20m inclined length of 12 Deg.
and 7 Deg. slope with a loading depth of 1.2m at the horizontal length.
One cane leveler set with 48 knives driven by 2 x 150 KW, 600 rpm synchronous speed sling
ring motor of 15% slip and an adjustable clearance of 250mm to 300mm between the tip of
knives and the carrier slat will be provided.
A heavy duty swing hammer type fibrizer with 120 hammers and box type anvils driven by 2
Nos. 600 KW slip ring motors of 15% slip running at 800 rpm is considered as a cane
preparatory equipment.
¢ Milling System
The prepared cane is crushed in the mills will be driven by DC motors of connected to the rollers
through speed reduction gears to enable the rollers to run at 3 rpm to 4 rpm speed.
The fibrized cane will be fed to the crusher through a donnelly chute and under feed rollers and

the extracted juice is screened through a rotary screen to remove fine bagasse particles. The

154 \\% 11|Page



HYDROGEOLOGICAL AND IMPACT ASSESSMERBHXBEPORT OF M/S BAJAJ HINDUSTHAN | GROUND
SUGAR LIMITED, SUGAR DIVISION AT VILLAGE: KHAMBERKHERA, BLOCK: FULBEHAD, | WATER
DISTRICT: LAKHIMPURKHERI, UTTAR PRADESH 2022

bagasse after extraction of juice will pass thro\ugh successive mills through rake type elevators
and donnely chutes to enable maximum extraction of juice from the cane. Imbitions water at 40
Deg. C will be added after the penultimate mill to extract the last traces of juice in the bagasse.
The bagasse coming out of the fifth mill will be used as fuel for generation of steam which in
turn will be used for production of electrical power and supply of process steam.

¢ Juice Clarification (Defication Process)
The mechanism of Phosphatation is primarily the flocculation of impurity particles (Bennett).
The majority of colouring matter & colloids by nature are negatively charged and so the
addition of cations such as calcium neutralises these charges and allows flocculation to take
place. The anionic colour bodies are therefore most effectively removed by this process, and
some soluble colours are absorbed by the tri-calcium phosphate. The open and bulky nature of
the precipitate allows micro-flocs to be enmeshed in the precipitate mass. Larger particles must
be screened because they do not float in the flotation clarifier. This process consists of adding
phosphoric acid to hot raw melt (80-85 deg.c) at 0.02 — 0.05% P20O5 on brix depending on the
sugar quality, i.e. colour and suspended solids. Lime in the form of lime sucrate/ low brix (2.0-
2.5 be) lime slurry is added almost simultaneously. The reaction produces a precipitate of
tricalcium phosphate, to which is added a flocculent to coagulate it. 3Ca(OH)2 + 2 H3 PO4 =
Ca3(PO4)2 + 6H20 The precipitate is very fine and cannot be easily filtered; therefore, the
liquor is aerated by dispersed air and subject to flotation in a clarifier. The precipitate and other
debris are scraped/skimmed off as a scum. The scum is de-sweetened in several ways, the most
popular of which is a series of two or three counter current clarifiers. The clear liquor underflow

is led to one or two filtration processes where any ca carry over is removed.

Melt Phosphatation
Low coloured Raw sugar or Affined sugar

Melt liquor ———— Sweet Water

Colour Precipitant —— Buffer tank

Lime Sucrate Reaction tank Phosphoric Acid
Flocculent ! Air
Floatation Clarifier
Filtration Scum to
| Desweetening

Clear liquor to Decolourisation

Fig: Juice Clarification (Double sulphitation)
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+» Evaporation, Boiling & Crystallisati(;n
Clear juice at a pH level of 7 from the clarified passed to the first effect of the quintuple effect
evaporator at about 103°C to 105°C through a juice heater. The first evaporator vessel will be a
thin film long tube rising film type evaporator (semi-kestener) of modern design with provision
of efficient internal and external vapour scrubbing designs. Exhaust inlet, level indicators,
samplers, condensate outlets, etc.
Suitable desuperheating system for exhaust steam and pressure reducing desuperheating
provision for live steam bleeding into exhaust will also be provided. The targeted evaporation
percentage in the quintuple effect will be about 78 to 80.

¢ Syrup Clarification
The syrup coming out of the evaporator will be maintained between 55 Brix to 60 Brix. Since
the production of quality acceptable to international standards is very essential these days an
automatic syrup clarification system of proven technology will be provided by which it will be
possible to manufacture sugar as per the requirement upto 50 ICUMSA.
For required sugar production below 50 ICUMSA, a smaller capacity refinery as per our
requirement may be planned at a later date as an extension of the plant.

* Vacuum Pan Boiling
» Total automation of the boiling operations.
» Totally automatic continuous pans for B&C boiling.
» Vacuum crystallizers for storage of B-grain, C-grain and A-footing.
» Open seed crystallizer for dry seed and B-seed.
» Conventional water cooled crystallizers for B&C massccuite storage and air cooled for A

massescuite. B&C crystallizers will be of continuous cooling type.
» Slurry graining for B&C.
» B-Seed or dry seed for A-footing as per needs.
» External save all for all pans.
» Automated injection and spray system to reduce power consumption at this station to 2.5
KW/t/hr at peak crushing rates.

» Final molasses purity less that 29%.

¢ Curing, Drying, Grading and sugar bagging
The crystal sugar developed in vacuum pans and nurtured in crystallizers is separated as white
crystals from the mother liquor surrounding it. The mixture of sugar crystals and the another
liquor which attains the name as massecuites and the spun in high speed centrifugal machines.
A-massecuite from which the commercial white sugar is separated is cured in modern, fully

automatic, high speed, batch type, flat bottomed, plough discharging centrifugals driver by
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thyristor-controlled D.C. motors of 1440 rprfl. The sugar will be discharged into a plain tray
grass hopper conveyer at the bottom from where it will be conveyed to fluidized bed sugar drier.
The dried sugar after cooling in the hopper will be elevated by bucket elevators to a vibrating
screen assembly above the sugar bins. The factory proposes to make 85% and above of M-size
crystals as per ISS, S-Size crystals 10% and other Sizes of 5%. The colour will be 31 plus which
1s the highest as per ISS. The sieved sugar will be stored in the sugar bins according to the grades
and bagged in 50 Kg/100 Kg packing in automatic sugar net weighing machines kept at the
bottom of the sugar bins, stitched by machines and conveyed to the warehouse through belt
conveyors where they are stocked.

The B-massecuite and C-massecuites are cured in continuous centrifugal machines. The B-sugar
after sufficient washing in centrifugals and with a purity of not less than 98% is taken back to the
pan station as seed for A-massecuite some times and excess will be completely melted.

The C-sugar coming out of C-continuous centrifugal machines is magmised in a mingler
beneath the machines and cured once again in a subsequent continuous centrifugal machine
known as C-after worker.

The sugar from the C-after worker centrifugal which will be of about 98% purity is completely
melted and taken to the pan floor for boiling with A-massecuite. Every stage of operation will
be automated and integrated through DCS control system to ensure best process controls,

efficient operations and quality outputs.
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Fig: 1.5 Manufacturing Flow Diagrams
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1.6 Fresh Water Requirement and Existing Bofe Well Details
Fresh water requirement for existing Sugar is 1200 KLD. Fresh water requirement shall be
sourced from Ground Water through 03 Bore wells which were earlier registered with CGWA
New Delhi. Details of existing bore well are given in Table — 1.3.

Table No: 1.3; Details of the existing tube wells

Depth .
Type of to Operati Pump
Sr. Depth Discharge onal Mode . Coordinates
Structure- Water . Capacity
No. (m) (m3 /Hr) Hirs. of Lift
Date Level (Day) (HP)
(mbgl)
Borewell/ Subme 28.015246°
11 06/07/2006 | 7146 | 675 200 2 rsible 60 80.83042°
Borewell/ 96.0 Subme 28.017779°
2 | 06/07/2006 6.75 200 2 rsible 60 80.830234°
Borewell/ 140.35 Subme 28.018831°
3 | 06/07/2006 6.75 200 2 rsible 60 80827959°
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CHAPTER -2
DETAIL ABOUT THE STUDY AREA
2.1 GEOLOGY OF THE AREA

District falls under Tarai region of U.P which is characterized by unique geological features.
One find archean crystalline formation covered deep beneath the alluvium of Tarai, the main
sedimentary deposits that were squeezed to from to high mountain and also the shiwalik
formations. The region is flanked by the great Indo-Gangetic alluvial plains. It is occupied by
litho-assemblage of various geological formations ranging in age from the Archen to
quaternary period. The major part of the area up stream, greater and lesser Himalaya is
composed essentially of variegated granite and granite gnesses with enclaves of meta-sediments
and meta basics and shiwalik sandstone. The gneissic-granitic suite of rocks are overlain by
ENE-WSW trending volcano-sedimentary sequence of the Bijawar-Vindhayan rocks at various
levels. Soil and alluvium of the quaternary recent period is mostly confined along the banks of

the major river.

2.2 CLIMATE & RAINFALL
The normal rainfall 1s 1231.2 mm, of which 86% rainfall is received during monsoon period
and 14% during non-monsoon period.
The hottest month with maximum temperature upto 32.3 °C in May and the coldest month
with temperature 15.6 °C is January. The humidity is lowest in April 39.5% where as it
increases to about 82.5% in August. The mean monthly wind speed is generally high from
March to September reaching maximum 5.2 Km/hr in May and in December being around
1.4 Km/hr. The annual potential evapotranspiration is 1369.1 mm. The highest P.E.T. occurs
during May and lowest in December.

Table No. 2.1
Average Annual Rainfall
JAN | FEB | MAR | APR | MAY | JUN | JUL | AUG | SEPT | OCT | NOV | DEC
2016 | 0.3 1.9 0.8 0.5 | 106.6 | 115.6 | 563.6 | 217.9 | 184.4 | 39.6 0 0
2017 | 38.5 0 11 0 63.7 | 87.9 | 366 | 330.2 | 148.7 0 0 0
2018 | 3.8 10.9 0 14.3 | 11.7 | 73.1 | 508.6 | 534.8 | 58.2 1.2 0 0
2019 | 5.5 | 52.2 94 0 17.9 | 44.3 | 3364 | 77 84 0.4 | 12.1 | 60.6

2020 | 29.4 | 30.5 | 52.6 7.5 68.1 | 120.4 | 320 | 303.6 | 107.9 0 3.9 0
Source: IMD Hydromet
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Fig No. 2.1: Average Rainfall

2.3 GEOMORPHOLOGY, TOPOGRAPHY, PHYSIOGRAPHY AND DRAINAGE

2.3.1 GEOMORPHOLOGY
Geomorphologically the area of Lakhimpur district is a vast alluvial plain traversed by
numerous streams flowing in a south-easterly direction. The surface of the land is interrupted
by low river beds and the high banks which flank the streams on either side. The main River
frequently change their course leaving behind old channels in which water accumulates to

form lakes and swamps. The master slope of the country is towards south-East.

2.3.2 SOIL
The type of soils is generally those found commonly in the surrounding districts. Sandy bhur in
the more elevated portions and along the high banks of the rivers, loam or domat in the level
uplands, and matiyar or clay in the depressions are found all over the region. According to the
survey of soils conducted in the district, it has two types of well defined and distinct soils,
differing from one another, in their geological formations. These are the Tarai tract in the north

and the alluvium Tract in the south.

2.3.3 TOPOGRAPHY OF THE STUDY AREA
Topography of District Lakhimpur comprises mainly four types of soil- sandy, alluvial soil,
smooth & Domat. Geographically District can be divided in to two parts-(i) Low land (Tarai)
and (i1) Upper Land (uparhar). Sandy soil is available in the bank of rivers and nearby areas.

Soil of Tarai areas is clay & in dark color which is vary suitable for growing of Rice & Sugar
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cane. Soil of Bankeganj, Mohammadi, Kumbhi (Gola), Mitauli, Behjam & Lakhimpur Blocks
is normally Domat. Important rivers flowing in the District are Ghaghara, Saryu, Sharda,
Kodiyala,Ull, Gomti, Kathina, & Mohan. Length of main rivers flowing in the District is 1033

Km. The highest recorded elevation is 147m. above sea level at Lakhimpur Kheeri.

2.3.4 PHYSIOGRAPHY OF THE STUDY AREA
The district is a vast alluvial plain. The general slope is from north-west to south-east. The
altitude above the mean sea level ranges from 182 metres in the extreme north to 114 metres in
the south - east corner. On the basis of geology, soils, topography, climate and natural vegetation
the district has been divided into the following four regions. Ganga Khadar: The region is
situated along the Ganga river covering parts of Shafipur, Unnao and Purwa tahsils. It is formed
of rocks of Alluvium and Dun gravels of recent age. Its approximate width is 6 kms. The Ganga
river flows in the boundary line of the district from north-west to south-east direction following
the direction of slope of the area. There are number of small rivulets, which are mostly the left
out course of the Ganga river. A few to be named are Kalyan, Khar, Paira and Morahi etc.
Unlike other khadar tract, there is an abrupt change in the land surface away from the Ganga
river. There is a chain of mounds along the river upto Safipur, the natural levees situated in this
belt indicate the extent of the old course of the Ganga. A patch of Bhur is also located near
Balbadar village along the railway tract. Kheri Tarai It is situated in the northern part of the
district covering major portion of Nighasan tahsil and part of Gola Gokaran Nath tahsil. All the
streams in the region drain parallel to each other in south-east side. The entire tarai is a flood
prone tract. The geology of the region belongs to Alluvium (recent). Ghaghra — Sarda Flood
Plain The region is situated in the eastern part of the district covering Nighasan, Gola Gokaran
Nath and Dhaurehra tahsils. This belt is ridden by the offshoots of Sarda and Ghaghra rivers.
These rivers are notorious for flood havoc and shifting course. Soil erosion is a common physical
feature in this belt. Besides, there is a belt of marshy land along the above rivers. The geology of
the region belongs to Alluvium, Dun gravels (recent). Lakhimpur Plain It is flat plain situated in
the south of Sharda river. The general slope is towards south east direction. The surface height
decrease towards slope. Soil erosion along Sarayan and Jamwari rivers is a notable physical
feature. The geology of the region belongs to Alluvium, Dun gravels (recent). Marha reserved
forest covers large area in northern part. Gomti Basin The region is situated in south-western
part of the district occupying the major portion of Mohammdi tahsil and part of Gola Gokaran
Nath. The general slope is towards south and the surface height gradually decreases to this
direction. The main physical features is continuous belt of soil erosion along the river course and

bhurs. The geology of the region belongs to Alluvium, Dun gravels (recent).
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2.3.5 DRAINAGE

The rivers of this district belong to two main systems, those of the Gomti and the Ghaghra (or
Kauriyala). The Sukheta, stands apart as it belongs to a third system, that of the Ganga. A
brief description of major and minor rivers of the district is given below: Sukheta It is the most
important river of the district and forms the south-west boundary of the district separating it
from district Shahjahanpur and flowing through it, enters in the north of Hardoi district, where
it ultimately falls into the Garra. Gomti It is the most important river of the district and rises in
the Pilibhit district. It forms the boundary between the Hardoi and Sitapur districts. The bed of
the river is well defined being flanked by high sandy uplands. Kathna On the east of the
Gomti is the Kathna which rises in the Moti Jhil in Shahjahanpur and touches this district near
Mailani. It then flows towards the south and enters into the Sitapur district, finally meeting the
Gomti, after a course of about 160 Km. UL This river is of considerable size and flows from
north-west to south-east through the centre of the district. In the winter the river shrinks but in
the rainy season it swells to a large volume causing floods and damage to the cultivation in its
valley. Chauka This River is also known as the Sarda and contains the combined streams of
the Kali and Sarju. It enters this district from Pilibhit and flows southeast. It leaves the district
in the extreme south-west corner of tahsil Nighasan and enter the Sitapur district. Dahawar
The Dahawar is a small river, which flows along the southern boundary of tahsil Nighasan
from the northwest to the south-east and discharges its water into the river Ghaghra. Suheli
The Suheli or Sarju river enters the district from Nepal. It is fed by several small streams. Its
course is liable to change and its bed, varies from year to year. Mohan It enters the district
from Nepal and flows south-east to join the Kauriyala a short distance above Ram nagar.
Kauriyala (or Ghaghra) The Kauriyala flows along the eastern boundary of the district. It has
its origin in Nepal hills and is known by this name till its junction with the Chauka, after
which it becomes the Ghaghra. It flows in wide and sandy bed and its channel is liable to
undergo constant changes. The floods of this river occasionally do much damage. In the
district the frequent changes of its courses by the rivers, leaves behind old channels in which
water collects to form lakes or swamps. Lakes There are few regular lakes. The largest is at
Simri in Paila. The other big lake is at Dharmapur. In Khairigarh there are many lakes and
swamps namely: the Rohia, Patehri, Jabda, Bhadi, Jharela, Khagna and Mujhela.

Drainage map of the area is given in Fig: 2.2.
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2.4 LAND USE / LAND COVER OF THE SﬁRROUNDING AREA
Land Use/Land Cover of Study Area

Satellite Image (multispectral) of latest available dates has been used for preparation of Land

use/ Land cover thematic map of study area. Satellite image has been procured from National

Remote Sensing Centre, Hyderabad.

Technical details

» Satellite Image - Multispectral(FCC) of latest available dates
» Satellite Data Source - NRSA, Hyderabad

» Software Used - Earth Resources Data Analysis System

» Arcgis 10.3

A hybrid technique has been used i.e. visual interpretation and digital image processing to

generate output Land use / Land cover map of 10.0 km study area on 1: 50000 scale.

Statistical data observed and results obtained from satellite image are given below.

2.4.1 Land Use/Land Cover details of Buffer Zone

Total study area/ buffer zone of M/s Bajaj Hindusthan Sugar Limited, Unit: Khamberkhera

mainly comprises of Crop Land, Deciduous , Fallow and Rural Land.

The whole study area of 5 km radius mainly comprises of crop land with 73.70 %, Deciduous

Land with 11.45 % , fallow land with 8.36 %, and human settlement (rural) 4.86 %. The land

use land cover details of 5 km radius area are given in Table-1.4 below:

Table — 2.2,
Land Use / Land Cover details of study area
S. No Legends Area (sqkm) Percentage %

1. Crop land 58.23 73.70
2. Deciduous 9.04 11.45
3. Fallow 6.6 8.36
4, River / Stream / Canals 0.16 0.20
5. Rural 3.84 4.86
6. Scrub land 1.05 1.33
7. Waterbodies 0.08 0.10

Total 79 100

Source: LU/LC Map for Study Area from Bhuvan Portal
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m Crop land = Deciduous = Fallow = River/ Stream / Canals = Rural = Scrub land = Waterbodies

Fig No. 2.5 Land Use / Land Cover details of study area
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Figure No 2.6: Land Use Map of the study area
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2.5 Digital Elevation Model
Digital Elevation Models are data files that contain the elevation of the terrain over a specified
area, usually at a fixed grid interval over the "Bare Earth". The intervals between each of the
grid points will always be referenced to some geographical coordinate system. This is usually
either latitude-longitude or UTM (Universal Transverse Mercator) coordinate systems. The
closer together the grid points are located, the more detailed the information will be in the file.
The details of the peaks and valleys in the terrain will be better modeled with small grid spacing
than when the grid intervals are very large. Elevations other than at the specific grid point
locations are not contained in the file. As a result, peak points and valley points not coincident
with the grid will not be recorded in the file. For practical purpose this "Bare Earth" DEM is
generally synonymous with a Digital Terrain Model (DTM). DEM has been prepared for
Sugar unit of M/s Bajaj Hindusthan Sugar Limited Unit — Khamberkhera Sugar, for 5 km
radius study area.
(A) DATA USED
DEM Data: Shuttle Radar Topographic Mission (SRTM) data
Data Source: http://srtm.csi.cgiar.org
Software Used: Arc GIS

(B) METHODOLOGY

Shuttle Radar Topographic Mission (SRTM) data has been used for creation of Digital
Elevation Model of the study area. The SRTM data has vertical accuracy of 16m and the
spatial resolution is of 90m.

1* Stage:

The first processing stage involves importing and merging the 1-degree tiles into continuous
elevation surfaces in Arc GRID format.

2" Stage:

Resampling the data at 23m is done and a contour interval of 10m through the usual process of
interpolation is created.

3" Stage:

SRTM data is converted in grid format through Arc GIS 10.3 to obtain elevation information
of study area. Contours are then generated at 2.0 m interval through 3D analyst of Arc GIS and
then are interpolating with raster data.

4™ Stage:

Integration of DEM with contour map showing 3D view for analysis of surface is done.
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(C) Interpretation

It is very clear from the DEM that the elevation varies from 135 m to 144 m in the whole
study area. Slop found in the study area is form North West to South East direction and
Lowest elevation is found in South East direction from the project site where elevation ranges
1s from 135-138 m amsl.

DEM of the study area given in Figure-2.6.
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2.6 BRIEF HYDROGEOLOGY OF THE AREA\

District Kheri is underlain by quaternary alluvium comprising sand, clay, silt gravel and
kankar in varying proportions. The area falls under interfluve area of Ganga and Sarda which
is a part of Indo-Gangetic plains. Tarai belt occurs in the northern fringe of the districts
comprising mainly sand pebbles beds interbeded with clays. South of Tarai belt is underlain by
the deposits of the older gengetic alluvium composed of fine to medium grained sand and clay
with kankar in varying proportions. Further south, lies the belt of younger alluvium of recent
age which occupies the lower grounds at thick sequence of clay, silt and sand with occasional
kankar. The general geological sequence over the district is given as below:

GEOLOGICAL SUCCESSION OF KHERI DISTRICT, U.P.

System Age Formation Lithology
Quaternary Recent to Upper | Newer Alluvium Fine sand, Silt clay
Pleistocene admixed with gravel
Older Alluvium Clay with Kankar

and sand of different

grades

2.6.1 AQUIFER DESCRIPTION
The granular zones encountered at different depths consist of unconsolidated alluvial
formation as inferred from the tubewells constructed by state agencies and Central Ground
Water Board. Three water bearing zones have been identified within the depth of 350 mbgl
1. Shallow zones down to the depth at 50 m.
2. Middle zone ranging between 50 to 150 mbgl depth, which is most potential and
prospective.
3. Below 150 mbgl upto 350 mbgl, which was explored by C.G.W.B. at Pilibhit, zone is not
very potential with respect to the middle zone and is mixed with fine sand and clay but few

layers of sand may be having good yield.

Ground Water Flow
The Ground water flow in the area is from North West to South East. It is found that

groundwater is flowing towards the river direction.

"“1.\>
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2.6.2 GROUND WATER LEVEL TREND ANALYSIS (PREMONSOON & POST
MONSOON) FOR 10 YEARS;

Table No. 2.3 Block Fulbehad

(Premonsoon Ground Water Level - 10 Years)
District BLOCK | Year- | Year- | Year- | Year- | Year- | Year- | Year- | Year- | Year- | Year -

2010 2011 2012 2013 2014 2015 2016 2017 2018 2019

PreMn | PreMn | PreMn | PreMn | PreMn | PreMn | PreMn | PreMn | PreMn | PreMn

Lakhimpur Fulbehad
3.25 3.30 3.25 2.60 3.75 3.29 3.30 3.65 3.72 3.85

Kheri
Table No. 2.4 Block — Fulbehad
(Postmonsoon Ground Water Level-10 Years)

Year - Year - Year Year - Year - Year - Year - Year - Year - Year -
District BLOCK 2010 2011 2012 2013 2014 2015 2016 2017 2018 2019

PostMn | PostMn | PostMn | PostMn | PostMn | PostMn | PostMn | PostMn | PostMn | PostMn

Lakhimpur

Kheri Fulbehad | 145 1.55 1.75 2.25 3.03 1.19 2.15 2.05 2.95 3.15

2.6.3 HYDROGRAPHS OF THE WATER LEVEL FOR 10 YEARS
Ground water occurs under phreatic to semi confined and confined conditions. The near
surface aquifer is under unconfined / water table condition. The shallow phreatic aquifer is
tapped by dugwells. In last ten-years water level data showing the declining trends from year
2011 to year 2020. Reason of declining trends is majorly due to increase in industrial and

domestic draft and decrease in rainwater recharge in comparison to draft.

Pre Monsoon GW Level
4.5
— [5 =51 3.85
4 EYH 365 [3-72]
35 3.25 33 ,I 3.25 || 3.29 33
3
|2.6
25
2
1.5
1
0.5
0
PreMn PreMn PreMn PreMn PreMn PreMn PreMn PreMn PreMn PreMn
Year-2010 | Year-2011 | Year-2012 | Year-2013 | Year-2014 | Year-2015  Year-2016 Year-2017 | Year-2018 | Year-2019

Fig No. 2.8 Hydrographs of Pre-Monsoon Ground Water Level
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Fig No. 2.9 Hydrographs of Post Monsoon Ground Water Level

Table 2.5
Monitoring location of Ground Water
Latitude Longitude
Pre Post Elevati Direction
Code Village Monsoon | Monsoon v from Project
(In Decimal Degree) on (m) Site
(mbgl)
Twi | WVHRR e 0166620 | 80.827953¢ 6.9 3.8 139
Project Site
TW2 Sarva 28.053616° | 80.828879° 7.5 3.5 139 3.76 km, N
Danka
TW3 28.044717° | 80.862268° 6.8 3.9 137 4.24 km, NE
Purwa
TW4 | Ramnagar | 28.013041° | 80.877121° 6.7 4.5 135 4.01km, E
TW5 | Chaphandi | 27.978525° | 80.848575° 6.75 4.45 137 3.94 km, SE
TW6 Sisauna 27.973516° | 80.823108° 6.6 3.8 138 4.59 km,S
TW?7 | Burhnapur | 27.994987° | 80.792775° 6.9 4.3 140 4.04 km, SW
TWS8 Sanda 28.016767° | 80.794325° 6.5 3.5 138 2.93 km, W
TW9 Saidapur 28.045442° | 80.796550° 5.1 2.5 142 4.19 km, NW
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Figure No.: 2.10 Ground water level map Pre-Monsoon
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Figure No.: 2.12, Water Level Fluctuation within 5 Km Study Area
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Figure No.: 2.13 Water Table Flow Maps within 5 Km Study Area
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2.7 IMPACT ON GROUND WATER RESOURCES AND QUALITY
The project area is covered with rich fertile soil and underlain by a large thickness of alluvium

making it one of the richest ground water repositories. Ground water is a major source of fresh
water in the study area. It is the most dependable source of water, comparatively free from the
vagaries of nature, easily accessible, available at the point of use and economical. Hence it is being
developed indiscriminately and the ground water reservoir is stressed. Due to industrialization,
urbanization and modern farming practices its quality is also at stake. The food production
around the study area is commensurate with the self-sufficiency. One of the major contributors for
this sufficiency is irrigation. To meet this high irrigational requirement, water resources are being
increasingly developed. Ground water contributes to about 71% of the irrigation needs of the area.

The indiscriminate development of ground water has resulted in depletion of groundwater storage

and lowering of water level in certain areas on one hand. On other side the surface water

development in areas having shallow water level has resulted in water logging and soil
salinization. All these negative impacts on the resource give rise to the need for regular and
continuous monitoring of the ground water regime. The monitoring data forms the base of
management practices. In order to manage the water resources and plan development on scientific
lines a data base needs to be generated. In view of relative importance of this valuable resource it
becomes imperative to adopt sound and scientific management of ground water resources.

» Impact on Ground Water Resources during operation of the industry:

The requirement of project a total of 1200 KLD of fresh ground water need to be abstracted. To

meet the balance requirements for gardening etc. recycled of water from secondary effluent will be

used.

Since the area falls in the Safe category and the ground water level of the area is more than 5 m

bgl, hence ground water recharge proposed against anticipated groundwater draft. The annual

draft is 216000 cum/year.

v" To harvest rainwater, rainwater harvesting structure will be constructed within the project
area.

v Further, for ground water monitoring piezometers already installed and few more will be
installed in project premises and in nearby areas.

v' Water recycling is an essential component of managing our water resources efficiently and
making the most of a resource that is often wasted. Water recycling cannot be adopts due to
quality issue of waste water.

v In practice this means using high quality water for drinking and other personal uses, but not
necessarily for purposes where alternative water sources can be safely used, such as toilet
flushing, garden watering and crop irrigation.

B
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2.7.1 GROUND WATER QUALITY
Table No 2.6: Ground Water Quality
Sr Within Danka Indian Standard
: Parameter Unit Project Sarva Ramnagar | Chaphandi | Sisauna | Burhnapur Sanda Saidapur 10500: 2012
No. k Purwa T .
Site Desirable Desirable
1 Colour Hazen <5.0 <5.0 <5.0 <5.0 <5.0 <5.0 <5.0 <5.0 <5.0 5 15
2 Odour - Agreeable | Agreeable | Agreeable | Agreeable | Agreeable | Agreeable | Agreeable | Agreeable | Agreeable | Agreeable | Agreeable
3 pH - 7.5 7.4 7.5 7.5 7.4 7.4 7.5 7.4 7.5 6.5-8.5 No .
Relaxation
4 Turbidity NTU BDL BDL BDL BDL BDL BDL BDL BDL BDL 1 5
5| JFlectrical 1 em | 728 686 712 728 695 758 720 734 728 . -
Conductivity
Total Dissolved
6 Solids (TDS) mg/1 464.5 392.0 416.0 446.6 416.8 456.1 410.5 459.6 420.6 500 2000
Ammonia (as N
7 | total ammonia- mg/1 BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.5 0 .
N) Relaxation
Anionic
8 Detergents (as mg/1 BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.2 1.0
MBAS)
9 | Calcium as Ca mg/1 70.4 65.6 57.6 64.0 59.2 62.4 59.2 68.8 56.0 75 200
10 Magnﬁ;“m 3 1 mg/1 24.30 18.46 27.21 30.13 29.16 26.24 30.13 20.41 33.04 30 100
11| Chloride as C1 mg/1 24.0 26.0 28.0 32.0 34.0 20.0 24.0 22.02 28.0 250 1000
12| Fluoride as F mg/1 0.40 0.38 0.42 0.40 0.36 0.40 0.39 0.41 0.38 1.0 1.5
13| FreeResidual |, BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.2 1.0
Chlorine
14 | Nitrate as NO, mg/1 16.82 13.46 15.98 17.15 16.41 15.26 17.18 15.82 15.55 45 No .
Relaxation
Phenolic
15| Compound (as mg/1 BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.001 0.002
C.H;0OH)
16 | Sulphate as SO, | mg/I 38.18 45.73 36.42 38.62 30.25 28.13 29.14 34.15 30.14 200 400
17 AIIEailélgy as mg/1 332.0 256.0 284.0 292.0 288.0 296.0 300.0 292.0 296.0 200 600
3
18 e s mg/1 276.0 240.0 256.0 284.0 268.0 264.0 272.0 256.0 276.0 200 600
as CaCO;
19 Al“m‘;‘;“m 3 1 mg/1 BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.03 0.2
-\"\
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20| Boron as B mg/1 BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.5 1.0
21| CopperasCu | mg/l BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.05 1.5
22|  Tron as Fe mg/1 0.14 0.12 0.18 0.15 0.11 0.12 0.11 0.12 0.13 0.3 RelaNx:ﬁon
23 Ma“%f[‘;ese a3 | mg/1 0.08 0.06 0.07 0.05 0.04 0.06 0.05 0.03 0.05 0.1 0.3
24| Zincas Zn mg/1 0.52 0.23 0.55 0.95 0.65 0.85 0.37 0.72 0.49 5 15
25 | Cadmium as Cd | mg/1 BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.003 Relangtion
26| LeadasPb mg/1 BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.01 Relangﬁon
27| MercuryasHg | pg/l BDL BDL BDL BDL BDL BDL BDL BDL BDL 1.0 Relangtion
28| NickelasNi | mg/l BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.02 No
Relaxation
29| Arsenicas As | mg/l BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.01 0.05
Total No
30| Chromiumas | mg/l BDL BDL BDL BDL BDL BDL BDL BDL BDL 0.05 ,
Cr Relaxation
Microbiological Parameter
31 E. coli MPN/"\ apsent | Absent | Absent | Absent | Absent | Absent | Absent | Absent | Absent | Sallnotbedetectedin
100 ml any 100 ml sample
32 T. coli MPN/ Absent Absent Absent Absent Absent Absent Absent Absent Absent Shall not be detected in
100 ml any 100 ml sample
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2.7.2 WATER QUALITY OF NEARBY WATER BODIES
Table No.2.7 Surface Water Quality

Sr. . Purani . | Pond (Village:

No. Test Parameter Unit Chauka Nadi Kandwa Nadi Maksoha) Jau Tal
1. rH - 7.5 7.6 7.4 7.8
2. Turbidity mg/1 002 002 003 003
3. Electrical Conductivity ps/cm 524.3 845.0 772.6 964
4. Total Hardness as CaCO; mg/1 192.0 236.0 224.0 228.0
5. Alkalinity as CaCO; mg/1 208.0 256.0 272.0 252.0
6. Calcium as Ca mg/1 41.6 49.6 43.2 52.8
7. Magnesium as Mg mg/1 21.38 27.21 28.18 23.32
8. Chloride as Cl mg/1 18.0 26.0 28.0 30.0
9. Fluoride as F mg/1 0.35 0.84 0.73 0.66
10. Sulphate as SO, mg/1 14.56 27.46 24.33 28.14
11. Nitrate as NO, mg/1 5.58 11.24 15.69 12.4
12. Phosphate as P,05 mg/1 1.22 2.86 2.55 2.28
13. He"a"alenzfﬁljmm‘“m 3| mgn BDL BDL BDL BDL
14. Total Kjeldahl Nitrogen mg/1 4.65 9.84 7.36 5.68

Phenolic Compound (as

15. C.H;OH) mg/1 BDL BDL BDL BDL

16. | Total Dissolve Solid (TDS) | mg/1 314.4 506.4 452.2 552.0
Total Suspended Solid

17. (TSS) mg/1 53.6 78.9 81.5 66.4
18. Dissolve Oxygen mg/1 6.2 4.3 4.1 4.2
19. |  Biochemical Oxygen mg/1 2.2 9.6 10.2 12.0

Demand

20. | Chemical Oxygen Demand | mg/1 20.0 44.0 68.0 64.0
21. Sodium as Na mg/1 42.0 48.2 48.6 49.2
22. Potassium as K mg/1 5.2 59 6.2 5.6
23. Aluminium as Al mg/1 BDL BDL BDL BDL
24 Boron as B mg/1 BDL BDL BDL BDL
25 Iron as Fe mg/1 0.13 0.24 0.25 0.45
26. Manganese as Mn mg/1 0.05 0.11 0.09 0.16
27. Lead as Pb mg/1 BDL BDL BDL BDL

185

¢

\

42 |Page



HYDROGEOLOGICAL AND IMPACT ASSESSMENT XBP4RT OF M/S BAJAJ HINDUSTHAN | GROUND

SUGAR LIMITED, SUGAR DIVISION AT VILLAGE: KHAMBERKHERA, BLOCK: FULBEHAD, | WATER
DISTRICT: LAKHIMPURKHERI, UTTAR PRADESH 2022

28. Nickel as Ni mg/1 BDL BDL BDL BDL

29. Cadmium as Cd mg/1 BDL BDL BDL BDL

30. Total Chromium as Cr mg/1 BDL BDL BDL BDL

31. Copper as Cu mg/1 BDL BDL BDL BDL

32. Zinc as Zn mg/1 0.96 1.56 1.68 2.42

33. Arsenic as As mg/1 BDL BDL BDL BDL

34. Mercury as Hg mg/1 BDL BDL BDL BDL
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2.7.3 Ground water analysis result and its interpretation:
A review of the above-mentioned chemical analysis of ground water samples reveals that there

a variation in chemical composition of water samples from nearby villages. Analysis results of
ground water reveal the following: -

e pH varies from 7.4 to 7.5

e Total Hardness varies from 256 to 284 mg/1

e Chloride varies from 20.0 to 34.0 mg/1

e Fluoride varies from 0.36 to 0.42 mg/1
All the parameters were found within the range as per drinking water standards IS - 10500:2012

hence, the ground water of the study area is potable.

2.7.4 Surface water analysis result and its interpretation:
The pH water samples varied from 7.4 to 7.8 showing good productivity of water. The

Dissolved oxygen content varied from 4.1 to 6.2 mg/1, which is good indicating oligotrophic
water, favorable for aquatic organisms. This showed that the physical quality of river water
samples was good.

Total suspended solids (53.6 to 81.5 mg/1) were fair in all water bodies. The values of BOD (2.2
to 12.0 mg/1) and COD (68.0 to 20.0 mg/1) were also low indicating very marginal pollution of
surface water samples. The values of conductivity ranges from 524.3 to 960 us/cm which is

satisfactory due to the presence of ions in the water bodies.

AN
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CHAPTER-3
DETAILS OF THE TUBEWELL/BOREWELL WITH
LOCATION ON SITE PLAN AND LOCATION OF THE PIEZOMETER

3.1 DETAIL OF THE TUBEWELLS/BOREWELLS
The total water requirement of the project being met from ground water through two existing
bore well. Details of the existing tube wells are given below:

Table No. 3.1 Details of the existing tube wells

Depth Operat
Sr. Type of Dept to Discharg ional | Mode Pump. Coordinates
No | Structure- h (m) Water e (m3 Hrs of Lift Capacit
Date Level /Hr) (Da ') y (HP)
(mbgl) Y
Borewell/ 6.75 Subme 28.015246°
11 06/07/2006 | 714 | (Avg) | 200 2| sible | OO 80.83042°
2 Borewell/ 96.0 6.75 200 2 Subme 60 28.017779°
06/07/2006 (Avg) rsible 80.830234°
3 Borewell/ 140.3 6.75 200 2 Subme 60 28.018831°
06/07/2006 > (Avg) rsible 80827959°

3.2 DETAIL OF INSTALLED PIEZOMETER WITH COORDINATES

Table No. 3.2 Details of Piezometer

S.No Installed Piezometer Coordinates

Latitude: 28.016428°

1. Piezometer One Longitude: 80.828174°

3.2.1 PHOTOGRAPHS OF PIEZOMETERS

Fig No.3.1: Image of Piezometer One
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3.3 WATER REQUIREMENT & ITS UTILIZATION

Existing Industrial fresh water requirement is 1140 KLD. Domestic water requirement is 60

KLD. Hence total fresh water requirement is 1200 KLD, which will be sourced from ground

water.
Table No.: 3.3
Breakup of Fresh Water Requirement
S.No Particulars Water Requirement (KLD)

l. | Domestic Activates 60
2. | Industrial 1140

Total 1200
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CANE WATER —— GROUND WATER
7560 KLD EXTRACTION 1200 KLD
\ W W
BALANCE WATERFOR FACTORY DOMESTIC
USE 7560+1140=8700 KLD USE 60 KLD
\

y \ 4 \ 4 \ 4
HOT WATER CONSUMPTION EFFLUENT POWER PLANT EVAPORATION AND
3054K1LD GENERATION 412K1LD CONSUMPTION
Boiler Condensate water 1740 KLD For Strong Acid and 3494K1LD
Maceration Equipment Testing base, mixed bed, RO Condensate Cooling
Vacuum Filter Miscellaneous reject, Back wash Evaporation from CT
Pans Evaporator and Juice Tower
Ceatrifugal Heater Clg
Milk of Lime Injection Surplus
Sugar Melting and Magma Boiler, Boiler Area Cleaning and Ash

h 4 Handling -257 KLD
Efflueat :1997 KLD | From Power plant CT & DM Plaat Drain,
(158 Lit/TCH) Boiler Blow Down

l

EMERGENCY
v 5| STORAGE LAGOONS
ETP Sludge TREATED
99 KLD WATER
AVAILABLE 1898 DISCHARGE ON TO
KLD (150 5| SURFACE WATER
Lit/TCH) /IRRIGATION

Fig No. 3.2 Water Balance of Sugar Unit
190

47 |Page



HYDROGEOLOGICAL AND IMPACT ASSESSMENASREPORT OF M/S BAJAJ HINDUSTHAN | GROUND
SUGAR LIMITED, SUGAR DIVISION AT VILLAGE: KHAMBERKHERA, BLOCK: FULBEHAD, | WATER

DISTRICT: LAKHIMPURKHERI, UTTAR PRADESH 2022

CHAPTER-4

COMPREHENSIVE ASSESSMENT OF THE IMPACT ON THE GROUND
WATER REGIME IN AND AROUND THE PROJECT AREA HIGHLIGHTING
THE RISKS AND PROPOSED MANAGEMENT STRATEGIES PROPOSED

TO OVERCOME ANY SIGNIFICANT ENVIRONMENTAL ISSUES

4.1 SOCIAL ECONOMIC ASSESSMENT STUDY
An essential part of environmental study is socio-economic environment incorporating

various facts related to socio-economic conditions in the area, which deals with the total
environment. Socio economic study includes demographic structure of the area, provision
of basic amenities viz., housing, education, health and medical services, occupation, water
supply, sanitation, communication, transportation, prevailing diseases pattern as well as
feature of aesthetic significance such as temples, historical monuments etc. at the baseline
level. This would help 1n visualizing and predicting the possible impact depending upon the
nature and magnitude of the project.
Socio-economic study of an area provides a good opportunity to assess the socio-economic
conditions of an area. This study will possibly make a change in living and social standards
of the particular area benefitted due to the Project. The gross economic production of the
area will be increased substantially due to the existence of this project. It can undoubtedly
be said that this project will provide direct and indirect employment and improve the
infrastructural facilities and standards of living of the area.

Objectives of the Study

The objectives of this socio-economic report consist of:

% To conduct socio-economic assessment study in Project Area.

s To know the current socio-economic situation in the region to cover the sub sectors
of education, health, sanitation, and water and food security.

% Torecommend practical strategic interventions in the sector.

s To help in providing better living standards.

Scope of Work

»  To study the Socio-economic Environmental of area from the secondary sources,

»  To conduct socio-economic survey for primary data collection and to know the
current socio-economic situation in the region to cover the sub sectors of education,
health, sanitation, and water and food security,

»  Developing a questionnaire for survey,

»  Prediction of project impact and mitigation measures,

»  Torecommend practical strategic interventions in the sector.

Y
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4.2 BASELINE STATUS

The latest available data has been complied to generate the existing socio-economic scenario

of the study area. Information on socio-economic profile was collected from the Primary

Census Abstract CD 2011 including the Population details of the region. M/s Bajaj
Hindusthan Sugar Ltd, Unit Sugar Located at Village: Khamberkhera, Block: Fulbehad,

District: Lakhimpur Kheri, Uttar Pradesh. Total 24 villages are found within the study area

and Socio-economic data within 5 km radius of the project site which are enlisted in Table

4.1.
Table 4.1
Summary of the Socioeconomic Structure of the study Area
S. No Particulars Study Area
1. Household 10848
2. Total Population 60652
3. Total Male Population 32420
4, Total Female Population 28232
5. Population (Age 0-6 years) 11097
6. Total SC Population 16229
7. Total Literates 27355
Table No. 4.2
Demographic Profile of the Area
Total Total Population
Name of Total Total SC Total
S.No Household Male Female (Age 0-6
Village Population Population | Literates
Population | Population years)
1. Maksoha 1062 5999 3157 2842 1127 1775 2612
Khambhar
2. 1304 7142 3758 3384 1399 2162 3278
Khera
3. Mainhan 382 2042 1080 962 295 1093 767
Ganga
4. 457 2906 1536 1370 602 744 958
Behar
5. Tatarpur 1158 6693 3536 3157 1328 1260 2976
6. Khaiya 1255 6914 3626 3288 1330 1159 2539
7. Hajratpur 393 2287 1199 1088 419 737 1106
8. Anjnapur 147 741 401 340 140 334 371
9. Laukiha 582 3271 1788 1483 519 335 1345
Saidapur
10. 313 1693 916 777 325 351 706
Khurd
11. Sarva 1102 6114 3258 2856 1209 1349 2327
192
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12. Sanda 87 580 309\ 271 77 319 333

13. Mahewa 436 2472 1656 816 279 618 1751

14. Bedaura 65 367 193 174 63 13 201

15. Kunwarpur 6 31 18 13 4 0 18

16. Lilouti 17 110 57 53 12 0 72

17. Shitalapur 275 1626 866 760 278 746 909

18. Chafandi 205 1123 584 539 217 603 499

19. Parsiya 49 328 168 160 49 0 115

20. Bhurha 190 1145 615 530 230 223 626

21. Saidapur 242 1477 773 704 251 63 812

22. Marhia 186 1074 567 507 183 256 564

23. Kaluwapur 235 845 428 417 131 172 581

24. Tbrahimpur 700 3672 1931 1741 630 1917 1889

Total 10848 60652 32420 28232 11097 16229 27355

Total Number of households is about 10848.

Total population of villages within the 5 km study area is 60652 out of which males are
32420 and Females are 28232.

Sex ratio in the study area is 870.

Out of the total population, the population of children within the age 0-6 age-group is

about 11097 (18.29 %).
Scheduled caste population is 16229 (26.75%).

Out of the total population in the study area is 27355 1.e 45.10 % are literates.
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Socioeconomic Structure of the Study Area

70000
60652
60000
50000
40000
32420
30000 28232 27355
20000 16229
10848 11097
. . I
0
Household Total Total Male Total Female Population Total SC  Total Literates
Population Population Population (Age 0-6 years) Population
Fig No.: 4.1 - Population Details in the study area
DISTRIBUTION OF VILLAGES ACCORDING TO AVAILABILITY OF DIFFERENT AMENITIES, 2011
Name of the Numbtar of Type of Amenity Available Type of Amenity Available
Block Inhabited Improved Post Agricultural | Approach Power
Village Education | Medical | Drinking Offi Telephone Transport | Banks Credit Pucca Suppl
Water ce Societies Road PPy
Fulbehad 24 4 4 Yes 2 8 Yes 4 0 4 Yes

4.3 DEPENDENCY ON SOURCES OF WATER
Tap Water-treated: This source of drinking water refers to a source of drinking water which is
provided to the villagers through pipes within their premises or to the villagers through
common taps (public taps/community water points) by the Government departments, local
bodies, panchayats, public or private estate agencies, etc. after treatment. Such a source is

treated as ‘“Tap water from treated source.

Tap Water-un-treated: If the villagers are drawing drinking water through pipes either
directly from a well or bore well or after pumping the well or tube well water, or the water is
supplied through pipes to the households of the village or through public taps without
treatment. Such a source is treated as ‘Tap water from un-treated source’.

Covered Well (CW): A well that is (1) covered on sides from run-off water (i.e., excess water
from rain, snowmelt or other sources flows over the land) through a wall lining or casting that

is raised above ground level on a platform that diverts spilled water away from the well and
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(2) covered so that bird droppings and anima\ls cannot fall down the hole. It is considered as
covered well.
Un-covered Well (UW):
A well which is (1) un-covered on sides from runoff water, (2) un-covered from bird droppings
and animals; or (3) both.
Hand Pump (HP):
Hand pump means where ground water is taken out manually by operating a hand pump.
Tube well / Borehole (TW):
Tube well denotes the ground water source from where ground water is taken out through
electrical or diesel pump. Spring, River/Canal, Tank/Pond/Lark are self-explanatory.
The main reason for this rapid fall in groundwater level is unrestricted extraction of water
through submersible pumps installed at every home. Wastage of fresh water occurs in
mammoth proportions and unfortunately there is no recharging mechanism in place as heavy

construction, accompanied by rising population and expansion of the city is gobbling upland.

Table No. 4.3
Availability of hand Pump and Tube Wells
Name of Only tap Only well Only Only hand More than one
Block (treated/ (covered / tubewell pump source only from
untreated) uncovered) /borewell tap, well, tubewell,
hand pump
Fulbehad Yes 0 4 8 5

4.4 INDUSTRY WITHIN THE 5.0 K RADIUS OF THE PROJECT SITE

e M/S BAJAJ HINDUSTHAN SUGAR LIMITED, Within 5.0 km of the study area
UNIT: KHAMBERKHERA (SUGAR DIVISION)

e M/S BAJAJ HINDUSTHAN SUGAR LIMITED,
UNIT: KHAMBERKHERA (DISTILLERY DIVISION)

4.5 IMPACTS DUE TO GROUND WATER DRAFT
Groundwater is a valuable resource both in the India and throughout the world. Where surface

water, such as lakes and rivers, are scarce or inaccessible, groundwater supplies many of the
hydrologic needs of people everywhere. In the India, it is the source of drinking water for
about half the total population and nearly all of the rural population. Groundwater depletion,
a term often defined, as long-term water-level declines caused by sustained groundwater
pumping, is a key issue associated with groundwater use. Many areas of the India are
experiencing groundwater depletion.

e Lowering of the water table.

e Reduction of water in streams and lakes.

B,
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e Land subsidence
¢ Increase costs for the user.
e Deterioration of water quality

% The main impact of ground water draft by industries is groundwater depletion, a term often
defined as long-term water-level declines caused by sustained groundwater pumping is a
key issue associated with groundwater use which may cause the following impacts on socio
economic condition:

¢ Over pumping lowered the water level, which decline the yield and reduce its availability
for irrigation as well as drinking purposes, which can directly effect to the basic need of the
population

% Crop production decrease from lack of water availability (40% of global food production
relies on groundwater)

% Decline in water level may lead to deterioration of water quality due to excessive ground
water draft may have an adverse effect to the health of the people in the study area.

% When water is taken out of the soil, the chances of soil collapses, compacts, and drops and
causes land subsidence due to removal of subsurface water may increase.

% As the depth to water increases, the water must be lifted higher to reach the land surface

through pumping which require more energy. Hence it becomes prohibitively expensive.

4.6 IMPACT OF GROUND WATER SOURCES DUE TO PAST GROUND WATER
ABSTRACTION
The ground water requirement is 1200 KLD. The water requirement will be met from the
existing borewell. It is noted that no additional ground water structures will be constructed for
this purpose without prior approval of the GWD. Therefore, the impact of ground water

condition due to the present proposed is nil.

4.6.1 MITIGATION MEASURES

Over-exploitation of groundwater was found to have several socio-economic and ecological
consequences. Water development decisions in the State and elsewhere in the country are
primarily guided by economic objectives and criteria, which promote only those investments
that are capable of giving higher direct economic returns in the water sector. As this is existing
project therefore following mitigation measures already being adopted or will be adopted after
getting NOC: The project proponent in consultation with Regional Office, CGWB may
provide artificial recharge through rooftop area for better percolation of rain water.

e The design and construction will be done after detailed engineering in case of requirement

of recharge structure development.
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e The industry will install piezometers fitted with automatic water level recorder having
telemetry system at suitable location and execute ground water regime monitoring
programme in and around the project area on regular basis in consultation with CGWB and
as per as NOC conditions.

e The industry will take up area specific plantation program to enhance the recharge
measures.

e Ground water levels in the area are shallow and in and around the industry, artesian/free
flow conditions are prevailing.

e Decline in the ground water level during last decade is insignificant.

e Stage of ground water development is 51.709 % and Fulbehad block falls under Safe.

e The region is flanked by the great Indo-Gangetic alluvial plains. It is occupied by litho-
assemblage of various geological formations ranging in age from the Archen to quaternary
period. The major part of the area up stream, greater and lesser Himalaya is composed
essentially of variegated granite and granite gnesses with enclaves of meta-sediments and
meta basics and shiwalik sandstone.

e There is insignificant impact on ground water regime around the industry so far from the
present withdrawal.

e If the pace of ground water abstraction remains same, there is no likelihood of adverse

impact on the ground water regime of the area in near future.

Bajaj Hindusthan Sugar Limited, Unit Fulbehad Sugar falls under Safe category as per Central
Ground Water Board categorization. The total freshwater requirement is 1200 KLD 1s sourced
from three existing Borewell. Rainwater harvesting/artificial recharge measures must be
practiced for augmentation, betterment and reducing stress on groundwater resources in long
run.

Rainwater harvesting practices through roof-top is being/shall be carried out and the available

run-off from the same will be used for green belt.

4.6.1.1 ARTIFICIAL RECHARGE

Natural replenishment of ground water storage is slow and is unable to keep pace with the
excessive exploitation of ground water. With increasing urbanization, the land area for natural
rain water recharge is also shrinking and large unutilized runoff carries pollution to the water
bodies. Artificial recharge to groundwater aims at augmentation of the ground water storage by
modifying the natural movement of surface water, utilizing suitable civil construction techniques
to increase the seepage rate exceeding that under natural conditions of replenishment. The

rainfall occurrence in India is limited to about 3 months period, ranging from about 10 to 60

A
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rainy days. The natural recharge is restricte<\1 to this period only. The artificial recharge
techniques aim at increasing the recharge period in the post-monsoon for about 3 months to
provide additional recharge. This would result in providing sustainability to ground water
development.

In hilly areas, even though the rainfall is high, scarcity of water is felt in post-monsoon season.
Due to steep gradients, a large quantity of water flows out to low lying areas as surface runoff.
Springs are the major source of water in hilly areas which gets depleted after monsoon. There is
a need to provide sustainability to these springs Small surface storages above the spring level are
effective in providing additional recharge and sustain the spring flow for a longer period. Most of
the urban areas in the country are facing water scarcity. The dependence on ground water has
increased many folds and the natural recharge to ground water has decreased due to increased
buildings and paved areas etc. Roof top rain water harvesting, which involves the collection of
rainwater from the roof of the buildings and its storage in surface tanks or recharge to sub-
surface aquifer, can play an important role in conservation of water. Thus, the need for artificial
recharge of groundwater is beyond doubt and is the most powerful management strategy
available to face the challenge of fast depletion in ground water storages.

Inside plant premises

Rainwater harvesting can be done by diverting the runoff that is generated from roof sheds,
roads and green belt areas of recharging into ground water system. Implantation of recharge
mechanism ensures the balance between the discharge vis-a-vis recharge of the aquifer system
and improvement in the ground water quality. The normal annual rain fall for the said area has
been taken as 1231 mm. based on the site plan and land use pattern of the plot, the computation
of runoff for each unit has worked out and the details are tabulated below:

Table No 4.4
Estimation of annual rainfall runoff potential

Area | Coefficient| Rainfall Quantity of
S. No| Land use type
(sqm) of runoff (m) Rainwater (cub m)
Roof Top
1. 5750 0.85 1.231 6016.51
Area
Total 5750 6016.51

From the above computation, it is evident that a total quantum of 6016.51 cum/year of
rainwater can be fruitfully harvested & recharged from plant premises annually by constructing
suitable recharge structures against the mandatory requirement of 216000 Cum/year. In order to
design the recharge structures, hourly runoff of 30 mm/hr has been taken into account and the

details are tabulated below.

A
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Hourly Compultati oﬁ of Runoff — (30 mm/hr)

. Intensity .
Area Coefficient . Quantity of
sqm of runo ainwater (cub m
S.No | Land use type (sqm) P i of Rzilllll)lfall Rai (cub m)
1. | RoofTop Area | 5750 0.85 0.03 146.625
Total 5750 146.625

Structure Calculation:

STRUCTURE CALCULATION:

Thus, the total rainwater harvesting capacity of roof top area of the industry is about 146.625
Cu.mts per hour.

Assuming retention time of 0.03 hour in the recharge pit, the design volume for the recharge
pit is 146.625/4 = 36.65 m’

Let us provide recharge pit of 2 m X 2 m in size and 2.5 depth.

Volume of one pit = 10 m3

Capacity of One Bore well recharge: 30 Cubic meter

Average Recharge Capacity of Pit with two well = 10 + 30 + 30 = 70

Required no. of pits = 36.65 / 70= 0.52 (1 appx.)

Proponent shall provide 1nos. recharge pits each of 2 m X 2 m X 2.5 m in size at peak rainfall
intensity of 30 mm.
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Fig No.: 4.5 Proposed designs of Double Bore Recharge structure

The location of these sites would be located as per the layout of storm water drains and the
catch basins that are proposed to be constructed. Necessary precautions shall be taken to
avoid any contaminated water entering into the recharge structures. The recharge structures
would be so designed that these are operational only during the monsoon seasons. All the
structures are to be constructed in series and the overflow from one may be accommodated
to the next structure. For the plot areas having green belt necessary slopes may be given so
that the rainfall runoff is channelized and diverted to the proposed recharge shafts. While
implementing the recharge structures, it is suggested that the spacing between two
consecutive recharge trenches may be 50 meters apart. Settling chambers may be located at

suitable locations before the recharge structures so as to avoid any excess siltation to the
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recharge trenches. Provision of Geo-textile\ mesh/ Johnson cloth on the top of the filter
media is preferable to avoid frequent clogging of the filter media. Special care needs to be
taken for identifying the exact locations of the recharge structures so that the ground water
augmentation is optimal. The area under recharge project has hydro-geological conditions
having alluvial aquifer systems, exact depth of recharge well and its slot positions would be
ascertained based initial wells and subsequently tested for its intake rate. Proper type of rig
deployment and construction of recharge structures warrants for strict supervision of ground
water experts while implementation. It would be imperative that the recharge wells are tested
and it is suggested that slug test may be conducted at selected recharge wells so as to
ascertain the dissipation rate of the rainfall runoff to the aquifer systems. Such an approach
shall ascertain the proper recharge mechanism at the study area. Therefore, the total annual
recharge from rain water harvesting is about 124432.51 cub m per year against the
withdrawal of 216000 cub m per annum of ground water (which is around 5 % only). The
balance amount of recharge shall be made by adopting suitable village ponds in the Fulbehad
block and converting them in recharge ponds. Implementation of recharge mechanism in the
study area would create a balance between the recharge vis-a-vis discharge relationships of
the aquifer system. It shall also maintain the ground water quality, which may deteriorate

due to prolonged pumping, and the recharge of fresh rainfall runoff shall compensate it.

4.6.1.2 Artificial Recharge of Ground water from the village Pond:

Recharge can either be natural, from precipitation that falls on the earth’s surface and moves
on its way underground or it can be artificial, from human activities that deliberately or
inadvertently replenish an aquifer. Artificial recharge may be defined as the process of
replenishing groundwater by augmenting the natural infiltration of rainwater or surface water
into underground formations through various methods designed depending on the
topographic, geologic and soil conditions.

Pond in the village is generally filled with water only during the rainy season and during
summer they are dry. It is proposed to adopt these village ponds to take up artificial recharge
artificial recharge to ground water of the pond water, which is overflowing to adjacent areas
during monsoon period. The artificial recharge to ground water in the pond area will result
into rise in water levels in the village tube well as wells and increase the supply of water to the
land adjacent for irrigation purposes. Thus, recharge scheme in the pond will benefit the tube
wells.

The industry has adopted 2 ponds located in Village: Khamberkhera, Chamalpur for artificial

rain water harvesting are as recharge shaft and natural percolation in ponds which will result
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into creation of additional recharge Whicﬁ will be sufficient to fulfill the mandatory
requirements as per guidelines of Ministry.
Total pond area is 2.1929 hectare i.e 21929 m’.
Table No 4.5, Details of ponds
Type Village Name | Gata No. Area (Hectare) Existing Depth

Pond -I | Khamberkhera 981 1.1409 3
Pond -1 Chamalpur 740 1.0520 3
Grand Total 2 2.1929 3

The details of pond and available runoff to be recharged are as under in the table:

Table No 4.6, Recharge calculation in ponds
Depth in Total Quantity
Sr Village Name Area (in Area meter Storage 60% No of | of water
No 8 Hectare) (m2) after Ca ac? ? Filling to be
Desilting pacity recharge
1. | Khamberkhera | 1.1409 11409 3 34227 | 20536 3 61608
2. Chamalpur 1.0520 10520 3 31560 18936 3 56808
Grand Total 2.1929 | 21929 3 65787 | 39472 3 118416

From pond total water available recharge will be 118416 m’.

The total amount of recharge through adopted pond will be 118416 m® in a year and
withdrawal will be 216000 m’ per year.

Existing industry is situated in Safe block Fulbehad of district Lakhimpur Kheri as per Ground
water dynamic 2020, hence we will have to recharge 50% of total withdrawal annually.

As per CGWA guidelines total amount of rainwater to recharge for the withdrawal of 216000
m3/Annum is 108000 m*/ Annum.

Against requirement of 108000 m’/annum, the company will recharge 118416 m’/annum

through Pond).
Table No 4.7,
Recharge Summa
Total Fresh Water Requirement for Sugar project 1200 KLD/216000 cum/year
Source of water for plant activates Ground Water
Maximum up to 50% recharge
RHW potential /Artificial recharge required Criteria (Safe Zone) 108000
cum/year
Total artificial rainwater recharge outside the plant 6016.51 cum/year
Total artificial rainwater recharge Inside the plant 118416 cum/year
Total recharge 124432.51 cum/year
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SCHEMATIC DIAGRAM OF POND RECHARGE TO BE CONSTRUCTED IN

VILLAGES
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4.7 DYNAMIC GROUND WATER RESOURCES
With increasing population and development activities in Lakhimpur kheri district, block:

Fulbehad as a whole more and more withdrawal of ground water is taking place to meet the
ever-increasing water requirement. Quantitative assessment of ground water availability in
space and time is one of the vital component and pre requisite for planning ground water
development in an area. As such it requires enormous data on various parameters including

water level fluctuation, specific yield, draft etc. to assess ground water availability. Periodic
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assessment of ground water resources is being\ done by Central Ground Water Board and the
resources availability along with categorization of assessment units are available in the
standard publications of CGWB as well as on the web site.

The dynamic ground water resource is replenished able annually by precipitation, irrigation
return flow, and canal and tank seepage. The total ground water recharge includes the annual
replenish able ground water recharge and potential recharge in shallow water zones. The
62.399 % of this resource can be utilized for irrigation purpose leaving 12.18 % for domestic
and industrial uses.

Groundwater Resources of an area can be distinguished under two categories -

1. Dynamic Ground Water Resources

2. Static Ground Water Resources

DYNAMIC GROUNDWATER RESOURCES

Dynamic groundwater is that amount of water, which is found in the natural zone of
fluctuation in an aquifer due to ground water recharge. Total Ground Water Recharge (Rt) of
the area can be estimated by assessing the various component of the following equation.
Equation: Rt = Rr + Rs+ Ri + Sr +Rc

where:

Rr= Recharge from Rainfall

Rs = Recharge from irrigation due to surface water

Ri = Recharge from irrigation due to groundwater

Sr = Recharge through surface water bodies

Rc = Recharge to confined aquifer

The U.P. state ground water department after reconciliation with CGWB, has estimated block
wise dynamic ground water resource for the year 2020 as per recommended methodology of
GEC-1997. Since these data have been accepted by NABARD, for formulation of future

irrigation development plan in the district:

The project area forms a part of administrative Block: Fulbehad, | 14990.150 ham
District: Lakhimpur Kheri. As per the reported data, (Report on
Dynamic Ground Water Resources of Uttar Pradesh, CGWB, 2020)
a summarized Ground Water Potential of Fulbehad block,

Lakhimpur Kheri district is as follows: Net Annual Ground Water

Availability (Ham)

Gross Ground Water Draft for All Uses (Ham) 689.119
Stage of G.W. Development (%) 51.709 %
Category Safe

) .
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4.8 STATUS OF GROUND WATER DEVELOPMENT

4.9

The present max ground water users are nearby villages using ground water for irrigation &
domestic purpose. The ground water withdrawal units are mainly tube wells, ranging in
depth between 60 to 120 feet below ground level, operated by mono block pump sets.

The block wise ground water resource potential in the district has been assessed as per GEC-
97. The stage of ground water development in block is 51.709 % and it is in safe category.
The total replenish able ground water resource in the district is 16655.720 ham, of which the
total existing ground water draft by all means is 689.119 Ham. The net utilizable ground

water resources for future irrigation development are — 7062.150 Ham.

RECOMMENDATION AND SUGGESTION

e Awareness program about the conservation of ground water resources to make the
population aware.

e The crops consuming less quantity of water may be grown in place of crops requiring
more water in the water stressed areas.

e The abandoned dug wells may be cleaned and should be used for recharging the ground
water by utilizing the surface monsoon runoff.

e The water level monitoring network needs to be increased in the block.

e Artificial rainwater recharge must be adopted by Non-agricultural users to compensate the
draft.

A
Ve
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CHAPTER-5

MEASURES ADOPTED FOR WATER CONSERVATION, BRIEF WRITE UP ALONG
WITH CAPACITY AND FLOW CHART OF STP/ETP AND WATER BALANCE

5.1 ADEQUATE METHODS OF WASTEWATER TREATMENT

Industry has already installed biological treatment having adequate capacity as per norms. A

conventional mode of Activated Sludge Process is incorporated.

Nature of Waste

YV V V V

>

Washing water
Process Water

C.T blow down
Pumps & Seals

Boiler Blow down

Following Treatments are carried out.

>

YV V.V V VYV V V V

Collection Tank/Buffer Tank
Aeration Tank

Clarifier

Collection & Lifting sump
MGF

ACF

Storage Tank

Cartridge Filter

Receiving Tank to cooling tower & reuse in process
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5.2 DETAILS DESCRIPTION OF CAPACI'i‘Y AND FLOW CHART OF EFFLUENT
TREATMENT PLANTS WITHIN THE PROJECT

I
|

s THL 3

k3lq

Fig: 5.1, Existing effluent treatment Plant

5.3 DETAILS OF WATER CONSERVATION MEASURES TO BE ADOPTED TO
REDUCE /SAVE THE GROUND WATER THROUGH RECYCLING OF WATER
To meet the requirement of project a total of 1200 m*/day of fresh ground water need to be
abstracted. To meet the balance requirements for gardening etc recycled of water from
secondary effluent will be used.
Since the area falls in the Safe category and the ground water level of the area is less than 5
m bgl, hence ground water recharge proposed against anticipated groundwater draft. The
annual draft is 216000 cum/year.
To harvest rainwater, rainwater harvesting structure will be constructed within the project
area. Further, for ground water monitoring peizometers already installed and few more will
be installed in project premises and in nearby areas. Water recycling is an essential
component of managing our water resources efficiently and making the most of a resource
that is often wasted. Water recycling cannot be adopts due to quality issue of waste water.
In practice this means using high quality water for drinking and other personal uses, but
not necessarily for purposes where alternative water sources can be safely used, such as
toilet flushing, garden watering and crop irrigation. The water balance chart of the project

is given in Fig: 5.2.

\
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HOT WATER CONSUMPTION EFFLUENT POWER PLANT EVAPORATION AND
MW5EID GENERATION 412K1ID CONSUMPTION
Boiler Condensote water 17T ELD ForStrong Acd and MNELD
Maceration Equipzent Testing base, mixed bed, RO Condeusate Cookag
Vacwsm Filter Miscellaseons teject, Back wash Evaporanon from CT
Pons Evaporator and Juice Tower
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(153 La/TCH) Bailer Blow Dows
" L EMERGENCY
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ETP Studge TREATED
M KLD WATER

AVAILABLE1®9S [ ] DISCHARGE ON TO

KLD (150 3| SURFACE WATER

Lit/TCH) JTRRIGATION

Fig: 5.2 FLOW CHART FOR WATER REQUIREMENT

5.3.1 EFFLUENT TREATMENT PLANT PROCESS

The detailed process to treat the waste water generated from the sugar industry is given

below:
Table: 5.1
Typical Composition of Sugar Industry Wastewater
S.No Parameters Average
1 pH 5.82 mg/Lit
2 BOD 1500 mg/Lit
3 COD 3000 mg/Lit
4 TS 3450 mg/Lit
5 TDS 2430 mg/Lit
6 TSS 925 mg/Lit

(A) Bar Screen- Bar Screens or sometimes called Bar Racks are normally installed as the

first line of defense to remove large objects primarily, rags, woods and rocks that manage
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to escape and find their way through the éewer systems. Usually, these objects can be of
extreme nuisance because if left around going to the main treatment plant, they pose a
significant risk of damaging pumps and blocking valves. The racks require constant
attention to clean it manually or mechanically and whatever collections of materials are

stored in a waste bin before sent to sanitary landfill for disposal.

(B) Oil and grease pit (Oil skimmers)- The skimmer is a rotating cylindrical device design
to remove the surface oil layer. It consists of using cohesive force between the oil and the
surface of the material to be move up. The metal part must be immerged in 1cm to 3cm of
the free oil layer floating on the top of the water. The oil catches in the rotatory device drop
in a conveyor which evacuates oil in a container for oil recovery. After bar screen waste
water will move to Oil and grease pit. Here all the oil and grease will be removed from the

waste water.

(C) Equalization Tank- Effluent from the oil and grease pit comes to the equalization tank
in wastewater treatment. The main function is to act as buffer. To collect the incoming raw
effluent that comes at widely fluctuating rates and position to the rest of the ETP at steady
(Average) flow rate. During the peak hours ETP comes at high flow rate. The equalization
tank stores this effluent and lets it out during the non-peak time when there is no /little
incoming effluent. In equalization tank 45% of BOD, 42%CQOD, TS and TDS 18%, TSS

17% will be removed.

(D) Primary Clarifier is settling tanks built with mechanical means for continuous removal
of solids being deposited by sedimentation. Clarifiers work on the principle of gravity
settling. The heavier suspended solids settle in the clarifier due to the quiescent conditions
provided in the Clarification zone. The settled solids are swept to the centre well provided
for collection of sludge with help of moving scraper blades. In clarifiers 97% of COD, 95%
BOD, 77.5% TDS, 88.8% TSS and 79.23% of TS will be removed.

(E) Aeration Tank- Aeration is the most critical component of a treatment system using
the activated sludge process. A well-designed aeration system has a direct impact on the
level of wastewater treatment it achieves. Aeration provides oxygen to bacteria for treating
and stabilizing the wastewater. Oxygen is needed by the bacteria to allow biodegradation
to occur. The supplied oxygen is utilized by bacteria in the wastewater to break down the
organic matter containing carbon to form carbon dioxide and water. Without the presence
of sufficient oxygen, bacteria are not able to biodegrade the incoming organic matter in a

reasonable time.

h
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In the absence of dissolved oxygen, degradation must occur under septic conditions which
are slow, odorous, and yield incomplete conversions of pollutants. In aeration tank 82% of
BOD, 81% of COD, 20% TS and TDS, 21% TSS will be removed. During this process a

mass of biologically active flocks called Activated Sludge is formed.

(F) Secondary Clarifiers (f) Secondary Clarifiers are settling tanks built with mechanical
means for continuous recycling of Activated Sludge. Clarifiers work on the principle of
gravity settling. The heavier suspended solids settle in the clarifier due to the quiescent
conditions provided in the Clarification zone. Settled culture from secondary tank will be
recycle to Aeration to maintain the MLSS in aeration tank. In clarifiers 97% of COD, 95%
BOD, 77.5% TDS, 88.8% TSS and 79.23% of TS will be removed.

(G) Treated Water- Treated water will be used for green belt development, floor washing

and sprinkling.

Table: 5.2
Typical Composition of Sugar Industry Treated Water

S.No Parameters Average
1 pH 6.5—-7.5 mg/Lit
2 BOD < 30.0 mg/Lit
3 COD < 150.0 mg/Lit
4 TS 1200.0 mg/Lit
5 TDS < 2100.0 mg/Lit
6 TSS < 30.0 mg/Lit

Detailed Flow Diagram of existing ETP of sugar industry is enclosed below and Sulphur

recovery Flow:

\
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6.0 CONCLUSION & SUMMARY

The premises of M/S Bajaj Hindusthan Sugar Limited, Unit: Sugar Plant is situated on Village:

Khamberkhera, Block: Fulbehad, District: Lakhimpurkheri, Uttar Pradesh well connected with

road to major cities. The area falls in Fulbehad Block. The total ground water requirement of

plant 1200 m’/day or 216000 m® /year. Since the area is non-notified and falls in Safe category,
as per CGWA guideline NOC is required for ground water withdrawal subject to adoption of
artificial recharge to ground water.

» The study area theoretically covers within the circle encompassed by 5 km radius around
the Plant site is classified into 4 classes - viz. Crop Land, Fallow & Rural Land.

» The climate of Lakhimpur Kheri district is Sub humid to subtropical climate with
maximum and minimum temperature is 32.3 °C and 15.6°C respectively.

» The ground water exploration in the district reveals that clay group of formations
dominates over the sand group in the district area. Ground water in the district occurs in
the alluvium under water table and semi-confined to confined conditions.

» Based on the depth to water level of the district, the pre monsoon depth to water level
ranges between 5.4 m bgl to 7.2 m bgl. Pre monsoon depth to water level map is prepared.

» Based on the depth to water level of the district, the post monsoon depth to water level
ranges between 2.7 m bgl to 4.5 m bgl. Post monsoon depth to water level map is prepared.

» A detailed groundwater level monitoring has been carried during post-monsoon season at
about 9 different locations within the buffer zone from existing open wells and bore wells.

» From secondary data available with GWD, water level fluctuation was computed.

» The water level fluctuation between pre monsoon and post monsoon period of the district
varies from — 2.7 m to 2.7 m.

» The Physio-chemical quality of groundwater was compared with drinking water standard
(IS: 10500- 2012). Some of the parameters of the groundwater samples showed values lower
than the permissible limit. Thus, can be concluded from the sampling results for
groundwater that some of the parameters are in lower range so adequate measures to be
taken before consumption of the same as per standards. (IS: 10500-2012).

» Artificial recharge has been practiced within the Plant premises. Rainwater harvesting
practices through roof-top is being/shall be carried out and the available run-off from the
same will be used for green belt or dust suppression etc.

» There are three existing Bore-well present in the Industrial premises. The monitoring of
groundwater abstraction is done on regular basis.

» Awareness program about the conservation of ground water resources to make the

population aware.

]
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Bajaj Hindusthan Sugar Ltd.,

Annexure-1

Spiral Ladder

Annexure-2

Drainage
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Annexure-3

Annexure-4

e

Water Spray from water Tanker Water Spray
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Annexure-5

On-line Monitoring System Display

Annexure-7

Hazardous Waste Storage
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Bajaj Energy Ltd.,

Anneure-1

Ed GPS Map Cameral

Tatarpur, Uttar Pradesh, India

ZRBJ+X9P, Tatarpur, Uttar Pradesh 262506, India
Lat 28.017522"°

Long 80.820676°

16/10/232 12:21 PM GMT +085:30

Spiral Ladder

217



2586

Annexure-2

e

Tatarpur, Uttar Pradesh, India
ZREJ+XSP, Tatarpur, Uttar Pradesh 262506, India
Lat 28.017632°

8 Long BO.830488°

Y 16/10/23 12:24 PM GMT +05:30

Hazardous Waste Storage
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‘www
12.04-2024 Bajaj Energy Lim = _Pilibhit_as per ins ction_dat
e B I
Name & Address of Industry M/s Bajaj Encrgy Limited, Unit-Barkhera,
7N Distt-Pilibhit, PIN-262203. =]
.| Namer of Contact Person Mr. Prasant Singh, A.M, EHS
) . Mobile: 09720012951 PE———
. | Date of Inspection 12.04.2024
4. | Nature of Industry Power Plant ==\
5. | Category of Industry L/M/S Large, Year of commissioning- 2011 i
6. | Operational Status Operational |
7. | Installed Capacity 2x45 MW=90 MW.
8. | Process Details with Material Balance: =
e Boiler -2x190 TPH CFBC boilers with fue] as Indian Coal Coalfield/National coal field
Ltd. Make of boiler are Thysan Krupp (Single drum, Cold Cyclone with patural
Circulation & Balance Draft) with operation steam pressure & femperaiure at 110
Kg/em2 & 540 degree centigrade.
. Tulbing -2x45 MW is Siemens make with rated Input pressure & Temperature of 105
Kg/em’, 535°C.
« DM Plant -Make lon Exchange -Capacity of 24 M /Hours.
« CHP-Make Techpro having capacity 160 TPH.
» Cooling ~-Tower- Make Paharpur, Holding Capacity- 16,200 KL =
9. | By Product Nil
Status of Water Consent Up to 31.122025 (copy Enclosed as.
10. Annexure-1) =
Compliance Status Complied
Sratus of Air Consent Up to 31.12.2025 (copy Enclosed as
1. Annexure-1)
Compliance Status Complied
Status of Hazardous Authorization o 30.042025(copy [Enclosed as
12. Annexure-2) ;
Compliance Status Complied
13. | Source of Water Tube well
14. | Utilization of Water Process/ Floor Washing/ | Process- 8745 KLD.
Cooling/ Boiler etc. Cooling- 4031.76 KLD.
Domestic- 5.78 KLD. |
15, | Details of ETP Installed (Mention of ETP ETP Capacity -1000 KLD.
Units) Bar Screen, Mechanical, Oil & Grease Trap,
Equalization tank, Coagulation and Chemical
Mixing Tank, Tube settler, Pressure Sand
Filter, Activated Carbon Filter, Sludge drying
beds, Treated water storage lagoon (Cap.
13000 KL) ]

o
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980 KLD, Unit was closed during inspection

16. | Effluent Quantity (KL/Da '
S v (RWDRy) o dated 12042004
17. | Quality of Treated Effluent During  inspecti TP collected and
Sample of Final Outlet of E PCB
analysed in Central Laboratory UP 3 0.
Lucknow and as per analysis report pH-7. 5
BOD-22.0 mg/L, COD-164.0 mg/L, TSS-68.
mg/L, TDS- 13260 mg/L (Enclosed &S
Annecxure-3) —

18. | Point of Discharge and Final Discharge Green Belt.

19 | STP Status for domestic Effuent STP -100 KLD, operational J
20, | Whether unit has taken permission from | Yes, (Copy Enclosed) As Anexxure-4) _J
| CGWA for ground water extraction (Yes/No) _ ,

21. | Whether water meter installed on tube well | Installed

22. | Source of Air Pollution Boiler & DG Sets

23 Details of Fuel Used Coal 1600

' Furnace Oil 80-100 KL/ Year
24, | Details of APCS & Stack Height ESP. Stack height-110 meter from ground
In compliance of Board direction industry level. Online Continuous Emission
‘ Monitoring System installed.

25, | Details of DG Set (Whether installed acoustic |3 No's, 1000, 500, 320 KVA acoustic | |

enclosure) enclosures installed. -

26. | Stack Emission Monitoring As per the prescribed norms, Stack monitoring

report dated 12.04.2024 is as —
SPM- 40.38 mg/NM’(Standard-50 mg/NM”
(Copy Enclosed as Anexxure-5) B
27.| Pollution Control Measures Adopted for | » At CHP DS DE System installed. g
fugitive emission confrol and Status (Near | » At Coal Crusher DS & DE system | ¢
Coal Handling Area, Coal Crusher Area, Ash available. !
Disposal Area, and other plant Area) » At Ash Yard Water Sprinkler Arrangement

.

Available. -
» Water Monitors-07 No's.
» Hydrant Valve- 30 No’s.

28 - Ash Management

||

e Fly Ash generation- 63843 MT =

e Bottom ash generation/disposal -6229 MT

e Measures taken for ash handling/collection/ | -
disposal- 03 No’s Silo Installed. 8

e Details of Silo -Fly Ash silo-2x250MT,
Bottom ash silo-100 MT.

' 29. ' Quantity of Hazardous Wastc

|

Used Oil- (cat, -5.1)-4KL/annum,

Waste oil- (cat. - 5.2)-0.5 KL/Annum,

Waste Oil Residue (Cat.3.0)- 0.3 KL/Annum
Used lon Exchange Residue- (Cat. -4.0)- 1.0
MTA. Agreement made for disposal with M/s
Bharat Oil and waste management Itd. Kumbi
Akabarpur road, Kanpur Dehat. (Enclosed as
Annexure-6)
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- 30.T Whether

Ein any Bypass arrangement
1.

No bye pass Arrangement.

Any other specific remarks

132,

Com,i'“ﬂnce of Recommendation of joint committee in reference of order pa—ssed by
' Hon’ble NGT in OA No. 691/2022 dated 23-02-2023,

Recommendation of joint committee

The unit hes installed casy ladder for the
monitoring of flue gas emission as per CPCB
guide line.

g Compliance status asper inspection dated During inspection dated 12-04-2024 it is
12-04-2024.

found that unit has installed circular ladder on
stack. Photograph of circular ladder 1S
enclosed.

(mpmal)

Scientific Asstt
U‘P.POC‘BO’ B’rei.l.ly

(Sunil Singh Chauhan)
A.S.0
U.P.P.C.B., Bareilly

il

(Rohit Singh)
Regional Officer,
UPPCB, Bly
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Avmexeye -1
% Uttar Pradesh Pollution Control Board -
s Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
> Prome 082 2-2TNGE 2720001, Fas 05222720704 Donad imbalitugpet in, Wik www.uppcheas
— — -— - i -
194824/UPPCB/Bareilly(UPPCBROYCTO/both/PILIBHIT/2023 Date: 05/12/2023
Ta,
M/s
BAJAJ ENERGY LIMITED -
: imited. V ication Td-
Bajaj Energy Limited, Village- Barkhera, Dist- Appl
Pilibhit PILIBHIT,262203 23180058

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1951

CCA 15 hereby granted 10 BAJAJ ENERGY LIMITED located at Bajaj Energy Limited, Village-
Barkhera, Dist- Pilibhit, PILIBHIT,262203. subject 1o the provisions of the Water Act, Air Act and the
orders that may be made firther and subject to following terms and conditions :-

[ This CCA BAJAJ ENERGY LIMITED granted for the period from 05/12/2023 to 31/12/2025 and valid
lor manufacturing of followng products.

S '“'Product EQnanIi:y ftmn : i
|~q ! ‘|, . |
1 Power { Electricity) 190 |Megawatt

2. Conditions under Water{Prevention and Control of Pollution) Act -1974 as amended :-
(1) The daily quantity of effluent dischasge (KLD) :-

Kind of Effluent | Quantity(KLD) | Treatment facility Discharge point |
Domestic ' 10 KLD | STP Trrigation in unit
L | | ~ premises
" Industrial 980 KLD ETP Partially used in
| Process and rest
‘ 1 used in ash
e ! ! L Muenching |

(1) Trade Effluent Treaument and Disposal :<The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.

In casc of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with a report in this regard to be dispatched immediately,
(ri) The treated cffluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from tme-to-time ;=

Industrial Effluent Quality Standard

S.No. Parameter Standard .‘{
| 1 pH 5.5-9.0
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[ 2 | BOD —'14__—_‘56@7:%
3 TSS 100 mgh |
4 cop | 250mgh |

as is required with

(iv) Sewage Treatment and Disposal - The applicant shall provide comprehensive sTP
duction has to be

reference 10 influent quantity and quality.In case of stoppage of funclioning of STP, pro
stopped immediately and this Board has to be intimated by fax/phone/email with 8 report in this regard to be
dispatched immedsately.

(v} The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so 8s to achieve the quality of the treated sewage to the following standards.

'SNo.  Parameters Standards =
T |  webwmn | @
& 1 pH | 551090 |
3 . TSS(mglL) | 100

3. Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended :-

i) The applicant shall use following fucl and mstall a vomprehensive control system consisting of control
cquipment as required with reference to gencration of emissions and eperate and maintain the same
continuously so as to achieve the level of poliutants to the following standards,

Air Pollution Source Detalls
S No. Alr Type of fuel] Stack no | Comroi Helght_of
’ Pollution Device Stack
Source |
1 |190TPH & Coal C1 Particulate | Individual ESP |
190 TPH ' Matter | and common |
‘ L slack of 110
S . _ Meters
Emmission Quality Stunduards
[_S_No. Stack no Parameters | Stgu;arE '
LA 01 Particulate Matter 50 mg/Nm3 |

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phonefemail with a report in this regard to be
disparched immediately

(11) The unit will not use any type of restricted fuel,

iii} Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure as is
required for mecting the ambient noise standards for night and day time as prescribed for respective
arcas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Day time : from 6.00 am. to 10.00 p.m., Night time: from 10.00 p.m. 10 6.00 &m.

Standards for Industrial |Commercial Residential Silence
Noise level in Area Area Area Zone
dbiA) Legq

Day | Night| Day | Night| Day | Night| Day |Night
Time | Time | Time | Time | Time | Time | Time | Time
75| 70 1 65 | 55 | 55 | 45 ; 30 1 40
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4. Essential documents to be submitted by the Indusiry/Unit as Applicable :-

{1} Environment Statement in Form-V of Environment {Protection) Rules, 1986.

(1) Quarterly compliance report of the CCA, photograph of ETP/APCs Waste Storige Arce.

5. Competent Authonity reserves the right to change/modify/add any time any condition of thi¢ CCA.

6. Unit has to comply with the follewing specific & general conditions, Non complinnce of any provision ol
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legol oction under the aforesaid Acts and Rules.
7, In compliance 1o the G.O 1011/81-7-2021-09 (Writ)2016 dated.13.10,2021 issued by Department of
Envirannient, Forest and Climate Change, Uttar Pradesh. You are directed to develop Miyawaki Forest as
per the SOP availuble at URL -hitp://www.upecp. in/TramningSession.aspx for ensuring timely compliance of
thig direction, you are hereby directed to submit o bank guarantee with minimum validity of one year of the
amount equivident to the sum of initial consent fees (Air and Water) or Rs. 50,000/ (Rs. Fifty Theusand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board

8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

I The applicant shall get analysed the samples of effluent/emission'hazardeus wastes al least once in & three
month from the laboratory recognized by the MoEF and shall report to the UPPCB,

2. The applicant shall however, not without the prior consent of the Board bring into usc any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit,

3. Treated Industial waste warter and domestic waste water shall be disposed jomtly at one disposal pomi.
The applicant shall provide discharge measurement equipment at fival disposal peint.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found thut the industry is not

complying with stipulated conditions vr any further direction/instruction issued by the Board, legal action

shall be minated against the applicant,

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof

fi. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/manitoring of efficiency of pollution control systems.

7. The industry shall provide Inspection Book at the time of inspection to the Board's officials,

8. Whenever due 10 2ny accident or other unforeseen act or event, such emission occurs or is apprehended to
oceur in excess of standards laid down, such information shall be reported to the Board's offices and all

other concened offices. In cage of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect

9. The industry shall operate in a manner so that all enmissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agnculture productivily, human habitation etc, by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be

reporied to Board's offices. The indusiry shall be liable 1o pay compensation also in such cases as decided by

the Competent Authority.

11. The applicant shall apply before the 60 days of expicy of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in efftuent discharge

point or emission point
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2. The Board reserves the right 1o revoke/add/modify any stpulated condition issued along with CCA, a8
may be necessary.

Specific Conditions:-
1= This consent is valid for 90 MW, Day power production.
2. Industrial eMuent of 980 KLD shall be treated in 1000 KLD ETP and treated ctfluent shall ke partially
wsed i Process and rest shall be used 1n ash quenching
3- Domuestic sewage 10 KLD shall be treated in STP of 100 KLD capacity and treated sewage shall be used
I IEAZAton 1N unit premises,
4- No teeated or untreated ¢ffluent 15 allowed to discharge ousside the premises of the unil,
5- Unit shall mamntain and operate Air pollution control system i. ¢. Electrostatic precipitator in the 02 boilers
of 190 TPH each regularly and ensure that stack emissions shall always meet the norms specified in Rule 25
of Environment (Protection)Rules 1986,
t- Umit shall identify recipient drains’ rivalets and their ws & d/s location in consultation with UPPCB and
shall carry out menthly monitoring of identified recipient drains at w's & d/s location through lab recognized
under Environment (Protection) Act, 1986 and shall submit the analysis report on monthly basis by 10th of
every menth 10 CPCB and UPPCB,
7- Process efflucnt / any waste water shall not be allowed 1o mix with storm water. Storm water drain shall
be passed through guard pond.
K- The overall noise fevels in and around arca shall be kept well within the standards by providing noise
control measires tncluding scoustic hoods, silencers, enclosures ete, on all sources of noise generation. The
ambient noise level shall confirm to the standards under the Environment (Protection) Act 1986,
9- Unit shall make temporary storage facility for storage of hazardous waste in the premises before it will
sead to TSDF as per the provisions of Hazardous and Other Waste (Management and Transboundary
Movement) Rules 2016,
10- Unit shall comply the provisions of Hazardous and Other Waste (Management and Transhoundary
Movement) Rules 2016 and shall obtein authoeization for disposal of hazardous waste.
| 1- Unit shall install the board showing daily eavironmental statement ic chemicals used in the treatment off
efMuent, flow meter reading, hazardous waste generated and sent 10 TSDF ete.at the main gate of the unit,
12- Unit shall comply the provisions of Water (Prevention and Control of Pollution) Act 1974 as Amended
and Environment {Protection) Act 1986, and direction issued by Hon'ble National Green Tribunal, New
Delhi in Order dated 13.07.2017 in OA no. 20002014, M.C, Mchta v/s Union of India.
I3 Unit shall develop Green Belt in minimum 33 percent arca of Industrinl Premises as per the provisions
laid down in office order no. HI16405/220/2018/02 dated 16-02-201% of U.P, Pollution Control Board. The
copy of said office order is available on the website of U.P. Pollution Control Board www.uppcb.com.
14- Unit shall submit ground water quality monitonng report done by MoEF & CC approved laboratory in
every 3 maonths,
15- This Consent order shall sutomatically become invalid on issuance of Closure Order by C.P.C.B (
UPPCB and further on Revoking of Closure order, the Consent order shall become valid.
RAJENDR Sieeromer
ASINGH [rameie

Chief Environment Officer

Copy o

Regionul Officer Bareilly 1o ensure compliance of the conditions imposed w the consent order.
L

Chief Envir_onmwt Officer
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UTTAR PRADESH POLLUTION CONTROL BOARD

TC-12V, Vibhuti Khand,Gomti Nagar, Luckrow-226010  Filizexc/ye - 9
\—

Ref, No: 8834/UPPCB/Bareilly(UPPCBROVHWM/PILIBHIT/2019 Dated: 30/04/2020

To,
M/s BAJAJ ENERGY LIMITED
Village - Barkhera, Tehsil - Bisalpur, District - Piliohit, PILIBHIT, 262203

Tehsil :Bilaspur
District :PILIBHIT

Sub.:- Authorisation issued under the provisions of Hazardous and Other Wastes (Méenagement and
Transboundary Mevement) Rules, 2016

1. Number of authorization and date of issue 8834 and 30042020 .
2. Reference of application (No. and datc) 5387493 and 11/06/2019 .

3, MrASHOK KUMAR MEHTA of M/s BAJAJ ENERGY LIMITED is hereby granted an
authorization based on the enclosed signed inspection repon for generation, colicction,
utilization, storage and disposal or any other use of hazardous or otler wastes or both on the

premises situated at Village - Barkhera, Tehsil - Bisalpur, District - |
Details of Authorisation

S No. Category of Hazardous  Authorised mode of disposal Quantity{ton/annum)
Waste as per the Schedules  or recycling or utilization or |
LIl and ITT of these rules co-processing, etc.
1 %ci?edule I{Category 5.1)- Usad | TSDF/ Authorise recyclers 4KL/anaum
2 Schedule I{ Category 3.3)- sludge | TSDF/ Authorise recyelers 0.5 Ton fannum
‘ and filter contaminated with oil
3 ‘ Schedule I(Category 33.1) Empty | TSDF/ Authorise recyclers 1 Ton / ennum
barrels/containersdiners .
‘contaminated with hazardous
_chemicals /wastes- Used Oil | | I
Rl Schedule I{Category 5.2)-waste | TSDF/ Authorise recyclers 0.3 KU sanem
and residue coataining oil .
5 Schedule I{Categery 35.3)-ETP | TSDF 3Ton / annum
| Sludge
6 Schedule 1{Category 35.3)-Spent | TSDF L Ton / annum
ion exchange resin containing |
toxic metal

. The authorization shall be valid for a period of 30/04/2025 from the date of issue of this letter

2. The authorization is subject to the following general and specific conditions (please specify
any conditions that need to be imposed over and above general conditions, if any) .

A General Conditions of Authorization -

L The authorised shall comply with the provisiens of the Enviconment (Protection Act,
1985, and the rules made there under .

2. The authorisation or its renewal shall be produced for inspection at the request of an officer
authorised by the State Pollution Beard .
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The person authorized shall not rent, lead, sell, transfer or othenwise iransport the hazardous
and other wastes except what is permitted through this authonzitica .

4. Any unauthorized change in personnel, equipment or working conditions as mentioned in the
application by the person authorized shall constitate a breach of his authorisation .

5. The person autkorised shall implement Emergency Response Procedure (ERP) for which this
authorisation is being granted considering all site specific possible scenarios such as spillages.
leakages, fire etc. and their possible impacts and also carry out mock drill in this regard at
regular interval of time .

b. The person authorised shall comply with the provisions outlined in the Central Pollution
Control Board guidelines on Implementing Liabilities for Environmental Damages due te
Handling and Disposal of Hazardous Waste and penalty .

It is the duty of the authorised person to take prior permission ot the State Pollution Control
Board 1o close down the facility .

8. The imported hazardous and other wastes shall be fully insured for teansit as well as for any
seeidental occurrence and its clean-up operation |

9. The record of consumption and fate of the imported hazardous and other wastes shall be
mainained .

st

-3

10.  The hazardous and other waste which gets generated during recycling or reuse or recovery or
pre-processing of utilisation of imported hazardous er other wastes shall be treated and
disposed of as per specific conditions of authorisation .

11, The importer or exporter shall bear the cost of Import or export and mitigation of damages if
any

12, Anapphcation for the renewal of an authorisation shall be made as Iaid down under these
Rules .

13.  Any other conditions for compliaace as per the Guidelines :ssued by the Minisiry of
Eavironment, Forest and Climate Changes or Central Pollution Contrel Board from time to
nme ,

14, Ansual retum shall be filed by June 30th for the period ensuring 3 st March of the year .

B  Specific Conditions of Authorization

I-Unit shall ensure compliance of The Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016.

2-Unit shall comply with the provisions of Rule 19 of The Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 and send copy of Form 10 regarding
Manifest for Hazardous and Other Wastes.

3~ Unit shall comply with the provisions of Rule 20 of The Hazardous and Other Wastes

(Management and Transboundary Movement) Rules, 2016 and submit Annual Returns to State
Board in Form-IV

( Authorized Signatory )

Amit FEETRae

Chandra ===
UTTAR PRADESH POLLUTION CONTROL BOARD

Copy to: To the Regional Officer, U,P.Poliution Control Board, Bareilly for information and
necessary action .

Amit  FEEEEs
Chandra ===~
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= Pnnexcye-3
= =0  CENTRAL LABORATORY —
Saaw UTTAR PRADESH POLLUTION CONTROL BOARD
e Building, No TC-12V Vibhusti Khand, Gomti Nugar, Lucknow-226010
TEST REPORT: WASTE WATER LADORATORY
Date: 19042024

Ref No: 25797272/ Barvilly/2024

- Name of Industry: BAJAJ ENERGY LIMITED, Village - Barkisera, Telsil - Bisalpur, District - piliblsit, PILIBHIT, 262205
3. Addeess of Industry: Village - Barkhera, Tehsil - Bisalpur, District - Pifibhit,PILIBHIT, 262203
2. Distelet: Pilibhit

4- Description abowt sampling poini: Final Outiet of ETP

5- Type of Sample (Grab/Composite/Integruted): Grab

t- Snmple Collected By: Suail Singh Chaukan ASO & Bipan kandpal SA

7. Colowr ard Odoar: - -

§ Quantity and Packiag: 2 lire plastic jefican

9. Date of Sample Collections 12042024

10- Analyis Indented by: RO Barellly

11- Date of sample receipt in Lab: 13042024

Parameter/Method Name Unit  Results Standard Detection
k : . Range
| pH. APHA 24¢h E4 45008: 2023 - 7.30 5.59.0 02-12
| Suspended Solids , APHA 24th Ed. 2540 mg! 58.0 100 10-20000 mg/l
D Tolal Suspended Solids dried at 103+
| " 108 € 2023 _ :
Dassalved Solids, APHA 24th Ed, 2540 C mei 1326.0 2100 10- 50000 mg
Total Dissolved Solids dried a1 130 °C
[ 2023 ;
HOD, APHA 24th E4. 3 day 27 °C 1S mgl 20 30 1.0 -30000 mg!t
3026 ( Part 44); 1993 Blo 2023 |
COD, AMHA 24th Ed. 5220 B Open \ mpl 164.0 ’ 250 5.4 - 100000 mgi)
Reflux Methed 2023 |

Rohresee (1) Gengrat Stasdands for disahrgs of carviranmental polletasts sre 28 parv\ Efflucet (Sehadule-VI). The Environment (Protcotien) Reles, 1780
W mw.:pcnni:.wﬁmmlﬁmwl. Besiles e slanlints, refer EPA standands for specifio perpose

*Nud-NABL Paaneien.
it | m-muulamvumumn—m :mmwuumm--ut-omamnwdm.x,momumun gk v

s ol 0 Lo
Neommes N4
Analysed by-
[Dr Alka Singh (SA)]
Authorized b
SAMRENDRA m RAM
Db 304 Ba & LAKDL '
Sentendea SingKYASO) RAN L o
Caikf Easiranneitil Officer
Cantral Luboratory

1alPage s
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Annesie- 4
abzul tan
GROUND WATER DEPARTMENT
(Namami Gange & Rural Water Supply Depariment)
Ministry of Jal Shakti

Government of Uttar Pradesh

Form 8 (C)
{See Rule 8(1)]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW / EXISTING
WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF
GROUND WATER

{Under Section 14 of tha Uttar Pradesh Ground Water Management and Regulation Adt, 2019.]

AUTHORIZATION NO-OBJECTION CERTIFICATE NO: NOC022872
VALID FROM 23/06/2021 TO 22/06/2026
{UIS10(1) of tha Uttar Pradash Ground Wiater Management and Regulation Act, 2018}
Regisiration No.: 202106000035

Nama of the Oaner ASHOK KUMAR MEHTA

Designation Uil Haad Company Name Baaj Erergy

T2 Sy 91 Linited

Company Addiess Vilage- Barkhivn. Tl Baslour. Dsl- Pty Asthorzation Lottor Oowmbad

Sl & o wifisr a3

Address of the Applicant Bajej Erergy Lid, Vilege- Backbera, Dadict - Piithi Agpiication No. PLOMOGZ ININDOM
Date of Submission QaCER2021 Speciren Signature

Location Particulars

District 2eht Bleck BISALPUR
Plot NoMrasra No. NiA MunigipatityCorporation No
Ward NeHelding No, INA

Particular of the Existing Well and Pumping Device

Date of 0110200

Coastruction/Sinking of

the Wall

Type of Wl Tube WellEaring Dapth of the Well fin 12185
meles)

Purpose of well ndusingd Assembly Size(For Tube
Well)

Stramer Posithn (For Tubs Wall)

Type of Pump Used Suomensicla H.F. ot the Pump EE

Operational Deviea Bacing Motar Rate of Wilkdrawal 160.00
{mihey

Date of Emergization (la Case of Electic Fu?p) 04 ac

asboutslark
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, SO FM abod Nark

. ﬁammmosmmwp‘m(mlbwawuhm eation speciiod &t SI. (2) for exdracion of grosnd
waler 81 @ (36 nOR excoeding thal 38 shown al S1, mumnumnmwmumusl.m.wuwmmm
Exracon of ground waer a8 shows al S laulm.rmwwhwnmdmwmmmmdd

. Hoder of Triz NOC is haraby diected Io assure anrual reckarge of 0,00 cubic mater, &8 3pecifed ender the agpBcation form within the givan
limra penod.

GENERAL CONDITIONS:

Mokéor of s NOC i hereby diroctud o il from 1(A) for rogstering hifune mell within §0 days f mantionad in spphocation form shall only swrtad
altor regsralion of hsfher NOC.

1 case of aay oangs of ownership of the propised wel. frish suhorization has tO bo chlained,

Al Usees atelracing ground waber in excess of 100 mad shall be reguiwd 1o submi impact assessment report prepsrod by an sccredied
corsultant fom CGWA and Natonal Acarecitaton Board for Educaton and Traning (NABET). The fepart shouls highight emviconments risks s
propased mansgenent SAANGRS 1 OverCeme any SignTcant envirnmenial Issues such as ground waser level decine, land subsicence elc.
within theos monihs of completion o the sene ko Ground Waler Degarinent Utlar Pradesh. Tho Hial of azcredited (ndvidualel Insttutons s
Fealabio on T offeial web-poral of CGWA

For the purpose of measuring and recaecing the quantly of groend waler extracied, every said User shall afix digdal waler low melers
(whwmoatsnsuamlmmu—mmnmmm.mmmwmmdmnmumnd
pumpng Sevicss and 1t shal be presumed that tha quantly recerded by the meler has Seen exiracted by B $ai¢ user, will the condary is proved.
The raw ol exiacton of ground walar 1o tha wel Shall not exoeed to $1a secorded ral ¥om water moters

The concemed Aubenty ressres he nghllo sop extracion of ground wate: from e well dos 10 qualty hazaecs o eny olher rsasons, if the
SAuAtion Lo demande

11 case of ooy change of owneiship of Bg retikng wal, fresh regisation has 12 be oblanad.

No change of location, design, rate of withdeawal and pumping device in respedt of the xising wek of this cortiscate =hal be made withoul sdof
pamisaion of the Compelent Authznty. Ay dexiadzn in this regard shafl lead to carcelision of his registradicon

In cave, any of the parscuers | infoemation Surnished by e appiicant b bis appicaton for issuance of his registration & fOusd 10 B9 NS
during verficasion al avy sdsequent Sage , Inis regisiation is Sable for cascelation.

The Cortlicatn of Autherization! NOC shal be vald for o pariod of fve years fom e dale of msue. The applicant shal havn Lo spply for renewal
through a besh apolization, at least ninety days prior to ey of Its validiy.

Censtucton of plezomelers 23d nstalaton of cigial waler leved recorders with telemaly shall be mandalory for user. Deplh and zens Bpped of
pazomet should be commaersarata with that of e pumpleg meil The data, ctiained from dighal walcr ival reconders shall e made avalatie o |
Ihs office on monhily bass

pEpias ey o

Piezomater 5 8§ Somead] dtawal used only 126 easning the waner ol by wering M apel s0endiés o AUlamase wirlksr lavel messuning

aqupmernt. 1 1 8150 usad 10 Liko waler sampio for waler guably tesing whan ever needed. Gosoral gudheiings 1or nsSlaton of pinzomaless arm
a3 follows

¢ The plezomeler i 10 be Instolledizonsinucied st tha mirimam of 80 m distance lrom the pumping wall theough which ground waler s being l
weincrown. Tha daerater of the plzometer shoulks be about 4710 67, y 1

« Tha depth of Lhe plezomenar SPOUd i SaMe 85 5 0350 of Ihe pumping wel Irom which ground waler is bang shstactd, IT, mees than
One plezometets arw natalled the second prezometer shoukd monioc he Salow groud walir regime, | wil fackizate shalow as woll &
doepor ground wates aguier moaloriag.

« Ko, of pazomatess 1o be sonstucied & Type of wales live menlodng mechanism shall bo as per below tatl

|

: [ MN\QMM i
S ha Ouantum of Ground waker wihd:wwal (Camicay) Houf plezomelers requind . !
s ) | Murad DL wih Telenetry
1 <10 0 l 0 ' 0
2 1"-5 1 1 o
3 50- 500 ’ 1 0 !
i » 500 2 0 ‘ 2
« The moasuring fequancy sheubd be monitrly and o v of remack Sh0ud B9 O3 10 e e reparied messuremest shiodd be
gven in meter uplo two decmal.

« Fot masvarament of sater |esed soundar or aulonatc wake lsvwel recorder (AWLRY Digital Automaio water el raconger (DWLR] wils
teiemolry system should be wsed for accuracy.

o The measureesent of watar bvel In psezomater shouk be laken. oaly sher the punping from e saroonding kibe wells has been stopped
for abont Sour 10 30X hows.

aboul Dlank R
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22, 549 M sboutblenk

ez | GROUND WATER DEPARTMENT
( @ } (Namami G'ange& Rural Water Supply Department)
Qﬁ  Ministry of Jal Shakti

Government of Uttar Pradesh

FormB (C)

[See Rule 8(1))
AUTHORIZATION/ NO-OBJECTION CERTIFICATE FO
WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRAST

GROUND WATER
[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019,]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NC: NOCO17141
VALID FROM 23/06/2021 TO 22/06/2026
Uttar Pradash Ground Water Management and Regulation Act, 2019)

R SINKING OF NEW / EXISTING
RUCTURAL OR BULK USER OF

{UIS10(1) of the

Roglstration No.: 202106000100 e ' =S ==

Name of the Owner ASHOK KUMAR MEHTA 1
Dosigration Uil heas A Company Nane Bajy Enegy
T FUA o7 T Umilos
Company Address Bajaj Energy Lt, Vitage-Sarkthars, Distis - P Awthorization Letier Downicad
et g : o
Addross of the Applicast Eajaj Enorgy Lig, Vikege- Barkhera, Disict - Proh Agplication No. PLEHDG2ININODIS
Date of smml;u (5062021 3 Specissan Signatare
Location Particulars
District Fikbhe Block k i BISALPUR
Plot NoJKhasra Na. Na MunlclpaltyiCorporation No
Wird NoJHolgieg Na, AWA
Particigar of the Existing Well and Pumping Davice
Date of CLM2010
Construction'Sinking of
the Well
Type aof Waell nmwws;m Degth of the Well (in 121,85
X meter)
Purpose of woll ~ kdusiai Assambly Sza{For Tebo
Wall}

Straiser Positicn (For Tube Wall]
Type of Pump Used Submarsble H.P. of the Pump .00

al Blectic Noter Rate of Witlchawal 180.00
Operational Device orries
oabellaumsonanc;cdslmrk Fump) 011112010 )

e
aboul blank
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S22, 519 P absul, bk

+ Tiis No-Cojecton cenficale wm»uummmmbhwamlhmlmﬁmamaa(mluowhdbndme
muralnmnuemm»gmumu&(:n.mmmHmwd-yasshomdsuan).mbrndmnmuomi
wxiraction of greund waler & shown at S, m;w:vmmmmm@mmmmm“mmm.

. WMMN&&MWGWB&RNWU

: mmdommm.asmwummmwmmmgm

GENERAL CONDITIONS:

+ Helderof his NOC is hereby drectad 1o 1 from 1(A) for registarieg heher wekl wiren SO days as mertionad s application form shel coly starksd
ater regsiraton of hishar NOC.

lncuoumdmgootmmdmm“tmmumhubbm
Mm&simummnmonwummn

mnwwumndmamm.mmwmdhdwmmm
_ owm»mm:mm«.wwhnwcunwwmdumuwmu
Paging cavioss &nd £ shall be pre
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pRine

Pmlamlmumuﬁhmmmymmmwmmtmwmuwmnwm

equipment. Kis also used 1o lake waler sample for walar quality 650G when evwer neaded, Gereral Quideliows for nstalobon of FHIZOMata’s din
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GROUND WATER DEPARTMENT

' (Namami Gange & Rural Watzr Supply Department)

' Ministry of Jal Shakti
Government of Uttar Pradesh

Form 8 (C)
[See Rule 8(1)]
AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW / EXISTING

WELL FOR INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF
GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Watar Management and Regulation Act, 2013.]

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: NOCD39812
\]ALlD FROM 23/06/2021 TO 22/06/2026
{UIS10(1) of tha Utiar Pradesh Ground Water Management and Regulation Act, 2019}

Registration No.: 202106000101

Nowe ofthe Owmer ASHOX KUMAR YENTA

M Urit Head Comgany Namo Oajw Enegy
R4 W Umised
Company Address | Vilage - Bazkhen .uﬁl-uuw.om-m mh&' . Dowrnioxd
W U witwR o1

Acdross of the Applicast Sala Ermgy L4 Viloge: Badkhora, Disoct - PN Aopikation No. PLBHIGZININ006
Date of Sebmission 05201 7 - Spackn Signature a
Location Particulars 7

District  Pahit Bloct BISALPUR
Piot NoJKhasra We. A 2 MunicipalitylCoeporation No

Ward Noaiding No. WA

Particular ¢f the Proposed Well and Pumping Device

D of | peee21
ConstructionSiniing of
the Vil
Type of Well Tubs WelllBocing Oepth of the Well {In 12195
| N a mater}
Purpese of well | skl . Assembly Size|For Tube
5
Swraler PosHon (For Tube Wel)
Type of Pump Used ' Submersitle H.P, of the Pump .00
Operstiosal Device | Blosye Motor MM Withdrawal 18000
g (mihry
Dwte of Enargization (in Case of Elsctric Pump) Palelprlirg] N

sbout tlark N
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= Amneewee - .. 5
— REGIONAL LABORATORY BAREILLY
S UTTAR PRADESH POLLUTION CONTROL BOARD
72

E-1219/1, E-Block Rajendra Nogar, Awas Vikas Colosy, Post-Fazat Nogar, Bareilly

Stack Emisslin Test Report

et No.23824200 Barcllly/2024 Date: 16042024

I- Name & Address of Industry: BAJA) ENERGY LIMITED, Bajy Encegy Limuted, Village- Barkhera, Tehail - Bigalpur, Dist -
Pelibnt PILIBHIT 262203

1. Samphe Cellected By: Bipin Kasulpa! SA

3. Date of Monitoring: 12042004

3- Sowrce of Sampling: Suck

&~ Stack attached to: Boaler

6~ Stack Height: 110.0m

T- Total No. of Boiler: 02

§- Caopacity of Boiler: 190 TP'H Eack

9« Fud used: Coal

10- Quantity of Fuel used: 1600 MT/ Day

11- Flac Gas Vedocity: 4.99 m'sec ovs

12- Alr Pollutios Control Device: ES P

13- Onther remarks (if any): NA

14. Farther details of sumphe location and Test methods followed are appened overleal:

Sr Parameter Unit Result Standards
| no. - . i , |
'l SPM mg/Nm3 40,38 50.0

Note: The results in the Test Report relste valy to the items tested. The Report shall not be reproduced-except in Full, without the
wiillen permission of labomtory.

Analysed by-
|Kavits Suxena JRF]

Authorised 2.'5"““" ROH |T Sy m«m
SUNI SINGH s e Done 20240413
CHAUHAN  fape=enss SINGH Esstasar
Sumil Singh Chauhan (ASO)

Reglonal Officer

1ol Punge 2



b |  Bharat Oil & W&%‘ Management Lt, 4k 4] "

oo Bafbag, ardorn Wisle Marag bt & Licwinlign Soviomibms
Tafievien NN asifathure o qll:dmlnwlunqoa My ey -G L

LT

boaa
4 " g A
- - - - . s S . how ! (SR

MEMBERSHIP CERTIFICATE

M/s. Baja 579\\( Limited - Pilibhit
Village - Barkhora Knlmw tt - Pilibhit Pilibhit-262203, UP

e |

Gata No, 672,706Cha Vill, K n}m,&km&rw_f Road, NH-2 Kanpur-Dehat-209101, UP
for safo, Iob{t; sclontific Disposal of Hazardous Wasto

O

ember #: BOWMLUK/3767/20 OF ';.ﬁjl‘i%’@
% 24 ’e'&"-i.‘.wt'"f

A
Q Expiry Date : February 04, 2025 gl’{) :
Q '

O

h
Scan & Vorlfy

One may verify ‘aclive’ mombership by calling
Bharat Oil & Waste Management LLd. at
011-4100 0710, 2981 6466 or Emall: sales@bharatoil.com

For Bharat Oil & Waste Managoment Ltd. For Bharat Oll & Waste Management Ltd,

| Ehmnt s Bt Ay P iagut Hd dmy
v

! LLLY LT L AT TTTY (PR e Vamingn |
gl Ko tay Do JNI2E 04 0¢ 110 08 Utnied 15 Kudvejin Une 200 G000 100 A 21 \
oo Corddbnmion LA PR FALY TR R A TEAETSW R AT LA TR P
W thamislggn 0 NIIER O Gfides A bl gy & PO L2y A A ’

- s 3 Ches I by "-ml“.

(N Y T

Authorlzed Signatory Authorized Signatory
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Annexure-3

Department of Vegetable Science,
Chandra Shekhar Azad University of Agriculture & Technology,

Kalyanpur, Kanpur- 208 024, Uttar Pradesh, India
E-mail: rajiv.agro69@gmail.com Mobile: 08765600151, 08318061551

Dr. Rajiv Date: 15.04.2024
Scientist (Agronomy)

To,

The Unit Head

Bajaj Hindusthan Sugar Lid.,

Barkhera, District- Pilibhit (U.P.)

Sir,

In continuation of the your Service Order dated 13.02.24 (SO No,
2600401629) towards "Impact assessment study of treated water utilization on
agriculture land” and "Ground water recharge study” of Bajaj Hindusthan
Sugar Ltd,, Barkhera, District- Pilibhit (U.P.), the field visit and all requisite
data collection have been completed by the officials of the Chandra Shekhar
Azad University of Agriculture & Technology, Kanpur and reports preparation
for the same is under progress. The reports of the both studies will be

submitted within a month. w
EQQ' B
(RAJIV) \"(2 "
Team Leader
Copy for information to:

R. Director Research, Chandra Shekhar Azad University of Agriculiure &

Technology, Kanpur.

(RAJIV)
Team Leader



Annexure-4

dustan Sugar Limited, Unit-

Name & Address of Industry

M/s Bajaj Hin :
Barkhera, Distt-Pilibhit, PIN-262203.

MNamer of Contact Person

Mr, Rakesh Yadav

Vice President {Unit Head)
Mobile: 09758801417 =
3. | Date of Inspection 12.04.2024 l
4. | Nature of Industry Sugar Unit s e]
5, | Category of Industry LIS Large, Year of commissioning- 2006 =
¢ i ' Durine Inspection unit is not in production.
. | Operational Status [“dul:% “ﬁgpﬂ-aﬁve in crushing Sseason
2023-24 since 08 November 2023 to 26
Febmary 2024, (RTSCEnclosed  as
| Annexure-1) = il
7. | Installed Capacity Cane Crushing -10,000 TCD |
2. | By Product Molasses, Press Mud |
6. | Status of Water Consent Up to 31.122025 (Copy Enclosed as
| Annexure-2) m——
Compliance Status Complied
10. | Status of Air Consent Up to 31.12.2025(CopyEnclosed  as
Annexure-2) |
Compliance Status Complied |
11. | Status of Hazardous Authorization Up to 08.06.2027(Copy Enclosed as|
Annexure-3)
Compliance Status Complied
' 12. | Source of Water Tube well, 3No's.
| 13. | Utilization of Water Process! Floor | Industrial- 161 KLD
Washing/ Cooling/ Boiler ete. Domestic- 64 KLD.
14| Details of ETP Installed (Mention of ETP | ETP Capacity -1000 KLD.
Units) Bar Screen, Oil & Grease Trap, Lime Mixing
Tank, Equalization tank, Primary Clarifier,
Acration Tank with diffused air system,
Secondary Clarifier, Pressure sand filter,
Activated Carbon Filter, Sludge drving beds,
Decanter, Treated effluent Storage Lagoon of
2000 KL. o
15. | Effluent Quantity (KL/Day) Industrial- 760 KLD
Domestic- 36 KLD.
16, | Quality of Treated Effluent As per the prescribed norms.
Sample of treated effluent was collected on

dated 20-01-2024 and as per analysis report |

: d

@)

q%,@ Pzge No-07
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T pH-7.3, BOD-18.0 mgL, COD-72.0 m@’L ,
TSS-42.0 mgL, TDS- 960.0 mg/L, Oil' &
| Grease-3.2 mg’L[Enclmed as Annexure-4)
17. | Point of Discharge and Final Discharge | Treated water is utilised in horticulture and
irrigation as per ferti-irrigation management
plan. OCEMS installed at Final Outlet of
ETP.
18. | STP Status for domestic Effluent STP-100 KLD.
19, | Whether unit has taken permission from | Yes, (Copy Enclosed As Anexxure-5)
' CGWA for ground water extraction
(Yes/No)
20. | Whether water meter installed on tube | Installed
well
21. | Source of Air Pollution Boiler —(2x90TPH)& DG Sets-(1000, 500,
_ 320) KVA, _
22, | Details of Fuel Used Bagasse | 1487 TPD |
23. | Details of APCS & Stack Height Wet Scrubber. Stack height-65 meter from
In compliance of Board direction industry | ground level, Online Continuous Emission
Monitoring System installed. |
' 24. | Details of DG Set (Whether installed |3 No's, 1000, 500, 320 KVA acoustic
acoustic enclosure) enclosures installed.
25. | Stack Emission Monitoring As per the prescribed norms, Stack
| monitoring report dated 08.12. 2[!23 isas—
| SPM- 127.08 mg;"H'M {Standard-130
' mg/NM” (Copy Enclosed) As Anexxure-6)
26. | Quantity of Hazardous Waste Used Oil--0.04K L/ annum,
ETP Sludge -142 MT/Annum,
Press Mud- 154 MT/Annum
Boiler Ash- 18.0 MTD
Press mud is used by formers as manure and
Boiler ash is used for land filling in low lying
area. Agreement made for disposal ETP
Sludge & Used oil with M/s Bharat Oil and
waste management Itd. Kumbi Akabarpur
I road, Kanpur Dehat. (Enclosed as Annexure-
] § -
27. | Whether any Bypass arrangement Mo bye pass Arrangement.
28. | Any other specific remarks iz
29. | Compliance of Recommendation of joint committee in reference of order passed by
| Hon'ble NGT in OA No. 691/2022 dated 23-02-2023.
Recommendation of joint committee The unit hasinstalled easy ladder for the

monitoring of flue gas emission as per CPCB

guide line,
Compliance status as inspection dated | During the inspection dated 12-04-2024 jt
12-04-2024 was found that umit has installed circular

ladder on stack. Photograph of circular ladder

%} % Page No-08




2608

. P ==
||_r_ o is enclosed. Decision on Show cause under
corsideration in Board. B

|
\I

{Eip%@k&ﬁa’l} (Sunil Singh Chauhan)

Scientific Assit A5 D
U.P.P.C.B., Bareilly U.P.P.C.B., Bareilly
[Rc;ﬁ Singh)
Regional Officer,
U.P.P.C.B., Bareilly

Page No-09



2609

Fvmexune - |

L LI I

Baja) sus s | Sass

bajaj hindusthan sugar limited
Unit - Barkhera, Distt. Pilibhit (U.P.)

Final Manufacturing Report
RT - 8 (C)

Crushing Season 2023-24

Factory: Corp. Office: Registered Office:
Barkhera Bajaj Bhawan Golagokarannath
Tehsil: Bisalpur TC-13, Vibhuti Khand Lakhimpur Kheri

Distt, Pilibhit Gomti Nagar, Lucknow Distt. Kheri

Uttar Pradesh - 262203 Uttar Pradesh - 226010 Uttar Pradesh - 262802
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FORM R, T.B(C)
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Bajaj Hindusthan Sugar Limited, Barkhera
AADEIOMAL MPORMATICKS ALCWGAWITH FINAL NANUF AC TURING REPORT

PARTICULARS Lagl Season
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2614 Armexure - 2-

Uttar Pradesh Pollution Control Beard
Building. No TC-| 2V Vibhutt Khand, Gomtr Nagar, Lucknow-226010
Phans 08 22272082 E 3720030, Fae 0522212508, Bl tnlofiuppelioa, Websle wwa uppohonm

19436%/UPPCB/Bareilly(UPPCBROYCTO/both/PILIBHIT/2023 “Date: 2200372024

Tu,

M3 #

BAJAJ HINDUSTHAN SUGAR LIMITED e —
Baja] Hindusthan Sugar Limited, Village- Barkhera, Tehsil Application Id-
Bisalpur PILIBHIT, 262203 23188365

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated
Consent & authorization) (Fresh) under Section<25 of the Water {Preventicn & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA s hereby granted to BAJAJ HINDUSTHAN SUGAR LIMITED located at Bajaj Hindusthan
sugar Limited,Village- Barkhera, Tehsil Bisalpur, PILIBHIT, 262203, subject to the provisions of the
Water Act, Air Aet und the orders that may be made firther and subject to following terms and conditions

| This CCA BAJAJ HINDUSTHAN SUGAR LIMITED granted for the period from 01/01/2024 to
V22025 and valid for manufaciuring of following products.

S Product iQuantiI:r Unit

Na_| .

I Sugar  |1000 Metric Tonnes Doy |
(2 Co-pensralion power |21 Tlerawait

L. Conditions under Water{Prevention and Control of Pollution) Act -1974 as amended :-
(1) The daily quantity of 2ffluent discharge (KLD) :-

__Kind of EfMuent Quantity (KLID) | Treatment focility  Discharge point
Domestic TOKLD STP Irrigation in unit
| S prentises
| Industrial | Industrial effluent ETP | Treated effluent is
guantity shall be  partially re-used in
restricted to 1000 process and
KLD and Coeling irrigation on land
Tower blow down
. shall be restricted
to 1000 KLD , only '

| one eutlet is ally |

(ii} Trade Effluent Treatmeent and Disposal -The applicant shall operate Efffuent Treniment Plant consisting
of primary/secondary and tertiary treatment as is required with reference o influent quantity and guality.
In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with o report in this regard to be dispatched mmediately.
{iii) The wreared eMMlucnt shall be recycled to the maximum extent and should be reused within the premises
for gardening ¢tc. Quality of the treated effluent shall mest to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-1o-fime :-
HAM Crgitalhy ssgned oy
Hame aPal,
OEAl Dace: 20240322
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Industrial Effluent Quality Standard

Parametor

Standard

pH

551085 =

‘ BOD

30 mgh { In casrfu of
discharge in surface
waler body )/ 100 mg/l
( in case of discharge
on land )

138

30 mg/l | In cass of
discharge in surface
water body )/ 100 mgll
{ In case of discharge
on land )

. coo

250 mgl

&n

| !}wﬂﬁﬂiy of Discharge

Industrial effluent

quantity shall be
restricted to 1000 KLD
\and Cooling Tower blow
| down shall be resiricled
| to 1000 KLD |, only one
| outle! is allowed

i Bl e 2

(iv] Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality In case of stoppege of functionitg of STP, production has to be
stopped immediately and this Board has to be infimated by fax/phonc/email with a report in this regard to be
dispatched immediately.
(v} The treated sewage shall be reused in gardening as far as possible, The STP shall be maintained
continuously so as to achieve the quality of the treated sewage to the following standards.

IE Nuo. Farameters | Standards

| 1 oH ' 5.5 109.0

|2 30D (mail ) 30

| a - TSS (mg/L) 100

| 4 Fecal Coliform 1000
{MPM/100ml]

3. Conditions under Air (Prevention and Conirol of Pollution) Act-1981 as amended :-

i} The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standasds.

Air Pollution Source Details

8 No,

Adr
Paollution
Source

Type of fuel| Stack no ‘
I

Helght of

Control |
Stack

Device
|

RAM
GOPAL

Crgitally signed
by RAM GOPAL
Date: 20240322
17:04:15 +05'30°
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1 |Bollerof90| Bagasse- | 01 | Parficulale |Cach bollar are

TPH and 90| 1530 TPD | Matler | equipped with
TPH

individual wet
ecrubber and
common Stack
| of 65 melrs
from ground
. : | leval |
4.DG sets  Diesel 02 | Particulate ' Equipped with
I{'uutiﬂg?m Matler | canopy and
tack heigh
iy stack height of

B maetar . 4.2
320 Kva, | mater and 3.2

meler above
the roof of
nearest
o 1 | buiking.

Emmission Quality Standards

S No, Stack ng | Parameters Standards |

L : M | Particulate Matter 150 mo/Nmi2 |

2 2 | Particulate Matter | As per E(P1A Rules
1936

In case of stoppage of functionin
immediately and this Board hag
dispatched immediately

(11} The unit will not use By Lype of restricted fuel,

iii} Noise from the D.G. Setand other source(s; should be controlled by providing an acoustic enclosurs as is
required for meeting the ambient noise standards for night and day time as prescribed for respective
arcas’zones (Industrial, Commereia), Residential, Silence) which are as follows

Day time ; from 6.00 a.m. to 10.00 p.m,, Night time: from 10.00 p.m. to .00 a.m.

£ of air pollution control equipment, production has to be stopped
i be intimated by fax/phone/email with a report in this regard to be

Standards for | TIndustrial E'l:ﬂmmﬁﬂ'iﬂl Residential | Silence

MNaoise level in Area | Area Aren Zone

|db(A) Leg : -
Day 'Night | Day | Night| Day | Might| Day | Niah
Time | Time | Time | Time | Time | Timz | Time | Time |
175 | 70 16 [ 55 ] 55| 45 | 50 | 4n |

4. Essential documents to be submitted by the IndustryUnit as Applicable :-

(1) Environment Staternent in Form-V of Environment (Frotection) Rules, 19846,

{11y Gruarerly compliance report of the CCA, phtograph of ETPIAPCsWaste Storage Area.

3. Competent Authority reserves the right to change'modifyfadd any time any condition of this CCa,

6, Unit has te comply with the following specific & general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes [Management and
Transboundary Movement) Rules, 2006 will results in legal action under the aforesaid Acts and Rules
1. In compliance to the G.O 1011/81-7-2021-09 (Writy2016 dated 13.10.202| jssiied by Department of
Environment, Forest and Climate Change, Utiar Pradesh, Yeou are directed to develop Mivawaki Forest as
per the SOF available at URL:-httpz/fwoww.upecp.in'T rainingdession.aspa for ensering timely compliance of
this direction, you are hereby directed 1o submit a bank guarantee witl minimum validity of one year of the
amount equivalent 10 the sum of initial consent fees (Alr and Water) or Rs. 50,000/- {Rs. Fifty Thousand
Only) whichever is more, within 30 days from the dute of issusnce of this certificate. In case of non-

Digtally b
RAM i

DA Do 202603, 318




2617 I

compliance of this dircetion, your conscnt will be revoked by the Board.

8. If the unit uses the ground water and requires the permission from SGWA/CU Wi Tor fater “tfﬁtrm'm“
then the industry will have to obtain Mo chjection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revaked,

General Conditions:-

1. The applicant shall get analysed the samples of efflueat/emission/hazardous wastes at lcast once in a three
month from the laboratery recognized by the MoEF and shall report to the UPPCB,

2. The applicant shall however, not without the prior congent of the Board bring into use any new of alered
outlel for the discharge of effluent or Eases emission or sewage waste from the unit.

3. Trealed Industial waste water and domestic waste water shall be dispesed jointly ar one disposal point.
The applicant shall previde discharge measarement eguipment at final dispesal point.

4. The applicant shall strictly comply with conditions of this CCA and su bmit compliznce report of stipulsted
conditions within 30 davs of receipt of this CCA, If at any point of time, it is found that the industry is not
complying with stipulated conditions or any further direction/instruction 1ssued by the Board, legal action
shall be initiated againgt the applicant.

5, The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof

6. The industry shall provide uninternipted entry 1o the STRETP inlet and outlet points, Afr Pollution
Lentrol equipment and stack for smooth sam phing/menitoring of efficiency of pellution centrol systems,
7. The industry shall provide Inspection Book at the time of inspection to the Board's officials.

B. Whenever due to any accident ot other unforeseen act or event, such emission ocours or is apprehended to

oecur in excess of standards laid down, such information shall be reported to the Board's offices and all

ather concerned offices, In case of failure of pollution contral equipment, the production process connected
to it skall be stopped with immediate effect.

3. The industry shall operate in a manner so that all emissions be emitted throupgh designated chimney/stack
only.

1. In case of any damage to the agriculture productivity, human habitatica etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be

reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by

the Competent Authariby.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc, or any change in effluent discharge

point or emission pomt

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary,

Specific Conditions:-

| This consent 1o operate s valid for production Sugar and cane crushing capacity of 10000 TCD and 21

MW per day co-generation power,

2, Industrial effluent quantity shall be restricted to 1000 KLD and Cooling Tower blow down shall be

restricted to |(NK) KLD | only one outlet is allowed in eompliance of notification no G.5.R,35(E) dated

15.01.2016 of MoEF&CC.

3. Unit ghall operate and maintain STP for the treatment of domestic effluent 70 KLD.

4, Unit shall cperate and maintain the APCS i.e., Individual we: scrubber and common stack height of 65

meter from ground level at the 02 boilers of 50 TPH each

5. DG sets of 1000 KVA, 500 EVA and 320 KV A shall be equipped with canopy and stack height of 6 meter

o 4.2 meter and 3.2 meter above the roof of nearest building, RAM
GOPAI

¢ m&m =

|, el e iy RAM CT AL
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. Unit shall operate and maintain the installed onling emission m
ENSUrE connectivity to the server of CPCR & UPPCB.

7. Unit shall use Bio-briquetie a5 co-fuel with main fuel in the rat of minimum
subject to its availability.

LR Fi_:,- ash shall be stored sepacately as per CPCB guidelines so that it should not adversely affect the gir
quality, becoming air borne by wind or water regime GUrng rainy season by flowing along with storm wates,
Direct exposure of workers to fly ash & dust shall be avoided,

9. Unit shall identify recipient drains/ rivilets and their w's & df [ocution in consultation with UPPCE and
shall carry out monthly monitoring of identi fied recipient drains at w's & &'s lecation th rough lab recognmzed
under Enviroament (Protection) Act, 1986 and shall submit the analysis report on monthly basis by [0th of
every month to CPCB and UPPCR,

10. Unit shall operate and maintain the installed eleciromagnetic Now meter at water source and outlet of
ETP with ruaning hours and maintain the records of water extracted and treated effluent supplied to
irrigation or discharge in drain,

L1. Unit shall maintain and operate properly the installed online effluent moniioring system at the outles of
ETF and ensure the eonnectivity to the servers of CPCH and UPPCB,

12, Unit shall develop Green Belt in minimum 13 percent area of Industiial Premises us per the provisions
band down in office order no, H16405/220/2018/02 dated 16-02-2018 of U.F. Follution Control Board, The
copy of said office order is available on the website of UL Pollution Control Board www, uppcb.com.

13. Unit shall comply the provisions of Water (Prevention and Control of Faltution) Act 1974 az Amended,
Air {Prevention and Conteol of Pollution) Act 1981 as Amended and Environment {Protection) Act 19806,
and direction issued by Hon'ble Naticnal Green Tribunal, New Dalhi in Ocder dated 13.07 2017 in OA no
20002014, M.C. Mehta v/s Union of lndia,

14, Unit shall submit treated affluent maonitering report of the ETP and ground water quality of premises as
well a5 of the irrigated area done by MoEF & CC approved laboratory in every 3 months.

15. Unit shall install flow meters at Mill Fibrizer, Mescuite cooling and RO reject and submit the compliance
with authentic data and records thersof,

U6 Unit shall provide Hazardous tank in the Boiling house.
|7, Unit shall provide lagoon (for storage of treated effluent) properly lined to prevent leaching/
contemination of ground water.
1. The Unit shall install Condensats Polishing Unit {CPU) for high pressure boilers (105 Kafem®).
19, The mechanical sludgee dewatering/handling system for better management of wei sludge shall be
provided by the Unit,
20. The Unit shall maintain the log-book for the generation and disposal of ETP sludge, Boiler Ash and other
solid wastes.
21. The Unit shall explore the possibility of maximum atilization of treated effluent in different process,
12, Domestic waste water [sewage) generated within the premizes and colony shall be discharged after
proper treatment. The Unit shall install Sewage Treatment Plant (§TF) for the trectment of Sewage.
23. The Unit shall ingall flow meters at power turbine conling, boiler, wet scrubber, B & C Massecuite
cooling,
24. The Unit shall maintain logbook for daily effluent generation and treatment, disposal of ETP sludge,
Boiler ash and other solid wastes,
23. This Consent order shall automatically become invalid on issuince of Closure Oreer by CP.CH |
UPPCB and further on Revoking of Closure order, the Consent order shall become valid.
H.I'!'LM E'?:gg:ﬂnrd by
GOPAL P
Chief Environmment Officer

onitoring system at the stack of boilers aid

20 percent in bossxssiler
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Copy to;

Regional Oficer Bareilly to ensure compiiance of the conditions impased in the consent order,

| shin
RAM v do B
GOPAL /oo s
Chief Environment Officer

—
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B

UTTAR PRADESH POLLUTION CONTROL BOARD
TC-12V, Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0512-21720828, 2710831 Fax:0522.2720764 Email: Info@uppeb.com Website: www.uppch.com

4

Ref. No @ 16629/ UPPCB/Bareilly(UPPCBRO)HWM/PILIBHIT/2022
Dated 09/06/2022

To,
Mis BAJAJ HINDUSTHAN SUGAR LIMITED

Bajaj Hindusthan Sugar Limited Vilage- Barkhera, Tehsi| Bisalpur, PILIEHIT 262203
Tehsil :Bilaspur
District :PILIBHIT

Sub :- Authorisation issued under the provisions of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016

1 Mumber of authorization and date of issue 16529 and 00062022 |
2. Reference of application (Ne, and date) 15015681 and 26/02/2022 .
3

Mr Rakesh Yadav of M/s BAJA] HINDUSTHAN SUGAR LIMITED is hereby granted an
authorization based on the enclosed signed inspection report for gencration, collection,
uilization, storage and disposal or any other use of hazardous or other wastes or both on the
premises situated at Baja) Hindusthan Sugar Limited, Village- Barkhera, .

Details of Authorisation

|_ 5 No. Category of Hazardous | Authorised mode of disposal Quantity{ton/annum)
| Waste as per the Schedules | or recycling or utilization or |

L11 and LIT of these rules co-processing, ele. [
{1 Schedule T { Categoey 5.1 ) - TSDE/ Authonized recyelers 0 RE Day
| Used oil

[2 Schedule | { Category 35.3 ) - TSDF |
L IETPSludge =~ == |
1. Theauthorzation shall be valid for a peried of 08062027 from the date of issue of this lener

2, The authorization 15 subject to the following genenal and specific conditions (please spacily
any conditions that need to be imposed over and above general conditions, if any) .
A General Conditions of Authorization -

1, The authorised persen shall comply with the provisions of the Environment (Protection Act,
1986, and the rules made there under .

2 The autherizsation or its repewal shall be produced for inspaction at the request of an officer
authorised by the State Pollution Board .

3. The person authorized shall not rent, lend, sell, teansfer or otherwise transport the hazardous
and other wastes except what is permitted through this authorization ,

i, Any unguthorized change in persoancl, equipment or working conditions as mentioned in the
application by the person authorized shall constitute & breach of his authorisation .
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g : ; ;
;n'-": person authorised shall implement Emergency Response Procadure {ERP) for which this
]malm sation is being granted congidering all site specific possible scenarios such as spilluges,
eakages, fire ote, and ther possible impacts and also carry out mock drill in this regard at
regulyr interval of tme .

6. ]‘h-: person authorsed shall cumply with the provisions outlined in the Central Pollution
Coatrol Board guidelines on Implementing Liubilitics for Environmental Dumages due to
Handling and Disposal of Hazardous Waste and penalty .

7 It is the duty of the authorised person 10 take prior permission ol the State Follution Centrol
Board to close down the facilily .

£ The imported hazardous and other wastes shall be fully insured for transit as well as for any
accidental occurrence and its clean-up operation .

6. The record of consumption and fate of the imported hazardous and ofher wastes shall be
maintained .

10.  The hazardous and other waste which gets gencrated during recycling Of Teuse or FLeavEry oF
pre-processing or wiilisation of imperted hazardous of other wasies shall be treated and
disnosed of as per specific conditions of authorisation .

11. The importer or exporter shall bear the cost of Tmport or expeort ané mitigation of damages il
iy
12. RAT application for the renewal of an authorisation shall be made ag laid down under these
wles .

13.  Any other conditions for compliznee as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Changes or Central Pollution Contrel Bosrd from time to

lime .
14.  Annoal return shall be filed by Tune 30th for the period ensuring 3 st Manch of the year .
15.  The Unit will fils the rencwal application at least 7 months prior to the expiry of this Order.

B Specific Conditions of Authorization

1. Unit shall ensure compliance with the Harardous and Other Wastes (Management and

Transboundary Movement) Rules, 2016,
4 Unit shall comgply with the provisions o
(Management and Transhoundary Movement) Rules,

Manifest for Hazardous and Other Wastes.
3. Uhit shall comply with the provisions of Rule 20 of The Hazardous and Other Wastes

(Management and Transboundary Movement) Rules, 2016 and submit Annual Returns to State

Board in Form IV.
4. The Sludge from the ETF shall be disposed of throu

disposed of through TSDF/ authorized recyclers, Incineration of waste

f Rule 19 of the Hazardous and Other Wasies
2016, and send copy of Form 10 regarding

gh TDSF and waste oil generated shall be
in the boiler is not allowed.

( Authorized Signatory )

JAY KU MAR Digitally signed by AJAY
R AR o

Copy lo: To the Regional Cfficer, U.P.Pollution Control Board, Bargilyy for information ang

necessary action .

AJAY KUMAR 25 s sk
CHARMA Date: 2022.07.16



2622

_ Fnmexure- Y
e REGIONAL LABORATORY BAREILLY s
na UTTAR PRADESH POLLUTION CONTROL BOARD

E-1219/1, E-Block Rajendra Nagar, Awas Vikas Colony, Post-lzzat Nagar, Bareilly

TEST REFORT: WASTE WATER LABORATORY

Tef Mo 24624070 Bareillv/ 2024 Drate: 2900072024
|- Name of Indusiey: BAJA] HINDUSTHAN SUGAR LIMITED, village- B arkherakalan, tehsil- bisatpur, Dist-
plii.bh.i.l JFILIBHIT

2. Address of Industry: village- Barkherakalan, tehsil- bisalpur, Thst- pilibkit, PFILTBHIT, 262203

1. Dristrict: Pilibht

d- Drscription shont sampling peint Fanal outlet of ETP

5- Typeof Sample (Grab/Composite/Tntegrated): Grab

6- Sample Collected By; Sunil Singh Chavhan ASD & Bipin Kandpal SA

7- Cobour and Odour: Colowrless Odourless

& Quantity and Packing: I Lave Plastic Jerican

9- Dote of Sumple Collection: 20012024

10 Anabyis Indented by: RO Bareilly

11- Date of sample receiptin Lab: 2000172024

Parameter/Method Name Unit Resulis Standard Deetection
_ Range
pH. APHA 2dch Ed. 45008 2023 . T8 6.5:8.5 02-12
| *Oil_Grease mg] e 3.2 | 100 *
Suspended Solids , APHA 24th Ed, 2340 mg1 1901 0.0 10=20000 mgA
[3 Total Suspended Solids deied at 103-
105 € 2123 : —
Disselved Solids, AFHA 24tk Ed. 25400 C g/ 14560 20050 0= 50000 mg/]
Total Dissplved Solids doed at 180°C
. mu 1
BOD, AFHA 24t Ed 3 day 27°C I3 ] ' 224 0.0 L0 -50000 mafl
| 3023 ( Pant 44): 1953 Bio 2023 _ |
| COD, APHA 24th £d, 5220 B Open mgl 1760 250, 5.0 - 100000 mg/
Heflux Method 2023

References (1} General Stindards for disclarge of environmestl poliulsals =e 24 pir-A Elfezet (Schedule-VIL The Exvironment (Predection) Rules 195G
suarce wanw speb nican el landands pdl. Besldes thees simdasde, reler EPA stnndands for speciiiz purpose
Moo MAHL Parafietsds,

o - | The revedi e e Tem B e riad onlp b ik domi it 1 T ropon shall oot ke impredecad-ouerp m il sviboet il riden prros o of Daaiary 3. Tlee SHT sper i W i dam e =

fidwaleiLab
Remanky N
Analvsed by-
[Hanhﬁﬁ;nmﬁﬂ}. Bipin " -
n gitally signe
RO H lT by ROHIT SINGH
Diate:
Authorized
SUMIL SINGH Eg.%:"“ S I N G ﬁﬂ&ﬁgﬁw
I:}‘Lﬁ.m'l.ﬁ.l'd Dhaiar 0 I 285 a5 1 s
Sunil Bingh Chaubiasg LAEDN Regional OMicer

1af Page 1
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1 . L
'.;I,"I et sl o oas P il —
L .

el
Ay
5 4 ' HOC fonlicaticn Fam
' | GROUND WATER DEPARTMENT
a2 | [N amani Banye b Muel Wister Supply Departaent)
. Minlstry of Jai shakii '
" ovarmenl of Ullar peadanlh
RIZATION! NO-OBJECTION CErupinie
AUTHO -OBJEGTION CERTIFICATE FOR SINKING OF NEW WE
NDUSTRIAL! COMMERCIAL! INFRASTRUGTURAL OR BULK USER OF Gnébpﬁﬁ“
WATER
] I ['undﬂf Sagtlon 44 of tha Wikar Pradosh Ground wWatet Hén]mmunﬂum Fogiulation fed E-U'i'i.]
| . AUTHORIZATION NO-OBJECTION CERTIFICAT HE:
: VALID UP TO: 17/06/2028 1
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REGIONAL LABORATORY BAREILLY
UTTAR PRADESH POLLUTION CONTROL BOARD
E-12101, E-Block Rajendrn Mogar, Awas Vikas Celony, Past-lzzenl Mogar, Narcilly

4l

0 L
Stich Emigalay -'_fi"-"f"”i.r:"_i.-

el Mo 23807000 Bareilly/ 2023 Date: 1271272023

i- Mame & Address of Tadustry: Bajnp Hindusthan Sugar Limited
1= Sumple Collected By: Suml Bumar 54

3- Drate of Monitoring: (571272023

4- Source of Sampling: Stack

E- Siack aftached toz Batler

b= Steck Height: 63.0m

T- Tutnl Mo. of Builer: (2

E- Capacity of Boller: %0 TFPH Euch

% Fuel wsed: HBogeise

10 Craamtity of Fuel used; 1530 TPH

11- Flue Gas Velocity: 3,81 msee

12- Air Pollution Control Devices Wel Scrubber

13 Other remarhs (0Fanyi: MA

14- Furiher detalls of sample lncatioa nad Test meihods follewed are appescd overlead;

| Sr Parometer Unit I Result Standards

t-Ag. — . =

i 5PM mNm3 127.08 . 150.0
Amalysad hy-

1K vt Snvena JRF]

RD H lT ngitally signed

i iy ROHIT SIMEH
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SUTHL SIGH Ry wpora e |- :
CHALIHAS ﬂl--w-uw SINGH 14:0:52 0330
Sunil Singh Chaubon (ASD)
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AGRESLENT

THES AGREEMENT mage on this 15th dzv ol FELRUARY 2022 belwesn Mis BAJAJ
HINDUSTHAN (SUGAR LIMITED, UNIT. BARKHER", FILIBHIT UF 262204, a Company
ncorporated under Companies Act 2015 Fodro o Acy Frooretorship |, having its
egistered  Offfce located at Mis BALA! BLID 000 EUZAR LIMITED, GOLA
~ GOKARANNATH DISTRICT LAKHIMPUR 120 102202 UF, wnd its Plant located at
Village- Barkhera, District- Pilibhit 262221 UP Lt herenaflor called 38 *FIRST PART"
which axprassion shall, unless repugnant io e oo o or meaning thereof, be deemed to

mean and include £ SUCCESSOIS ROMINESS & osign. o e Firsl Farl,
AND
Mfs Eharat Qil and Waste Management L 1. ), a Canpony registered under the

Companies Act 2015, having s regisizrad olico o0 Conerais head office at 11, LGF,
Community Center, East Of Kalash, New Celhi 110005 and ils angineered common faclity
at Gata #6572, Tehsll Akbarpur, Vilage Kunbi, Hit2, Kanpur-Dehat, UP-20910, duly
authorizad by the Uttar Pradesh Pollutica Coni rl s having anolher Faclity at
Mauza Mukimpur, Roorkee-Laksar Road, Aot aa 4, (Uttaraknand), duly authorized by
the LEPPCR. Dahradun 1o Ireat, store and daposn (o lzardads Wasle arﬁ mpli:;rat IE'II

amy (India istered (BOC) a pasincishiz corasin ragelored unoerhe rahip
'Vﬁj’icﬁ;ﬂ?ﬁ 'i}stlzﬁrgd uﬁ]w{a’[ 16}9 Kailash Hills, Mow Delbl 110063, duly rag]ataE with

Fal

\ oo ShasatOF & Was
‘4 % i Azl M.
lrlf h‘ﬁufﬂit%ﬁfg L II _J.I:j,.- | e ll.-/’—iﬁh ILH\.
R L CL L i L S . ; a
I 1 gt R .}f?_%:_'_.;-:‘: v o W
LA LI . Do
S A A L =
N _:';"'3‘-: W T oo, ol
X ‘I 1 .} } ! -

et
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Central Pollution Contral 5o, d, e i {:H'.'u'TSD_FﬂE-‘]E, Site IV, Sahibabad Industrig!
Area, Ghaziabad, (UP), Culy athorzod hy the PGB, under the Environment Protection Act
1986 (for shorl fho fetlard the Hagargoug and Other Wasles (Management &
Transboundary Movemant) Rulas. 2346 and /o the E-Wasta {Management) Rules 2015 (for
short Tha Rules'} as amendag [ lir = {9 time, ropresanted by fis DiractﬂrfFadner, a3 fha
tase may be (hercinaler salEd 187 IEEONG PART * wihich expression shall unless
repugnant to the context or mane - 1 “of, i deamed to mean and includs its succassors,
nominees and 888lons of thaSumen

WHEREAS First Pait is BRGAGR T In mnoifactning of White crystal sugar and during the
said process! aclivities diffor. RS Ul stes including Hezardays Waate are generated a5
Per Annexure tg this Adreamiont,

AND WHEREAS the Fi=t Pt £ 3t 1 Hazardous Waste, being generated al s
production unit meni'ored sboye - [ ported, treated, stored and disposed of by
vaing the senices of SECONL /11, < per 5 Pollfon Control Board Autharization (st
of Hazardous Wasles and thedr 1o s quant iy wehich would be gencrated at the FIRST
ety plant located at Villags- {1110 -, Dl et Pillbi 262201 UP India s enclosed
herewith marked as Annss::
AND WHEREAS. th SECOND 5477 =3 rarosantad and assured o First Part that if's
Facilty in Kanpur/Rogrkee/S: + Wy tivarized by the concernad Stata Fallufion
conlol Board end fiumher capabi of 12 g the Hazetos Waste gereratad o ra First
Part's premises.
AND WHEREAS First £t hine 1 e senvices of Second Part o treating the
Hazardous Wastes, in its aboy.r hifaritine.
Now, therefore, those present ol 1 Ui hereby declared and agreed by ancl
between the Parties as falloy -
1. Thescape of sanvices i to i Part s limited 1o 6], transport through
aulharized vehiclcs, o, T O Hazardous Waste of Flrst Part ag per
the guidelines prezorte | 1 Hoard or First Part can also se HW o
; ,-:—‘r-"_-;-.‘%ﬂEEEDHD Parl's Plam o o ) Fwﬁhamlma Wit r—"
Zo By
'.{h'r’f n? - ::-* ; :- " Page
|r*q'*"-‘-‘-'ml}.17%ii‘tf r""r L3 - Ela,. .. . Brscter
- i)y g "'E b i
| PR 'I,'L'-_"“'r':l"'fj ]
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sapond Part on recsipt of wn
schedule lifing logistics of the He ..,
within thres (3) husiness days ol

that Hazardous Wasles must be -
2838 o containers for safa transn

SECOND PART shall ai &l timic IS,
Qther Wastes (Management and 7
from fime to time framed by MoEF/CR0

- SECOND PART shal indemnify =

damages, and Third-party giaims <15 (4,

FPart, in cases of non-compkance of -1z

FIRST PART shall keep ready Ihe Hazu
SECOND PART fer cedlachon, 25 i i
SECOND PART shai follow M
Control Board and State Poluic oo
cispesal technologies.

% 8 P

FIRST PART shall ensure fiatthe 2o - i

25 PEr Mules n proper coniainersit gz

melerizl, during transit ta SECOND mhl Bl

a5 ]
i

amanged by FIRST PART shall be of (e

slorage piace under cover, Contil o«

Ine material for disposal charges 11 g o

FIRET PART will provide labour o spa
cost b kft and load the containers o1
transporation,

8 | |

leads to generation of Hazard:m-:‘ fastaand |
ta SECOND PART for the |'.':¢Llrp-'.-..-- of dtari
decide parameters for mrrprahn 1 .
“"L'l;{_‘h'r's‘ﬁ mﬁcallyr agraed betwean tha potics |
E;ﬂ'i., ,n-nE.P-E al be kept confidential s Szcca ||
s ra
2 “n P
(=1 @it
| : '_I.""a‘_l_"":_'l i '-..-.-' I'E_;.: rr_;l-g,.u-.}" || ¢
ol e f‘ | A5
I. v :\-q:— g 'LI ll_.l'
il TR
el ey -..:'-_'._.1-';:._ I:Iln'

£

IR et

| *ART, will plan and
b Lhe ooemises of FIRST PART
vt o, First Part shal ensure
& & eah moaf Bags or polythene

0 proans of Hazardgous and
Ve TR | -':'J E‘-E.. mjﬁ‘ﬂ MEd

w2 FIRST PART from all losses,
Y e e premises of the First
3o g ol SECOND PART.

o Ihe mandate given o
ciby czlonng to diverse wastes,
Rl J_‘. roresl, Central Pollution
L Iea amendments and tatest

45 Vaste must be packed & labalzd
mavenl any damagelspillage of the
f: Rees are wilh Containers/Bags,
Clliak proof Bags and kept 2t the
- HiEz L added in the weight of
1-m..n abk: basis,

1 ]
[}

ral Handieg Equipments at ils own
BT prémisas, |

i ihe vehicles for e

e e enlire process detall which
“niziive Cuantity par month ar year
nn e waste charadlenstics and to
I process for disposal, However, if
alls provided by FIRST
i nol dis Cose it to-any third party

Page 1

For Enara o &M?l/l:%mm Lid,

Dormaice
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WANOUL thee First Past's 1o vt e 5t This clause shall survive terminaion for

perdod of 1 [Cne yodn atier vy determination-of ‘ihis Agreemant for any reason
Whalsoever,

8. EIRST PART myuiz) prowi; s fnsive Analysi orl
CPCBMosf apingys Lo v f el lype of Hazardous Waste for Finoer Print
Analysis. Those | by a0 TR accredied 88 par the Environiment {Pratection)

L 1986 and 13047120 4 _ _I “atem, In the event thare are diffarencss in

the analysis rocalts | 5 uj 5 samples to a mutually agreed THIRD
PARTY &t thelr owr cost : 1ziva Analysis Reports shall be provided by
FIRST PART when ©one i ine. Hazardous Waste characterstios
menufactunng ;rooes . T praduct mix ete, Reports must be provided 1o
SECOND PART pricr to - A paa-un of Hazardous Waste, Reporis shall b
sent-via Electroniz pie | el 1R r’=|}E!Ed post to SECOND PART, As per
CPCB Guidelinss |1y - ni chensive Laboratory Anaiysls Reporl from &

CPCBMbe’ apr vz | - 200 Lioeof Hazardous s Waste is mandalory for
direct disposal matl v ol ot ey ied by FIRST PARTY shall ba parformed
by SECOND P PARTY 3 i gch ;.'!*u of this agreameni and FIRST PARTY
agrees o p_;u - Casis e | o elng the last mmediataly upon demand

10. The comprehensive Arali=iz ~r g a “torming the disposal Palfiway based on
the Waste Char olor: JorhiEEn Asceptance Criteria given to the FIRST
PART and any ciaer e : b At vuld help in safe disposal of Hzzardous
Wasle, Disposa Batines, oy nerecd oetween FIRST PART and SECOND
PART to-finaize the: dizis= 4 1 bade USER CHARGES. The base User
Charges are dafinadin o 31 N drsoment,

11.FIRET PART will mizln;ais atvils of the HW as per the provisions in

varous Formis pesorbod || Tz Forms can be provided by SECOND
PART 2l cost or La o R0 per the formats given by the SECDND
PART,
12U FIRST PART rirnvidas = 0! Iordeclarations orwithhalds information in
redation to the vz o) ) 11 o riles and foor E-Waste rujes any lime
2 uing the L of | : ciges of Hazardous Waste during
‘ﬂjﬂﬂ .'-ﬂr"anamnﬂm“ bandling, b o5 i 2 inciuding post-disposal pariod shall
‘*A,-" \?:;:,, rérﬂﬂ.q Yested ot (e s - 0 [2ART,
'v.ﬂ ié‘ P ey 1 - - RS .
{;‘-ﬁ‘?’ f:?.fj:.‘ s T For Bhavat Of & Waste Mardeemant LiL
':-.l :j:i';'-'.#__,.-"f -'""‘t:a-"l-‘;:a"'-: [ e :
RO 1 ol
o P S Dirntar
Wy, O

ud e * J'L"‘"".“_" 2.
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4. Tha eharges for collecton, treatm 1, alok
85 User Charges) wil be appi- Lo L
ANmExUre,

14.FIRST PART snall make payme o
PART and vice-versa per User -
paymantlerms outlined in Annex.u:

15.FIRST FART s responsible 1o oo gh
Wasle in the container providad Ly FRGT
als0, the container area should b =-
and It the Waste, The Transpcu. Eratht
of Mazardous Washe spilled over g non
2y Hazardeus VWaste spillage due 1o | .'*.

oy
L

16.in case, for any reason, the SECOIL B
Hazardous Waste even afer being

B Haiitalbe

nave to pay aciual fransport charns: 1o
fifteen (01) MT.

17. First Park snall at all times camply wi o
time to fime in force and the Guidsinzs b oo
Waste involving the colleclion, storane, 1 o
wilhou! prejudice 1o the generalily of e
Profection Laws, Safely Laws aa) Hog
Rules, Regulations and hotificalions e
the event of First Part committing a0, e

FIRST PART shall indemnify and keza indo

all claims, payments, costs and Julom o
sustaned or incurred by SECQRD Fak
committed by FIRST PART inthat cehal, |

18.FIRST PART & SECOND PART snal il
all times from and agalnsl al

iy

;?l."J {-_'\- hy .ﬁ._‘

'.7
II|I-. e _1.:._#_.-"';."___,;#“

-
o
i I-‘?, "__,..-"'
; P lE- B0 T what .-':-{'f-[' P W
i, e e |
A BT --"'H-F'.I-L_.r"* '|
e Pl
w B L - y
- e Tl i
L LET TR -

ackions sk,
250 pesls, payments and expenses of izl
r?é--?”'“ *lhﬁ-‘bdq&r PART whather by resul ol o

H

e

o (oedlity thereinafter called
| PARTSECOND PART ae per

wiament Senviges to SECOND
e lerme 2nd conditions s par

sceumalatailload the Hazardous
012 peal and proper manner and S0

|+ GZCOND PART's vehicl, to come

ST resares thia right o relect fitng
niainer whose exteriors ane soiad

..; +13 zan! back without glving the
Ly FIRET PART, FIRST PART wil
2 PART, for @ minimum lead of

mvisions of the Acts and Rules from

o fime foitime regarding handling of
tntion and defivery tharaaf, and shall,

o siea copsly wilh all Envieonmental

ton fime 10 time in force and the
usd thareunder from fime to ime. In
neerms of this clause of Agreement,
iz EECONE PART rom and against
siscever nalure beought agalnst or

L e of a5 @ result of such breach
gt (e are proved,

¢ and ke indemnified each ather at
aeeedings, claims, thied party ciaims,

e made of suffered of incurred by
; wiriye of non-periommance of non-

U BERILI,

Fiwt Dnarpt O b Wasie

Drwfst

-



observarce o 1
Agraement e |

IT I8 FURTHER HFR:3
_ UNDER:

19.This Agreernis | &= vl 1o
agreement,

20. FIRST PART + izl 4
confract to dizp azo o
ig I force. SECOND £iRT
hazardous was o o FI7
this Agreemant z i1

|-':_ (N

21. W all the lemis and contl

FIRST PART, & will be 570
dispose of the Hazairizes 1Y
prevalling Govt. Rullrs =

regard.
22, The main: mods of tnal s
Processing/Lan -fliing =11

Eﬁﬁﬂﬁﬂﬂl L.?TE- e jﬁ']'_' =
shall nothawa s o2t

23.The User Chargos |

Wholesale Prices indey 1700 1
cgwentol escataiion of fop! -re
eosts viz,, Power Tar!!, chanee

pame a few. Foo the
considered a5 fu s

24, SECOND RART 1o

faltsfrefuses o por the Ik

o S
T F ‘?EJLE& A

.-"fn,{ lowisa oo el 15
7 S Wilbeglowad [ o 1

AR

Ly & fee PART, of any larms and condilions of this

tihe

s el the Guidelines.

- Y AND BETWEEN THE PARTIES AS
enst ol five {8) years from date of signing this

25 (| e SECOND FART during the period of this

"o vasieal agreed prices, whils the agreement

Vlaen and safely collect, transport, freat, dispose

AT e the agresd period per rales agreed whils
TEL o de as per Agreemenl terms.

"

arine shuses of this Agreemant are adhered to by
VRARTs responsibilily to iR, transport, freal and
sigcrerstad by FIRST PART in accordance with
FAN T2l not hava any llability whatsoever in this

of "' =hall be Incinerafion/Pre-Processing/Co-
temented and landfiled. The modes of
Al = \Vasles' characleristics and FIRST PART
er enard,

(s, 1}

A Hevision on the basis of Govl of India
me- o5 incex-All India) and once a quarter in Lhe
i 1 ajer price escalations, escalation of fusl
A ol TechnologiestMedhod, Wage Hike e, to
ser oo fuel cost, 30% of frefght rate will be

L=l

- L

=)

i concel this Agreement [ FIRST PART
oor - paymeEnt terms applicable to FIRST PART
& 4. e pariod of maximum Fifieen {15] days
g tanial, if FIRST PART fails to pay in

iy P.'I.E_l:-ﬁ
'm;ﬁ';_- For Braral O & WaslwHaragament L,
[T

Ly s
e S ' Dewcior

FE S
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) i
setliement-of tha Invoice, it shall b2 | 0n lerest (@ 18% per annum and this
may also result in cancedalion of First | nkership, forfeture of deposi, and
terminafin of this Agreement. Re. il wiplaticn of payment terms will
als0 resull in cancellalion of Menib:r L ol Membership deposit

23, Hazardous Wastes that require ~tl:r - desirucfion lachnologies shall be
handisd at SECOND PART'S f=c Iy cicvoon the prices for such Irealment
lechniques shall be detemmined on 2 sa-e -0 - besis on neir characteristics.

26. Notwithstanding anything conlainsd [+ 1, or Part herelo shall be liable for
damages or have ths Agresmien) i o T any celay or default in the
performance of such Part hereunde: if s . ¢ or defaull in performance derives
from canditions beyond the reascrizale ¢ i sush Per, including but net limited
o, acis of God, fires, foods, evtrema o0 o, rints, work sioppages, embargoes,
governmental aclions ar damage bz the il faciity or any cause unavoidable or
beyond the contiol of sither pan cluc oy < arbitary ruling by the Governmant
profibiling the handing of the Waste orcanin ) demastc or international proglems

such as warg, pandemic or naturg caiom o

1. This Agreement shall be deemed lo re:rcscnt the enlire Agreement between the
pariies hersto regarding the subect matur ool and shal supersede, cancel and

repiace &l prior agreements of arrargemicnia, |2y, in his behalf, slgnedientered into
by and between the parties harelo,

28. This Agreement is on principal to procpe bas s and nothing eontained herein shall be
deemed to constitule a parinershiz, joiit voilire or agency by and between the
parties hereto.

20. This aﬂ.g[EEIn*lEII'J'[ may be modified o avenizd ooly by wr.;ir,gl dusty executed h’j ar an
behall of the parties hereto,

30. Any terms and conditions of this Arsainart =y ba waived &t any fime by the party
that 1a entitled to the benefit tharcal. Sucy o ver must b2 in wriling and must be
axaculad by an aﬁthuriz_ed officer o7 suc po1, . A waiver on one occasion will not be

=== deemed to be g waiver of a simiar potusn or any olher similar breach or non-

S '
70 F,f hﬂﬂﬁﬁl’ﬁ“lﬁj!gkﬂwt on & futuire cecasion., Far Bhart O & Wasts Minggeran) L,
= y Y g ;
v ."ll - I;'"|| .'-...-E ) -'I"-‘-J.:. i ,i..f __.o-'"'.;i,.r Ll iy P'HE; |
(e T}f’f{} o - et
n i _.,_\-". D; 'I_'_. i i ol
g LY fjr-; :l
- o i
O £
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© 3LIrany provisior of (i Aqre- et s ol 1o be liegal, Invalld o Unenforceabla wnder
any presant o fufue Dws oo procsing shall be desmed terminable and the
remaining parls s (ks ement shall remaln In full force and effect.

32 Elthar Part shed lavs the 7' e bmiaate. this Agreement upen gving 30 days
wrilten notiza Lo the olhs v anasonatle cause.

|
33.1tis clearly and repracsly =2y nd between theparlies that the activily of

lifting; trazpor 4oy, 1 or: 1¢ onl dispesal of Hazardous Wastes Is an
indapendont e st ar | b oo vithin e purview of the FIRST PART
mamufacturng end selinoec 1 =t g 0 Ceany understoad and confimed by and
oefween e pavizs ol iz e wt b e peclormanoa of work and not for supply of
Labour,

. Nathing cortEn | 1120 g eenions shall be construed: ag creating any
relationship ethor dreol o Lor 27 aver and employee betwesn the FIRST
PART and tha pursane g +SL200D PART. The FIRST PART shall have no
Babillty towards such persins =1 sug) prrsons Wil not have any claim whatsoaver
against the FIRST PYRT [0 =1y, vagze, provident fund, gratuity, refrenchment
gompensalicn of 37, cifer oo rsatan o accident or death or any ofher claim
whatsoever,

33, Any dispuia adzing v any erLs of is Agreement and the condents of
the Annsxurs hersto Lo i P F' nd SECOND PART shall ba referred to
an Arbitrétor of repus B 4 AT The Arbilration shal be conductad in
accordance with e he Fridzion and Conciliation Act, 1998 with
amendments (hei=2 T prseetings shall be conducted in English ang
shall take place | Haw | e il avard, Inckiding nterim awards, if
any, shall be final 4nd b wh neilies

36, Subject to tha provisionz o At Hhnss, FIRST:PART and SECOND FART
mulually acree th | 1ha oo LR mang, to e exclusion of any ofher, shall
have the jier=dis

;_, ELPART will it e ol s ] ' DART only iFFIRST PART has valid
,,t;__ j‘é‘ml\.;u herizafinga il vtz and operate the spesified urit by
i/ rf mle'.lam "EH:'C sl Part stiics - e Lo generate Hazardous Waste vide
5 [ Murart | - - L N =
Nigll P4t HE-‘-— o E : &, THERAOnL W amani L4,
"f‘u H:W"i':'-“'-"' hlet i T8 i

r:;f” ,,w* L
m x -,f,‘;f S S

i.lul-l.i..i:l....._.... =
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UPPCB approval-No 0fHaz. AuthJ20/2017 Calo . 1,2017 vali till 05.03.2022 (copy
Altached), and has valid unexpired Gonsenl 10 0 le under Air Consent Act No.
140369/UPPCBIBareilly(UPPCBROJICTOIAidPiL L1 1/2021 Date 24.12.2021 valid til
31122023 {copy aftached).  wWar  Consent Act  No.
140374/UPPCBIBareilly(UPPCBROVCTO) wat /11| 1IT/2021 Date 27.12:2021 valid
b 31.12.2023 (eopy  aflached), Tre | operation  of  coflection/

Tr?ﬁspmatinn{smragﬂ reatment/Disposal o) Hosoro 5 Wesls from First Parl will start
only after receiving the copy of validapproval ¢ L e EW Cansents from First Part,

First Part will notify promptly In 30 days to SEC000 /AT it has besn ordered closure
oy relevant state

palution eantrol bo anil eeurl bt turleiel g ;
the term of this agreement ard or any courd of jurisdicion aver it and that during

This Anreement s sianed on this 15th of Faseu-r: 2155 at New Delhi,

For Bajaj Hindusthan Sugar Ltd, For Glizrat il & Waste Management Ltd!
Earhhera%glltgﬁﬂﬁ 262201 Blwmral Oil E:nmparar.{l] Reqd.
iyl ;a,w‘:::.l:' For Shsnst O Wpte ManagamantLi,
]_ i AF I._ r ks | : o
NE '
#uthnﬁ:&d}-l;gnatnrr i ctor [Partner

Rakesh Yadav (Vice Frgs[l:lanf.} MHaresh Manglani)iBT Manglani

Wilnesses:;
1. MIr. Gyan Varkdhi Chaturveds (Sr. G.M. Producia

2. Mr. Sukhwant Singh (Sr. G.M. Engg.) sandeep kumar
- GTATTO018
il il Sandeep.kumar(@bharatail.cam
ol rer .-.;_.'.__;
S ——— )HM
E B gg. g 7 | Rl W :'."" ._;-_:_,_;.
BST No. 09AAACB43S1I1Z0-" 1™ ¥ ngh e 4
PAN No, AAACEA351J . TSR g™
CIN No. L15420UP1331PLC065243 : AT
Phone No. 05881-228611, 228813 : 1 'JE I?
Email ehs.brk@bajajhindusthan.com B J E*D-"-‘
! o ‘Ijl
K@k&fdkﬂnw— )‘)ﬂ-ﬁny L - f;,{?:" Page 9
Fasiodod7? e
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This annexure s in
Ltd. and Bhaiai

First part WILL PAY Al A7IC
application GST @ 16

Membership Deposit
this Agreement and 1

Categeny - A:sha, ha ~oid b ar

" Manitor (BOCITT

{Recyctable & o
conditian 12y
poWeEr su | iy

(ITEW), UFS (T '_‘- I'rl f
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N £
by

T B

o .

) ;

] I G

S:NO|  Type of Havarrlo -
Viae!
1. Jgad
2. HW Bty B
I-': -
X “Waste Ball et
___“ Vel s 5
| 4. E-wasi:
EJa:trum BE::
(ITEW2), m,u I|—-

."'_I.'_'q.-!. |

“oned befween Bajaj Hindusthan Sugar
| on date 15th February, 2022,

15,000 ( Fifteen Thousand only) plus,
| TOWARDS  Non-Refundable Lifetime

or lifetime from the date of signing of
- par without any extra charges.

vnum | | Second Far Rates |

= NOC| Rs.2000)- * (Two Thousand |
“ordous | only) per drum of 220 liters |

Rs.200/-{ Two Hundred | per,
drum |
Rs.16/- (sixieen) per kg

| Rs.20.00 perKg
(Rupess Twenly per kg caly)

.:.: i.- '-"- r
= ,;-m—gmenkml:rrm 1a Lar

__}::;-d ?j' ﬁ ﬁh,li'-lmmrlﬂ
—'1 4

, Iz /6”‘
Fﬁ’)"‘ b s Dienoicr

S el

a- 'l- 5

Lt b gk ’-""
- + -

T




2641

motherboard, |
| Gannection, cabinet, DVI
e Drive etz
{83 OF e s senditnal, 1 Gs G4 Fris 7 VG
Cil adas wil iEEM—Fﬂ:HEICﬁ::T.ﬂ! Ll S

A Srno ) waste must eamply with p1 20

V& walnoul watsr, sludge, SECOND
lfers capacity, Part filed drums w0
charge.

b) Quoted rated are inlusive of GST w1
) We will it full loaded capacity of vahi

01.USER CHARGES: FIRST PART wit fae |

Managemient Services provided by SECTHD
Category -B: shall be paid by FIRSTRPART:

Collection, Traatment, Storage and Dispezn

|

' S:ND Hazardous Wastes
Grncing/ETPIPRhosphale

, Sludgelasbestog/Boller  Ash, Eigr

| needle, blade culter | sharp foal, Liro!
1 | glass

waste Ink, Waste washed waler | w
thinmer Kitchen wasteloll and 5o
2 | waste, Used cooking ol _
Ink scaked ‘Collon Wasle, \U:
iHandGIwes.
 Coolant WasleChemizals Painl
3 | sludge Empty Chemical Botte, .
i_ E-Waste ofher than mentioned
4 | Calegory-A
& | Used DG set Air'Oil Filters
|Emply smal Containers belox .
6 |capacily
|7 |Transport Charge

winnitkyl As

Wasla Ol mix with watenQily i«

el e s Ut

rer Sgheduie V Part A of HW Rules,
oaly may for fully filed droms of 210
‘ass fnan 210 ltres will be free of

- e foliowing charges for the Wasie

 Second Part Rates
20.Fs.  par kgt T'.h'llﬁ
only]

| 2085 per kel Twenty |
enly)

= iiﬁ.ﬁrpmg{ Twenty
enly)
;|

C15.Rs. per kgl Twenty ﬂ-ni
{ only)
| |Psdgeach
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8] Additional Mo+ © Past “lasr il o) Escrow Fund Charge
Achargaol @ 5% gn i oo oo e 23 shall be applicable and levied on the
actual weste guoiliies Clzposed e (CLF} waste. This charge Is deposited in
an 5CIaW afesunt 1o poy I e emer trizy remediation and post closwre perod of

T8DF. This is rezuicedt Ly 109 = S0 i sl of India and is applicable to all landil
wasle [SLF|

b} A minimur &ilf: of T 100 = ous Thousand) Plus GST will be applicable
for-a load-uy o ¥y ' - hove 200kg, rates quated below wil be
applisable and [0 =2 020 v

g) Further if there = 112 17y ¢ el waste within @ quarter, the: minkmum
charges of Fs, 402000 ¢lus - 221 by the FIRST PART untll termination
of the agrezman!

) GSTorother ez afo ¢ =10 ba paid by FIRST PART,

8} FIRST PART sl et o= meedgus Wasle must be packed in proper

contaimersisirny Lans - & 1 camagefspillage of the materizl, during
transit &l FIRST FART ¢onl 117y bags arranged by FIRST PART shall
be.of melalieiPys #nd |apd 5tce phice under cover, BOWML WILL NOT
ACCEPT lechy, oo, i ;: cnny bags.

fl FIRST PAR = : : - [ PART plant focated at E-13, Site 4
EathI:laL?w Itz = | -5 ovm cosl, [F SECOND BART iifts the
mialesial lrEnsooiln st e | 3T PART a3 peractuzl, Loading is
In séape ol FIRST AT

g} Thedranspoi =h o= 50 I ‘ugd prices are increased or decreased
by Goverrmont | v f + & data of signing this Annexure,

h} The aboya L g = Sl upka 1.1 MTin3 dansity, If density s
lweer thian 1.1 I ' : noreased ihe
Eghter wase maioial o %mﬂﬁq%aﬂ“ﬂm"mi
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1} Leak-praof packing & proper comacl 1 o per HW Rules will be ensured by

FIRST PART for safa transperation. \rial shall be properly packed, sealed
and labelled by the FIRST PART a5 1.

I} A masimum of 1 heur will be alipsad o

i, loading & paperwork upon arri'-ral_ of
MuSkicontainer at site of the FIRST 2271, T RST PART agrees 1o pay Detention
C“H‘iﬁﬁ Of Rs.000)- (Runees five thoi=an /) caly, per day if e vehicl & held
avemight

k) As per Rule 8 of

e Hazardous ani o 1 )
Maovement) Ryl

%5 (Menagement and Transboundary
e5, 2016 a3 amenced |

‘=t FART (Hazardous Wasta Generalor)
naeds to send/dispose fe Hazerdous '\ asi2 within 99 days from their Plant failing
which agreement can be temminated witi ot 2 notice.,

I} For Category (A) Payment shall ba s o= 1. SECOND PART in favour of FIRST
PART by Chequa/DDINEFT Within 2 wet o ceipt of FIRST PART Invaice, (Used!
Waste Ol should mast Peramaters o3 cor & liadue V(A) of Hazardoos and Other
Wastes (Managament and Transbounda+ :

W5 -imant) Rules, 2016 as amended).

m} For Categary (B) FIRST PART shal Py 10 DECOND PART Advanca Paymant by
chequeDemand Drafy NEFT,

N NO CASH TRANSACTION WILL BE EWTEATAINED. However, besides ok :
SECOND PART accen's Rayments unde: 11257/ ATES routs also, FIRST PART have
o declare the quantily of hazarsous oo |

penaratan on Quaredyl Annual basis,
whilz applying for fresh Membership_

o] TAXES !/ LEVIES:- All Government / Lbunicigai

i Taxes | Dulles/ Levies/ Octroi { Sandce

Tay or GST { Tolls ete, 25 applicable fom (e ta time, will be payable by FIRST
PART,

p) There shall be MO goods / waste seit (2 ¢1..0) by FIRST PART o SECOND PART

ather than mentioned in this Annesoire oo nulualy agreed & signed betwesn the

parties through an Annexure along with ozl Approved Laboratory Test Reports of
each waste type,

qi 1 FIRST PART sends goods which are not 12wiul, controfled substance, radio-acive,
bio-medical, explosive andior not a.cr . approved 1o be accepled by 'hg
SECOND PART (facdity operator] by S7CE 1izn the same shall be nolified IGTETE "
and FIRST PART; The waste shall be 1:u3:l.:_3_r|:| returned to the FIRST PART at fu
. lransport, handling cost payable by FIRET PART to SECOND PART.

s i*;ﬂqu'}‘ T PART sends waste | goods u'1 ara a5 agreed up;l FEE"IE't SHEI;HFEIHEET
LA D R40% the test analvsis rgand «rovived by the FIRST PART O s
s + o) T3 For Bharat Of I.'P’-lju‘y nagement

g
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e [

S ot Hazardous Waste but NOT as agresd upon
R vt el e 25 decided by SECOND PART and FIRST
d=and e Laboralory Comprehensive Tes!

oG e | |.

sporl Shevze Disposal, Trealment Charge along with any
34,1 3¢ souw Fee ele, SECOND PART will rotify fhe
P £ 30 o of Ure Exceptlion. The complete liatility, risk
i wr hel! e en FIRST PART and the RIRST PART shall
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S Bajaj Ene Limited, Unit-Mags

" inspection da 12-04- 4.

Annexure-5

ur. Distt-Shahja as_per

l. | Name & Address of Industry M/s Bajaj Energy Limited, Unit-Magsoodapur,
Distt-Shahjahanpur
PIN-242042. .

2. | Namer of Contact Person Mr. Ram Prakash Singh, AGM-EHS
Mobile: 9536908462

3. | Date of Inspection 12.04.2024

4, | Nature of Industry Power Plant

5. | Category of Industry L/M/S- Large, Year of commissioning- 2011-12

6. | Operational Status Operational

7. | Installed Capacity 2x45 MW=90 MW,

8. | Process Details with Material Balance:

« Boiler -2x190 TPH CFBC boilers with fuel as Indian Coal Coalfield/National cgal
field Ltd. Make of boiler are Thysan Kerupp (Single drum, Cold Cyclone with
natural Circulation & Balance Draft) with operation steam pressurc & temperature

. at 110 Kg/em2 & 540 degree centigrade.

e Turbine -2x45 MW is Siemens make with rated Input pressure & Temperature of
105 Kg/em?, 535°C.

e DM Plant -Make lon Exchange -Capacity of 24 M’/Hours.

s CHP-Make Techpro having capacity 160 TPH.

e Cooling -Tower- Make Paharpur, Holding Capacity-16,200 KL

9. | By Product ' Nil

Status of Water Consent Up 10 31.12.2025(Copy Enclosed as Annexure-
10. 1)

Compliance Status Complied

Status of Air Consent Up to 31.12.2025(Copy Enclosed as Annexure-
11. 1)

Compliance Status Complicd

Status of Hazardous Authorization Up to 29.01.2026(Copy Enclosed as Annexure-
12, 2)

Compliance Status Complied
13. | Source of Water Tube well
14. | Utilization of Water Process/ Floor | Process- 75.61 KLD.

Washing/ Cooling/ Boiler et¢. Cooling-3704.79 KLD.

Domestic- 28.0 KLD.
15 Details of ETP Installed (Mention of | ETP Capacity -1000 KLD.

ETP Units)

Bar Screen, Mechanical, Oil & Grease Trap,
Equalization tank, Coagulation and Chemical
Mixing Tank, Tube seftler, Pressure Sand Filter,
Activated Carbon Filter, Sludge drying beds,

Treated water storage lagoon (Cap. 13000 KL)

%) %@ Page No-04
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o afional_duting

380.84 KLD, Unit was ©P

. 16. | Effluent Quantity (KL/Day)
ingpection. We of
17. | Quality of Treated Effluent During inspection on dated 12 04-and nalysed in
Final Outlet of ETP collected 4 as per
Central Laboratory UPPCB, Lucknow &6 v
analysis report pH-7:46, BOD-23.0 msg '1462.0
170.0 mg/L, T8S-74.0 mg/L, TDS- ’
mg/1 @nclosed as Annexure-3) —
18. | Point of Discharge and Final | Green Belt.
Discharge i
19. | STP Status for domestic Effluent STP-50 KLD, Operational
20, | Whether unit has taken permission | Yes, (Copy Enclosed) As Anexxure-4)
from CGWA for ground water
| extraction ( Yes/No)
21. | Whether water meter installed on tube | Installed
well o
22. | Source of Air Pollution Boiler & DG Sets
Details of Fuel Used Coal 1600
23.
s Furnace Oil 80-100 KL/Year
24, | Details of APCS & Stack Height ESP. Stack height-110 meter from ground level.

In compliance of Board direction
industry

Online Continuous Emission Monitoring System
installed.

25. | Details of DG Set (Whether installed | 3 No's, 1000, 500, 320 KVA acoustic enclosures |
acoustic enclosure) installed, r
26. | Stack Emission Monitoring As per the prescribed norms, Stack monitoring
report dated 12.04.2024 is as -
SPM- 36.04 mg/NM? (Standard-50 mg/NM”Stack
Monitering report of dated 12.04.2024 is (copy
enclosed as Annexure-5)
27. | Pollution Control Measures Adopted | > At CHP DS DE System installed.
for fugitive emission control and > At Coal Crusher DS & DE system available.
Status (Near Coal Handling Area, » At Ash Yard Water Sprinkler Arrangement
Coal Crusher Area, Ash Disposal Available.
Area, and other plant Area) » Water Monitors-07 No's.
%» Hydrant Valve- 30 No’s.
28, | Ash Management e Fly Ash gencration- 68447 MT
¢ Bottom ash generation/disposal -7889MT
e Measures taken for ash handling/ collection/
disposal- 03 No's Silo Installed.
e Details of Silo -Fly Ash silo-02x200MT,
Bottom ash silo-150 MT.
29, | Quantity of Hazardous Waste Used Oil- (cat -5.1)-4KL/annum,

Waste oil- (cat. - 5.2)-0.3 KL/Annum,
| Waste Oil Residue (Cat3.0)- 1.0 MT/Annum |

o
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\ (Cat.-4.0)- 0.7 MTA.

Used [on Exchange Residue- (C: _
Agreement made for disposal with M/s Bharat Oil

and waste management Itd- Kumbi Akabarpur

30, | Whed road, Kanpur Dehat. (Enclosed as Annexure-6) _
S Whether any Bypass arrangement No bye pass Arrangement. e
| 31.| Any other specific remarks . - —

| | B —— ===
32. | Compliance of Recommendation of joint committec in reference of order passed by
| Hon’ble NGT in OA No. 691/2022 dated 23-02-2023.

Recommendation of joint | The unit has instalied casy ladder for the

| committee monitoring of flue gas emission as per CPCB

guide line. ===

Compliance status as per inspection | During inspection on dated 12-04-2024 it is found

dated 12-04-2024. that unit has installed circular ladder on stack.
Photograph of circular ladder is enclosed.

. . ol
=, ;
(Bipin lén};{l]%:l) ' (Sunil Sigg??Chauhan)

Scientific Asstt A.S.0
U.P.P.C.B., Bareilly U.P.P.C.B., Bareilly

ke

(Rohit Singh)
Regional Officer,
U.P.P.C.B., Bareilly

Page No-06
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Anmexure - |
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Uttar Pradesh Pollution Control Board
78 Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
o Phonc 0522-2720828 270087 ), Fan £522:2720764, Email snsogruppeh in, Website: wawuppch vons

194853/UPPCB/Bareilly(UPPCBRONCTO/hoth/SHAHJAHANPUR /2023 Date: 02/12/2023
To,
M/s
BAJAJ ENERGY LIMITED MAQSOODAPUR _ o
Bajaj Energy Limited Unit- Magsoodpur Tehsil- Pawayn District- | Application Td-
Shahjahanpur,SHAHJAHANPUR,242042 _ 23185659

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA 15 hereby granted to BAJAJ ENERGY LIMITED MAQSOODAPUR located ot Bajaj Encrgy
Limited Unit- Magsoodpur Tehsil- Pawayn District- Shahjahanpur, SHAHJAHANPUR, 242042,
subject 1o the provisions of the Water Act, Air Aet and the orders that may be made further and subject 10
following terms and conditions :-

I, This CCA BAJAJ ENERGY LIMITED MAQSOODAPUR granted for the period from 02/12/2023 to
31/12/2025 and valid for manufacturing of following products,

S Prod:cr‘ - j[Quuntily Unit
..Nq . = 7‘1“ —
1__|Power ( Electricity) |90 TMcpgwnu

2. Conditions under Water(Prevention and Control of Pollution) Act <1974 as amended :-
(1) The daily quantity of cfflucnt discharge (KLD) :-

—— T+

L_K. indof EMuent | Quantity(KLD) | Treatment facility Discharge point
~_ Domestic 48 KLD STP | [lrrigation
' Industrial 980 KL.D ETP Partially used in

Process and rest
‘ used in ash
quenching

{ii) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment s is required with reference to influent quantity and quality.

In ¢ase of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phonc/email with a report in this regard o be dispatched immediately.
(iii) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening cte. Quality of the treated effluent shall meet to the following general and specific standards as
preseribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

Industrial Effluent Quality Standard

S.No. Parameter ; Standard |
1 pH | 5890 |
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2 | soo |  30mgn
3 con _ 250mgll
4 TSS 100 mg/l

(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.

{(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously $o as to achicve the quality of the treated sewage to the following standards,

1§No, EPm;amﬂcrs - Standards

| 4 |  pH 5.510 9.0

| 2 | BOD(mall) 30 =
O . TSS (ma/L) 100

3. Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended :-

i) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference 10 generation of emissions and operate and maintain the same
conbinuously so as o achieve the level of pollutants to the following standards.

Air Pollution Source Details

S No. Air I'l';f;e—_»f fuel| Stack no Control Helgh_t 1;1'_
Pollution Device Stack
Source
1 Boiler 180 Coal 02 Particulate | Electrostatic
. TPH Matter  precipitator as
APCS & Stack
height of 110
meters from
ground level
2 | Boiler180  Coal 01 Particulate Electrostatic
| TPH Matter  preciptator as
APCS & Stack
height of 110
‘ - meters from
1 . __ground level _
Emmission Quality Standards
S No. ] Stack no Parameters Standards }
1 01 Particulate Matter SO mg/Nm3 |
2 02 Particulate Matter 50 mg/Nm3

In case of stoppage of Munctioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately
(i1) The unit will not use any type of restricted fuel,
11) Noise from the D.G. Set and other spurce(s) should be controlled by providing an acoustic enclosure as is
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows -
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Day time * from 6 0 a.m_ to 10.00 pom., Night time: from 10,00 p.m. to 6.00 a.m

Standurds for lnd;stflll Comme;cljﬂ Rcslden( blk‘ﬂu‘
Noise level in Arca Arca Area Zone
db{A)Leq |

hl

—_—— )

Night | Day nghl l)ay Night ' Day ng
Tune | Time | Time | Time | Time | Tum.l'l'mu.

70 | 65 | 55 | 55 | 45 | s0 | 40 |

4. Essential documents to be submitted by the Industry/Unit as Applicable :-

(1) Environment Statement in Form-V of Favironment (Protection) Rules, 1986,

(1) Quarterly compliance report of the CCA, photograph of ETPIAPCs/Waste Storage Arca,

5. Competent Authonity reserves the right 1o change/modify/odd any time any condition of this CCA.,

6. Unit has to comply with the following specific & general conditions, Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.
7. In comphiance to the G.O 101 1/81-7-2021-09 (Writ)/20 16 dated, 13.10,2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. You are directed to develop Miyawaki Forest as
per the SOP available at URL-hitp://Www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of mitial consent fees (Air and Water) or Rs. 50,000/ (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board.

8. 1If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No ebjection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked

Day
_ Time
75

General Conditions:-

I. The applicant shall get analysed the samples of effluent/'emission/hazardous wastes at least once in a three
month from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of cffluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point,

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the ndustry is not

complying with stipulated conditions or any further direction/instruction issued by the Board, legal action

shall be initiated against the applicant.

5. The applicant shall maintain goed house keeping. All valves/pipes/sewer/drains cte. must be leak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.
7, The industry shall provide laspection Book at the time of inspection to the Board's officials.

& Whenever duc to any accident or other unforeseen act or event, such emission oceurs or is apprehended to
veelr in excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned ofices. In case of failure of pollution control cquipment, the production process connected
to it shall be swopped with immediate eftect,

9. The industry shall operate in a manncer se that all emissions be emitted through designated chimney/stack
only,
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¥ damage to the agriculture productivity, human habitation etc. by the operation of industey,

' shall be imperative 0 stop production in the industry with immediate cffect and such information shall be
reported to Board's offices. The indust

Ty shall be liable to pay compensation also in such cases as decided by
the Competent Authority.

"0- In case of g4
1

U The applicant shall &
Production capacity/man
point or emission point
I2. The Board reserves the nght to re
may be necessary.

pply before the 60 days of expiry of CCA or any change in production types/
ufacturing process/capacity enhancement ete. or any change in efflucnt discharge

voke/add/modify any stipulated condition issued along with CCA, as

Specifie Conditions:-

|- This consent is valid for the production of 90 MW/ Day power.
2- Industrial efluent of 980 KLD shall be treat
used in Process and rest shall be used in ash q
3- Domestic sewage 48 KLD shall be treated in
urigation in unit premises,

4- No treated or untreated

ed in 1000 KLD ETP and treated effluent shall be partially
uenching,

STP of 50 KLD capacity and treated sewage shall be used in

effluent is allowed to discharge outside the premises of the unil,

3- Unil shall maintain and operate the Air pollution contcol system i. ¢, Electrostatic precipitator in the 02
boilers of 190 TPH each regularly and ensure that stack emissions shall always meet the norms specified in
Rule 25 of Environment (Protection)Rules 1986,

G- Unit shall identify recipient drains/ rivulets and their w's & d’s location in consultation with UPPCB and
shall carry out monthly monitening of identifizd recipient drains at w's & d's location through lab recognized
under Environment (Protection) Act, 1986 and shall submit the analysis report on monthly basis by [0th of
every month to CPCB and UPPCB.

7- Process cffluent / any waste water shall not be allowed (o mix with storm water. Storm water drain shall
be passed through guard pond.

B- The overall noise levels in and around arca shall be kept well within the standards by providing noise
conirol measures including acoustic hoods, silencers, enclosures et¢, on all sources of noise generation, The
ambient noise level shall confirm to the standards under the Environment (Protection) Act 1986,

9- Unit shall make temporary storage facility for storage of hazardous waste in the premises before it will
send to TSDF as per the provisions of Hazardous and Other Waste (Management and Transboundary

Movement) Rules 2016.

1G- Unit shall comply the provisions of Hazardous and Other Waste (Management and Transboundary
Movement) Rules 2016 and shall obtain authorization for disposal of hazardous waste.

I'1- Unit shall install the board showing daily environmental statement ie chemicals used in the treatment of
elfluent , flow meler reading , hazardous wasre generuted and send to TSDF etc.at the main gate of the unit

12- Unit shall comply the provisions of Water (Prevention and Control of Pollution) Act 1974 25 Amended
and Environment (Protection) Act 1986, and direction issucd by Hon'ble National Green Tribunal, New

Delhi in Order dated 13.07.2017 in OA no, 20072014, M.C. Mehta v/s Union of India.

13- Unit shall develop Green Belt in minimum 33 percent area of Industrial Premises as per the provissons
laid down in office order no, HI6405/220/201 8/02 dated 16-02-2013 of U.P, Pollution Control Beard. The

copy of satd office order is available on the website of U.P. Pollution Coatrol Board wwawv.uppeb.com.

14- Unit shall submit ground water quality monitoring report done by MoEF & CC-approved laboratory in
cvery 3 months.

I5- This Consent order shall automatically become invalid on issuance of Closure Order by C.P.CR /
UPPCRB and further on Revoking of Closure order, the Consent order shall become valid.

RAJENDR it sonws ur
A SINGH e iusiaia
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UTTAR PRADESH POLLUTION CONTROL BOARD
TC-12V, Vibhuti Khand,Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720851 Fax:0522-2720764 Emall: info@uppebcom Website: www.uppch,com

-

Ref. No: 13697/UPPCB/Bareilly(UPPC BRO)IHWM/SHAHJAHANPUR 12021
Dated ;29/0172021

To,
M/s BAJAJ ENERGY LIMITED MAQSOODAPUR
Vill- Magsoodapur, Tehsil-Powayan, Block Bandg, District- Shahjahanpur (U.P).
242042, SHAHJAHANPUR, 242042

Tehsil :Powayan
District :SHAHJAHANPUR

Sub :- Authorisation issued under the provisions of Hazardous and Other Wastes (Mansgement and
Transboundary Movement) Rules, 2016

I.  Number of authorization and date of issue 13697 and 29/01/2021 .
2. Reference of application (No. and datc) 10987277 and 16:/01/202] .

3. MrSAMIR KUMAR SABAT of M/s BAJAJ ENERGY LIMITED MAQSOODAPUR is
hereby granted an authorization based on the erclosed signed inspection report for generation,
collection, utilization, storage and disposal or any other use of hazardous or other wastes or
both on the premises situated at Vill- Magsoodapur, Tehsil-Powayan, Block Banda, Di .

Details of Authorisation 7
S No. Category of Hazardeus | Authorised mode of disposal Quantity(ton/annum)

Waste as per the Schedules | or recycling or utilization or
LIl and I11 of these rules |  co-processing, etc. ——=

1 S_c‘bcdulc T(Category 5.1)waste | TSDF/ Authorized Recyclers 4.0 KL per anmum
oi ‘
2 gg:xedule 1(Category 5.2)Used | TSDF/ Authonzed Recyclers 1‘073 Ton Per annum
i — |

. The authorization shall be valid for a period of 29/01/2026 from the date of issue of this letter

2. The authorization is subject to the following general and specific conditions (please specify
any conditions that need to b2 imposed over and above genesal conditions, if any) .

A General Conditions of Authorization -

Ii The authorised person shall comply with the peovisions of the Environment (Protection Act,
1986, and the rules made there under .

The suthorisation of its renewal shall be produced for inspection at the request of an officer
authorised by the State Pollution Board |

The person authorized shall not rent, lend, sell, transter or otherwise transport the hazardous
and other wastes except what is pérmitied through this authorization |,

4, An{ unauthorized change in personnel, equipment or working conditions as mentioned in the
application by the person authorized shall constitute a beeach of his authorisation .

.

—r
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5. The person authorised shall implement Emergency Respoase Procedure {ERP) for which 1his
authorisation is being granted considering all site specific possible scenarios such as spillages,
leakages, fire ctc. and their possible impacts and also carry out mock drill in this regard at
regular interval of time .

6. The person authorised shall comply with the provisions outlined in the Central Pollution
Control Board guidelines on Implemeeting Liabilities for Environmental Damages due to
Handling and Disposal of Hazardous Waste and penalty .

g It is the duty of the authorsed person to 1ake prior permission ot the State Pollution Control
Bourd to close down the facility ,

8. The imported hazardous and other wastes shall be fully insured for transit as well as for any
sccidental occurrence and its clean-up operntion

g, The record of consumption and fate of the imported hazardous and other wastes shall be
maintained

1. The hazardous and other waste which gets gencrated during recycling or reuse or recovery or

pre-processing or utilisation of imported hazardous or other wastes shall be treated and
disposed of as per specific conditions of suthorisation .

l1.  The importer or exporter shall bear the cost of Import or export and mitigation of damages if
any

12, !{\m{'l application for the renewal of an authorisation shall be made as laid down under these
es .

13, Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Changes or Central Pollution Conlro! Board from time to
time .

14, Annual return shall be filed by June 30th for the period ensuring 315t March of the year,

15, The Unit will file the renewal application at least 2 months prior 1 the expiry of this Order,

B Specific Conditions of Authorization

L. Unit shall ensure compliance of the Hazardous end Other Wastes (Management and
Transboundary Movement) Rules, 2016.
2. Unit shall comply with the provisions of Rule 19 of the Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 and sené copy of Form 10 regarding
Manifest for Hazardous and Other Wastes.
3. Unit shall comply with the provisions of Rule 20 of The Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 and submit Aanual Returns to State
Board in Form 1V.
( Authorized Signatory )
Amit | Zesmn
ChandraZzzs=
UTTAR PRADESH POLLUTION CONTROL BOARD

Copy to: To the Regional Officer, U.P.Pollution Control Board, Bareilly for information and

necessary action . Amit | %
Chandra Sz

ey

CEQVEE, I/C Circle
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- Anmexure- 3
—— CENTRAL LABORATORY
e UTTAR PRADESH POLLUTION CONTROL BOARD
e Bullding. No TC-1ZV Vibhatt Khawd, Gomil Nager, Luckasw-226010
TEST REPORT: WASTE WATER LABORATORY
Ref No: 25797283 Bareilly/2024 Date: 19042024

1- Name of Industry: BAJAJ ENERGY LIMITED MAQSOODAPUR, Vill- Magsoodapur, Tehsil-Powayan, Block; Bardo,
District- Shahjakanpur (U.P), 242042,

2- Address of Industry: Vill- Mogsoodapur, Tehsil-Powayan, Block; Banda, District- Shahjshnnpar (U P), 242042,
3= District: Shahjahanpur _

4- Description abost sampling point: Final Outlet of ETP

4= Type of Sample {Grab/Composite/Integrated). Grab

G- Sample Collected By: Sunil Siagh Chauban ASO & Bapin kandpal SA

7- Colour and Odour: - -

8- Quantity snd Packing: 2 litre plastic jerican

9- Date of Sample Collection: 12042024

10- Amalyis Indented by; RO Bascilly

11- Date of sample receipt in Lab: [3/04/2024

Parameter/Method Name Unit Results Standard Detection
: Range
__pH, APHA 24th Ed. 45008: 2023 . ‘ 7.46 559.0 02-12
m?«-ded Solids , APHA 24th Ed. 2540 mg/ ‘ 740 100 10-20000 mg/l
D Toal Suspended Salids dewed o 103.
103 T 2023 l .
Dissolved Solids, APHA 24th Ed. 2540C| = mgl \ 1462.0 2100 10- 50000 mg/]
Total Dissolved Solids dried at 180 °C
2023 |
BOD, APHA 24th Ed. 3 day 27°C 1S mg! | 230 30 1.0.-50000 mg/l
3025 ( Part 44 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Dpen mg/l 1700 250 5.0 -100000 mg/|
Reflux Methed 2023 [

Refzionees (1) General Sondands for dischange of envirommenal potlussts arg a5 pars-A Efluoa (Schaluie-VIL The Uaviicament (Protectivn) Rodes | 946
somre; www petniciaGoseral Standass pal Bisides those standarth, roter EFA standsros Soe speaifis purposs

*NoreNADL Pacametany
St 1IN e e Tew Repert whiie agly e drin bopis I 10 avpenn it ot B gpemiscesonigpt i ML wido B sedam pamsbiera o b o A Lhe b penp 0L g oy
woenid a1 ok
Remark: ¥4
Analysed by-
[Dr Alka Singh (SA)]
Authorized
smm’:'um ;‘}.::’,:“’,.z. Ol
SlNG" O‘Fg‘ﬂll sess RAM Uy KAV AN
Sainrendra Singh TASO) Duie: 25040419
Chiel EnshroumEat Oifier
Ceatral Laboratory

o P d
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Ampxuse~
g NOZ Acoheston Foem
GROUND WATER DEPARTMENT
( amami Gange & Rural Water Supply Depart
Minisiry of Jal Sliakti partment)
Government of Uttar Pradesh
; TION/ NO Sl
\THORIZA -OBJECTION ¢ |
R -:A“-E'é INDUSTRIAL/ COMMERGIAL/ |§R"F'CME FOR SINKING OF NEW weLL
e . FRASTRUCTURAL OR BULK
' Ssctlon 14 of ARIIND WATER HARROE
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............ VALID UP TO : 20/08/2026 3
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WP. of the Pump: 30.00 Operational Device Bectrs Mot
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Maxlen sm Allowable Annual Edraction of Ground Watar K00
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swiy  GROUND WATER DEPARTMENT
&?@. I m Sn;glmnl Water Supgly Depastmeat)

- Government of Ultar Pradosh

Form 8(g)
[See rules 15(2))

| AUTHORIZATION! NO-OBJECTION CERTIFICATE FOR BINKING OF NEW WELL FOR
LWAL CRAAL| CONMERCIAL INFRASTRUCTURAL OR BULK USER OF GROUND WATER)

VALID UP TO : 20/06/202¢

SANIR FUMAR SASAT

Bejsl Enargs Uimited Magsoadapur  Applealion Form Sarfal e SHIPOLIEINGGE

2106021 Spechman Signaters
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REGIONAL LABORATORY BAREILLY
UTTAR PRADESH POLLUTION CONTROL BOARD
E-1219/1, E-Block Rajendra Nagar, Awas Vikas Colony, Pest-Izzat Nagar, Bareilly

il

Stack Emission Test Report

Ref No, 25824223 Bareilty 2024 Date: 1670472024

1. Name & Address of Industry: Bajy Esergy Limsed, BAJAJ ENERGY LTD UNIT MAQSOODAPUR
2. Somple Collected By: Bipin Kandpal SA

3. Date of Monitering: 12/04/2024

4- Source of Sampling: Stack

5- Stack attuched to: Bauler

6- Stack Helght: 1100 m

7- Total No. of Boller: 02

8- Capacity of Boller: 190 TPH Each

9- Fuel used: Coal

10- Quantity of Fuel used: 1600 MT/Day

11- Flue Gas Velocity: 5.27 m/sec /s

12- Air Pollution Control Device: ES P

13- Other remarks (if any): N.A

14- Furtber details of sample lecation and Test methods followed are appencd overleal:

Sr Parameter Unit Result Standards
_no.
{ 1 SPM mg/Nm3 36.04 —| 500 %

Noto: The results in the Test Report relute only to the itesss tested, The Report shall not be reproducod-exseps in Full, without the
writien permission of (Rboravery.

Analysed by-
[Kavita Saxena JRF]
Clghaly signed
— ROHIT iz
suun SINGN e SI NGH 1422224059
Somil sugu Chauhan (ASO)
Regional Officor

1cdPega?
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MEMBERSHIP CERTIFICATE

Mis. B m

illage : Ma PO - Magsooda } Tehsil - Powavan Shahjahanpur-242042,

Ka ,.g,/\ogﬁh., of our faciily Imnwmmmn
‘ 20

Gata No. Il. Kumbhl Akba

672,706Cha Vi X rpur Road, NH-2 Kanpur-Dehat-209101, UP
for sale, Ie%!mmrﬁc Disposal of Hazardous Waste

Q : BOWMLI/K/3789/20

O

<b Expiry Date : May 24, 2024

One may verify 'adlvo’ membership by calling
Bharat Oll & Waste Management Ltd. at
011-4100 0710, 2981 6466 or Email: sales@bharatoil.com

Fo- Bharat Oll & Waste Management Lid. For Bharat Oil & Waste Management Ltd,
| o Ogtaly Gred By Pragad Robbag Dgtaly Sgrad Dy rde < kool |
raga Kottap Mm’w.’m KKEa Daw 2031004 vy
Emcumw 118 M AETIn AFN) 1P OENTGME
£ pipedaemdla Tt riilag i : 10 OO 2 A ICF B MrA e
Chih daiw 1o § vty > Chcx Sere 1 Evesly
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Annexure-6
Department of Vegetable Science,
Chandra Shekhar Azad University of Agriculture & Technology,
Kalyanpur, Kanpur- 208 024, Uttar Pradesh, India
E-mail: rajiv.agro69@gmail.com Moebile: 08765600151, 0BI18061551

Dr. Rajiv Date: 15.04.2024
Scientist (Agronomy)

To,

The Unit Head

Bajaj Hindusthan Sugar Ltd.,

Magsoodapur, District- Shahjahanpur (U.P.)
3ir,

In continuation of the your Service Order dated 13.02.24 (SO No,
2600401629) towards “Impact assessment study of treated water utilization on
agriculture land” and "Ground water recharge study” of Bajaj Hindusthan
Sugar Ltd., Magsoodapur, District- Shahjahanpur (U.P.), the field visit and all
requisite data collection have been completed by the officials of the Chandra
Shekhar Azad University of Agriculture & Technology, Kanpur and reports

preparation for the same is under progress. The reports of the both studies will
be submitled within a month.

L)
(O™
(RAJIV) 15\&\1}{"

Team Leader

Copy for information to:
1. Director Research, Chandra Shekhar Azad University of Agriculture &

Technology, Kanpur.

(RAJIV)
Team Leader
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\ 2664 Annexure-7
Point Sta of M/s Baiai stan Sugar Ltd. Unit-Magsoodapur, Powa
Shahjahanpur as per inspection dated 26-10-20123.as under

1. | Name & Address of [ndmtry M/s ngaj Hindustan Sugar L, Unit-
Magsoodapur, Powaya., Sahajahanpur
PIN-242042 =
2. | Namer of Contact Person Mr. Rambir Khoker, Vice President/Unit Head.
Mobile: 8766224828
3. | Date of Inspection 12.04.2024
4. | Nature of Industry Sugar Unit
5. | Category of Industry L/M/S Large, Year of commissioning- 2007
6. | Operational Status During Inspection unit is not in production.
Industry was operative in crushing season
2023-24 since 08 November 2023 to 03March
2024. (RT$CEnclosed as Annexure-1)
7. | Installed Capacity Cane Crushing -10,000 TCD
8. | By Product Molasses, Press Mud
9. | Status of Water Consent Up to 31.122025 (Copy Enclosed as
Annexure-2) 1
Compliance Status Complied
10. | Status of Air Consent Up to 31.122025 (Copy Enclosed as
Annexure-2)
Compliance Status Complied
11. | Status of Hazardous Authorization Up to 13062027 (Copy Enclosed as
Annexure-3)
Compliance Status Complied
12. | Source of Water Tube well, 2No's.
13. | Utilization of Water Process/ Floor | Industrial- 280 KLD
Washing/ Cooling/ Boiler etc. Domestic- 70 KLD.
14. | Details of ETP Installed (Mention of ETP | ETP Capacity -1000 KLD.
Units) Bar Screen, Oil & Grease Trap, Lime Mixing
Tank, Equalization tank, Primary Clarifier,
Acration Tank with diffused air system,
Secondary Clarifier, Pressure sand filter,
Activated Carbon Filter, Sludge drying beds,
Decanter, Treated effluent Storage Lagoon of
9000 KL. Separate SRS Plant of Capacity
} 1000 KLD for treatment of cooling tower blow
| down treatment.
15.  Effluent Quantity (KL/Day) Industrial- S67KLD
Domestic- 50 KLD.
16. ~Quality of Treated Effluent As per the prescribed norms.
Sample of treated effluent was collected on
dated 22-02-2024 and as per analysis report

2

&’
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pH-7.8, BOD-20.0 mg/L, COD-168.0 n}g/i’
TSS-20.0 mg/L, TDS- 1292.0 mg/L, rg‘
P - S 2 Grease-2.4 mg/L (Enclosed as Annexu -
17. ~Point of Discharge and Final Discharge | Treated water is utilised in horticulture and
irrigation as per ferti-irigation management
plan. Flow measuring device installed at Final
| _Outlet of ETP & OCEMS installed. !
18. -STP Status for domestic Effluent 'STP-50 KLD.
19.| Whether unit has taken permission from | Yes, (Copy Enclosed) As Anexxure-5)
CGWA for ground water extraction
(Yes/No)
' 20. Wl;lether water meter installed on tube | Installed
we
;121. Source of Air Pollution Boiler — (2x90TPH) & DG Sets-(1000, 500,
_ 320) KVA.
| 22. | Details of Fuel Used : )Bagassc | 1487 TPD
23. aeuuls of APCS & Stack Height ' Wet Scrubber. Stack height-65 meter from
. corvnphance of Board direction | ground level. Online Continuous Emission
T industry Monitoring System installed.
24.| Details of DG Set (Whether installed |3 No's, 1000, 500, 320 KVA acoustic
| acoustic e.nc!osure) =l enclosures installed.
' 25.| Stack Emission Monitoring As per the prescribed norms, Stack monitoring
| report dated 07,12.2023 is as —
SPM- 132.14 mg/NM’(Standard-150 mg/NM®”
== _ (Copy Enclosed As Anexxure-6)
26. | Quantity of Hazardous Waste Used Oil--0.0066K L/annum,
ETP Sludge -90-110 Kg/Day.
Press Mud- 283 MT/Annum
Boiler Ash- 28.2 MTD
Press mud is used by formers as manure and

Boiler ash is used for land filling in low lying
area. Agreement made for disposal ETP
Sludge & Used oil with M/s Bharat Oil and
waste management Itd. Kumbi Akabarpur road,
Kanpur Dehat. (copy enclosed as Annexure-7)

27. Whether any Bypass arrangement

No bye pass Arrangement.

28. Any other specific remarks
\

Available area is 251 Haq. for irrigation for
throw HDPE Pipe Line.

29,

Hon'ble NGT in OA No. 691/2022 dated

Compliance of Recommendation of joint committee in reference of order passed by

———

23-02-2023.

' Recommendation of joint committee
|

The unit has to install easy ladder for the

monitoring of flue gas emission as per CPCB
guide line.

Compliance status as inspection dated
12-04-2024

During the inspection dated 12-04-2024 it was
found that unit has installed circular ladder on

stack. Photograph of circular ladder is

§
%

o

Page No-011



—_—
—

2666

enclosed. Decision on Show cause under
consideration in Board.
-

—

&ip% (Sunil Singh Chauhan)

Scientific Asstt A.S.O
U.PP.CB, Bareilly U.P.P.C.B., Bareilly
(Rohit Singh)
Regional Officer,
U.P.P.C.B., Bareilly

Page No-012
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e Uttar Prodesh Pollution Control Beard
% Building, Wo TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phoso 05 710 7H0RI8 11601, Fau 5222720704, Tl ieFatfeuppioin, Weksile: wim sppch cum
196665 UPPCE Bareilly(UPPCBRO)CTObothSHAHJAHANFUR /2013 Date: 22/032024
To,
Mlis
BAJAJ HINDUSTHAN SUGAR LIMITED SUGAR UNIT MAQSOODMLR.
Bajaj Hindusthan Sugar Ltd, Unit Maksoodpur, Tehsil Pawavn, Application Id-.
District Shahjahanpur, UP.SHAHJAHANPUR, 242042 13537159

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated
Cuonsent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and wnder Section-21 of the Air {(Prevention & Control of Pollution) Act, 1981

COA is hereby granted to BAJAT HINDUSTHAN SUGAR LIMITED SUGAR UNIT MAQSOODFPUR
located at Bajaj Hindusthan Sugar Ltd, Unit Maksoodpur, Tehsil Pawayn, Distriet Shahjahanpur,
UP,SHAHJAHANPUR,242042. subject to the provisions of the Water Act, Air Act and the orders that
may be made further and subject to following terms and conditions -

1. This CCA BAJAJ HINDUSTHAN SUGAR LIMITED SUGAR UNIT MAQSOODFUR granted for the
period from 01/01/2024 to 31/12/2025 and valid for manufactuning of fallowing produets.

-y =

'S Product :{ln.nnrity Unit

Mo

(1 [ Sugsr IH:Il:]l:l Metnie Tonnes/Day
2 Co-generated Power (21 Megawait

2, Conditions uader Water(Prevention and Control of Pollution) Act -1974 as amended -
(i} The deily quantity of effluent discharge (KLIY) -

Kind of Effluent | Quantity{KLD} | Treatment facility  Discharge point |
Domestic S STP Irrigation in unit |
- premises
Industrial | Industrial efMuent ETP Treated effiuent is |
quantity shall be partially re-used in
restricted to 1000 process and
KLD and Cooling breigation on land

Tower blow down

shall b restricted |

to 1000 KLID , snly
ane putlet is allo !

(ii} Trade Effiuent Treatment and Disposal :-The applicant shall operate Efflueal Treatment Plant consisting
of primary/secondary and tertiary treatmenl as is required with reference to nfluent quantiy and quality.
In case of stoppage of functioning of ETP, production has 1o be stopped immizgdiately and this Board has to
b intimated by fax/phone/email with a report in this regard 1o be dispatched immediately.
(iii} The treated cffluent shall be recycled 1o the maximum extent and should be teused within the premizes
for gardening etc, Quality of the treated effluent shall meet 1o the following general and specific standards as
preseribed under Environment (Protection) Rules; 1986 and applicable to the umit from time-to-time i-
HJG;M Whllrﬂflﬁh
oM GOPAL
A0 G Dite: 200032
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Industrial Efffeent Quality Standard

. 8.Ne. | Parameter _ Standard
I 1 ch 5.5 to 8.5
2 BOD 30 mgll ( In case of

| discharge in surface
waler tru-dz.r') § 100 mgf |
| | in case of discharga
Il | _on land )

3 78S |30 mg/l { In case of
discharge in surface
waler body ) [ 100 mg/l |
{ in case of discharge
— | on land |
4 _ coD 250 mafl
Quantily of Discharge Industrial effluent
guantity shall be
' | rastricted to 1000 KLD
' and Cooling Tower tﬂuwl
-down shall be restricted |
to 1000 KLD , only one
e | outlet is allowed
& _ Oil & Grazse 10 mg/l —'

(iv) Sewage Treatment and Disposal - The applicant shall provide comprehensive STP as is required with

reference te influent quantity and quality.In case of stoppage of functioning of STP, production has to be

stopped immediately and this Board has to ba intimated by Bocphonefemail with a repost in this regard 1o be
dispatched mmediately.

(v} The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously =o as to achieve the quality of the treated sewzge to the following standards.

5 Mo, Paramcters Standards |
1 pH 3510 9.0 i
3 BOD {mg/L} an |
1 TSS (majL} ‘ 100 f
4 Fecal Caoliform 1000

| (MPM/100ml}

3, Conditions under Alr (Prevention and Control of Pollution) Act -1%81 as amended :-
i) The applicant shall use following fuel and install a comprehensive control system consisting of centrol
equipment 45 required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the fellowing standards.

Air Pollution Source Details

'$Ne.| Alr  |Typeoffuel| Stackme | Conmtrol | Heightof
' Pollution Device Stack |
| Source
R A M Digitalty signed
by RAM GOPAL

o Date: 20240322
GDPAL 17:14:57 +05'30
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Baoiler of 20
TFH and 80
TPH

of 1000
KWA, 504

KVA and
320 Kva,

3. DG sels ]

Digzal T

a1

=% =1

Farticulate
Matler

Fariculate
Maller

———

Boilers arg
equipped with |
individual wet |
scrubber and

common Slack
of 65 metre
from ground

ecjuipped with
canopy and

stack height of

6 meler 4.2
meler and 3.2

meter above
the roof of
nearest

L : H I _ buiiding

Emmission Quality Standards

Stuck no
2 I [N : I

 Standards |

150 moNm3__|

02 As per E[PJA Rules

L . 1986

In case of stoppage of functioning of air pollutien conrol equipment, production has 1o be siopped
immediately and this Board has to be intimated by Lx/phone’email with 2 report in this regard to be
dispatched immediately

{ii} The unit will not use any type of restricted fuel.

ii) Moise frem the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure as is
required for meeting the ambient noise standards for night and day ume a5 prescabed for respective
arcas'zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Day time ; from 6,00 2.m. to 10,00 p.m., Night time: from 10.00 p.m. 1o §.00 a.m.

Parameters L
Fariculate Matter
Particulate Matter

Standurds for Induestrial | Commercial| Residential Eilence

Noise level in Arca Area Aren Fone

dbiA) Leg Cs ]
Day |Night| Day |Night| Day |Night| Day |Might|
Time | Time | Time | Time | Time | Time | Time | Tune.
15 i [ 33 55 45 |30 [ 40

4. Essential documents to be submitted by the Industry/Unit as Applicable :-

(i) Environment Statement in Form-Y of Enviroament (Protsction) Bules, 1986,

{11} Quarterly complianse report of the CCA, photograph of ETPSAPCs Waste Storage Area.

3. Competent Aulhority reserves the right 1o change/modifyladd any time any condition of thes CCA.

6. Unit has to comply with the following specific & general conditions. Mon compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.
7. In compliance to the G.O 101 1/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh, You are divected to develop Miyawnki Forest as
per the S0P available at URL:-hitp:/wrww upecp.inTraining Session.asps for ensuring timely compliance of
this direction, you are hereby directed o submit 2 bank guarantes with nainimum validity of ane vear of the
amaount equivalent to the sum of initial consent fees (Air and Water) or Rs, 50000/~ (Rs, Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this ceriificate. In case of non-

HHM Driaivilly wigrad by
ARFd GOFAL
b Al [abe: 2024007 33
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compliance ol this dircetion, ¥our conseat will b revoked by the Boand. ;

B. the unil uses the gronnd water and requires the permission from SGWA/CGWA for waler abstraction
then the indusiry will have 10 obiin Mo objection certificate for abstraction of ground water. Tt will be the
responsibility of the industry 10 comply with the various conditions of the NOC phiained from the
compelent authonty and submit to the Raard, within 3 monihs time filing which CTO will be revoked,

Ceneral Conditions:-

1. The applicant shall get analyzed 1he samples of effueat/emission/hazardous wastes at least once 10 a thren
month feam the laboratory recogntzed by the MoEF and shall report 1o the UPPCE.

2. The applicant shall huwever, noy wilhout the prior consent of the Board bring inlo use any new or allered
outiet for the discharge of elffuent or gases emission or scwage waste from the unit.

3. Treated Industial waste water and domestic waste waler shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with coaditions of this CCA and submit compliance repost of stipulated
canditions within 30 days of receipt of thi; CCA. TF ot any point of time, it is found that the industry is not

complyng with stipulated conditions oy any further direction/instruction issued by the Board, legal action
shall be imitiated against the applicant,

5. The applicant shall maintain

; £ood house keeping, All valves/pipesisewer/draing etc, must be leak-proof
6. The industry shall provide

uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipmient and stack for smooth sampling/monitoring of efficiency of pollution control systems,
7. The industry shall provide Inspection Book al the time of inspection to the Board's officials,

8. Whenever due to any aceident or ofher un foreseen act or event, such emission ceours or is apprehended o
oCcur in excess of standards [aid down, such information shall be reported to the Board's offices and all

other concerned offices. In case of failure of poilution control eguipmen:, the production process connecied
ta it shall be stopped with immediate effect.

9. The industry shall cperate in a manner so that all emIssions

be emitted through designated chimney/stack
anly,

10. In case of any damage to the agriculture productivity, human habitation etc, by the eperation of industry,
it shall be imperative to stop production in the industry with immediate cffect and such information shall be

reported to Board's offices. The industry shall be Hable to pay compensation also in such cases as decidad by
the Competent Authority,

|1. The applicant shall apply before the 60 days of expiry of CCA or
production capacity/manufacturing processicapacity enhancement ete. or
point or emission point

12, The Board reserves the right to revoke/add'modify any stipulated condition issued along with CCA, as
may be necessary.

any change in production types!
any change in effluent discharge

apecific Conditions:-

1. This consent to operate is valid for cane erushing capacity of 10000 TCD and 31 MW per
generation power,
2, Industrial effiuent quantity shall be restricted to 1000 KLD and Cooling Tower blow down shall be

restricted to 100G KLD | only one outlet is allowed in compliance of notifiestion no G.5.R.ISE) dated
15.01.20016 of MoEF&CC.

3. Unit shall operate and maintain STP for the trestment of domestic offluent $0 KLD.

4. Unit shall operate and maintain the APCS i.e., Individuzl wet secubber and common stack height of 63
meter from ground level at the 02 boilers of 90 TPH each

5. DG setsof 1000 VA, 500 KVA and 320 KVA shall be equipped with canopy and stack height of 6 meter

. 4.2 meter and 3.2 meter above the roof of nearest boilding. RAM Eﬂ?ﬁ':ﬂﬂ bry
. OF)
DAl Padte: M1403.22
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Unit shall operate and maintain the installed online emission menitoring system st the stack of boilers and
ensure connectivity 1o the server of CPCB & UPPCE.
7. Unit shall use Bio-briquette as co-fuel with main fuel in the ratio of minimum 20 percent in bossxssiler
sbject to its availabilicy.
8. Fly ash shall be stored separstely as per CPCE guidelines so that it should not adversely affect the air
quality, becoming air borne by wind or water regime during rainy season by flowing aloag with storm water,
Direct exposure of workers to fly ash & dust shall be avoided.
9. Unit shall ideniify recipient drains/ rivulets and their uis & s locution in consultation with UPPCB and
shall carry out monthly monitoring of idestified recipient droins al w's & d/ locotion through lab recognized
under Environment (Protection) Act, 1986 and shall submit the analysis report on monthly basis by 10th of
every month to CPCB and UPPCB.

10, Unit shall operate and maintain the installed electromagnetic flow meter at water source and outlet of
ETP with running hours and maintain the records of water extracted and treated effluent supplied 1o
irrigation or discharge in drain.

11. Usit shall maintain and operate properly the installed online ¢ffluent monitoring system at the outlet of
ETP and ensure the connectivily to the servers of CPCB and UPPUH

12. Unit shall develop Green Belt in minimum 33 percent area of [ndustrial Premises 5 per the provisions
laid down in office order no. H16405/220:2018/02 dated 16-02-2018 of UL.F. Pollution Contrel Board. The
copy of said office order is available on the wehsite of U.P. Pellution Control Board www uppeb.com.

13. Uit shell comply the provisions of Water (Prevention and Control of Pollution} Act 1974 as Amended,
Air (Prevention and Control of Pollution) Act 1981 as Amended and Environment {Protection) Act 1986,
and direction issued by Hon'ble National Green Tribunal, New Delhl in Crder dated 13.07.2017 in OA no.
20002014, M.C, Mehta v/s Union of Lndia,

14, Unit shall submit wreated effluent monitoring report of the ETP and ground water quality of premises as
well as of the icrigated area done by MoEF & CC approved laboratory in every 3 months.

15. Unit shall install fiow metess at Mill Fibrizer, Mescuite cooling and RO reject and submil the compliance
with authentic data and records thereof,

16. Unit shall provide Hazardous tank in the Boiling house.

17. Unit shall provide lagoon {for storage of treated effluent) properly lined 1o prevent leaching/
contamination of ground water.

18. The Unit shall install Condensate Polishing Unit (CPU) for high pressure boilers (105 Ke/cm2).

19. The mechanical sludge dewatering/andling system for better management of wet sludge shall be

provided by the Unit,

20. The Unil shall maintain the log-book for the generation and disposat of ETP sludge, Boiler Ash and other
sohid wasies.

21. The Unil shall explore the possibility of maxinmam utlization of treated effluent in different process,

22, Domestic waste water {sewage) gencrated within the premizes and colony shall be discharged after
proper treatment. The Unit shall install Sewage Treatment Plant (STP) for the treatment of Scwage.
23, The Unit shall install flow meters at power wrbine cooling, boiler, wet scrubber, B & T Massecuite
cooling.

24, The Unit shall maintain logbaok tor daily etffluant generation snd treaiment, disposzal of ETP sludge,
Boiler ash and other solhid wastes:

25, This Consent order shall automatically become invalid on issuance of Clogure Order by C.E.C.H/
UPFCE and further on Revoking of Closure order, the Congenl otder shall become:valid.

Degitaly sgred by
RAM st Gt

el 10240322
GDPF\L 101535 +05 3

Clhiel Enviranment Officer
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Capy 1o

Regional Oficer Bareilly to enstre complinnce of the conditions imposed in the consent order. e
H-Iulnm GDFAL xurmlmﬂrr.-l.ll
Chief Environment Officer
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UTTAR PRADESH POLLUTION CONTROL BOARD
TC-12V, Vibhuti Khand,Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2 720831 Fax:0522-2720764 Email: infoi@uppeb.com Website: www.uppeeb.com

Ref. No: 16630/UPPCB/Bareilly(UPPFCBROYHWM/SHAHJAHANPUR /2022
Dated :14/06/2022

To,
Mis BAJAJ HINDUSTHAN SUGAR LIMITED SUGAR UNIT MAKSOODPUR
Bajaj Hindusthan Sugar Ltd, Unit Maksoodpur, Tehsil Pawayn, District Shahjahanpur,
UP,SHAHJAHANPUR, 242042
Tehsil :Powavan
District :SHAHJAHANPUR,

Sub :- Authorisation issued under the provisions of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016

MNumber of authorization and dzte of issue 16630 and 18/06/2022 .
Reference of application (Me. and date) 14970787 and 2640212022

Mr RAMBIR KHOKAR of M's BAJAJ HINDUSTHAN SUGAR LIMITED SUGAR UNIT
MAKSOODPUR is hereby granted an suthorization based on the enclosed signed inspection
report for generation, collection, utilization, storage and dis or any other use of
hazardous or other wastes or both on the premises situated at Bajaj Hindusthan Supar Lid,
Unit Maksoodpur, Tehsi .

[T . S

Details of Authorisation

Category of Hazardous | Autherised mode of disposal Quantity(ton/annum)
‘Waste as per the Schedules | or recycling or utilization or |
LI1 and ITT of these rules CO-processing, che. !

5 |$r.i]1mu:-[ (Category 5.1jwaste | Authorized Recyclers TSDF | 20 Kg/day
a1

|
2 | Schedule | (Category 35.3,) ETP | TSDE | '
| shadge . __|

1. The authorization shall be valid for a period of 13/06/2027 from the date of issue of tis letter

£ The authorization is subjeet fo the following general and specific conditions (please spaei
any conditions that need to be imposed over and above general conditions, it‘tgln}r]l : =

A General Conditions of Autharization -

1. The authorised person shall comply with the provisions of the Eavironment {Protection Act,
1986, and the rules made there under .

2. Theauthorisation or its renewal shall be produced for inspection at the request of an officer
autiorised by the State Pollution Board .

3, The persen authorized shall not rent, lend, sell, transfer or otherwise transpart the hazardous
and other wastes except what is permitted through this authorization .

4. Any unguthorized change in personnel, equipment or working conditions as mentioned in the
application by the person authorized shall constitute a breach of his authorisation .
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5. The person authorised shall implement Emergeacy Response Procedure (ERP) for which this
authorisation is being granted considering all site specific possible sceaarios such as spilleges,
leakages, fire etc. and their possible impacts and also carry out mock drill in this regard at
regular interval of time .

§  The person authorised shall comply with the provisicns outlined in the Central Pollution
Control Board guidelines on Implementing Liabilities for Environmental Damages dug to
Handling and Disposal of Hazardous Waste end penalty .

7. It is the duty of the authorised person to take priof permission of the State Pollution Control
Board to close down the facility .

&  The imported hazardous and other wastes shall be fully insured for transit as well as for sny
accidental occurrence and its clean-up operation .

9. The record of consumption and fate of the imparted hazardous and other wastes shall be
maintainad .
10, The hazardous and other waste which gets gencrated during recycling or reuse Of recOvEry or

pre-processing or wtilisation of imported hazardous or other wastes shall be treated and
disposed of as per specific conditions of authorisation .

11. The importer or exporter shall bear the cost of Import or export and mitigation of damages if
Ay

12.  An application for the renewal of an authorisation shall be made as laid down under these
Bules

13, Any other conditions for complisncs as per the Guidslines issued by the Ministry of
Environment, Forest and Climate Changes or Central Pollution Control Board from time fo
time .

14, Anmual return shall be filed by June 30th for the period ensuring 31st March of the year .
15. The Unit will file the renewal application at least 2 months prior to the expiry of this Order.

E  Specific Conditions of Authorization

1. Unit shall ensure complisnce with the Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016.
2. Unit shall comply with the provisions of Rule 19 of the Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016, and send copy of Form 10 regarding
Manifest for Hazardous and Other Wastes.
3. Unit shal] comply with the provisions of Rule 20 of The Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 and submit Annual Returns to State
Board in Form 1V.
4. The Sludge from the ETP shall be disposed of through TDSF and waste oil generated shall be
disposed of through TSDF/ authorized recyclers. Incineration of waste in the boiler is not allowed.
{ Authorized Signatory )
AJAY KUMAR 2y e
SHARMA /S ite

UTTAR PRADESH POLLUTION CONTROL BOARD

Copy to: To the Regional Officer, U.P.Poliution Control Board, Bareilly for information and

necessary action . e i
AJAY e Kiwan
KUMAR /‘sHasma .

- 20718

SHARMA 181104 10530
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— REGIONAL LABORATORY BAREILLY
Sy UTTAR PRADESH POLLUTION CONTROL BOARD
S g eI

E-121901, E-Dlock Rujendra Nagar, Awas Vikas Calomy, Post-lzzat Nagar, Barcilly

Rel Moz 25024220 Barellly/ 2024 Date: 270212024
I- Name of Industry: BAJAJ HINDUSTHAN SUGAR LIMITED MAQSOODAPUR, Hapnj Hindusthan Sugar Limited Units
Mansoodpur Tehsil- Pawayn District- Shahjahangur

I- Address of Industry: Bajaj Hindusthar Sugar Limited Unit- Magsvodpuar Tehail- Pawayn [hstrici- Shahjahanpur

do Disirige: Shalyjahanpur

4~ Description about sampling peint: Final Clutler of ETP

5= Tyvpe of Sample (GrabfCompesdte Integrated): Grab

b= Sample Collected By: Sunil Kumar $A & 5.8 Dwivedi MA

= Cobour and Odour: Cobasuress Odourless

8- Quantity and Packing: ? Litre Plastic Jerican & Glass Bodtle

9- Date of Sample Collection: 22/02:2024

1 Analyis Indented by: RO Bicilly

11~ Date of sample receipt in Lab: 22,02/3024

r

Parameter/Method Name Unit Results Standard Detection
Range |
| M. APHA 24ch Bd 4500B: 2023 - ' 18 6.5-5.5 02-12
. *Clil_Grease mg| B b0 - |
Suspeaded Solids , APHA 24th Ed, 7540 | gl 0.0 3.0 10-20000 g/l |
[ Tatnf Suspe ndeedd Solids deied ot §703-
1037 2023 : _
Dissoived Solids, AFHA 24th Ed, 2540 C | mg 1252.0 FLLLIEH [k SOHHE 1]
Towmi Dissolved Solids dried a2 180 °C
2023 .
BOD. APHA 24zh Ed. 3 day 27 °CTS gyl 20.0 300 1.0 -S0000 mg
3025 { Part 44 1993 Ran 2023 ;
COD, APHA 24th Ed. 5220 B Open mg'l L&E.0 | 25000 50 -1 00000 mg
= Rieflux Method 2023 A - I

Blirenge- {11 Gonzral Standsedy %o dischangs of envisonmonial pollmams see as pan-A EfMluent [Schedule-WT The Ervironmest (Pratection) Rifes, 1985
Ruaree: wuw epekonie vlenerslStudands pdf. Heiides these standards, efier BFA simdanis Sar specafin parpeas
*Ha-NAHEL Paramelrm:

Ben | Tee ek ke Tow Hegart rolbl paly o' o ikied 3 Thi arp ot b o eord o poke rhuuhllhmbhmﬂhmr,]mh|mmqlpquwﬂ
Tyl Lk
Werwarks Ny
Analysed by- Digitally
|Kavila SaxenulJRF), Sunil H signed oy
Kumar{sA)| D H | ROHIT SINGH
[ata:
SO2402 .27
 Authorized by SINGH st
SUNIL SIMGH g et -
CH H-“'" I::?l.l-l-ll'Jn'l?llu +]15'30
&-;&nlh Chatham (ASO) Reglonal Odficer

el Page 3
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_ /;I y W00 Agelzsinl P

aeman, | GROUND WATER DEPARTMENT
RIy) | (Remaini Gange & Rural Waler Supply Dﬂuhul}
7 E mwﬂm}ﬂ%ﬂ Pradasli

Farm (C)
[Son RuleB{1)]
AuTHﬂREAme NO-OBJECTION CERTIFICATE FOR SINKING OF NEW WELL

FOR INDUSTRIAL! COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF
GROUND WATER

Under Secton 14 of the Utar Pradesh Ground Water Management and Regulation Aal, 2010,

AUTHORIZATION NO-DRJECTICH CERTIFIGAT NO: NOCD25218
VALID UP TO + 18/06/2028
{"-EEW'H af the Uttar Prodesh Ground Waler Managament and Fegulation At 2019)
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KO Auliopas Pam

- GROUND WATER DEPARTMENT

 Marsm| Gange & Nutal Waler Supply Depariment)
Ministry of Jal Shaktl
+ Qovemmant of Utlar Pradosh

. Farm8(c)

[Sea Rula B(1)]
AUTHORIZATION

008 WELL
FOR INDUSTRIAL] GoosECTION CERTIFICATE FOR SINKING OF NEW

OMMERCIAL INFRASTRUCTURAL OR BULK USER OF
; GROUND WATER

[Under Section 14 of thy' Uttar Pnitm-_l-.'murﬁ';wm Manzgemant and Regulaton Act, 2093.]

AUTHOREZATION NO-OBJECTION CERTFICAT NO: NOCO3T0a1
VALID UP TO ; 18/06/20268

"

(L5101} of the Utr Pradash Ground VWater Manaemant and Regutation Act, ﬂﬂ]

| Raglstrafion Ho.: 202105000135 TR o :
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e T — e —
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i o | Mebocdpr, Tai i | ]
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S— REGIONAL LABORATORY BAREILLY
= UTTAR PRADESH FOLLUTION CONTROL BOARD
ol E-12191, E-Block Rajendra Nagar, Awas Vikas Cobony, Post-lamt Nugar, Bareilly
© Stuck Emlsslon Test Report
Bef Mo D3R0TIAT Barclly 2023 Lrate; 12122023

1- Mame & Address of Industry: BAJAJ HINDUSTHAN SUGAR LIMITED MAQSEDODAPUR
2. spmple Collected By: Sanil Kumur (54

1. [aie al F-'Iurlll-ﬂng: 122033

d= Swurce of Sampling: Stack

5. Siaek attachked to: Bmler

6= Stk Hekphi: [rS.'I; m

7- Todnl No. of Baiber: (2

8- Capacity of Boiler: %0 TI'H Exh

i Fuel used: Bagosse

18- Qusamtity of Fuel used; #0°77H

i1~ Flue Gas YVelociny: 6,06 migec

12- Air Pollution Control Device: Wet Scrubber

13- Oher remarks (if anyl M.A

14 Farther decadls of sample location nad Test methods followed are appened overleal:

sr Farameter Unit Rusult Standards
ni. | .
1| SPM . my/MNmd 132.14 1500 @0 |
A bry-
1Kwi:‘:g:::n: JRF]
ROHIT pse iges
Authorised Signatory- i b
SUNILSINGH  Srmrmi™ SINGH vseieeoe

Debe IR LA HELL]

%T.‘:.*E‘:?.’:.;. Chiuhan {AS0)
Reglonal Officer
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AGREEMENT

fHIS AGREEMENT made on this 16th dey of FEBRUARY 2022 betwasn Mis BAJAJ
HINDUSTHAN SUGAR LIMITED, UNIT- MAQSODDAPUR, SHAHJAHANPUR UP 242042,
4 Cempany insarperated under Companies Act 2015/ Parinérship Actl Praprielorship , having
'F registered Office located at Mis BAJAJ HINDUSTHAN SUGAR LIMITED, GOLA
GORKARANNATH DISTRICT LAKHIMPUR KHERI, 262802 UP. and ils Plant hcaled al
\liflage- Magsoedapur, District- Shahjshanpur 242042 UP India (hereinafier caled a5
‘FIRST PART" which expression shal, unless repugnant I the context or meaning fhersof
bk desmed o mean ard clude s successors naminees and assigns of the First Pan
AND
A Bharat Oil and Wasto Management Lid (BOWML), = Company regleared ander the
Companies Act 2015, having s registered office and corporale head office at 11, LGF,
Cgmmunity Center, Ezst OF Kallash, New Delnl 110066 ard #s engineered common facilily
3 Gala 8672, Tahs! Akbarpur, Village Kumbhi, MH-2, Kanpur-Dehat, LP-209101, duly
adtharized by the Uttar Pradesh Polluion Conltol Board 2nd having enother Faciity al
Niguza Mukimpur, Roorkee-Lakser Road, Roariee-247664, (Uttarskhand), duty suthorized by
the UEPPCB, Debredun o iregl, store and dizpose of Harardous Waste andf or Bharal Ci
Chmpany (Indiz) Registetad (BOC) 8 parnarship concem registered under fhe Parinarship
At with fis registersd offics al 169 Kaliash Hills, Mew Delhi 110085, duly registersd «ith
Central Pofution Emhﬂ Emrﬁ heving ils CHWTSDF &l E-18, Site IV, Sahibabad Indugirial

Fr Baarat O & Wasts Management LiZ* !
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Area, Ghaziabad, (UP), duly authorized by tha UPFGB, under the Environmaent Profection Act
1986 (for short the 'Actland the Herardous and Other Wastes (Mamagement &
Transboundary Movement) Rules, 2015 gnd / or the E-Waate (Managemant] Rules 2016 (for
short The Rules') as amended from time 1o ime, represented by ils DirectorPariner, a5 he
tase may be (hereinafter callsd as "SECOND PART * which expression shall, unless
repugnant Lo the context or meaning thereof, be deemed to mean and includs ils SUCCessOrs,
nominseas and asslgns of the Sesond Part,

WHEREAS First Parl is engaged in menufacturing of White crystal sugar and during the
saif procass/ activilies diffarent types of wastes Induding Hazardaus Waste are generated a5
oer Annexure io this Agresment.

AND WHEREAS the First Part desites thal Ihe Hazamous Waste, being generated at iis
production unit mentioned above, 1o ba lited, trensported, reated, stored and dispesed of, by
utifizing the services of SECOND PART, as per the Polluon Control Bosrd Autharization (ist
of Hazardous Wastes and thelr teniztive quansty, which would be generated at the FIRST

Part's plani located ql‘lmragn- Magsoodapur, District: Shahjahanpur 242042 UP India &
enclosed herewith marked as Annexura,

AND YWHEREAS the SECOND PART has Tﬂ!ﬂ!ﬁlﬂ and essured to Frst Far that s
Facility m KanpurfRocekesrSahibabad is duly authorized by the concemed Stale Polution
Control Board and further capable of handing the Hezardous Waste generaled af the First
Part's pramises.

AND WHEREAS First Part has agreed o avail the senvices of Second Part for freafing the
Hazardus Wastes, Inifs above-named fackityltacllites

Mow, thorefore, those present witnessed and It is hareby declared and agreed by and
between the Partles as follows: «

1. The scope of services t be provided by Second Partls imiled Yo fift, transpor fhrough
authorized vehicles, treal, store and dispose of Hazardous Waste of First Part as per
the guidelines prescibad by Pollution Control Board ar First Part can slso send HW o
SECOND Part's Plant direclly atits own cos!.

For Bharat OF & Wasts Managoment Lid

T el
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2 Second Par, on recsipl of wrilen INormztion from FIRST PART, wi plan and
schedule lifting loglstics of the Hazardous Wastes fom the pramises of FIRST PART
within [hree (3) business days of recaipl of such informalion. First Parl shall snsurs

ihal Hazardous Wastes must be pacied in propar & leak proof Bags or polythens
Bags or containers for safe transpartation

% SECOND PART shall & all tmes comply with all the provisions of Hazardous and
Other Wastes (Management and Transbaundary Movemant) Rules, 2016 as amended
from time o time framed by MoEFICRCE,

4. SECOND PART shall indemnify and keep Indemnfiad FIRST PART from =l Iosses,
dameges, and third-party claims afler taking out KW from the premises of the Firel

Parl, in cases of nan-compliance of statutory norms on the part of SECOND PART,

3. FIRST PART shall keep ready be Hezardous Waste as per the mandale given 1o
SECOND PART for collection, & it iz a common faclity cataring to divarss wasias,
SECOND PART shall follw Ministry of Environment & Forest, Ceniral Poliuion
Conlrol Board end Stals Poliution Board guidelines, future améndments and latest
disposal lechnalogles.

6. FIRST PART shall ersure that the above Hazardous Waste must bs packed & osled
&5 per rules in proper coniziners/bans so 25 fo pravent ny damagelspilage of the
maigrial, during transit 1o SECOND PART factory. Rales ara with Containers/Bags,
aranged by FIRST PART shall be of MetalicPVCiLeak proof Bags and Kept at the
#orage place under cover. Container/Bags' weight will also be added In the weight of
e malerial for disposal chargas and these ar2 nol relumable besks,

7. FIRST PART will provids labour and spacia) Material Handling Equipments at s own
cost fo B and load the confainers al the FIRST PART premises, in thé vehides for the
ransporiation.

f. FIRST PART has mandatory obligafions to provide the snfire process detall which
leads o generalion of Hazardous Wasle and its fentative Gluankity per monthv or year
to SECOND PART for the purpese of determining the waste characterisfics and fo
decide paramelers for comprehensive enalysis and process for disposal. Howevar, &
is spacifically agreet betwaen the parties that the process detalls provided by FIRST
PART shall be kept confidental and Second Part shadl not disclose it o any (hird party

; ¢ Eharat OF & Watts Managemowhith
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4. FIRST PART musl srovide comprehaneive Laboratory Anaivs's Repod TOm.2
{hloed of sac Hazardous Was r Frinl
Analysls, These laborslories must be aocreciied as per the Environmnt (Protecton
At 1986 and IS0 17005 through NABL eystem, In the évent thera are difierences in
the analysis results: FIRST PART may send fis samples 1o a mutually egreed THIRD
PARTY at thair own cost. New Comprehensive Analysis Reports shall ba provided by
FIRST PART when fhers Is & chenge n fhe Hazardous Waste cnarcieristics,
manufacluring process of change In the product mix ete. Reports must be provided ko
SECOND PART pror to scheduling pick-up, of Hazasdous Waste. Reports shall be

sent via Elecironic mall as wel as by counerispeed post 1o SECOND PART. As per
CPCB Guideli Jes

PRy A from
CPCBiMoef approved Laber Hazardous Waste is mandatory (of
i . \ihich: If mot pr FIRST PARTY shall be periormed
by SECOND FPARTY 85 perr

ale schedube of this agresment and FIRST PARTY

e

10. The comprehensive Analysls Repord shal determing the dsposal Paltway based on
the Waste Cheracterstics and'as per Waste Acceptanca Critesia given 1o the FIRST
PART and any other condticalsclusion thal would help n safe disposal of Hazardous
Wasle. Disposal Patnway Is mutually agreed between FIRST PART and SECOND
PART to finglize the disposal base or basic USER CHARGES. The bese User
Charges are defined in Annaxure fo this Agraament.

11, FIRST PART wil maintain and provide details of the HW as per the provisions in
various Forms prescrbed (n the Rules. These Forms can be provided by SECOND

PART &l cost or be printed by FIRST PART as per the formats given by the SECOND
PART.

12.1f FIRST PART providas any faise informafon/dectarations or withhalds information in
relation to the provisions of Hazardous Waate rules and { or E-Waste rules any time
during the lerm of this Agreement, &l cherges of Hazardous Wast during
iransportation, handing, treatment and disposal including post-disposal period shal

] For Bharst O & Warls Mangement b «

e
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13. The charges for collecton, raatmant, slorege, and dsposal faciity (hersinafter caled
a8 User Chages) wil be applicable lo FIRST PARTISECOND PART &5 pov
Annexure,

14.FIRST PART shall make paymer! for Waste Manegsmant Services to SECOND
PART and vice-versa par User Charqes and cther larms and condifions s per
paymant terms oullined In Annesurs,

15.FIRST PART is responsible to segregatelstors/aceumulatafitiond the Hazardous
Wasle in the container provided by FIRST PART i a nest end praper maninar énd s
also, the container erea shoutd ba accessible o SECOND PART'S vehisls, 1o corme
and [ift the Waste. The Transportes!SECOND PART reserves the right fo reject ifing
of Hazardous Waste spiled aver the ground end cantalngr whides enferiors are soflad
by Hazardous Waste spillage due Lo leakags,

18.in case, tor any reason, the SECOND PART's Vehicls s sent back witioul giving the
Hazardous Waste evan abier beng requisitioned by FIRST PART, FIRST PART wil
tave 1 pay actual ¥ansport charges to SECOND PART, for & minimum Ipad of
fifteen (01) WT.

17. First Part shall at afl times comply with all tha provisions-of the Acts and Rules from
fime to Bme in force and the Cuidelines Issusd from time to Sme regarding handiing of
Waske involving the collaction, siorage, fransportation and delivery thersol, and shall,
without prejudice o the generality of the foregoing, also-comphy with all Environments!
Proteclion Laws, Salsty Laws and Reguistions from time o lime in force and the
Rules, Reguations and Notificstions made o issued theraunder fom. time o time, In
the event of First Part commiting any breach of the tems of this clause of Agreement,
FIRST PART she indemnily & keep inderinified SECOND PART from and against
all ¢aims, payments, cosls and-actions of whalsoever neture brought against or
sustained or incurred by SECOND PART erising from or-25 & result of such braach
commilted by FIRST PART in thet behaf, provided these are proved,

18. FIRST PART & SECOND PART shall indemnify and keep Indemmified ach othar &l
all imes fram and apalnst all ackons, sults, procesdings, ciaims, third party olzims,
costs, payments and expenses of whalsogver nature made or suffered or incurmed by
the other PART whether by reason of or by vifue of non-performancs or non-

AWEE Eor Barat OF & Wasls Nanagumpdi.
T2 Y
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observance ar non-compliance by either PART, of any terms and conditions of this
hgreement or of the relevant Act, the Rules and (e Guidslines.

IT IS FURTHER HEREEY AGREED BY AND BETWEEN THE PARTIES A3
UNDER: '

19.This Agreement is valid for a period of five (5) yeass from date of signing this
Bgremant,

20.FIRST PART shail use the senvices of the SECOND PART during the period of this
contrect to- dispose genersled hazardous waste at agraed prices, while the agreement
is in force. SECOMD PART must legally and sakely collact, transporl, real, dispose

hazardoas waste from FIRST PART duing e agread period per ralis agreed while
this Agreement is in fore and payments made as per Agreement lerms,

21.1 5ll the tems and condifions as per lhe cauges of this Agreament are adhered fo by
FIRST PART, it wil be SECOND PART's responsibilty to lif, fransporl, treat and
Uspose of the Hazardous Wasles genereted by FIRST PART in sccordance with

prevailing Govt. Rules and FIRST PART shall noi have any liabillty whalsoever in this
regard.

22 The main mode of fnal disposal of HW shall be Incineration/Pre-ProcassingiCo-
ProcessingfLand-filing and ash would ba cementsd and kndfilad, Tha mades af
disposal are. dependent on the Hazardous Wastes' characiteristics and FIRST PART
shall not have any fabiity whatsoever in this regard,

&z The User Charges are subject o Annual Revision on the basis of Govl of kndia
Wholesale Price Index [WP(], (Commodities Index-Al India) and once & quarler in the
event of escalation of fuel costs and on mejor price escalations, escalation of fuz)
costs viz., Power Tarnif, change in Disposal TechnologiasiMathod. Waga Hike gie., o

name a few. For he purpase of escalation in fuel cost, 30% of freight rle will be
considered as fuelelement of the cost,

24 BECOND PART reserves the right to cancel this Agreement if FIRST PART

{5ilsirefuses o pay the billsldues as per fhe payment tarms applicabls to FIRST PART
&3 mentioned harein and in Annexure. A Nolice period of maximum Fitteen (15) days

will be alowed from the daie of ifing of malerial. If FIRST PART feils to pay in
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settlament af the Invaice, it shall ba liable to pay Intarest @ $8% per annum and this
may also result in cancellaion of Firsl Part's Membarship, forisiture of deposit, and
termination of this Agreament. Repeated defaulls and viclation of payment terms wit
also resull in cancallalion of Membership and forfeitime of Membership deposit,

26, Mazardous Wastes lhat require olther allemate destrucion technologies shall be
hendled at SECOND PARTY facHly. However, the prices for such treatment
technigues shall be determined on a caso-1o-case basls on thelr charactedisties,

&6, Notwithstending anyfhing conlained herein, neither Part hereto ehall be fshls for
darmages or have this Agreemant lerminated for any dalay o celault in the
parformance of such Part hereunder if such delay or defzult In performance derives
from conditions beyond the reasonable contrel of such Part, inclucing bat not fimited
o, #ofs of God, fires, floods, exirema drought, riols, work stoppages, embargees,
govemmental adlions o damage 1o the pfant or faclity or any catse unavoidable or
beyond the control of either part including sny artitrary ruling by Bie Govemmenl
prohibiing the handiing of the Waste or confinuing domestic ar intermational problems
suich as wars, pandemic or natural calamities.

27.This Agresment shall be ‘deemed 1o reprasent the enfire Agreement batween fhe
parties hereto regarding the subject maller hereof and shall superseds, cancal and

replace all prior agresments or arrangarments, if any, in this behalf, signedientared info
by end between the partiss herato,

43, This Agreement Is on princlpal to principal basis and nothing contalnad herein shall be
deemed to constitute & partnership, Joint venlure or agancy by and batween lhe
parfies herelo. ! '

23, This Agresment may be medified or amended anly by wriing, duly exsciied by or on
bahalf of the paries hareto:

30. Any harme-and condilions of lhis Agresment may be waived at any time by the party
that is enlilled to he benefl heeool. Such waiver must be in witing ard must be
exacutad by an authorized officar of such party, A waiver on one oecasion will not be
deemed 1o ba a waiver of & similar cccasion or any other similer Breach or noa-

- — i
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31, If any provision of this Agreemant s held 1o be flegal, invalid or unenforceable under
any present of fulure laws, such provisions shall be deamed terminable and the
remalning parts and grovisions ofthis Agraement shall remain in full force and effect.

32.Either Part shall hava the right 1o terminate this: Agreement upon ghing 30 days
wrillen notics 1o the othar Pan wilh a reasonable cause.

3.1t s clearly and axpressly undarstood by and behwean the partias thet the activiy of
liting, iranspostation, treatment, storage and disposel of Hazardous Wastes is en
independent contract and i does riot come within the: pueview of the FIRST PARTS

manufacturing and selling activifes. it is also tleary undersiood and confimmed by and

mmmmmmnnmmmmmmww

3 Nothing mma]md in these terms and condilions shall be construed as cresiing any
retationship sither direct or Indirect of emgloyer and employes between the FIRST
PART and (he persons engaged by SECOND PART, The FIRST FART shall have no

Eah?_itsr lowarcs such persons and such persane will not have any claim whatsoever
against the FIRST PART for salary, wages, provident fund, graiuily, refrenchment

compensation or any other compensalion for accident or death or any other claim
- whatsoever,

0. Any dispute. arising on eny tlauss or dauses-of this Agresment-and the contents of
the Annaxure herelo betwean FIRST PART and SECOND PART shall be refsrred to
an Arbitrator of repute by SECOND PART. The Armitrafion shall be condugted in
accordance with (he.provisions of the Arbiration end Concilialion Act, 1998 with
amendments thereof, The arbitreion procesdings shall be conductad in English and
shall take piace at Mew Delhi, Indiz. The arbitral sward, cluding intedim mwards, if
any, shall be final and bh:ﬂrtglupmhth parios,

3. Sudject to the proviskons of the foregoing clause, FIRST PART and SECOND FART
mulually agres thal the courts of New Delhi alene, to the exclusion of any other, shal
have thé jurisdiction.

SECOND PART will liff and dispose wasts from FIRST PART anly if FIRST PART has vaid
& aclive legal authorizationiconsent Yo.generale wasle and opemle the specified unit by

relevant SPCB. First Parl stalastiat]l s auhorizad to generate Hazardous Waste &ﬁll

fos Bhatak O & Waste
et
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L approval No D8Maz. Auth. /3712017 Dated 21.03.2047 valld 1l 20.03.2022 (copy
sty and has valid unexgired Consent to Operale under Alr Consent Al Np,
14259 UUPPC B/Bareilly{UPPCBRONCTO/aI/SHAHJAHANPUR/Z021 Date 27.42.2021
valid dll 31122023 (copy atfached) Walar Consent Adk No, 142835/UFPCEISareilly
\UPPCBRONCTOwaten'SHAHJAHANPUR/Z021 Date 24.12.2021 valld 1l 31.12.2003
fcopy  ateched).  The  mclial  operalion . of . oollection
Tans wrationy StoregelTreatmentTisposal of Hazardous Waste from First Part will start
vy ater receiang (he copy of vald approval of AinWatedHW Consenls from First Part
rurst Part wall notily prompily In 30 days 1o SECOND PART if it has been orderad closure
by relevant stale pollufion control board or any eourt of jurisdiction over i and that doring
riet fenn of this agreement.

# Avyiwement is signed on this 16th of Fobryary 2022 gt Naw Delfl

For Bajaj I'Iiﬂlﬁttm Eiuﬂ' Lid. For Bharat Ofl & Waste Managemant Lid!
WMagsoodapur, Shabiahmapur UP, 242042 Bharat 0l Company ) Regd.
A W Eine I8

- ] ',‘I- i mmﬁ
._ ] i %
Authorized St/ 3
b (Naresh Wanglani}BT Wanglani

Wilnesses; ‘mf e :?/
1 Br. Pawan Kumar Go M. Praduction)
-3 e

.. Wy Kuwideep Tyagi (DGM. Enag.) Sandeep kumar
~' 8747700118 -

Sandeep.kumar@bharatol.com

T o DSAAACB43S11ZQ

-4 vy AARCE43ST)

CIN N L15420UP193PLCDES243

Phang o, 05844-265204

email chs.mar@balalhindusthan.com

Naveen Jha (Assistant Officer EHS) 9759111887 -
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ANNEXURE-A
Waste Managemznt & Handling Service Charge

This annesure 1s In conjunclion wilh agresrmint sicned between Bajaj Hindusthan Sugar
Ltd, And Bharat Oil & Wasle Managemant Lid on date 16th February, 2022

First part WILL PAY AN AWOUNT OF Rs.15,000 { Fiftesn Thousand only} plus,
application GST @ 18% to socond part TOWARDS Mon-Refundatle Lifetime
Membership Depasif which will be appiicable for Rfetime from the date of signing of
this Agreement and membarship wil be renswed per without any extra charges,

A

Category - A; shall ba paid by Second Par
SMNO| TypeofHazardous |  QuantiyiAnoum Second Part Rates |
Wastes ; s |
% 1 Used Ol mﬁm Re.2000+- * {Two Thousand |
*mEaly anly) pes drum of 220 fiters |
b N waste 20 KG/Day
|2, HW Empty Bamels 210 s, 200 Twa Hundred } per
I - ters drum |
3. Waste Batiery withou! Rs. 18/ (sivieen) par ko
; water & sludge :
4, E-waste {Electricall Rs. 20.00 per Kg
. Elactronics] L. Deskicp (Rupees Twanty per kg orily)
| | (ITEW2), Laptop (ITEW2)

Montior (BOCITZ), LRI -
| (ITEW), UFS {(BOCITT, '
| (Recyclabie & in good
- condition having propel

power supply, Mamory,

mother board, _
sonnection, cabinet, DV I
Drive ete| !
Fer Bhats! O & Waste Mantgaaont Lid,
Fape 10,
Vi g
PX v
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*"Ueed 04 Price s conditionad, I Crugs 08 Pric os NYST drops belaw S0l i ary quprtar of iy agresmant then Lised
vl s i b FOC = From O Gost.

8]  Srno.) waste mus! comply wilh parameters as per Schedule V Part A of HW Rules,
L&, without water, sludge, SEuGhD PART will only pay for fully flled drurs of 210
liters capacity. Part filled drums with guantly less than 210 litres will be dree of
charge.

b}  Quoted rated are inclusive of GST, with conlaser.

¢)  We will lift fufl loaded capacity of vehicla,

4. USER CHARGES: FIRST PART will have lo pay the following charges for the Waste
Managament Services provided oy SECOND PART:
Category -B: shsll be paid by FIRST PART:
3 , Storar posal Charges
! Quazntity/Al
NQ | Hazardous Wastes num Second Part Rafes
| Grinding ETP/Phesphats | (20.Rs. per kg Twent
]Eludga"asbestmf&nélﬂ Ash,  Brok | eniy) -
 needie, blade culler |, shap toal, hr{{{t
1 {olass
! 1 Waste Of mix with walenCily sim:lgs: 2D.As. per kgl Twenty
- waste Ink, Wasle washed waier , wast only]
thinner Kitchen  wastelol and geas
| & |wasle Used cookingoil |
ik soaked Colton Wasle, Uss 20.fs. per kgl Twenty |
- HandGloves, i enly]
' Coolant WastaChemicals, Paint
3 | sludge Empiy Chemical Bolse, ,
| E-Wasle other then mentioned 25.Rs, per kgl Twenty fiv
4 (CalsgoyA anip) -
|~ 5 | Used DG set Ar/Oil Filters | Rs.45 each
Emply small Containers below 2000 20.3s. per kgl Twenty
B | capacily onty)
7 | Transgorl Charge = As peractual

Transportation cost shall be paid by the FIRSTPART TO SECOND PART for BOWML's,
For Bhvarat Ol & ¥asts Managamen Lid.
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TERMS & CONDITIONS:

A charge of @ 5% on the lofal of abave charges shall be and Jevied an the
actual wasle quenites tspaseti for land (GLF) waste, This charge 18 deposied i
an escrow account fo pay for any emergency remediation.and post clogure period of

TSOF. This Is required by MosF, Govemmert of India and s appileabls to afl landfil
wasie (SLP),

b} A minirmum bifling of Rs 4000MRupees Four Thousand) Plus GST will be applicatle

for & joad up to 200kg at a lime and for load above 200kg, rates quoted below wil be
applicable and to be paid by FIRST PART.

¢} Further if there is m1i‘ﬂjnuni-s y-Harardous wasle within & quarter, the minimum
?ﬁ‘gﬁadﬁs.mma mﬁhmhmnldby the FIRST PART undf termtination
agresment.

d) GET ar other taxes as applicable by GOI shall be paid by FIRST PART.

8) FIRST PART shall ensure that the sbove Hazardous Weaste must be packed in proper
conteinersigunay bags so as lo prevent any damagelspillage of the malerial, during
transit sl FIRST PART plant. ContainersiGunny bags amanged by FIRST PART shal
be of metallic™YC and kept &l the siorage place under cover. BOWML WILL NOT
ACCEPT leaky, open, unsealed conteiners o guniy bags.

f} FIRST PART shall defiver Iheir waste at SECOND PART piant localed &t E-18, Site 4
Sahibabad Industrial Area, Ghaziabad &l ils own cost. If SECOND PART ffis the
mitertal transportation cost shall be borne by FIRST PART as per actuel, Loading s
in scops of FIRST PART,

trensport charges an subject \otevision i fuel prices are increased or decresssd
. Eymﬁmmnmnt beyond 10% from the prics on hedate of signing this Annexure.

'h) The above transpartation cost Is fof material of upta 1.1 MTim3 density. ¥ denshy s

lower fhan 1.1 MT/m3, the transport cosl will be Increasad on pro-rata basis as fhe
lighter waste material cccupies more volume.

Leak-proof packing. & propes correct fabeling.as per HW Rulss wil bo ensured by
! Fiﬂng PART for sale lransportaiion. Wasle material shall be property packed, sesled
and labedled by the FIRST FART as per Rulgs.

ey
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i A matimum of 1 hour wll be allowed for lIRing, lading & paparwork upan arrival of
truckfcontalner at site of the FIRST PART. FIRST PART agrees 1o pay Detention
Charges of Rs.5000+ (Rupees five thousand) only, per day if the vehicle &5 held

avemight.

k) As per Rule 8 of the Hazardous and Dther Wastes (Management and Transboundary
Movement) Rulss, 2016 as amadded FIRST PART (Hazardous Wasta Ganeralor)
needs to sendidisposa e Hazardous Weste within 80 days from thair Flant faling
which sareement can be terminated without any notice.

For Calegory menl ehall b made by SECOND PART In favour of FIRST
¢ mecmqm'hmmmamdetumer PART Involcs. (Usad

Waste Ol should meet paramelers as por Scheduie V(A) of Hazardous and Other

\Wastss (Management and Transboundary Movement) Rules, 2016 as amendad).

m) For Category (B) FIRST PART shal pay lo SECOND PART Advante Paymenl by
chequeiemand Draft! NEFT.

n) NO CASH TRANSACTION WILL BE ENTERTAINED, However, besides chague,
SECOND PART accepts payments under NEFT/ RTGS route also. FIRST PART have
ko declars the guantty of hazardous waste generation on Quarterty! Annual basis,
while applylng for fresh Membership.

of TAXES | LEVEES: Al Govemment  Municipal Taxes / Duies/ Levies( Ocroi ! Senvce
Tax or GST J Tols olg, as applicable Fom ime to time, wil be payable by FIRST
PART.

p) There shall be NO goods / waste sent for given) by FIRST PART fo SECOND PART
ofher than mentioned in this Arnexure o mutualy agreed & signed between e
paries through an Annexure slong with MoeF Approved Laboratory Test Reports of
each waslelyps. -

q) If FIRST PART sends goods which are not lawiul, controlied Substance, radio-aclive,
bic-madical, explosive andiar nol aulhorizediapproved lo- be sccepled Dy the
SECOND FART (faciity operator) by SPCE then the same shall b notified 1o SPCE
and FIRST PART: The waste shell bs refused and retumed o the FIRST PART at ful
transperi, handling cost payable by FIRST PART to SECOND PART.

1} # FIRST PART sends wasle / goods which ane as agreed upon yet not matthing
within +10% the test analyss report provided By the FIRST PART CR IF FIRET
PART sends wasisigoods which are Hazardous Waste but NOT as agraed upn
THEN - the SECOND PART wil charge 23 decided by SECOND PART and FIRST
PART &gﬁ to pay immediately upon demend the Laboratory Comprahensive Test
Analysis Charge, Transport.Slarage, Disposal, Treatmeant Charge alon any

..-".‘. o . Eﬂl mj"ﬂlj

ey hareh 08 & fiasit i
"

Digesial
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IR pn ey I

Inplicabia Govemmant Tawes, Moc Esorow Fee ete, SECOND PART wil nofify the
FIRST PART, CPCB (HW Cel)

#id SPCB of the Exceplion. The complate liabllty, risk
m,ﬁgmﬁmm shall be on FIRST PART and the FIRST PART shal
|

pay all the cha : np
PARTshsl ooy g &S a6 demanded by the SECON ART and FIRST

SECOND PARTfor /! durlng the Iransport, storage,
Unloading, ireatment, ieposa for the said waste, N =

For Bjaj Hindusthan Sugar Lig,

_ For Bharat Oil & Waste Management Lid/
PUF, Shahjahanpur UP, pasgdn Bharat Oil Company (1) Regd,
For Bhart il & muwm,

Pyt
[Second Part)  Divesier

Page 14

=
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This annaxuris I conjunclion wili@greemen signed between FIRST PART and
SECOND PART on date 16th Febniary, 2022

Cerprehensive Analysls Charge of Laberalory 's Rs.12,500/- (Rupees Twele housand
five hundred anly) lor complet analysls of hazardous waste a6 per CPCB Guideing (i
ordared and applicatie) exciuding sanvice tawGST (exdra), FIRST PART cen / may s 8
Govermmenl Recognized of MoeF approved 2rd parly labcraiory and provide 1861 reponts 10
the TSOF, which are conducied wilh in ihe last 180 days. Camprehensive Anclyss has o
b carriad cut for any naw wasle sbeams or any changs In manulacluring provess & per
Hazardous and Other Wastes (Managamen! & Transboundary Movemeni) Rules, 2016
and CPCE Guidslings. FIRST PART must inforr the fclity {SECOND PART) It any
changs in manufacturing process priar i washe pickup, disposal thraugh SECOND PART.

For Bajal Hindusthan SugarLid, For Bharat 01 & Wasts Management Ltd/
Magsoodapur, Shahjshanpur UP. 2420421 Bharat O} Company {T) Regd.
For Bharat Ol & Wasls Managassnt Lid.

(Gegond Party Vet

o
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Annexure-8
U B Fmateg wr o T : 05278-245411
GRAM : PARYAVAR | Office Tole & Fax . 05278-245411
—_— AN Regiona : Email-rofalzabacBuppcb.com
LISFCR

SO URer ggeu Frmer @, s

S o UTTAR PRADESH POLLUTION CONTROL BOARD, AYODHYA

= 0 g fa-flo2q
Ref. Mo. ; _ﬂ|/|-_-:| H Afo- fﬂf/ﬂ.ﬂ.{-l/i#l‘?' Dated : '?:l:lf./.

i A

weey gty ETgR-5),
womo wemor fasm ard,
qafaRer HaH, doEo—1240,
fnifey wvs, & |

fam—mo Toiodto, ¢ fawd o oifte shovo Ho-e691 2022 (AROT0 wo—2a / 2023) mmﬁ
srqeelt g SoN0 W9G § arm ¥ i swdw fiE 1022024 & AgUEA & A

HETR Y,

g audEe feT a1 O wHo-vH0aadd /-5 /104 / HioGo F0-691 /22 /2024 TRAE 10
042024 T WA TEW WY W o W) w9 92 @ W g wre FEwh @ emueT A A
T fmeT WX [0, we-medl, oAYs- el Ud S g el fafes.
TE-Tead], wETE-vEr @ Frfiem gu wratea W R 01032024 B fE ) fEE@
R aE IR gfTe ¥ Wi SoEw 9 RS s g PN T Uk ghe @
Wﬁmwﬁﬁwﬁmﬁmﬁmﬁhmﬁﬁ%ﬂmﬁﬁﬂﬂﬁﬁﬁh

W
eI —SUT T ey | L TLPM
FSE
= )
gt srfewT
goHe v T g |
wiafafa—gm gafaeer sferdige-o)2om sggor Fasw 9, sees 31 geemd wEe o)
gl

BT ATy

vm ] P gl bt B ] s P LB

" LT, Rsmnagar Colomy, Pacllrmn Manes, Ayeidbya-224001 * 10T/ 104, TITE AR, QRtET W, SMTER- 224001




2702

Inspection report of M/s Bajaj Energy Lid., Village-Kundarakhi, Distt.-Gonda.

| Name & Address of Industry M/s Bajaj T:lilcr_g}r Ltd., ‘ﬁllﬂgc—}{ unclarakhi,
Distl.- Gonda )
2 Name of Contact Person Shri Il:ftj-ﬂ_mm Singh,.ﬁl_ff;.__
i Date of Inspection 01.03.2024 -
4 Nature of Industry Power Plant o
5 Cah::hg_ur}f of Industry L/M/S Large
e Dpcmlic—:ﬁal Status The unit was found operational, B
7 | Installed Capacity 2%x45 MW.
8 Status of Water Consent a
Compliance Status Upto 31.12,2025
9 Status of Air Consent Complying
Compliance Status
10 Status of Hazardous Up to 08.02.2026
Authorization
Compliance Status Complying |
11 | Source of Water Tube well -
12 | Details of ETP Installed ETP Installed |
(Mention of ETP Units) Bar Screen, Qil and Grease trap, Equalization |
tank, Chemical Reaction cum Dosing Tank, I
Tube Settler, Clear Water Tank, Multi-grade
filter, Sludge Beds.
13 | Effluent Quantity (KL/Day) 000K LD
14 | Point of Discharge and Final On land gardening.
Discharge
15 | STP Status for domestic Effluent | Installed |
16 | Whether unit has taken Yes
permission from CGWA for
ground water extraction
= (Yes/No)
17 | Whether water meter installed on | Installed
tube well
I8 | Source of Air Pollution Boiler
19 | Details of Fuel Used ~ Coal 1600TPD
20 | Details of APCS & Stack Height | ESP, Stack Height-110 meter from ground
lewvel.
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BT | Details of DG set {Whether Mot installed, )
{insinlled acoustic enclosure)
22 | Monitoring of Stack Emission Stock emission wos monitored by the ]

laborntory of Regional Office, Ayodhya on
dated 01.03.2024, As per monitoring repart, all
the monitored parameters have been found
within the prescribed limits, The copy of the
stack monitoring report has been annexed for

reference. (Annexure no. 01)

I i

124 | Whether ony bypass arangement | Not seen.

125 | Any other specific remarks None _

26 | Compliance of recommendntion of Joint Com mittee in reference of order

R

passed by Hon'ble NGT in O.A. No. 691/2022 dated 23.02.2023.

! Recommendntion of Joint

Committee

Compliance Status

Unit has install circular/spiral
ladder for monitoring of stack
emission

Drering inspection, it was found that unit has
installed circular/easy ladder on stack, The
photograph of the ladder has been annexed as

¥

[
-:;..514' ah

(Vinod Kumar)
Lab Assistant

e
Rcffnm:l Micer

Annexure no. 02,
R

(Santosh Kumar)
Assistant Environmental Engineer
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UPrCE REGIONAL LABORATORY

ST A
RN o2

ANALYSIS REPORT (SOURCE EM ISSTON)

Ayodhya-224001

{N527R-245411)

U.P. POLLUTION CONTROL BOARD

1/17/104, Ram Nagar Colony, Parikrama Marg

i- MName and Address of Industry Miz. Bajnj Energy Pvt. Lid., Kundurkhi, Gonda. '
2- Production Capacity 90 M.W. (Power) ==
3- Monitored By Vinod Kumar (L..A.) & Govind Kumar (JRF) & D.C Mishra (MTE)
4- Source of Monitaring Stack

5- Date of Monitoring 01,03.2024 |
- Stack attached to Buoiler

7= Capacity of Boiler 2 x 90 TPH
B- Type of fuel used Coal

9. Chuantity of fuel Consumption 1600 TPD

10- Stack height in MetersFeet 104 Meters RCC

11- Air Pollution Control System ESP

5. No. | Parameters Observed Values Standard Value 1
1- Ambient Temp. in 'C 24 =

S Stack gas Temp. in 'C 116 = ]
3- Welocity of gas in meter'sec. B.67 =

- “Concentration of PM in mg/MNm’ 4265 =

5- Concentration of SOy in mg/Nm® = =

6- Concentration of NOx in mg/Nm” = “

Analyzeti- -ﬁi”

j) >2.05.2.Y I P2 "

[Vinod Kumar (LA)] [Ajay Singh (LA)] [Afzal Abrar (SA)] o

. hi_!ﬁ
i -{Rqéééﬁfﬁmr}
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Annexure-9

Department of Vegetable Science,
Chandra Shekhar Azad University of Agriculture & Technology,

Kalyanpur, Kanpur- 208 024, Uttar Pradesh, India
E-mail: rajiv.agro63@gmail.com Mabile: DB765600151, 08318061551

Dr. Rajiv Date: 15.04.2024
Scientist (Agronomy)

To,

The Unit Head

Bajaj Hindusihan Sugar Ltd.,

Kundarkhi, District- Gonda (U.P.)

Sir,

In continuation of the your Service Order dated 13.02.24 (50 MNo.
26004016209) towards “Impact assessment study of treated water utilization on
agriculture land” and “Ground water recharge study” of Bajaj Hindusthan
Sugar Ltd., Kundarkhi, District- Gonda (U.P.), the field visit and all requisite
data collection have been completed by the officials of the Chandra Shekhar
Azad University of Agriculture & Technology, Kanpur and reports preparation

for the same is under progress. The reports of the both studies will be
submitted within a month. )

08 e

Team Leader

Copy for information to:
1. Director Research, Chandra Shekhar Azad University of Agriculture &

Technology, Kanpur. /

{RAJIV)
Team Leader
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Annexure-10

Inspection report of M/s Bajaj Hindusthan Sugar L., Village-Kundarakhi, Distt-Gonea.

I | Name & Address ol Industry M/s Bajag Tlindusthan Sugar Lud.. Village-
S _ Kundarakhi, Distt.-Cionda, = |
2| Name of Contact Person Shri S 1|lrnhh I'h.'-:rl. Li inison Officer. |
3 | Date ol Inspection — |ere3zzeza o |
4 | Nawre of Industry | SugarUnit i .
5 | Category ol Industry L/AM/S | Largee === === = i
6 | Operational Status :  Operational SRS )
7| Installed Capacity ) ‘Cane Crushing-15000TCL
8 | By product Molasses, Press Mud B
9 | Status of Water Consent
Compliance Status Upto 31.12.2025
10 | S1atus of Air Consent Complying
Compliance Status
11 | Status of Hazardous Authorization | Up te 20.08.2024
Compliance Status o Complying
12 | Source of Water Tube well
13 | Details of ETP Installed (Mention of | ETP Installed
ETP Units) il Skimmer, Oil and Grease trap, Chemical
Mixing tank, Primary Clarifier, Aeration Tank,
Secondary Clarifier, Multi-grade, Filter, Activated
Carbon Filter, S8ludge Drying Beds & Chemical
Holding Tank.
14 | Treated Effluent quality The effluent sample from inlet of ETP and outlet
of ETP was collected on 06.12.2023 and
submitted in central laboratory, U.P.P.C.B.
Lucknow for analysis, as per analysis report all
analyzed parameter were found within the
prescribed limit of CPCB. The copy of the
analvsis report of UPPCH is annexed a5 annexure
no. 01
15 | Point of Discharge and Final Treated water is utilized in horticulture and
Discharge irrigation as per ferti-irrigation management plan.
_ OCEMS installed at outlet of ETP,
16 | STP Status for domestic Effluent Installed -
17 | Whether unit has taken permission Yes |
| from CGWA for ground water
extraction { Yes/MNo)
18 | Whether water meter installed on Installed
tube well
19| Source of Air Pollution Boiler- 3x90TPH




2708

Wel Serubber, Sinck 1 lelght-3 meter from '
grownd level. Onling Continuous Finisvinn
Mﬂﬂilﬂ: ing System Instnlicd

M Details of APCS & Sinck Height T
i Complianee ol Doard direction

_ iilustes
ﬂ_ﬁ tenitermg of Stk Fmission ~ | Rinck cmission was monioeed El_ﬁ::m;irﬁﬁ}; =
| of Regionnl () Tice, Ayodhya on dated
01.03.2024, Ax por monitoring report, all the

|
monilored parnmeters have been found within the

prescribed limits, ‘The copy ol the stack
moniloring report has been annexed for

it S 55 referenceAnncxure-12) o
- 12| Whetlier any bypnss arrangement Mat soon K
23 I Ay viher speeilic remarks Mone

| 4| Compliance of recommendntion of Joini Commitiee in reference of order passed hy
{ | Hon'ble NCGT in ©,A. No. 691/2022 dated 23.02.2023.
15 | Recommendatlon of Joint Compliance Status

| I_Egmmin“
[ The unit I:ﬂ{ io install easy Jadder Spiral ladder/enasy ladder/circular ladder has been
for the monitoring of the flue gas installed for moniloring of [lue gas emission. The
photlograph of the ladder has besn anncxed as .

emission as per CPCB guideline and
anoexure =03, _:
I

timeline piven in the under taking.
The bagasse conveyor has been covered. Bagasse

The unit has to maintain the

preventive measure developed for handling is done developed through mechanized

control of the fugitive emission in svEiem,

eaplive power plant area to control

1o dust generated during the

handling of bagasse.

The unit has to carryoul studics for | Studies for impact assessment for treated water

impact assessment of treated water | utilization has been done by “Chandra Shekhar

utilization on agriculture land rate of | Azad University of Agriculture & Technology

ground water recharge through the Kanpur®, The report has not been submitted till
date. It shall be submitted shortly. The copy of the

pond adopted by them.
ESA- umﬂmil}r his been annexed as anpexure
The unit has valid environment Complying

clearance (E.C.) for MoEF & CC,

has valid consent under Air Act,
Water Act, Authorization for
handling of HW & consent to

established for handling of ash.
et .‘__l-J % I
: :ﬁ*"':f' E“' w3
{Vinod iéu ar) {Santnsm )

Lab Assistant Assistant Environmental Engineer

E alh,
LT“\!:'I.‘

i
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— CENTRAL LABORATORY t{ﬁ%‘"
=== ey \
Seaw UTTAR PRADESH POLLUTION CONTROL BOARD i :¢/€|/
R Loy Pailding. No TC-12V Vibhati Khand, Gamtl Nogar, Luckaow-126010 4=

CTEST HEPONT: WASTE WATER LABORATORY

Rl Moz 2ATTT12 T Falratnd 2023 Datez 1122023
i- Waaie of Tmibastiy: BAJAT HINDLUSTHAN SUGAR LIMITED

1. Address of Industry: Villnge - Kundarkhi |, PO - Govindpara GONDAZ T3
A= Districti Gonda

4= Description ahout sampling paint: nlet of ETP

g Typeof Sample (GralComposlte/Tntegrated): Gimb

- Sample Colleeted By: Vinod kumar LA & Santosh Kumor AL

7= Colour and Odoar: - -

H- Quantity and Packing: I Lirx

%= Date of Sample Collection: 06/ 272023

i0- Analyvis Indenied by: RO Faizabad

11- Date of sample receipt in Lab: O 122023

Parameter/Method Name Unit Results Standard Detection
Range
pH.A500 H B Electronic method . 4,44 - =12
Suspended Solids , 2340 I3 Total mg'l 27R.D - F0-Z0000 ma'l
Suspended Solids dried a1 193-105 DC
BOD, 3 day 27 000 15 3025 { Part 44): mg'l 1220.0 - §.0 50000 med
193 Bio
4, - 5.0 -100000 meg'l
| COD, 5220 8 Open Reflux Method m'l 38840 | E

Teferenee- | L)reneral Sandants for discharge of enviernnment Pollutants gre a5 peried Effeent{Schedule-NTp The srnveranmes {Pregzciun] Rules, | Y80 e
www g nle iniGeneral Sandank gt Besides these standants refer EPA stesdands for ypeaific purpose
Hemuord:s NA
Analysed by-
IDr Mamta P:nd’tﬂ&.ﬂ}l

Apthorized by
SAMRENDRA Digtaly skgeed by AAMAREMTAL

e 5 g malty g
%Etﬁ.rlmdn Singh ‘E.geﬁruzlnlun e RAM ooy i

Dot T0IE L IF
l:hiﬁ?ﬁ#r'ﬁnnﬁﬁ iflcer
Central Luboratury
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— CENTRAL LABORATORY ,;;ﬁr?'
% UTTAR PRADESH POLLUTION CONTROL BOARD i ﬁr’fﬂ-
o Puflding. No TC-12Y Vilshutl Kiond, Gomil Nagar, Lucknaw-126010 .r"J"it:.L.}

TEST REPORT: WASTE WATER LANORATORY.

Ref Ma: 2ATTT 12T Faizabinl/ 2023 Diaie; 1971 373023
1= Mame of Indostry: BALAL HINDUSTHAM SUGAR LIMITED

1- Address of Industry: Village - Kundarkhi |, PO - Govindpara, GONDA 271301
3- Mistricl Gonda

d= Deseription atvit sampling polad: Inlet ol ETE

fo Type of Sample (Grab/Composite/Integrated): Gmb

- Sample Collected Bi: Vinod kumar LA & Santosh Kumar AEE

7= Colour and Odower; - -

8= Quantity and Packing: 2 Lirs

9= Date of Sample Collection: D6/1252023

10- Anolyvis Indenfed by: RO Faizabad

11- Date of samprle receipt in Lab: 0771 200023

Parameter/Method Name Unit Results ] Standard Detection

i Range
|r pH 4500 H B Electronic methasl - 4.94 = 0212
| Suspended Selids | 2540 D Todal gl 278.0 - [0-2000] mg
| Suspended Solids dried at 103-105 0O

BOD, 3 day 37 0C 15 3025 { Part 44): mg'l 1220.0 - .0 <5000 mg/|
i 1993 Bio

COD, 5220 B Open Befhus Methad mg'l EE40 - | 5.0« 100000 mg'|

Belerence- {LjCeneral Sanilends far dichangs ol enviemnment Pollolants ame a5 pertsd Bfloent Schedule.V 1), The eniveromment (Pt rion] Ruled 1940 sinee

waw spchmic milenorlitandards. pdf. Besides these standards,refer EPA slamdands for specific purpase

Rewvark: WA

Amalysed by-

[Dr Mamta Pandey{SA]]
Authorized by

SAMRENDRA m;lrwt':r!ﬂ.mm

UNGH dra Singh (RS} 1T ory RAM  Dhem

Rlape 03 1214
Chiﬁ' E&r‘&nnﬁﬂ!ﬂﬁﬂﬁur

Centril Laboratory
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Gencral Standnrds Tor Iﬂknllnrnp of El'l"l']-l'!IH‘ll:rlf:ll Polluiants Fart -

AiEMuents {Scheduale - ¥I} The
Enviranment(Froteciion) WRules, 1946

I"s 1
! i Lol Sdmnilagda
Intami Suiface waier Pealilii: Keweprs Lsewd For [erigatinn Mare muul.';l-.ml
n h I I.I —
[ Lobor = L.
: E:lmﬁq - Al e MTors khenhd be mewde dn somove coling el IH'#:M efiruf i Gar an practeakle
Soespartrdbinl M
i, e L Ginn £ ] faf Fow gorvempn womte
wwaleg- [ hy For
conaling wiler eflient
18 perarat shaper intal
speadod marer nf
il
o 1 3 i
1 Parficalate size of suspended solids Shall pl?sﬂmlmn . = {4 Fleatahlem sedicls,
max }mm
4 ] . . . .
pH Vil 55 mhn RN TN ] LT 55800
4 Tempenmuse Shall ned excesd 517 - - Shall not esgeed 5T
:hnwﬂ:l:l;l'«'m_g'lﬂr ob¥re pecaiving waler
lzmperalire lenperaliing
| T 0l and Grrase Mg/l Mas. 10 20 L il
i Total residoal chorses gl Max i a - ! |
¥ Ammonical Nitrugealzs B, mpl Max 50 il - 3 |
10 | Toal Kjeldahl Nitogenias MH3I] mgf Max 10n - . inn
il Free ammaodia {os KH31mpd, Max & - = E]
13 IBioehemical Duygen Demand 1F 3 al 0 I
PN e M f3deys 50 130 i
13 chemical Oaypen Demand, mgi, M 250 - - 250
13 chembcal Oxypen Desand, mp/, Max 250 - . 250
14 Anvemicias As), mg/l, max 0z =¥ 02 0z
15 Murcuryias Hg), mpl, may 000 o = ool
16 Lead {as Fivl, mpl mas 0.1 L - 2
7 Cadmium {ai Cd), n'l-g'l.nn: 2 | - .
1 . Hexznalesichromiom [as Cr+6), mad, max (B 2 - |
1% Tital g (i Crieg'l, mas 0.8 2 . 1 |
20 Copperias Cu), mpdl, rax 3 k] - 1 |
e Zincias £n}, mpl, max & 13 - .
2 Selenium {as Se) mp'l, max oS n.ns i i
k] Mickel fe Hih mg'L max 3 3 - i
*4 :I'l.l l-.|_ W . & :
25 2=} . . . :
76 2"'_“,] - " . =
217 Cyainde (23 TR, mp'l, max 1) I < ) 2
Ea I.II"J
i Flucride {ax F) mgfl, max 2 15 : [5 |
0 Disscived Phosplales (us P s, max ¥ > i E
3-' 2y & " ® &
32 Sulphide fas 5h, mpsd, wax 2 - - ¥
3% | Phesole Compoends [aa CEHE0H) mp'l, mas ¥ 3 : i
Madicacilve malenals: -7 1] b5 1o
4 fakAlphs emitice micre cure/ml s 106 LoA-? 1076
BiEleta emimer mivoe cwigdml
Redicacive materiale L3 7 tU-g ml'.’
AR (a)Afpha ciniler mcto cure/mt E#6 106 -7 e
{ bjlkels @miiles g cufisiml ==
[TEN ol liah WG survival o lish B suivin a8 ol Tish
3 ot aies S asar L0 5. | wflr e o o ()5 | e 95 s s 1005 | afer 0 hsurs i 149
elflieEni ~elfluzil ltteni Ml
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Tmgl
1k bangimons tas Ma) 2l 1215'1. '_1..Tp-|
17 from (o Tl Fmpt . 1 gl —-——'_E"m:.f_
35 Vanadium fas V) B2 gl 0:2 me 20 mp!
10 Witrate Netrogen 1 gl = e~ ]
40 2imey 4 A

: qde 5. 422
I Schedule V1 mserted by Rule 2 (d) of the Eavirenmeni{ Protection) Second Amendment Rules, 1993 notified vide G.5

(E) dated 19.05. 1903 published in the Gazette no. 174 dated 19,05, 1993,

. - . 1iER
2. Dimitted by Bule 2 (i) of the Environment(Prodection) Third Amendment Rules, 1993 vide Notification Mo, (L5 R, 801 (E}

dated 3112, 1993,

3. Substivuted by Rule 2 of the Environmeni{Protection) Amendment Rules, 1996 notificd by G.S.R | 76, dated 02041996 may

be read as BOT (3days at 270C) whenever BOD 05 days 200C oecurered,

4. Besides these standanls, refer EPA standards for specific industry Source (1)
hﬂps:f.fth.nin.infdispraj‘pdtphp'.’id=R3‘-’uE.JLIthI~Tﬂ‘:’W5kTJ{JI;::y5WEG\'=

(2 cp-:hm:'.in-'ﬁpdmwjpmiﬁrjundmﬂi.ﬂm
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— CENTRAL LABORATORY J‘u’ﬁgﬁl
m UTTAR PRADESH POLLUTION CONTROL BOARD M fgj
T Bullding. No TC-12V Vibhutl Khand, Gomtl Nagar, Lucknow-226010 AT
(TEST REFORT: WASTE WATER LADORATORY
Hel MNo: 2ATTVIM Falzabad 2023 Drate: 10 E2A2023

I- Nome of Indostry: BALA] HINDUSTHAMN SUGAR LIMITED
2- Address of Industry: Village - Kundarkhi - ' - Govindpara, GONDA 2T 130
3- Dvistriet: Gonda

4- Description alout sampling polnt: Final outict of ETP

2= Type of Sample (Grab/Camposite/Tntegrated): Grab

6~ Sample Caolbected By: Vinod kumar LA & Santosh Bumar AEE
T= Coelowr and Odouwr: Cofourless Odowrfess

8- Quantity and Packing: 2 Lirs aml | gloss botiles( irs)

9= Date of Sample Collection: (6] 262023

10- Analvis Indepted by: RO Faizabad

11- Date of sample receipt ia Lab: 07/122023

Parameter/Method Name L mit Results Standard Detection
Range
pHAS00 H B Electronic msthod i il 5585 2.2
0il_Grease mg/l 4T 0 12-12
Suspended Solids , 2540 1 Total mg'l 28.0 10 10-20000 mg/1
Suspended Solids dried a1 103105 0C -
BOD, 3 day 27 OC IS 3025 ( Part 44): mg/l 22.0 30 1.0 -50000 mal
19593 Bio
COn, 52230 B Open Reflux Method m'| FLE.O 250 520100000 mgel

Fuferanca- || )Gemeral Standunds lior discharge of envieronmess Poliuinecs are e pen-A Efthoem|Schedude- V1) The enivesonmest (Frolesion) Rubes, |9ES soumce

www. cpthonic.nfGeneralSandards pdl. Aetides these siesalands pefer EPA standand for spefafic poeposs

Remark;: N4
Analysed b
[ M'nm'!EunhdJlg;'{S&]I
Authorized by
SAMRENDRA gl 5 g By EAMFEMIRA
z,{rlEH ::':n:l [ERT TN PTE-TRe Hm [ rabiy = gred
Samrendra Singh (A50) i bt
GPAL ey
Chh:l'ﬁhi'irﬂn mental Officer

Central Laboratory
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testedd: 2. The report shall not be reproduced-except i Fually witheny
[

Noie: | The results in the Test Report relnte only 1o the items
the snmple as reecived 10 Lab:

e wrilten permission of lsboralony. 3. The test repert pertiias (0
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EnviconmentiProfection) Hules, 1986
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19 | Total Kjeldahl Mitrogenias K1 g, Ma B . - L2
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1O mgl, bty
13 chemical Oxygen Demand. mpl, Max 250 - - 250
13 chimical Oxypen Demand, mg], May 25 - ; 251
I Ausemecias Ash, enpl, man 0z 0z 93 .2
L5 Miurcuryfas gl mpl, max il 00 s 00l
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17 Cadmium fas Cdj, mg'l, max 2 I . d
15 Hexavalemchramium {as Crt), mg, max ol 2 - |
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e

| Sehedule VI ingerted by Rube 2 (d) of the Envirenmeni{Protection) Second Amendment Rules, 1993 neificd vide
(E) dated 19051993 published in the Gazetie o, 1 74 dated 19,05, 1993,

T myd
Rl Blangancso (as knd 2 gl 2mpll = _'I-rﬂg.’l—-
37 fron (as Fel ¥ il ¥ mgfl = o =) e -
L Venabium (85 Vi odmpl 01 mgit e ‘<
i1 Witk Narngen 1 mgl - m——
| 40 | 2(e0%) . . .
GSR, 422

& Crimitted by Male 2 ()i of e Environment{Proteclion) Third Amendment Rules, 1993 vide Motification Mo, G5 R B0 (E),

clabed 30,02, 1993,

3- Substituted by Rule 2 of the Environment{Frotection) Amendment Rubes, 1996 aotified by G.8.1 176, dated 02.04.1 9396 may

be read a5 BOD (Mays ot 270C) whenever BOD 05 s 2000 occurmeid,

4. Besides these standards, refer EPA standands for specific imbusiry Sowrce (1)
h!rps:-".-'-:prhnin.irh":lirpl-:.:.-pd!‘.php?id=l'u‘u’uZHJIlI:FNDﬂ‘n’Sk‘:‘HchySWEﬁ‘l"

[ m‘t.nic.iﬂ’lnllustl}'_sp:tiﬁn_ﬂtumphp
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REGIONAL LABORATORY

Anpexyre No- 2

b

(05278-245411)

A" U.P. POLLUTION CONTROL BOARD

1/17/104, Ram Nagar Colony, Prikrama Marg

Ayodhya-224001

ANALYSIS REPORT (SOURCE EMISSION)

l- Name and Address of Industry Ms. Bajaj Hindustan Lid. {Sugar Division) Kundarkhi, Gonda,
2s Production Capacity 15000 TCD (Sugar Cane)
- 8 Monitored By Vinod Kumar (L.A.) & Govind Kumar (JRF) & D.C. Mishra (MTS)
4. Source of Monitoring Stack
5- Date of Menitoring 01.03.2024
6- Stack attached to Baoiler
1- Capacity of Boiler g0 + 90 TPH
B- Tyvpe of fuel used Bagase
G Quantity of fuel Consumption 000 TCD
10- Stack height in Meters/Feet 65 Meters
11- Air Pollution Control System Wet Scrubber
| 5.No. | Parameters Observed Values Standard Value
I- Ambient Temp, in"C 24 =
2- Stack gas Temp. in "C 119 -
3- Velocity of gas in meter/sec, 1.78 2%
4 Concentration of PM in mg/Nm® 97.65 -
5~ Concentration of SO: in mg/Nm® ] =
6- Concentration of NOx in mg/MNm® = =
Analyged by \ _ﬁ,—
N Ll e.03 AN R W
[Viood Kumar (LA)] [Ajay Singh (LA)] [Afzal Abrar (SA)] GG\"'-?"

[ o
@m
¢} (Reptuial Officer)
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Department of Vegetable Science,

Chandra Shekhar Azad University of Agriculture B Technology,
Kalyanpur, Kanpur- 208 D24, Uttar Pradesh, India

E-mail: rajiv.agro69@gmall.com  Mobile: 08765600151, 08318061551

Dr. Rajiv Date: 15.04,2024
Scientist (Agronomy)

To,

The Unit Head

Bajaj Hindusthan Sugar Ltd.,

Kundarkhi, District- Gonda (U.P.)

Sir,

In continuation of the your Service Order dated 13.02.24 (SO No.
2600401629) towards “Impact assessment study of treated water utilization on
agriculture land” and “Ground wafer recharge study” of Bajaj Hindusthan
Sugar Ltd., Kundarkhi, District- Gonda (U.P.), the field visit and all requisite
data collection have been completed by the officials of the Chandra Shekhar
Azad University of Agriculture & Technology, Kanpur and reports preparation

for the same is under progress. The reports of the both studies will be
submitted within a month. o

(RAJIV) "‘g\ﬂ\w
Team Leader

Copy for infermation to:
1. Director Research, Chandra Shekhar Azad University of Agricuiture &

Technology, Kanpur. /

(RAJIV)
Team Leader
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l?-q]u:n.'lmn report of M/s Bajaj Enerpy Ltd., Vill.-Etaimaida, Tehsil-Utraula, District-
[Falrampur,

Name & Address of Industry

M/s Bajaj Energy Lid.. Village-Etaimaida,
Tehsil-Utraula, Districi- Balrampur

2 | Name of Contact Person ' Shri Sajan Slngh EHS Executive.
3 | Date of Inspection | 15.02.2024
4 | Nature of Industry | Power Plant ]
5 [€ ategory of lnduslr};_ﬂfu_'[fs LE.I'EE
[6: | (Jperational Status ' The unit was tound operational, B
7 Installed Capacity . | 2xd5 MW, -
] Status of Water Consent i
I_"ur'npliura::r.; Status Upto 31122025
9 . Status of Air Consent /| Complying
'EI-:lmpITaHLE Status
10| Status of Hazardous | Upto22.03.2026
| huﬂ'mn?.atmn
Lumphance Status ' {_‘I:u_mplying_
11 | Source of Water TuhE well
12 | Details of ETP Installed 'ETP Installed B
{Mention of ETP Units) Bar Sereen, Oil and Grease trap, Equalization
tank, Chemical Reaclion cum Dosing Tank,
Tube Settler, Clear Water Tank, Multi-grade
_ I filter, Sludge Beds.
13| Effluent Quantity (K1/Day) 1000KLD
14 Point of Discharge and Final On land for gardening _
Dlschﬂ.rge
!_1_5 ' STP Status for domestic [.ff]uem ]ns!allad
16 | Whether unit has taken I_‘-l;je-s
permission from CGWA for
ground water extraction
(Yes/No)
17 | Whether water meter installed on | Installed
tube well
18 | Source of Air Pollution Boiler-2 x 190TPH
‘19 | Details of Fuel Used =

Coal 1600MT/Day




Fd

|'.-'IIIr

£ | Details of APCS & Stack

2722

Height. level.
21 Details of DG set (Whether | 2 x 250KVA DG set installed with acoustic |
installed acoustic enclosure) enclosures.
22 Monitoring of Stack Emission Stack emission was monitored by the
attached with boilers of laboratory of Regional Office, Ayodhya on
2% 190TPH dated 15.,02.2024. As per monitoring report, all
the monitored parameters have been found
within the prescribed limits. The copy of the
stack monitoring report has been annexed as
— annxure-01. e - —
23 | Ash Management s Measures taken for ash handling/collection-
03Nos Silo Installed of capacity is
S 2x250MT & 1 x S50MT.
|24 Whether any bypass arrangement | Not seen.
i'is Any other specific remarks MNone
|26 Compliance of recommendation of Joint Committee in reference of order

passed by Hon'ble NGT in 0.A. No. 691/2022 dated 23.02.2023.

Recommendation of Joint
Committee

Compliance Status

Unit has install circular/spiral
ladder for monitoring of stack
emission

During inspection, it was found that unit has
installed circular ladder/easy ladder/spiral
ladder on stack for monitoring of flue gases.
The photo graphs of the ladder has been

annexed as annxure-02,

vﬂf:lv" ’@]*_-._
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REGIONAL LABORATORY
TION CONTROL BOARD

PO Ranm Mogar Colony. Parikeama Marg

Ayodliya-22400]

Annexure-1

(05274-245411)

Naitte and Address of Industry M/s. Bajaj Enargy Ltd,,Vill- Naimaida, Utraula, Duttgany,
Balramgpar. |
3 - .""_'f-'.:I!.IE‘.ln.‘:TI.I::]-.pach' 2:'-:5.51'!:;&1-!1;! '_Jl
~ Monisered By Vinod Kumar (L.A.) & Govind Kumar (JRE) & D.C Mishra (MT5]
- T Source of Motitenng atack
: “Dateaf Monitoring | 15.02.2024
o= Stack attached 1o Boiler
= Capaciy. of Boiler 2x 180 TPH
g- Tupe of fuel used Coal
d. Cruantiny of fuel Consumption | 2xE00 MT Per Day
[0 Stack height in Meters/Feet 110 Meters RCC
; Air Pollution Control System ESP
S Noo  Parameters Observed Values Standard Value
] Ambient Temp, in'C 18 e
2 Siack gas Temg. in 'C 1320 =
3 Velocity of gas in mEler/sec, 8,85 &
4 " Concentration of PM in mg;']."?li’ 44.79 =
5. Coucentration of SO0 in mgNm® = =
- Concentration of NOg in mgNm® | —~ I :
Analyzedby i |
Sy |7.02,24 M=
|Vinod Kumar (LA)| |Ajay Singh (LA |Afzal Abrar (SA])
{Regional OfMcer)

Svanried by CiiniScanaer
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Annexure-2

Circular ladder/easy ladder/spiral ladder photo Graphs of M/s Bajaj Energy Ltd. Itai
Maida, Utraula, Balrampur
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Annexure-12

Department of Vegetable Science,

Chandra Shekhar Azad University of Agriculture & Technology,
Kalyanpur, Kanpur- 208 024, Uttar Pradesh, India

E-mail: rajiv.agrob3@gmaill.ecom Mebile; 08765600151, DB318061551

Dr. Rajiv Date: 15.04.2024
Sclentist (Agronomy)

To,

The Unit Head

Bajaj Hindusthan Sugar Lid.,

ltaimaida, Utraula, District- Balrampur (U.P.)

Sir,

In continuation of the your Service Order dated 13.02.24 (SO No.
2600401629) towards “Impact assessment study of treated water utilization on
agriculture land” and “Ground water recharge study” of Bajaj Hindusthan
Sugar Ltd., ltaimaida, Utraula, District- Balrampur (U.P.}, the field visit and all
requisite data collection have been completed by the officials of the Chandra
Shekhar Azad University of Agriculture & Technology, Kanpur and reports
preparation for the same is under progress. The reports of the both studies will
be submitted within a month, L

V
(RAJIV) qui k
Team Leader

Copy for information to:
1. Director Research, Chandra Shekhar Azad University of Agriculture &

Technolegy, Kanpur. /

(RAJIV)
Team Leader
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Annexure-13
@ nspection report of M/s Bajaj Hindusthan Sugar Lid., Village-Etaimaida, Tehsil-Utraula,

Dhstrict-Balrampur.
i [ Name & Address of Tndustry Mfs Bajaj Hindusthan Sugar Lid., Village-

Etaimaida, Tehsil-Utranla, District-Balrampur

2 | Name of Contact Person Shri Parmeshwar Chandr, FEH ‘: Asblal&m I"u'larlager

3 Date ol Inspeetion | 15.02.2024 |

4 - Nature of Industry ‘:ugar Limit 1

- ' Category of Industry L/M/S 1 Large

f ' Operational Status i]pr.mtiund.l

7 Installed Capacity Cane Crushing- lEmﬁ-E'f;D

B By product Molasses, Press Mud

9 Status of Water Consent -

“['u.n'l]'l-lianu. Status Up to 31.12.2025
1w ‘-ﬂatuﬂ. n1’ ,ﬂ..tr Consent Complying
A Eﬂmphancc Status o
11 Status of Hazardous Authorization Upto 31.12.2025
€ nmpjfancc Status Complying
12 Source of Water - Tube well
13 Details of ETP Installed (Mention of | ETP Installed
ETP Units) 0l Skimmer, Oil and Grease trap, Chemical

Mixing tank, Primary Clarifier, Aeration Tank.
Secondary Clarifier, Multi-grade, Filter, Activated
Carbon Filter, Sludge Drying Beds & Chemical
Hnldmg Tani-:

14 Effluent quality "The effluent before and after treatment through ETP
were collected on dt. 07.12.2023. The samples were
deposited in Central Laboratory, Lucknow for

| analysis. As per analysis report as annexed as
Annexure Mo, the analyzed parameters are
withan the j'll".ﬁi.rtl.'.fll..'l.l liniets of CPCB.
15 | Point of Discharge and Fingl | Ireated water is utilized in honiculture and
[nscharge | irrigation as per Ferti-irmigation management plan.
| OCEMS installed at outlet of ETP. |
16 STP Status for domestic Effluent | Installed - o
17 Whether unit hias taken permission | Yos
from COWA for pround water
cxtraction {Yes/Noe) | o
I8 Whether water meter installed on wbe | Installed
wiell - | = -
14 Lource of Arr Pollation "H'H'L’_f' IN90TPH
‘ - e
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'|' | Details ol APCS & Stack Height In - Wel Scrubber, Stack Height-65 meter from ground |
Compliance of Board direction level, Online Continuous Emission Mr}nih::ring

| indusiry System Installed. |
21 Détails of DG get {Whether installed 2 Nos. [500KVA DG & | Nuo. 500K VA DG set
- acoustic enclosure)

_ installed with acoustic enclosures installed, |
22 Monitoring of Stack Fmission :

Stack emission was monitored by the Iah:}mar].e of

Repional Olfice, Ayodhya on dated 15022024 A«

per monitoring report, all the monitored parameters
have been found within the prescribed limits, The

copy of the stack monitoring report has been

anncxcd as amnxure-02.

Not seen, ==

Whether any 'H;.'pa_r.s: arrangement

2% | .i_n:-; naqs_pmiﬁc remarks Mone B
=

Cu'mpli;nté;i' recommenda tion of Joint Committee

— Hon’ble NGT in O.A. No. 691/2022 dated 23.02.2023
26 Recommendation of joint

Compliance Status
Committee

in reference of order passed by

26.1 | The unit has to installed casy ladder | During inspection, it was found that unit has

for the monitoring of the fue gas installed circular ladder/casy ladder/spiral ladder on
cmission as per CPCB guideline and stack for monitoring of flue gases. The photo graphs
_____ timeline given in the under taking, of the ladder has been annexed as annexure -03,

26.2 | The unit shall maintain the preventive | The bagasse conveyor has been covered. Bagasse |
measure to control of the fugitive

handling is done developed through mechanized
L -cimission in the bagasse handling area. | system. -
26.3 | The unit has to carryout studies for Studies for impact assessment for treated water
Impact assessinent of treated water wilization has been done by “Chandra Shekhar Azad
utilization on agriculiure land rate of University of Agriculture & lechnology Kanpur™,
ground water recharge through the The report has not been subrmitted till date, It shall
pond adopled by them be submitted shortly. The copy of the CSA
| universily has been annexed as annexure no.-04.

/ o

s
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Annexyure-1
%‘? CENTRAL LABORATORY :
, UTTAR PRADESH POLLUTION CONTROL BOARD

oo Bulklimg, No TC-12V Vibbuti Khand, Gomfi Nagar, Lucknow-226010
TEST REPORT: WASTE WATER LABORATORY
Rel Moz 23798348/ Basti/ 2023 Date: 19122023

I- Mame of Industry: BATA] HINDUSTHAN SUGAR LIM ITED UTRAULA
2- Address of Industry: Villepe itaimaida, post shridultganj, tefail utranln, disti- Baframpair BALRAMPUR 2H&IT
3= District; Balrampur

4- Description abairt sampling point: final Owt let of ETP

5= Typrof Sample (GrabiComposite/Integrated): Grab

t- Sample Collocted By: Parashar Pandey LA & A K Srivastava 5 A

T= Caolour and Cdour; - -

B- Cluantity and Packing: 2 Lir, plastic jericans

Y. Date of Sample Collection; 07/] 22023

10- Anabyis Indented by: RO Basti

11- Date of sample receipt In Lab: 0577250023

, : -
Parameter/Method Name Unit Results, | Standard Detection |
- | Ranpe
[ pHAS0H B Electronic methad . 796 5583 0212
Suspended Solids , 2540 I Todal IR0 i 10-20000
Suspended Sclids dried 2 103-105 0C | Rl _ ] el
| Dissolved Solids, 2540 € Total Dissolved mg/l 9560 2000 110 S6000 mg/|
| Salids dried st 180 00 |
Totol Solids , 2540 B Total Solsds dried g/l 9H4.0) - 10- 50000 mg/
ar 103-108 o€ _
Hﬂu.smyzﬁﬁj]smmﬁnﬂ}: | mgl 2640 30 |.0-50000 mg1
LY =t —
CODx, 3220 B Open Reflux Method il L 1244 250 500 D000 gyl |

Referncie (1 pereal Stusdeids Ny dchirge of eovieronment Pollumis se 2 pen-A Effuent Sokedule-VI). The eiveremen [Pretectiog) R 1966 sowee:
wurw ppohonic v em el gl Rewdes theve siandands sefir [ scdaedy Tor sgenific pusposs

Hoserk: N4
Analysed biy-
|0 Maimnita Pasdey(SA )
Authorlzed by
SAMEBEMDRA T pahy Sy,
SIMEGH Dlstic HO70 11 11§ 4nsar G
Samrendra Singh [A%00) ...wng:

Central Laboratory
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REGIONAL LABORATORY

Annexure-2

(05278-245411)

“a@w [.P. POLLUTION CONTROL BOARD

L7 T R Nagar Colony, Parikrama Marg

Aovedlvg-2 20001

ANALYSIS REPORT (SOURCE EMISSION)

| M Bujaj Hindusthan Sugar L vill- aimaida, Utraula, Dutigan,

S ] Aaddress ol Tndusin
Buleampur.
Prowduction Cipacity - o -
Monitored By Vinod Kumar (L.A.) & Govind Kumar (JRF) & D.C.Mishra (MT5)
Source -.'-:I'I'lﬂnﬁiif_i{i]{f; = Stack -
-  Dateof !‘Hﬁmmﬁng 15022024 o
¥ Siack anached o | Boiler
~ Capacity of Bailer 2% 90 TPH
S | Twpeoffuel ysed [ Col
9| Quantiey of fuel Consumption 1150 TPD
['10- | Stack height in Meters/Feet 65 Meters RCC
- .. Air Pollution Contral System Wet Scrubber
5. No, | Parameters S Obsérved Values Standard Value _|I
- | Ambient 'i'rmp. mC __ o I8 oy |
2 | Stack gus Temp. in '€ N 121 K :
B Welocity of gus in meterisec. 8.73 - =
(&= | Cancentration of BNl i mg/tom’ 108.35 =
| 3 Concentration of SO in mg/Nm” | - i
6 Concentration of NCy in mg/Nm' = | =
nm;%a
Sy o 7.62. 2y A "_..EH
[Vinod Kumar {LA)] [Ajuy Singh (LA)| [Afeal Abrir (SA)]
(Regional Officer)

Seanned by ComScanner




2731

Annexure-3

Circular ladder/easy ladder/spiral ladder photo Graphs of M/s Bajaj Hindusthan
Sugar Ltd. 1tai Maida, Utraula, Balrampur
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Annexura-4

Department of Vegetable Science,
Chandra Shekhar Azad University
Kalyanpur, Kanpur-

of Agriculture & Technology,
208 024, Uttar Pradesh, India

E-mail; rajiv.agrof9@gmail.com  Mobile- 08765600151, 0RI18061551

Dr. Rajiv o

Date: 15.04.2024
Scientist |Agronomy)

To,

The Unit Head

Baja| Hindusthan Sugar Lid,

ltaimaida, Utraula, District- Balrampur (U.P.)
Sir,

in continuation of the your Service Order dated 13.02.24 (50 No.
£B600401629) towards “Impact aszessment study of treated water utilization on
agneuiture land” and “Ground water recharge study” of Bajaj Hindusthan
Sugar Lid., ltaimaida, Utraula, District- Balrampur (U.P.), the field visit and all
requisite data collection have been completed by the officials of the Chandra
Shekhar Azad University of Agriculture & Technology, Kanpur and reports

preparation for the same is under progress. The reports of the both studies will
ke submitted within a month.

LS

el via

(RAJIV) \
Team Leader

Copy for information to:

1. Direclor Research, Chandra Shekhar Azad University of Agricufture &
Technology, Kanpur,

(RAJIVY
Team Leader
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Ty fmmy 99 YmEm $ U3 GEQ-UE 09343 /¥-5/ 124/ 30T
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CTOboth/LAKHIMPUR  KHIRI2023 Date: 11/12/2023 BT weT0 Wewia wa /o frfa
o) g oay f&97e 31 /12 /2025 W T §EE @ Te9 91E & AFERET 9
HEIT- 1 3700/UPPCE/Lucknow(UPPCBROVHWM/LAKHIMPURKHIRI/2021 Dated ‘28/02/2021
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2016.
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e CENTRAL LABORATORY -~
% UTTAR PRADESH POLLUTION CONTROL BOARD
Buflding. No TC-12¥ Vibhuti Khand, Gomti Nagar, Lucknow-226010

Hel Moz 2SE0M0 T Lucknow/ 2024 Drate: 190042024

1- Name of Industry: BAJAT ENERGY LIMITED UNIT KHAMBHAR KHERA, Bajaj Energy Limited, Vill, Khambarkhera,
Distt. Lokhimpur Kheri (UF), UP 261506, LAKHIMPUR KHIRI 261506

- Address of Industry: Bajaj Energy Limited, Vill. Khambarkhera, Distt. Lakhimpur Kheri (U.P), UP 261506, LAKHIMPUR
KHIRL 261 506

3- Teserbes: Lakhimpur khin

4- Description about sampling polat: Final Outlet of ETP

5- Type of Sample (Grab/Composite/Integrated): Grab

6= Sample Collected By: Krishna Komar Chandhary 84 & Vinod Kumar AEE

7= Colour and Odoor: - -

8= Quantity and Packing: 2 Litre Plistic Jerficane, 1 LitGlass bottle

9 Date of Sample Collection: 11/04/2024

1= Analyis Indented by: RO Lucknow

11- Dute of sumiple receipt in Lab: 14047024

Parameter/Method Name Unit Results Standard Detection
Rnnge
pH, APHA 24th Ed, 43008: 2023 = ! 7.31 5,500 02-12
*Oil Greaseo mgil 6.4 1 3
Sus Solids ; APHA 24ih Ed, 2540 mg S8.0 100 10-20000 mg
D Total Suspended Solids dried at 1003-
105 =C 2033
BOD, APHA 24th Ed. 3 day 27 "C 15 mgl 200 30 1.6} -50000 mg
3025 ( Part 44): 1993 Big 2023 I
COD, APHA 24th Fd. 5220 B Open mg/l 146.0 250 5.0 - 100000 m/
Reflux Method 2023 |

Raforange- {1} (reneral Saaedands for discharge of environmestal pollatents sre o past-A Efffment (Schadule-VT), The Environment {Prolection) Kilee, 1956
soveee: wwwopehsic inieneraiStandands pdl. Besides these stasdards, refor EFA standards fon specific purpoan
*Mon-MANL Parameess,

Foodn = T sl [ ow Titw Rcpa it eelnie ondy s tha e ek 3. Tha pigunt dball vt b reprodoced -evoepe in B0, witfoid the st permiiion of ilarsry, T, The ¥ fepen poiatin ta the mgts

el ia Lok
.!I!M-l.l"‘.r MA
Analvsed by-
[Dr Alks Singh (SA)]
Autherized m'nlr :
SAMBENDRA (i s
IMGH ﬂulmmﬁ:‘?ﬂ:ﬂmu R AN ;ﬁm
gll‘l:l.l‘t‘l]dﬂ Singh TA50) Shata: A T8

Chiet B AT Bificer
Central Laboratory

1 of Paga 3
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— FHowJrfq, — L
e - CENTRAL LABORATORY
ﬂ UTTAR PRADESH POLLUTION CONTROL BOARD
Ellldlng,- Mo TC-12V Vibbuti Ehand, Gaomii Hnﬁnr, Lucknow-226010

Ref Moz 288091 20 L uckniow/ 2024 Date: 19042024

1- Name of Industry: BAJAJ ENERGY LIMITED UNIT KHAMBHAR KHERA, Bajaj Energy Limited, Vill Ehambarkhera,
ian. Lakhimpur Kheri (U.F), UP 261506, LAKHIMPUR EHIRI 261506

- Address of Industry: Bajaj Energy Limited, Vill. Khambarkhera, Distt. Lakhimpur Kheri (U.P), UP 261506, LAKHIMPUR
KHIRL 261506

3- Diistrict: Lakhimpur khin

4= Degeription about sampling point; Finol Outlet of 5TP

§= Type of Sample (Gral/Composite/Integrated): Grab

6- Sample Collected By: Krishna Kumar Chaudbary SA & Vinod Kumar AEE

T- Colour and Odour: - -

#- Quantity and Packing: 2 Litre Plastic Jerncane, 125 ml Glass bottle

- Daie of Sample Collection: | 3/04/2024

10- Apalyis Indented by: RO Lucknow

11- Dute of sample recelpt In Lab: 14/0472024

Parameter/Method Name Unit Results Standard Detection
Range
pH, APHA 24ith Ed. 45008 2023 - T.36 A= per 0212
MMoEF&CCNCPCH
Suspended Solids , AFHA 23tk Ed, 1540 mg] &0 o {20000 g/
D Total Susperded Solids dried at 103-
105 5 2023
Total Coliform, APHA 9221 230 Ed. - MIN100 ml a0 & <18 MPR/ 00 ml
- 2023 & above
Fecal Caliform, 9221 E Fecal Caliform MPNS 100 ml 700 = <18 MM ml
Procedure & whavve
BOD, APHA 24th Ed 3 da].r 2T=2C 15 l'I'IE.I'] 23.0 ) 1.0 <S00H00 m;g:-"]
025 { Part 44) 1991 Bio 2023
CODy, AFHA Z4th Ed. 5220 B Open gl f2 = 5.0 - (aek I-TI,E-'II
Reflux Method 2023

Refemence= (1} General Stndands for desclbarge of environments] pollutants are sz part-A Effloent (Schedule-WT) The Envisoamen! {Protectica) Rube 1986
spuree: www cpeh, nec. inGenemiStandards petl. Besides these standhasde. rofer EPA standards for specific parpass

"Moo MAHL Merameters,

Mete: | Fha rreake i for Text Hapen relns anty i (ke e sl 3 The itpest ibal] i b reprocheced -enovpt n b, motkear e sroiism permslision of labaswoes. L. The 4 fozuri periskn o the arnpls m

recard imLab,

Rpmarks N4
Acialysoed by-
[Dr Alka Singh {SA)]

Authorkred b

SAMRENDHA -!-HH‘E:NHEI ity s by

BGH Eatde 20500 101 1200 HAM EAAM AR
Simceadra Singh{X50) K:EHAH Dt 64 D 13
Chiefl Eavironmen cer
Central Laboratory

160 Fage 3
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— T
P~y CENTRAL LABORATORY it A s MRS
w UTTAR PRADESH POLLUTION CONTROL BOARD

¢ I:'Lulldlng. Ma TC-12V Vibhuoti Khand, Gomti Hl.pt, Lacknow-226010

Ref No.25901960/CENTRALS2024 Drate: 19042024

1- Name & Address of Indusiry: BRujaj Energy Limited, Sharada Nagar Road, Village Khambhar Khers Lakhimps
Eheri LAKHIMPUR KHIRL26] 5006

2- Sample Collected By: Mano} Verma, SA; Mohit Kumar, M.A, & Adityn Kumar, M.A.

3= Date of Monktoring: 13042024

4= Nource of Ssmpling: Sack

5= Stuck artached to: Boilers

6~ Stack Height: 110 m

- Toial No. of Bokler: 02 Mos

8- Capacity of Botler: 190 TPH (Each)

9- Fuel wsed: Coal

10- Quantity of Fuel used: 1300-1400 TPD

11-Flue Gas Velociry: 8,22 mo's

12- Alr Pollution Contral Device: ESP

13- Dther remarks (if nay): NA

14- Furiher details of sample location and Test methods fallowed are appened overleaf:

Sr Parameter Unit Result Standards
no,
1 Particalate Matter mz/Nm3 1.3 a0

Note: The resulis in the Test Report relate only to the items tested. The Report shiall not be reproduccd-except in Full, without the
writien permission of Inboratory,

Annlvsed by=
[¥anoj Yerma SA)
Authorised Signato
SAMRENDRA | oacas sho
Parsag UL |0 £l 55D

e endra SmgfA50) RAM (Do

Crator 70124 Lo 10
EMtFE%mﬁmﬁmter
Central Laboratory

Vol Fage 2
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M/s Bajaj Energy Limited, Khambhar Khera, Lakhimpur Kheri

” 5

_ﬁ'—.i."E'-'."‘-. n LTS Y e B
TatEpiar, Uittar Pradesh, India
, ZREJ+XEF, Tatarpur, Uttar Pradesh 282608, indla
La 28017389
| Long 80.830701°

TH0AFTE 1148 AR GMT +08:30

| i, | T
3 i — S

Baoiler Stack




Hazardous Waste Storage Shed
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Annexure-15

Department of Vegetable Science,
Chandra Shekhar Azad University of Agriculture & Technology,

Kalyanpur, Kanpur- 208 024, Uttar Pradesh, India
E-mall; rajiv.agroe2@gmail.com Mobile: 08765600151, 08318061551

Dr. Rajv Drate: 15.04.2024
Sclantist (Agronomy)

To,

The Unit Head

Bajaj Hindusthan Sugar Ltd._,

Khambharkhera, District- Lakhimpur Kheri (UP)
Sir,

in continuation of the your Service Order dated 13.02 24 (SO No,
2600401629} towards "Impact assessment study of treated water utilization on
agriculture land” and “Ground water recharge study" of Bajaj Hindusthan
Sugar Lid., Khambharkhera, District- Lakhimpur Kheri (U.P.), the field visit and
all requisite data collection have been completed by the officials of the
Chandra Shekhar Azad University of Agriculture & Technology, Kanpur and
reports preparation for the same is under progress. The reports of the both

studies will be submitted within a month. )
Qﬂ@‘ﬁg‘:ﬁm};w

(RAJIV)
Team Leader

Copy for information to:

1. Director Research, Chandra Shekhar Azad University of Agriculture &
Technology. Kanpur.

f,,_./"'

(RAJIV)
Team Leader
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T ERw aftrewe, ¢ el A e slogo wemeer /2022 (NO%0 WeO-28,/2023) TR
Yo% sgedl 99 S0M0 WIT g &0 % TIRG oURw fRATE 15/02 /2024 ® e # fwd qwnw

Rrgwr fon (@R Rdoe), aemde), SEg W A Frdem aen- 0

Ty fawas WE qEEEg # TE Hem-vd 0ems/Hi-5/124 /30000 S0-691 /22 / 2024
faTi® 10 /04 /2024 & A @ w0 Iy e aftrERw o fawel A Oifera antovo Wem—ee1 /2022
(30T TEE-28 /2023) T WIS A9 T SoWe ven T 3§ wRe wdw BEie s /02 /2024
& e W W vE S ow W A aona fege foo G Rl wwimds, s @il o
i seienmrren g A 13,704,/ 2004 1 gy T e @ e g wiaiaE & W
| ) s v (ofEvme f9oR Sormonn) auteer d e aren Py g

1. FFE W F= W F w9 9 12600 v T B S, W W WO FodewT ™
Rrreameoter o2 wfEw B R 1260 RS o/ @ 28 o w-wEE ORR we
= Feme faan w1 e & w s o sfEn w1 o o oy T, oeeg e v
weTereT @ g W g 9T |

2. g 4 s wien mmen, wwwe aitm o uilen | o TEEE weE oy gerE A
aWaTE e Hew wenfon B, fored SR TN e TR,/ o0 SEuEsee o,
Hftrrw 2, gl safwry, Rdwe T, dEveh e T fiedve, gaodiodio T
fidg gy *% vy wem frpe wve anfz #) P wmn softodo sl grm o,
wifte aeife ommr &1 o wiear v frwd o wer Ben wne € o fododio & ameeeE
UY Mg S g wteter fvem ity 2

3, frww & 990 dododn & secce @ AR gfiER TWERE ¥ OF A UEhE O
T W e wrren § fwseer ¥ oM o Mo, W fETemT anem 3 IR
fomEo-758, cworEoTEe—zTo (o /@, fosodio-240 Fam e, Wosiodie—reo
framo,/#fo oem ame e fie—72 B /wo ol i ohfE FeiRe aeer § e 8
forweray arrer o ofy waw & (HETE—1) |

4. TEE H e whem 9 ofn oweEr @ wee 8y oo Hogendn sEe @ geodiodo Wl g
formdl Wi oA SsEE & ot & ay oaEn ot # wgwr femn wrer 8| Prde @
Gl e A o R - e o B T e L e G e i e
ety wATTeTen ¥ faverer g4 o wmwr T wre Eedmur amsn § wEwe dog=o—7.2e
ForaotaEo-720 um /o, Tosndo—s50 frow /o, WodwEo—1s40 fmo o, 2l
FIETET 2800 TIT,/ 100 UHOA TH Wit SO 790 TG /100 TIE 9 T, wifE
Frarifter Wt @ s & R amer # 9 o # (Here—2) |

5, @EP # on SofovHEe ST $ AW 06 A @eEy wfte #, Wwen O W 9 oo Wo W
et & Ty Ty W oo avgen & w0 oo A 0R 40 wpay e 2 gE 4
1010 HodtoTo &R ©F 500 Podwwe T FE o2 I down v wnfw e ow oo say
weawr Feemn s w81 59§ ot o 9= o @ ene gen d wnfig s
T urg o R wEy =en % e 9 afw Wi oesr @ agwen s
T |

6, WHENT W T A% W SFeEd §@wd a9sa—197324/UPPCB/Lucknow(UPPCBRO)
CTOMOWLAKHIMPUR KHIRL2023 Date: 04/01/2024 ZT Wew Heww W /A9 e &
Fradh %rm amf fBim 3112 /2008 9% TR g W Uw W & STToET WM
- 7462 UPPCB/Lucknow{UPPCBROVHWM/LAKHIMPUR KHIR1/2019 Dated: 27/04/2019
% unam  uRvdedg ot miter B 02 /06, 200 OF fafa 2

7. o Ty sfm aftwwn, o Rl o Tme doto wen-ent 2002 wEET Al o R
#fe Towo # T aew EEie 27 Soesz0e B % g gwr AfEmr el
21 /12 /2022 U9 feeie 22 /42 /2022 1 fmn amam e, | g w1 2R gEg el
% TR Y O TIOiEg © TS Hem—zis / HEnlo-04d 2008 fREE 04 /00 /2023 BT AR
e Brm o e, o oo & gEE G S9N Wi i 25,705 /2023 §H $EiW
¥ wrgn fivm T & mem gond o aerw e O wen bR g o e @ argere

1 feify Frer 8-
w0
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Bk

The unit has to installed spiral ladder for the
maonitoring of flue gas emission as per CPCB
Buideling,

|

I @ HHG =T O (e 0 Yoy
a @ s @ sriefe 8w
T T UTIY T, T Hee f

| (HeE-3)

shed for the storage of contaminated drums and
bags a3 per Hazardous Waste (Management and

| Transboundry Movement), Rules 2016.

2 | The unit has to maintain the drainage system and | fARE % W90 e B0 w7 71T |
equalization tank to ensure the compliance of
norms and better efficiency of ETP, |

3 | The unit bas to modify the launder of clarifier | FOET & TRG J0200010 & So00TO9

| tank of ETP and sludge drying beds, t@ T4 Wha BET d8§d & launder
modify & w1 gof ww fom T g
forereh! ®IEWTE A 3EE g UitE U9
fe=i® 20 704 72024 U9 WiEWTE el
8| (Herm—y

4 | The unit has to deploy the preventive measure to | ST gHT MY & UFEUE g
control the fugitive emission In captive power |aremfl &9 & 99 & o097 o w9
plant area. g o svawem grdy AT

5 | The unit has to get repaired pH sensar which & | ¥ ¥ Fodido & wTecere 9¢ SOUH
Installed on ETP outlet on prioity basis and | ffey wmnfdn ud wHafém s o
proper oparational for OCEMS. TS A # | (HerE—s)

B | The unit has to carryout studies for impact | EeTE BN [EUTCHYE 3NTF (GloTead ey,
assessment of treated water utilization on |37g SR MTEE qafas o
agriculture land and rate of ground water | pifigear v EEETETAL FEUTIY,
recharge through the pond adopted by them. | sy =51 o fitiis 15,704 #2024 Ut

o T o SfEfe 8 %
continuation of the your Service arder dated
13-02-2024( So. No, 260040162%9) towards
“Impact assessment study of treated water
utilization on agriculture land” and “Ground
water recharge study” of Baja] Hindustan
Sugar Ltd, Khambharkhera, Lakhimpur Kheri,
the field visit and all requisite data collection
have been completed by the officials of the
Chandra Shekhar Azad LUniversity of
Agriculture and Technology , Kanpur and
report preparation for the same s under
progress. The reparts of the both studies will
I be submitted within a month. (e~ e—8)
7 | The unit has to developed dedicated storage | IO @ ®HY EEE H  ONEmERY

Fofire  (FwreM T WWME HEe)
e, 2018 & TOAER contaminated
drums and bags % WI¥E 2 s wafi

o T (A1)

e FAreor s S oreETe O SRR save wRiEE) g e sEE R

——

28 [Pl

ki

(oo
e weE

S

I (™1
g
HETDTT O
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=""_'-—.. CENTRAL LABORATORY WM—
% UTTAR PRADESH POLLUTION CONTROL BOARD
¥ Bullding. No TC-11¥ Vibhuti Khand, Gomtl Nagar, Lucknow-226010

Rel Moo 25809161/ Lucknow 2024 Drate: 190472024
1= Name of Industry: BAJAJ HINDUSTHAN SUGAR LIMITED UNIT KHAMBHAR KHERA LAKHIMPUR KHERI, Shanda
wogar Road Village and Post- K hnsobhar Khera LAKHIMPUR KHIRL 261 506

3. Address of Industry: Shrds Nagar Road Village and Poat- Khambhar Khera, LAKHIMPUR KHIRI261 306

% District: Lakhimpus ki

4- Deseriptien shout sampling patat: Finad Chetlet of ETF

S Type of Saumple {Grab/Composite/Integrated): Grab

6- Sample Collected By: Krishna Kumor Chaudhary S3A & Vinod Kumar AEE

7- Colour sad Ddour: - -

B CQuantity and Packing: 2 Litre Plastic Jerricanc, ] Lit.Gloss bottle

9. Date of Sample Collectlon: 130472024

10- Analyis Indented by: RO Lucknow

11- Diate of sample receipt in Labz 1442024

- Parameter/Method Name Umit Results Standard Detection 1
Range
pH, APHA 24h Ed, 45008: 2023 i T.58 5.5-3.5 02-12
*j] Grense mygl T2 10 =
Suspended Solids , APHA 24sh Ed 2540 mg 7.0 30 =200 mgll
D Tozal Suspended Solids dried at 102
05 G 223
BOD. AFHA 24th Bd. 3 day 275015 me'l 24.0 3 1 ik 50000 mg
1025 | Part 4% 1993 Bio 2023 i
COD, APHA 24th Ed 5220 B Open mg'l 1760 250 5.0 - 1051000 me
, ReMux Method 2023

Befenmie- (1] Orneral Smndars for dischange of eavipormeninl pollutanis ure i pan-A Efffuenl (Schedula-¥i The Envirssment (Prosction) Tulek 1536
smyree W cpohonie s M imreraiSuednnds. pdf Barides these standands, refer EPA stusdends for specific purpiie
N ARL Fanmste

o~ 1| Thi rmaiy o e T Brper el wety. & o ud:lmnﬁnMﬂhwwHHL wibry P srius prrrsihe al omieny | The ter FEs priam e L ST &

muczreet i Lt
Remork: A
Analysed by-
[Dr Alka Singh (SA))
Authorized
SAMRENDRA  Dimicsamen RAM Cagitabyaigeed
SINGH - iSOy KARAN byt
nmr 2 ;
- Chief Envimum}:]ml Otficer

Central Laboratory

1ot Mage



2746

= CENTRAL LABORATORY N4 =2
- % UTTAR PRADESH POLLUTION CONTROL BOARD
® Buikding. Mo TC-12V Vibhuoti Khond, Gomtbi Nagar, Lucknow-2116610

Rel Moz 25809206/ L ucknow/ 2024 Erate: T OV04/20024
i- Name of [ndusiry: BAIAT HINDUSTHAN SUGAR LIMITED UNIT EHAMBHAER KHERA LAKHIMPUE KHERI, Shardn
Nagar Road Village and Post- Khamibhar Khera, LAKFIMPUR KHIR] 261506

3. Address of Industry: Shards Nagar Road Village and Post- Khamblat Khern, LAKHIMPUR KHIRL 261506

3- Dhstrict: Lakhimpur kbin

4- Description shout sampling paint: Final Outlet of 51P

5 Type of Sample (Grab/Composite/lntegrated); Grah

6- Sample Collected By: Krishna Kumar Chaudhary SA & Vinod Kurmar AEE

T- Colour and Cdour? - -

- Quantity and Packing: 2 Litre Plastic Jerricane, 125 ml Glass bottle

o Date of Sample Callection: [374/2024

10~ Anabyis Indented by: RO Lucknow

11- Date of sample receipt in Lob: 147042024

Parameter/Method Name Uniit Results Standard Detection
Range
pH, APHA 24th Fd. 45008: 2023 . 7.18 AS 02-12
MeEF&CCICPCE -
Suspended Salids , APHA 24ih Ed 2340 gl 720 2 §0-20000 mig/l
[ Total Suipcnded Solkds dried at [03-
10420 2303
Total Coliform, AFFLA 9221 34th Ed, : Pl TR 000 el TR0 o =] 8 MPN100 ml
e 203 & nhove
Fecal Coliform, 922§ E Facnl Codifioam NP ml T4 x <| B BTN 00 ml
Procedure & abave
BOD, APHA 24ih Ed. 3 day 27°C I8 mg/l 240 i 1.0 -50000 myl
3025 ( Pant 84): 1993 Bio 2023
COD, APHA 24th Ed. 5210'B Open gl 154.0 - £.0 -100000 mal
Raflux Method 2023

forenee- (1h dipmaral Sianidesds for discharge of exvirgnmests| polisiinis are ab part-A Effluenit {Sehadules VT3 The Environsstil (Froiecien) Rules, 1585
wource: wiww epchnlc inCeneralSusnbanks pdf) Besldes thees standacdi, refer EPA naadnrds forspecifie parpase

"Hos-MALL Femncien

S ) Thi ooty br i Test Rapary retwiy ety G de doms wend 3 Thes pipset ibal el fo i sdon copt 1 Full willaal $m it preveiin ol shorgiony ¥ T kst s prrrwess b tha ample w
rereeoed ba Di

Ramarrk: NA

-Amnalysed biy-
(B Alkes Singh (SA)]

SAMALNDAA St it

INGH e RAM.  pition
Samrendra Singh (AS0) e
: Cuict BEA S ncFARTI Officer

Ceniral Laboratory
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‘ Boiler Stack
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Subject : Regarding Compliance staius of order issued by Hon'ble NGT against OA No
691/2022 vide dated 13.02.2023

Dear Sir,

Dajajsuens

The Regional Officer
Uttar Pradesh Pollution Cantral Board
Pickup Bhawan 4™ Floor

Lucknow 226010 —

The Compliance status of order issued by Hon'ble NGT against OA no 6§91/22 vide dated
13.02.2023 is as under

Sr_| Directions/Recommendations Compliance Status

The onit has o installed spical ladder
for the monitoring of flue gas
emission as per CPCE puidelings.

Complied, We have already insmalled
spiral ladder for the monitoring of flee
gus emission as-per CPCE guideline..
The imtimation of the same was
submitted  vide our leter dared
22.10.2023, Photograph of Spiral Ladder
nnd fetter s enclosed 25 annesure-1

2. | The unit has to maintain the drainage | Complying, We  have  already
system and equalization tank to maintained the drainage system and
ensure the compliance of norms ind | equalization tank are mand all the
better efficiency of ETP drains near ETP and bailer area

emply,
Phatographe of Clarifier & Drainage is
enclosed o5 annexure-2

¥ | The unit higs-to modify the laonder of The clanfier lank launder has been

| elarifier tank of ETP and sludge drying | modified with cement work for even
beds flow of meated effluent & the sludge
drying beds have been clean by
replacing the media, We have akso
installed centrifuge decanter system |
for handing of sludge generated in the
process, Photographs is enclosed as
[ annexure-3
4 | The unit has 1o deploy the preventive We have already nstalled  water
| measure io controf the fugitive emission | sprinkling at the bagasse storage arca
| In caplive power plant aren. af captive power plant and deployed
| a4 Witer tanker W suppress the fiugitive

Bajay lirnan o hagar | ra
[¥ficy o TE - 12 Vibtvati Mhndl. Soenvld bagad §oovepe: TEST10

T o 1A )

TS, ETTHTY | B, <110
Fags. DIVie | (Hod@apa BTa SN, L ki#opar  Khan, Db Ribwr, Db Pradsih

F 0 Tk

Tat. = B - BL- EOTRSUNSTAL TS0 | Famo o9 0 - AN TX6E1

PRI Lt i m s B Ad a e comi | Miegariy s, il rninl e | Bl USLTTUBRT LR LT

i

i

Daja)

GROUP

THINK TOMORADW
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T TR T

| emission, Photographs is enclosed as |

been replaced and the system is
connected With server of CPCH. The
screenshot  of On-line monilofing
system 15 enclosed. Screen shod of
Cinline Monitoring portal 18 enclosed as

impact assessment of treated water
utilization on sgricubiure land and rate
of ground water recharge through the
pond adopted by them

_annexure-4
5 | The unit has to get repaired pH sensor
which is installed on ETF outlet on
priority basis and proper operational for
OCMES.
|
anmexare-5
6 | The unil hes to carry out studies for

 Complied, the pH sensar has already |

| We have al?f;:i].-' submitred thE-EI‘IJd}' .

report “Hydrogeological and Impact |
Assesament” for impact assesement of |

ground warer obstraction & recharpe.
The hydrogeological and  impact
assessment  report 15 enclosed  as
annexure-6

We would alio like to apprise you

that we have engaged Chandra |

Shekhar  Azad  University of
Agriculture & Technology Kanpur
for cammying out Impaci assessment
study of treated water utilization on
agricullure land and ground water
recharge study of our
Khambharkhera onit. The official of
C5A had already camied out ficld
visit and requisite data collection, The
report-of the same will be submitted
by CS5A Kanpur within a month’s
time. The same is confirmed by CSA
vide their letter dated 1542024, The
copy is attached as anmexnre-6A

==

The unit-hes to developed dedicated
sinrage shed Tor the storage of
contaminated drums and bags as per
Hazardous Waste (Management and
I'rans boundary Mevements). Rule
2016

Complied, We have already developed
g dedicated storage shed for the storage
of contaminated drums and bags as per
Hazardous Waste (Management and
Trans boundary Movements), Rule
2016, The photographs of harardous
waste storage shed 15 enclosed as
annexure-y

We once again assure you that we are sincere to our environment and conscious to our
social responsibilities and are committed towards creating a dlean and safe environment in

and argund our manufacturing facility and will always remain so.

Thanking you

For Bajaj Hindusthan Sugar Ltd.,
Unit: Khambharkhera , Lakhimpur.

T
tmwiml

Encl: As Abave
CC: Chief Environmental Officer, Circle-5, UPPCB  Lucknow
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M /s Bajaj Hindustan Sugar Limited (Sugar Unit), Khambhar Khera, Lakhimpur Kheri |

Urmamad Road, Klmmbhar Kheru Uttar Pradesh 262506, India

N Lt 0137
| ﬁ AW Long 8082836
!Gnugle 1304124 1251 PM GMT +05:30

b \WE

PH Meter Display Reading J
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Department of Vegetable Science,

Chandra Shekhar Azad University of Agriculture & Technology,
Kalyanpur, Kanpur- 208 024, Uttar Pradesh, India

E-mail: rajiv.agro69@gmail.com Mobile: 08765600151, 08318061551

Dr. Rajiv Date: 15.04.2024
Scientist (Agronomy)

To,

The Unit Head

Bajaj Hindusthan Sugar Lid.,

Khambharkhera, District- Lakhimpur Kheri (U.P.}

Sir,

In continuation of the your Service Order dated 13.02.24 (SO No.
2600401629) towards “Impact assessment study of treated waler utilization on
agriculture land” and “Ground water recharge study” of Bajaj Hindusthan
Sugar Ltd., Khambharkhera, District- Lakhimpur Kheri (U.P.}, the field visit and
all requisite data collection have been compieted by the officials of the
Chandra Shekhar Azad University of Agriculture & Technology, Kanpur and
reports preparation for the same is under progress. The reports of the both

studies will be submitted within a month. )
Qﬂ@-’ﬁ: sV

(RAJIV)
Team Leader

Copy for information to:
1. Director Research, Chandra Shekhar Azad University of Agriculture &
Technology, Kanpur.

o
(RAJIV)
Team Leader
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[ M/s Bajaj Hindustan Sugar Limited (Sugar Unit), Khambhar Khera, Lakhimpur Kheri

574\ Kanthar K, Utar Prdes,

*"ﬁfi! Unnamed Road, Khamohar Khera, Uttar Pradesh 262506, India
\54% \ Lt 28003008°

A Long 80.8268/3°
(Googlel W

o T e ety T R e A R
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Hazardous Waste Storage Shed
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el CENTRAL LABORATORY
E=— UTTAR PRADESH POLLUTION CONTROL BOARD
R Building. No TC-12V Vibhuti Khand, Gomti Nagar, L ucknow-226010

Stack Emission Test Report

Ref No. 25338474/CENTRAL/2024 Date: 07-03-2024

Name & Address of Industry: Bajaj Hindusthan Sugar Ltd, Sugar Unit, Khambarkhera, Lakhimpur
Sample Collected By: Manoj Verma, S.A; Mohit Kumar, M.A. & Aditya Kumar, M.A.

Date of Monitoring: 03-03-2024

Source of Sampling: Stack

Stack attached to: Boiler

Stack Height: 65 m

Total No. of Boiler: 03 nos

Capacity of Boiler: 90 TPH

Fuel used: Bagasse

10- Quantity of Fuel used: 72 TPH

11- Flue Gas Velocity: 8.30 m/s

12- Air Pollution Control Device: Wet Scrubber

13- Other remarks (if any): NA

14- Further details of samplelocation and Test methods followed are appened over leaf:

nS(; Par ameter Unit Result Standard
1 Particulate Matter mg/Nm3 129.2 150

Note: The results in the Test Report relate only to the items tested. The Report shall not be reproduced-except in Full, without the
written permission of laboratory.

Analysed by-
[Manoj Verma SA]

Authorised Signatory
SAMRENDR Jiaaosty, RAM oot sones
ASINGH Dy by A COPAL

. te: 2024.03.07

Samrendra Singh (ASO) GOPAL 175422 0530

Chief Environmental Officer
Central Laboratory

1 of Page 2
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STACK MONITORING

Parameters Test Method Range of Detection
PM IS Method No. 11255 (Part-1) 01-5000 mg/Nm3
1985
End of report

2 of Page 2
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